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 Wednesday,  2lst  August,  ‘1957.

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (Mr.  SPEAKER  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Newsprint  Imports
 *1005.  Shri  M.  R.  Krishna:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  repre-
 sentatives  of  the  Chamber  of  Com-
 merce  have  urged  the  ban  of  further
 import  of  newsprint;  and

 (b)  the  annual  import  of  newsprint
 and  the  pnncipal  countries  which
 export  newsprint  to  India?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  No,  Sir.

 (b)  A  statement  is  laid  on  the  Table
 of  Lok  Sabha  [See  Appendix  गा,  an-
 nexure  No.  48  ]

 Shri  M.  R.  Krishna:  May  I  know
 what  is  the  total  production  of  news-
 print  in  the  factories  m  our  country and  by  what  time  the  country  will  be
 self-sufficient  in  newsprint?

 Shri  Satish  Chandra:  There  is  only one  newsprint  factory  at  present—the
 Nepa  Newsprint  Factory  in  Madhya Pradesh.  The  production  last  year was  10,792  tons.  This  year,  from
 January  to  March,  :t  was  3,500  tons. The  rated  capacity  of  the  factory  is
 30,000  tons  though  the  present  demand
 is  about  90,000  tons.

 9038
 Shri  M.  R.  Krishna:  May  I  know

 whether  any  factories  under  the
 National  Industrial  Development  Cor-
 poration  with  or  without  foreign
 technical  assistance  to  produce  news-
 print  from  bagasse  were  set  up  in
 the  country  and,  if  so,  what  is  their
 number  and  where  those  factories  are
 situated?

 Shri  Satish  Chandra:  There  is  a
 proposal go  set  up  a  newsprint  factory
 utilising  the  bagasse  at  Shakkarnagar
 near  Hyderabad,  and  the  capacity  of
 that  factory  will  be  about  30,000  tons
 per  annum.

 श्री म०  ल/०  द्विजेदों  :  क्या  मंत्री जी  को
 यह  मालूम  है  कि  नेपा  नगर  में  जो  न्यूजप्रिंट
 बनती  है  उस  पर  एक्साइज़  ड्यूटी  लगाई
 जाती  है;  यदि  हा  तो  क्यों  ?

 उद्योग  मंत्री  (श्री  मनुभाई  शाह)  :  जैसे
 शौर  फैक्टरियों  पर  एक्साइज  डयूटी  लगती  है
 थेसे  ही  उस  पर  लगती  है।

 श्री  म०  ला०  हिंगेदी ।  यहां  पर  तो
 वित्त  मत्री  महोदय  ने  यह  घोषणा  की  भी  कि
 न्यूज़प्रिट  पर  एक्साइजड़  ड्यूटी  नहीं  लगाई
 जायगी  ?

 शो  मत्‌भाई  शाह  :  जब  वह  लगी  थी  तब
 लगाई  गई  थी,  झ  निकाल  दी  गई  है  1

 Shri  6.  D  Pande:  The  Deputy
 Minister  has  just  now  told  the  House
 that  the  rated  capacity  of  the  mill  is
 30,000  tons,  whereas  the  annual  pro-
 duction  78  only  12,000  tons.  What  are
 the  factors  that  are  handicapping
 production?

 Shri  Satish  Chandra:  The  Nepa
 Newsprint  Mills  went  into  production
 about  two  years  ago.  After  that  there
 have  been  some  teething  troubles.
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 Recently,  the  production  had  been  in-
 creasing,  but  there  has  been  a  set
 back  again  due  to  short  supply  of
 electricity  and  steam  which  are
 supphed  by  Madhya  Pradesh  Govern-
 ment  from  some  other  plant  As  soon
 as  this  bottle-neck  ३38  got  over,  pro-
 duction  33  likely  to  improve

 Shri  R  Ramanathan  Chettiar:  May
 I  know  whether  there  is  a  proposal
 to  have  a  newsprint  factpry  either  nm
 the  Nilgiris  or  m  Mettur  in  the
 Madras  State?

 Shri  Satish  Chandra;  There  xs  no
 Proposal  under  consideration  at  pre-
 sent

 Shri  8,  S.  Murthy:  May  y  know
 what  has  happened  to  the  experiments
 carried  on  at  Vuyyur  0७  convert
 bagasse  into  newsprint?

 Shri  Satish  Chandra:  Bagasse  can
 undoubtedly  be  converted  into  news-
 print  We  are  setting  up  a  factory The  proposal  at  present  under  consi-
 deration  of  the  National  Industrial
 Development  Corporation  7  to  set  up a  factory  at  Shakkarnagar,  for,  a
 Jarge  quantity  of  bagasse  is  available
 from  a  single  factory,  one  of  the  big-
 gest  in  the  country  That  can  be  uti-
 lised  very  conveniently  The  many- facture  can  be  taken  up  at  any  other
 place  if  private  parties  come  forward
 an  future  to  set  up  factories

 het  8.  Murthy:  Is  it  not  a  fact
 that  m  Vuyyur,  experiment  was  first
 made,  and  the  Madras  Government  as
 well  as  the  Andhra  Government  later
 on  took  up  the  question,  and  may  I
 know  whether  the  Andhra  Govern-
 ment  have  asked  for  any  financial
 assistance  and,  if  so,  what  has  hap-
 pened  to  that?

 Mr.  Speaker:  Hyderabad  also  is.  in
 Andhra

 Shri  Menubhai  Shah:  The  question
 is  slightly  misleading  There  was  no
 experiment  carried  out  for  conversion
 of  bagasse  into  newsprint  in  this
 country  It  is  a  very  modern  up-to-
 date  invention  successfully  established
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 in  Germany  only  last  year.  There  has
 been  no  experiment  in  this  country  on
 that  conversion.  What  the  hon.  Mem-
 ber  refers  to  s  perhaps  the  conversion
 of  bagasse  to  paper  over  which  there
 have  been  almost  half  a  dozen  experi-
 ments  in  this  country  and  they  were
 successful  As  far  as  the  financial
 assistance  to  the  Andhra  Government
 is  concerned,  there  38  no  question  of
 assistance,  because  this  factory  8
 being  established  by  the  Government

 .of  India,  in  the  pubhe  sector,  them-
 selves

 Shri  Heda:  May  I  know  what  is
 the  consumption  of  newsprint  in  India
 and  whether  it  is  increasing  and,  if
 so,  whether  these  two  factories—-at
 Shakkarnagar  and  Nepa  Nagar—will
 be  able  to  cope  up  with  the  require-
 ments?

 Shri  Satish  Chandra:  The  present
 consumption  is  about  85,000  to  90,000
 tons  The  demand  is  likely  to  in-
 crease  to  120,000  tons  by  96i  The
 Nepa  factory  and  the  new  factory  at
 Shakkarnagar  will  be  able  to  produce
 only  60,000  tons  There  35  scope  for
 further  development  of  newsprint  in-
 dustry  in  the  country,  but  it  cannot
 be  taken  up  immetately

 Shri  Ranga:  What  special  steps  are
 being  or  have  been  taken  by  Govern-
 ment  during  the  last  one  or  two  years
 to  step  up  production  from  Nepa  mulls
 itself  to  help  them  to  get  over  their
 difficulties  in  view  of  the  fact  that
 they  themselves  say  that  the  rated
 capacity  38  30,000  tons  and  that  pro-
 duction  35  only  about  ‘15,000  tons  m
 the  country  which  is  badly  m  need  of
 greater  production?

 The  Minister  of  Finance  (Shri  T.T.
 Krishnamachari):  May  I  answer  the
 question?  The  Nepa  mills  have  been
 undergoing  a  lot  of  teething  trouble
 and  just  now  the  mill  is  on  the  thres-
 hold  of  stabilising  itself  But  the
 question  of  expansion  of  the  mill  has
 got  to  be  considered  at  a  later  stage.
 All  that  Government  have  done  dur-
 ing  the  last  one  and  a  half  to  two
 years  is  to  find  out  whether  there  are
 other  sources  from  which  they  could
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 produce  newsprint.  Of  course,  as  my
 colleague  mentioned,  newsprint  could
 be  produced  frgm  bagasse,  a  thing  that
 we  knew,  but  then,  bagasse  is  now
 used  as  fuel  by  the  sugar  factories
 and  we  should  provide  for  them  al-
 ternate  fuel  at  a  cost  which  will  make
 it  possible  for  us  to  use  the  bagasse
 for  the  purposes  of  making  newsprint.
 All  these  facts  have  been  taken  into
 consideration  in  the  decision  that
 Government  have  taken  to  establish  a
 newsprint  factory  at  Shakkarnagar.
 It  is  quite  possible—if  once  the  plant
 is  started  and  it  produces  30,000  tons,
 and  if  the  sugar  industry  in  that  area
 grows  which  is  also  likely—that  the
 capacity  might  grow,  but  the  hon.
 Member  must  understand  that  it  is
 not  an  easy  process,  namely,  this
 question  of  manufacturing  of  news-
 print  in  this  country  whether  out  of
 bagasse  or  out  of  other  alternate  pro-
 ducts,  and  we  have  to  undergo  all
 these  teething  troubles  before  we  can
 establish  the  industry  on  a  firm  basis.

 Price  Control

 *1006,  Shri  Bibhuti  Mishra:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Govern-
 ment  are  contemplating  to  fix  relative
 prices  for  raw  materials  and  finished
 goods  produced  in  India  and  manufac-
 tured  in  Indian  factories;  and

 (b)  if  so,  when  it  is  to  be  given
 effect  to?

 The  Minister  of  Commerce  and  In-
 dus!  (Shri  Morarji  Desai):  (a)  and
 (b)

 (Government
 have  requested  in-

 dustfial  units,  and  in  particular  those
 who  make  products,  the  import  of
 which  has  been  reduced,  to  accept
 three  points  of  principle  with  regard
 to

 pe)
 Copies  of  the  letters  to  the

 Presidents  of  the  Federation  of  Indian
 Chambers  of  Commerce  and  Industry
 and  the  Associated  Chambers  of  Com-
 merce  and  to  leading  industrialists  are
 laid  on  the  Table  of  the  House.  [See
 Appendix  गा,  annexure  No.  49.]
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 a  [yee  sesponse  received  so  far  en-
 courages  Government  to  believe  that
 by  and  large  voluntary  agreement
 with  industry  is  helping  to  hold  the
 price  line  though  in  particular  cases
 the  possibihty  of  control  cannot  be
 ruled  out/)

 att  विभूति  मिथ  भ्रध्यक्ष  महोदय,
 इंडस्ट्रीज  मिनिस्टर  ने  जो  जवाब  दिया  है  कह
 कंज्यूमर्स  साइड  से  दिया

 है

 8
 चाहता  हूं  कि

 प्रोड्यूसर  साइड  से  जवाब  हो  ।  जो  प्रोश्यसर
 कच्चा  माल  तैयार  करता  है  उसी  कच्चे  माल
 का  इंडियन  फैक्टरीज़  में  पकका  माल  तैयार
 होता  है  भ्रौर  दोनो  की  कीमतो  मे  जमीन
 आसमान  का  फर्क  हो  जाता  है,  तो  क्या  सरकार
 उनकी  कीमतों  में  समसा  लाने  को  कोशिश
 करेगी  ?

 भी  मुरारजणी  बेताई  जो  कच्चा  माल

 प्रोड्यूस्स  बनाते  हैं  यानी  क्या  एग्रीकलर्बार-
 स्ट्स  का  झाप  पूछते  हें  या  भौर  लोगों  का

 पूछते  हैं  7  जहा  तक  एंग्रीकलचरिस्ट्स  के  रा
 मैटीरियल्स  का  सम्बन्ध  है  उनका  भाव  ऊंचा
 है  और  मंन्‌फंक्चर्स  का  भाव  उस  हिसाब  से
 नीचे  है  और  उनके  लिए  झाज  कुछ  करने  की
 जरूरत  नहीं  है,  उनको  तो  बहुत  ज्यादा
 मिलता  है  ।

 शी  विभूति  निभ  प्रध्यक्ष  महोदय,
 में'  बतलाना  चाहता  हूं  कि  भ्राजकल  शूट
 १६  रुपये  मन  बिक्ता  है  भौर  जब  जूट  का
 एक  मन  का  बोरा  तैयार  होता  है  तो  उसकी
 कोमन  ४०  रुपय  हो जाती  है,  एफ  सेर  जूट  के
 बोरे  की  कीमत  १  रुपया  होती  है,  तो  क्‍या
 मंत्री  महोदय  इस  सम्बन्ध  में  कोई  समता
 लाने  की  कोशिश  करेगे  t

 शी  मुरास्जी  देसाई  :  माननीय  सदस्य  को

 मालूम  होना  चाहिए  कि  जो  कच्चे  माल  का
 भाव  है  उस  के  ऊपर  काफी  खर्च  लग  जाता

 है,  काफी  पैसे  लग  जाते  हैं।  बनाने  झौर  बेचने
 में  औौर  Transport  में  काफी  ढेस्े  लगते  हैं
 तब  बहू  भाव  २४  Fo  तक  बढ़  जाता  है  ऐसे  ही
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 नहीं  बढ़  जाता  हैं  -  इस  हिसाब  से  जो  भाव
 उनको  मिलता  हूँ,  वह  कम  नहीं  है,  ठीक  है  ।

 Shrimati  Tarkeshwari  Sinha:  In
 view  of  the  fact  that  the

 ड्  the  nalce of  India  have  now  released  the  price
 index  with  the  base  as  952  and  the
 Price  level  of  this  base  is  much  lower
 than  the  price  level  of  1989,  may  I
 know  whether  Government  conducted
 any  survey  of  fidustrial  raw  materi-
 als  or  industrial  goods,  finished  goods
 and  the  agricultural  production  to
 come  to  this  conclusion?

 Shri  Morarji  Desai:  I  have  not
 quite  understood  the  relation  of  this
 question  to  the  main  question,  but  I
 may  say  that  no  fresh  survey  has  been
 made.  The  indices  are  there;  we  are
 comparing  from  that  and  giving  this
 information,

 Shrimati  Tarkeshwari  Sinha:  The
 hon.  Minister  said  that  the  price  level
 of  industrial  raw  materials  is  lower
 now.  That  is  why  I  asked  whether
 any  survey  was  conducted  to  reach
 this  conclusion  about  the  lower  price
 level?

 Shri  Morarji  Desai:  The  figures  are
 obtained  every  year  and  there  is  no
 question  of  making  any  fresh  survey.
 Even  compared  to  the  past,  the  same
 result  will  be  obtained.

 Shri  Heda:  Between  the  consumer
 and  the  manufacturer,  there  is  the
 third  party—the  speculator  or  busi-
 nessman.  May  I  know  whether  Gov-
 ernment  have  taken  note  of  his  exist-
 ence  and  whether  Government  are
 aware  that  the  price  of  the  raw
 material  has  some  relationship  with
 the  price  that  the  producer  gets  and
 the  price  that  the  manufacturer  ulti-
 mately  puts  on  the  article?

 Shri  Morarji  Desai:  All  these  factors
 are  somewhat  flexible.  They  cannot
 be  arranged  like  a  machine.  All  these
 things  are  taken  into  account.
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 Cosmic  Ray  Research  Station,  ह... अ

 1007.
 ्

 ean  Bhakt  Darshan:
 Dr.  Ram  Subhag  Singh:

 Will  the  Prime  Minister  be  pleased
 to  state  the  estimated  cost  of  the  Cos-
 mic  Ray  Research  Station  which  ia  to
 be  set  up  at  Gulmarg?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  Preliminary  estimates  indi-
 cate  that  the  base  laboratory  at  Gul-
 marg  will  cost  Rs  2  lakhs,  the  high
 level  laboratory  on  a  spur  of  Aphar-
 wat  will  cost  about  2  lakhs,  and  the
 connecting  wire  ropeway  about  Rs.  9
 lakhs.  The  cost  of  the  whole  project
 will  be  about  Rs.  4  lakhs.  Archi-
 tects  are  being  appointed  for
 Preparing  drawings  and  _  designs
 and  for  working  out  the  detailed  costs
 of  the  base  laboratory  at  Gulmarg.

 श्रो  भवत  बदाम  :  कुछ  दिनों  पहले  डा०
 भाभा  के  सभापतित्व  में  इस  कमेटी  ने  अपनी
 रिपोर्ट  दी  थी  ।  में'  जानना  चाहता  हूं  कि
 इस  रिपोर्ट  के  झाधघार  पर  इस  केन्द्र  को  स्थापित
 करने  में  कितनी  प्रगति  हुईं  8  शौर  कब  तक
 वास्तविक  काम  शरू  हो  जाने  की  आशा  की
 जाती  है  ?

 थ्री  जवाहरलाल  नेहक  :  जी  हा,  इसी
 रिपोर्ट  के  सिलसिले  में  वहा  यह  काम  हो
 रहा  है  1  शायद  आप  ने  पूछा  कि  इस  मे  देर
 क्यो  हुई  ?

 शी  भवत  दर्शन  :  जी,  हा  ।

 श्री  जवाहरल,ल  नेहक  :  में  इस  का
 एकाएक  जवाब  नहीं  दे  सकता  ।  इस  में
 करीब  साल  भर  या  कुछ  महीने  लगे  हैं  q
 इस  की  एक  यह  भी  वजह  थी  कि  ऐटामिक
 एनर्जी  डिपार्टमेंट  बहुत  से  काम  कर  रहा  है।
 इसको  उसने  अपने  काम  में  दूसरा  दर्जा  दिया  ।

 श्री  भक्त  दर्शन  :  क्‍या  यह  सत्य  है  कि
 गलमर्ग  में  ही  जम्म  कदमीर  और  श्रलीगढ़
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 “बूनिवर्सिटियों  की  भोर  से  एक  भ्राग्जवेंटरी
 पहले  से  काम  कर  रही  है  ?  यदि  कर  रही  है
 तो  इस  नमे  रिसर्च  स्टेशन  भौर  आब्जवेटरी
 के  बीच  में  या  सम्बन्ध  होगा  ?

 शी  जवाहरलाल  नेहरू  :  जी  हां,  वहां
 पझलीगढ़  झौर  कश्मीर  यूनिवर्सितीज  की  शोर
 से  एक  भ्राव्जवेटरी  है।  वह  एक  भलग  काम
 कर  रही  हू  ।  इस  का  काम  तो  जरा  दूसरे
 ढंग  का  होगा  ।  हो  सकता  है  कुछ  थोडा  सा
 बैसा  भी  हो,  लेकिन  ज्यादातर  दुसरे  ढंग  का
 होगा  ।  धौर  उस  मे  खास  यह  जगह  चुनी  गई
 थी  ।  जो  कमिदान  था  वह  हिन्दुस्तान  के  सारे
 बाड़ों  पर  घूमा  ।  एक  ऊची  जगह,  भ्रसल  में
 गुलमगे  से  भी  ऊपर,  खिलनमर्ग  मे  यह  होगा  ।
 तो  काफी  फर्क  इस  के  काम  में  और  उस  के
 काम  में  होगा  t

 Shri  Narasimhan:  Out  of  the  total
 estimated  cost  of  Rs  4  lakhs,  the
 ropeway  itself  takes  away  Rs.  9  lakhs.
 May  I  know  why?

 Shri  Jawaharial  Nehru:  I  have  to
 answer  that  the  ropeway  costs  as
 much  or  thereabout.  Of  course,  I  may
 add  that  if  there  is  a  ropeway  to  Gul-
 marg  and  Khilanmarg,  from  the  point
 of  view  of  the  Kashmir  Government
 and  the  tounsts,  that  will  be  a  very
 great  attraction.  From  the  point  of
 view  of  winter  sports  also,  7  will  be  a
 great  attraction  One  can  go  there  in
 winter  for  skating,  skung,  etc

 Trade  in  Live  Animals

 #1008.  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state  what
 specific  steps,  if  any,  have  been  taken
 by  Government  to  make  trade  in
 live  animals  as  humane  as  possible?

 The  Minister  of  Commerce  (Shri
 Kanungo):  There  have  been  no  com-
 plaints  about  lack  of  any  humane
 treatment  to  live  animals  exported
 outside  India  except  in  the  case  of
 monkeys.  A  note  describing  the
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 ateps  taken  to  make  trade  on  monkeys
 as  humane  as  possible,  is  laid  on  the
 Table  of  the  House.  [See  Appendix
 I,  annexure  No.  50.)

 Shri  Harish  Chandra  Mathur:  A
 committee  was  set  up  to  go  into  the
 question  of  cruelty  to  animals.  May
 I  know  what  are  the  recommendations
 of  that  committee  and  whether  those
 recommendations  have  been  given
 effect  to?

 Shri  Kanungo:  As  far  as  I  remem-
 ber,  there  was  a  Bill  in  this  connec-
 tion.  I  am  not  aware  what  further
 steps  on  the  Bill  were  taken.

 Shri  Harish  Chandra  Mather:  I
 want  to  know  whether  that  com-
 mittee  has  made  any  recommenda-
 taons  about  the  humane  treatment  of
 animals  and  what  steps  have  been
 taken  on  it?

 Shri  Kanungo:  That  report  has  not
 been  available  here.

 Shti  Barish  Chandra  Mathur:  The
 hon  Minister,  while  answering  a
 question  in  conection  with  monkeys,
 stated  that  they  have  just  made  cer-
 tain  rules  in  this  connection.  Those
 rules  are  not  available  anywhere  in
 the  library  and  also  in  spite  of  writ-
 ing  letters  to  the  Minister  concerned.
 May  I  know  what  are  those  rules
 and  where  they  will  be  available?

 Shri  Kanungo:  They  are  not  statu-
 tory  rules  and  so  they  will  not  be
 available  here.  The  rules  will  be
 available  with  the  Joint  Controller  of
 Imports  and  Exports.  I  have  not  re-
 ceived  any  letter  from  the  hon.  Mem-
 ber.

 Shri  C.  R.  Pattabhi  Raman:  In  view
 of  the  fact  that  there  was  a  private
 Member's  Bill  which  was  withdrawn
 more  or  less  on  the  Government's  as-
 surance  that  they  will  sponsor  a  simi-
 lar  measure,  will  Governmnt  conai-
 der  taking  early  steps  in  the  matter?

 Shri  Kanungo:  Yes;  we  are  taking
 it,
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 Shri  Hem  Barua:  In  view  of  the
 fact  that  the  hon.  Minister  has  refer-
 red  to  the  inhuman  treatment  given
 to  the  monkeys  only,  may  I  know
 what  kind  of  treatment  is  given  to  the
 rhinoceroses  exported  to  foreign  coun-
 tmes  from  Assam?

 Skhri  Kanuago:  Evidently  rhimoce-
 roses  have  been  comfortably  exported
 because  there  have  been  no  comp-
 Jaints  from  any  quarters.

 Shri  Harish  Chandra  Mathur:  May  I
 know  if  the  hon.  Minister  is  aware
 that  this  matter  has  received  great
 attention  even  im  European  coun-

 Mr.  Speaker:  The  hon.  Member  is
 trying  to  argue.  What  is  his  ques-
 tion?

 Shri  Harish  Chandra  Mathur:  The
 question  is  whether,  in  view  of  these
 facts,  the  Government’s  attention  has
 been  drawn  to  the  problems  and  whe-
 ther  Government  also  takes  notice  of
 the  fact  that  the  purposes  for  which
 animals  are  exported  are  also  such
 that  no  whuman  treatment  is  given
 to  these  animals  at  the  other  end?

 Mr,  Speaker:  The  hon  Member
 wants  to  know  whether  any  steps  are
 taken  by  the  exporting  country  to  see
 that  at  the  other  end  humane  treat-
 ment  is  given  to  the  animals,
 question,  as  a  matter  of  fact,  is  .....

 Shri  Harish  Chandra  Mathur:  My
 Mr.  Speaker:  The  hon  Member  will

 kmdly  resume  his  seat  Everybody
 has  understood  his  question,  What  is
 the  answer?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Morarji  Desai):  Abso-
 lutely  there  is  no  complaint  about
 any  animals,  except  monkeys  The
 complaint  about  the  monkeys  has
 been  there,  because  the  question  is
 that  they  are  being  utilised  for  ex-
 periments  About  this  also,  I  have
 made  statements  here  in  reply  to
 some  questions  that  we  have  seen  to
 it  that  nm  transit  or  while  taking  them
 away,  they  are  treated  very  humanely.
 he  other  question  is  being  consider-
 ed  from  time  to  time.
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 Unauthorised  Occupation  of  Govern-
 ment  Quarters  in  Deihi

 *20i0.  Shri  s.  ©.  Samanta:  Will  the
 Manister  of  Works,  Housing  and  डियह
 ply  be  pleased  to  state:

 (a)  the  amount  of  loss  of  revenue
 to  Government  as  a  result  of  conti-
 nued  unauthorised  occupation  of
 Government  residences  from  the  350
 August,  947  up-to-date  m  Delhi;

 (b)  what  amount  has  been  spent
 by  the  Estate  Office  in  eviction  pro-
 cess  so  far,

 (९)  what  28  the  amount  of  irreco-
 verable  dues  written  off  or  to  be  writ-
 ten  off  from  the  3503  August,  1947;
 and

 (d)  under  whose  authority  the
 write-off  was  sanctioned?

 The  Minister  of  Works,  Housing
 and  Supply  (Shri  हू,  C.  Reddy):  (a)
 The  amount  of  loss  can  be  determined
 only  after  the  unauthorised  occupa-
 tion  has  ceased.  So  long  as  the  un-
 authorised  occupation  3s  continuing,
 at  is  difficult  to  assess  the  loss  as  the
 rental  charges  are  being  recovered
 from  the  unauthomsed  occupants  in
 the  form  of  damages,

 (9)  Rs  1,13,626  25

 (c)  Rs.  7,300  40  has  so  far  been
 written  off  It  is  not  possible  to  as-
 sess  the  amount  yet  to  be  written  off
 as  efforts  to  recover  the  arears  are
 still  being  made,

 (d)  By  the  appropriate  competent
 authorities  who  have  been  delegated
 powers  by  Government  to  sanction
 such  write  off

 hri  C.  Samanta:  May  I  know  the
 nymber  of  unauthorised  occupations
 by  displaced  persons  and  others  se-
 parately?

 Shri  K.  C.  Reddy:  J  cannot  give  the
 break-up  of  the  number  of  persons
 who  have  so  occupied  unauthorisedly.
 Mostly  the  occupation  is  by  daplaced
 persons  from  East  Pekistan  and  West
 Pakistan.



 भरकर  ह न्  0.  Reddy:  So  far  as  I  know,
 there  ig  no  such  proposal  before  the
 Government.

 Shri  Kasliwal:  May  I  know  whe-
 ther  even  today  there  are  many  Gov-
 ernment  buildings  which  are  under
 unauthorised  occupation  since  19477

 Shri  K.  0,  Reddy:  There  may  be
 some  such  cases.  The  history  of  this,
 I  suppose,  is  well  known  to  the“House.
 In  1947,  when  the  Partition  took
 place,  boards  of  people  came  to  Delhi
 and  they  occupied  such  of  the  build-
 ings  as  were  readily  avaiiabie  for
 them.  Since  then,  we  have  been
 trying  our  best,  to  use  an  unpleasant
 word,  to  evict  them  and  at  the  same
 time,  trying  to  rehabilitate  them.  In
 some  places,  they  have  gone  to  courts
 of  law.  It  is  not  as  if  we  can  evict
 them  even  though  we  are  prepared
 to  evict  them.  There  are  all  these
 complications.  But,  by  and  large,
 we  have  been  able  to  take  possession
 of  these  buildings  and  also  rehabili-
 tate  them.  There  may  be  some  cases
 here  and  there  still  where  further
 action  is  called  for.

 Second  Five  Year  Plan

 द

 |

 Shri  Morarka:
 Shri  H.  N.  Mukerjee:
 Shri  Hem  Barua:
 Shrimati  Da  Palchoudhuri:
 Shri  Bishwanath  Roy:
 Shri  Bibhuti  Mishra:

 |

 Shrimati  Tarkeshwari
 inka:

 Dr.  Ram  Subhag  Singh:
 Shri  R.  8,  Lal:  -
 Shri  Panigrahi:

 |  Shri  Narasimhan:
 Will  the  Minister  of  Planning  be

 pleased  to  state:
 (a)  whether  the  Second  Five  Year

 Plan  is  being  considered  by  the  Plan-
 ning  Commission  for  rephasing  and
 fixing  priorities  in  view  of  the  foreign
 exchange  position;
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 (b)  whether  the  State  Governments
 have  been  informed  to  this  effect;

 (c)  whether  the  broad  outlines  of
 such  rephasing  sre  available;

 (a)  whether  it  is  a  fact  that  the
 Planning  Commission’s  Panel  of  Eco-
 nomists  have  emphasised  that  the  cost
 of  achieving  present  targets  will  be
 up  to  Rs.  6000  crores;  and

 (e)  if  so,  by  how  much  the  total
 outlay  will  be  reduced  in  the  near
 future?

 The  Parliamentary  Secretary  to  the
 Minister  of  Labour  and  Employment
 and  Planning  (Shri  L.  N.  Mishra):
 (a)  Yes.  A  preliminary  review  has
 been  completed.

 (b)  Yes,  Sir.

 (c)  In  .making  allotments  of  foreign
 exchange  for  the  implementation  of
 the  Plan  priority  is  to  be  given  to
 pr6jects  from  within  the  following
 categories:

 q@  Steel  plants,  coal,  railways,
 ports  and  specified  power  projects,

 (2)  Projects  in  an  advanced
 stage  of  completion  in  which  the
 bulk  of  the  foreign  exchange  ex-
 penditure  has  already  been  incur-
 red,  and

 (3)  Projects  which  will  earn  or
 save  foreign  exchange  within  a
 short  period  of  time  and  are  cover-
 ed  by  suitable  deferred  credit
 terms.

 (d)  No,  Sir.

 (e)  Does  not  arise.

 Shri  Morarka:  May  I  know  whether
 @  committee  of  officials  was  recently
 appointed  under  the  guidance  of  the
 Prime  Minister  to  advise  the  Plan-
 ning  Commisson  about  the  expendi-
 ture  under  the  Second  Five  Year
 Plan?

 The  Minister  of  Labour  and  Eur
 ployment  and  Planoing  (Bhi  Nanda):
 Yes,  Sir.  A  committee  is  functiosing
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 in  this  connection  to  consider  the  posi-
 tion  regarding  foreign  exchange  and
 on  the  lines  on  which  we  have  to
 carry  on  in  the  future.

 Shri  Morarka:  What  are  the  main
 recommendations  of  this  Committee
 and  how  are  they  being  implement-
 ed?

 Shri  Nanda:  It  is  a  group  working
 departmentally  in  order  to  assemble
 data  and  to  collect  materials  for  con-
 sideration  m  the  Planning  Com-
 mission,

 Shrimati  Tarkeshwari  Sinha:  When
 the  original  estimate  for  the  Second
 Plan  was  made,  it  came  to  Rs.  4800
 crores  and  then  2  came  to  Rs.  5200
 crores.  In  view  of  the  fact  that  the
 prices  of  goods  imported  from  foreign
 countries  have  increased  to  a_  very
 great  extent  and  the  internfl  price
 level  is  also  high,  may  I  know  how  the
 Planning  Commision  thinks  that  the
 target  originally  provided  for  in  Rs.
 5200  crores  is  now  the  real  target?
 Because,  m  answer  to  part  (d)  of  the
 question,  the  hon.  Parliamentary  Sec-
 retary  has  replied  that  there  is  no  in-
 crease  of  the  target  of  the  Plan.  May
 I  know  how  3६  is  compatible  with  the
 price  levels?  वि

 Shri  Nanda:  When  the  Plan  was
 formulated  and  presented,  it  was
 stated  very  clearly  that  it  38  a  flexi-
 ble  position  and  as  conditions  change,
 there  may  have  to  be  adjustments
 and  re-phasing  «The  Planning  Com-
 mission  1s,  at  the  moment,  engaged  in
 the  process  of  re-examination  in  view
 of  the  various  factors  which  have
 been  mentioned.

 Shri  H.  N.  Mukerjee:  Wili  the  hon.
 Minister  please  tell  us  if  there  was
 any  truth  in  the  report  made  in  a  sec-
 tion  of  the  press  regarding  an  alleged
 confidential  document  of  a  rather  de-
 featist  nature  from  the  Economic  Di-
 vision  of  the  Planning  Commission  to
 the  Prime  Minister  in  early  June,  and
 whether  the  Government  intend  hav-
 ing  intensive  consultations  with  Mem-
 bers  of  Parliament  as  was  done  in
 early  1986,  to  be  followed  up  by  a
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 debate  in  the  House  to  prevént  a
 pruning  of  the  Plan  of  the  sort  which
 the  private  sector  is  crying  for?

 The  Prime  Minister  and  Minister  pf
 External  Affairs  (Shri  Jawaharlal
 Nebru):  The  hon.  Member  has  refer-
 red  to  some  document  which  is  sup~-
 posed  to  have  come  to  me.  I  do  not
 quite  know  which  one  he  is  referring
 to.  Both  as  Chairman  of  the  Plan-
 ning  Commission  and  as  Prime  Minis-
 ter,  I  receive  numerous  appreciations
 and  documents.  Naturally,  since  we
 have  been  greatly  concerned  about
 it,  I  am  in  constant  touch.  I  have  no
 recollection  of  what  may  be  called
 a  defeatist  document.  I  have  been
 analysing  the  situation  and  pointing
 out  various  aspects  of  it,  some  good,
 some  bad.  Anyhow,  so  far  as  the
 Government  are  concerned,  there  is
 basically  no  element  of  defeatism  in
 their  outlook.  They  are  facing  the
 position  I  should  like  to  make  it
 perfectly  clear.  Obviously,  there  are
 difficulties.  Those  difficulties  are  not
 hidden  Everybody  knows  them.  I
 have  no  doubt  that  basically  the  eco-
 nomy  of  India  is  a  very  sound  econo-
 my,  and  we  shall,  as  always  in  such
 matters,  one  has  to,  face  the  difficul-
 ties  that  come  in  the  way.  As  for  con-
 sultations  with  Members  of  Parlia-
 ment,  we  are  always  very  happy  to
 have  such  consultation  I  do  not  know,
 I  shall  try  to  evolve  a  method  during
 this  session  so  that  we  may  have  talks
 on  the  situation

 श्री  विभूति  मिश्र  में  यह  जानना  चाहना
 हू  कि  कृषि  श्र  खाद्य  की  दृष्टि  से  जो
 योजना  है  श्रौर  जिसमे  सरकार  कों  लाभ
 होता  है,  उस  योजना  को  सरकार  इसमे  लेगी
 या  नही  [

 श्री  नन्दा:  जहां  तक  एग्रीकल्च रल  प्रोडक्शन
 का  संवाल'  है,  खाद्यपायो  वा  सवाल  है,
 उसमें  किसी  तरह  से  भो  कमी  न  हो  इसके
 लिए  पूरे  तौर  पर  कोद्िश  को  जायेगी  t

 Shri  Gajendra  Prasad  Sinha:  Is  it
 that  the  question  of  pruning  the  Plan
 does  not  arise  at  present?
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 Shri  Nanda:  Every  year,  annual
 plans  are  made  and  we  consider  where
 we  can  modify  and  in  what  directions
 fn  view  of  the  changed  circumstances.
 As  I  said,  we  are  actively  engaged  in
 that  process.

 Shri  Narasimhag;  As  revision  of  tar-
 gets  and  recasting  seems  to  be  envi-
 saged,  will  that  come  before  the  House
 for  debate  and  approval?

 hri  Nanda:  The  intention  is,  we
 shall  have  talks  with  the  Consultative
 Committees  for  Finance  and  Plan-
 ning,  we  shall  have  very  intimate  dis-
 cussions  with  them.

 hri  T.  B.  Vittal  Rao:  May  I  know
 if  annual  targets  have  been  drawn  for
 the  various  years  of  the  Plan  period?

 Shri  Nanda:  That  is  a  process  which
 is  carried  out  from  year  to  year,

 Shri  Morarka:  May  I  know  the  main
 schemes  and  projects  which  are  likely
 to  be  postponed  or  delayed  due  to
 difficulties  of  foreign  exchange?

 Shri  Nanda:  In  case  the  position  re-
 garding  foreign  exchange  38  not  alto-
 gether  as  favourable  as  we  expect  it
 to  be,  some  schemes  may  be  delayed.
 That,  I  said,  I  may  not  be  able  to  say
 now.  This  is  exactly  what  we  are  now
 examining.

 Mr.  Speaker:  Next  question.

 Shri  Hem  Barua:  I  was  not  given  a
 chance,  Sir.

 Mr.  Speaker:  Every  one  cannot
 have  a  chance.  I  look  this  side  and
 that.  Hon.  Members  must  get  up.

 jhri  Hem  Barua:  I  was  on  my  legs
 seven  times.  My  name  is  here.

 Mr,  Speaker:  I  do  see  your  name
 here.  But,  I  am  satisfied  that  there
 has  been  sufficient  discussion.  Next
 question.
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 Imports  and  Exports
 *0il.  Shrimati  Tarkeshwari  Sinha:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  present  gap  between  our
 imports  and  exports;  and

 (b)  whther  a  statement  showing
 the  specific  steps  taken  or  proposed  to
 be  taken  in  the  near  future  to  bridge
 this  gap  will  be  lad  on  the  Table  of
 the  Sabha?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  During  the  period
 January-May,  957  (5  months)  our
 iumports  were  valued  at  Rs  405  crores
 and  exports  at  Rs.  262  crores  leaving
 a  gap  of  Rs.  43  crores.

 (b)  A  statement  showing  the  steps
 being  taken  to  promote  our  exports
 and  to  bridge  the  gap  is  laid  on  the
 Table  of  the  House  [See  Appendix
 III,  annexure  No  5l]

 Shrimati  Tarkeshwari  Sinha:  In
 view  of  what  the  hon.  Minister  just
 now  said,  may  I  know  how  much  of
 that  import  came  under  private  ac-
 count  and  how  much  of  that  import
 came  under  Government  account?

 Shri  Kanungo:  I  have  not  got  the
 figures  here  But  these  figures  are
 available  from  the  trade  account.

 Shrimati  Tarkeshwari  Sinha:  May
 I  know  how  many  import  hcences
 were  issued  for  the  last  two  years,
 the  value  of  goods  came  through  the
 issuing  of  these  import  licences  and
 how  many  of  them  are  still  outstand-
 ing  i.e  the  commitments  already
 made  on  which  the  Government  will
 have  to  pay  foreign  exchange?

 Shri  Kanungo:  We  issue  licences  in
 thousands  and  the  list  itself  runs  into
 hundreds  of  pages  I  am  sorry  I
 can’t  give  that  information  offhand.

 Shrimati  Tarkeshwari  Sinha:  May
 I  know  at  least  the  total  number  of
 Ticences....
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 Shri  Kanunge:  Uniess  a  question  is
 specifically  asked,  I  cannot  give  this
 information  for  I  have  to  look  into
 thousands  of  pages.

 Shri  झ,  P.  Nayar:  From  the  state-
 ment  I  find  that  one  of  the  steps  taken
 is  the  setting  up  of  the  State  Trading
 Corporation.  I  want  to  know  whether
 Government  have  any  contract  for  the
 percentage  of  foreign  trade  to  be  done
 by  the  State  Trading  Corporation  at
 the  end  of  the  Second  Five  Year  Plan
 in  order  to  place  the  State  Trading
 Corporation  in  a  controlling  position
 in  respect  of  our  foreign  trade.

 Shri  Kanungo:  I  suppose  the  targets
 in  these  matters  are  unrealistic.  The
 purpose  of  the  State  Trading  Corpo-
 ration  is  to  get  more  in  the  export

 Shri  Kanungo:  Yes,  in  this  context.
 Shri  Kasliwal:  |  The  hon.  Minister

 has  declared  a  new  policy  restricting
 imports.  May  I  know  how  far,  after
 the  declaration  of  that  policy,  the  gaps
 between  imports  and  exports  have
 been  reduced?

 The  Minister  of  Commerce  and  In-
 Gustry  (Shri  Morarji  Desai):  It  is  too
 early  to  say  anything  just  now.  We
 can  say  that  after  three  months.

 tw
 Shri  T.  N.  Singh:  May  I  know

 whether  the  policy  followed  in  the  past
 of  importing  even  consumer  goods
 produced  here  with  a  view  to  keeping
 down  the  prices  and  fighting  inflation
 is  even  now  being  continued  or  has
 there  been  any  modification  in  that
 policy?

 Shri  Kanungo:  The  assumptions  are
 not  wholly  carrect.  Anyway,  in  the
 current  licensing  term  there  is  no  im-
 port  of  consumer  goods.

 Shri  Narayanankntty  Menon:  The
 hon.  Minister  just  now  stated  that  the
 target  for  absorbing  the  foreign  trade
 within  the  purview  of  thé  State  Tra-
 ding  Corporation  is  unrealistic.  May
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 we  know  who  is  responsible  for  this
 unrealstic  target?

 Mr.  Speaker:  Targets  cannot  be
 stable,  that  is  what  I  understand.  The
 hon.  Minister  used  the  word  as  a
 synonym.

 Shri  Narayananketty  Menon:  Let  it
 be  explained.

 Shri  Morarji  Desai:  Jt  is  not  precti-
 cable  to  have  targets  for  these  things
 because  we  go  on  changing  it  as  and
 when  it  is  suitable  and  profitable  for
 the  Government.

 Shrimati  Tarkeshwari  Sinha:  We
 are  giving  the  most-favoured-nation
 treatment  to  Japan.  In  view  of  the  fact
 that  recently  Japan  has  entered  into
 a  trade  pact  with  Australia,  may  I
 know  what  effect  this  trade  agreement
 of  Japan  will  have  on  our  export
 trade  because  Austriala  is  one  of  aur-
 chief  markets  for  textiles  and  other
 things?

 Shri  Morarji  Desai:  I  am  not  used
 to  giving  forecasts.  Only  time  will
 show  this.

 Mayurbhanj  Spinning  and
 Weaving  Mills

 *1013.  Shri  Supakar:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  refer  to  para  68,  page  >
 of  the  Third  Annual  Report  of  the
 All-India  Handloom  Board  and  state:

 (a)  the  date  when  the  Government
 of  India  had  offered  to  provide,  under
 certain  terms  and  conditions,  financial
 assistance  to  the  Orissa  Government
 for  working  the  Mayurbhanj  Spin-
 ning  and  Weaving  Mulls  for  the  pro-
 duction  of  yarn;  and

 (b)  whether  any  reply  has  been
 received  from  the  State  Government
 so  far?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  The  Government  of
 India  offered  to  provide  financial  assis-
 tance  under  certain  terms  to  the  Gov-
 ernment  of  Orissa  for  working  the
 Mayurbhanj  Spinning  and  Weaving
 Mills  on  the  8th  November,  1984,

 (b)  Yes,  Sir.
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 हाता  Sepakar:  The  Government  of
 Orissa  have  complained  that  this
 communication  has  not  reached  them
 as  yet.  May  I  know  whether  the
 postal  department  is  to  be  blamed  and
 whether  the  Government  will  consider
 the  desirability  of  sending  a  commu-
 nication  to  the  Orissa  Government  in
 this  matter?

 Shri  Kanungo:  The  hon.  Member
 seems  to  know  more  than  the  Gov-
 ernment  of  Orissa.  The  Government
 of  Orissa  says  that  they  have  received
 the  communication.

 Shri  Supakar:  In  the  State  Assem-
 bly  they  have  stated  that  they  have
 not  received  any  such  communication.

 Shri  Kanungo:  I  submit  I  cannot
 explain  things  which  have  happened
 in  the  State  Assembly.

 Shri  Supakar:  May  I  know  what
 are  the  terms  and  conditions  under
 which  the  financial  assistance  is
 offered  to  the  Orissa  Government  in
 so  far  as  this  project  is  concerned?

 Shri  Kanungo:  There  are  several
 conditions.  The  main  conditions  were
 that  the  undertaking  should  be  balan-
 ced  and  should  be  managed  by  a  co-
 operative  society  or  by  the  Govern-
 ment  and  the  entire  production  should
 be  available  to  the  handloom  wea-
 vers.

 Shri  Supakar:  May  I  know  what  is
 the  reply  of  the  Government  of
 Orissa?

 Shri  Kanungo:  The  Government  of
 Orissa  do  not  want  to  invest  more
 money  in  the  undertaking  above  this
 Rs.  5  lakhs.  Since  the  Government
 of  Orissa  is  not  in  a  position  to  invest
 more  money  at  present,  they  are
 thinking  of  running  the  establishment
 as  it  is  with  3,000  and  odd  spindles,

 Shri  Joachim  Alva:  Over  a
 dozen  textile  mills  which
 are  facing  financial  distress  and  closed
 down,  not  being  either  in  Bombay  or
 Ahmedabad,  the  textile  Centres—
 what  assistance  is  Government  giving
 to  these  mills  by  way  of  sending  out
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 their  offieers  to  find  out  what  they
 want  and  give  them  financial  assigt-
 ance  so  that  production  may  be  kept
 going  and  people  employed.

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Morarji  Desai):  Enqui-
 ries  are  made  into  all  such  cases  and
 wherever  assistance  is  possible,  it  is
 giv@..  In  all  such  cases  we  try  to
 help  them.

 Shri  Ranga:  Has  any  effort  been
 made  to  help  the  Orissa  Government
 as  well  as  the  All  India  Handloom
 Board  to  enter  into  a  partnership  in
 order  to  see  that  this  mill  is  run
 efficiently  and  to  see  that  the  yarn
 produced  by  this  mill  is  given  to  the
 handloom  weavers?

 Shri  Kanungo:  Efforts  are  always.
 made  to  help  them.  But  the  State
 Government  is  not  in  a  position  to
 contribute  its  part  of  the  share.

 Export  of  Shoes
 *1016.  Shri  Gajendra  Prasad  Sinha:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  value  of  shoes  exported  to:
 Russia  toll  June,  1957;  and

 (b)  whether  any  further  agreement
 has  been  signed  with  Russia  for  the
 supply  of  Shoes  and  other  leather
 goods?

 The  Minister  of  Commerce  (Shrt
 Kanungo):  (a)  Rs.  ‘71,73,075.

 (b)  Yes,  Sir,  for  shoes  only.

 Shri  Gajendra  Prasad  Sinha:  May
 I  know  what  steps  have  been  taken  to
 find  out  new  markets  for  shoes  and
 other  leather  products,  especially  in
 the  Baltic  area  and  China?

 Shri  Kanungo:  Firstly  the  buyers
 must  be  willing.  We  are  always  on  the
 look-out  for  possible  buyers.

 Shri  Gajendra  Prasad  Sinha:  What
 I  wanted  to  know  was  the  efforts
 made  by  the  Government  of  India.
 Ig  there  any  negotiation  going  on  with
 any  of  these  countries?
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 Shri  Kanungo:  None  of  those
 countries  have  shown  any  interest  in
 our  shoes

 Shri  M.  R.  Krishna:  May  I  know
 what  amount  of  this  contract  was  exe-
 cuted  by  the  organisations  or  co-
 operative  societies  of  people  who  are
 skilled  workers  प्रा  this  industry?

 Shri  Kanungo:  About  2,000
 pairs  of  shoes  were  supphed  by  the
 National  Small  Industries  Corporation
 who  obtained  the  material  from  co-
 operative  societies

 Shri  M.  R.  Krishna:  May  I  know
 what  is  the  number  of  Scheduled
 Caste  people  who  have  been  benefited
 because  of  this  contract?

 Shri  Kanungo:  I  do  not  assume  that
 only  Scheduled  Caste  people  would  be
 making  shoes  There  are  others  also  I
 have  not  got  the  figures  about  the
 number  of  Scheduled  Caste  people
 ‘who  have  supplied  shoes

 Shri  Thimmaiah:  Is  it  a  fact  that  a
 pair  of  shoes  is  being  purchased  by  the
 Corporation  at  Rs  8  whereas  it  s
 being  sold  in  Russia  at  a  cost  of  more
 than  Rs  i007  Why  35  it  that  such  a
 low  rate  is  fixed?

 Shri  Kanungo:  The  figures  are
 absoluteiy  imcorrect  and  at  is  not
 prudent  for  me  to  give  the  figures  of
 purchase  and  sale  price  in  a  transac-
 tion  in  this  House

 Visit  of  Pakistan  Nationals  to
 Gujerat

 *1018,  Shri  M.  8,  Thakore:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  the  total  number  of  Pakistan
 nationals  who  came  to  Gujerat  during
 ‘1956-57  to  see  their  relations  on  pass- Port  facilities  provided  to  them  by
 Indian  High  Commussion  in  Karachi; and

 (b)  whether  it  is  a  fact  that  some
 Pakistan  nationals  have  also  stealthily come  to  North  Gujerat  and  other
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 parts  of  Guijerat  via  Kutch  desert
 and  Indo-Pak  Border  in  North  of
 Gujerat  and  West  of  Gujerat?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri

 adath  Ali  Khan):  (a)  and  (b).  The
 information  8  being  collected  and  will
 be  laid  on  the  Table  of  the  Lok  Sabha
 when  available.

 Shri  छा,  8,  Thakore:  May  I  know
 the  total  number  of  Pakistan:  nation-
 als  who  have  not  yet  gone  back  to
 Pakistan?

 Mr.  Speaker:  The  hon  Parliament-
 ary  Secretary  said  that  the  figures  are
 being  collected.

 hri  Ranga:  In  regard  to  the  answer
 given  to  part  (b)  of  the  question,  may I  know  2f  this  infiltration  28  still  going on?  Are  people  still  coming  from
 Pakistan  into  our  country  through
 Kutch  and  Gujerat?

 Shri  Sadath  Ali  Khan:  As  I  said, the  information  is  being  collected.
 Shri  Ranga:  That  is  with  regard  to

 the  information  regarding  the  magni-
 tude  of  the  problem,  but  3६  that  pro~ blem  still  present  with  us?

 Mr.  Speaker:  He  wants  to  know, though  the  actual  figures  are  not
 available,  if  still  a  number  of  peo-
 ple  are  coming  from  Pakistan  through Kutch  and  Gujerat

 The  Prime  Minister  and  Minister  of
 Externa]  Affairs  (Shri  Jawaharlal
 Nehru):  That  is  to  say,  openly  or  fur-
 tively?

 Shri  Ranga:  Whatever  it  is,  you should  be  trying  to  get  hold  of  them
 Shri  Jawaharlal  Nehru:  We  do  If

 we  do  not,  then  they  escape  us  I  do
 not  guarantee  that  every  person  who
 comes  in  is  traced  but  generally
 Speaking,  the  people  who  come  in
 without  proper  papers  are  arrested.

 Mr,  Speaker:  Next  question

 ‘
 Shri  Joachim  Alva:  One  question, ir

 Mr.  Speaker:  Order,  order.  I  have called  the  next  question.
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 Smalt  Seale  Engineering  Concerns
 *30l9.  Shri  H.  N.  Mukerjee:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  a  scheme  for  the  deve-
 lopment  of  Small  Scale  Engineering
 concerns  in  Howrah  (West  Bengal)
 has  been  recently  approved  by  the
 Union  Government;  and

 (b)  if  so,  what  is  the  amount  of
 assistance  earmarked  for  the  propos-
 ed  scheme?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  and  (b).  No
 separate  scheme  of  the  West  Bengal
 Government  for  the  development  of
 Small  Scale  Engineering  concerns  in
 Howrah  (West  Bengal)  has  been  re-
 cently  approved  by  the  Government
 of  India  It  may,  however,  be  men-
 tioned  that  in  (1954-55,  a  grant  of  Rs.
 1:90,  lakhs  and  a  loan  of  Rs.  !°83
 lakhs  were  sanctioned  by  the  Central
 Government  to  the  Government  of
 West  Bengal  for  the  implementation
 of  a  scheme  for  development  of  Small
 Scale  Engineering  Industries  at
 Howrah.

 Shri  H.  N.  Mukerjee:  May  I  know
 if  any  special  arrangements  have  been
 made  regarding  the  supply  of  raw
 materials  and,  if  necessary,  of  finance
 to  these  small-scale  organisations?

 Shri  Manubhai  Shah:  800  the  ar-
 Trangements  are  made.  We  have  a
 Special  separate  quota  for  the  small
 industries’  raw  materials,  and  finance
 is  provided  by  the  West  Bengal  Gov-
 ernment  out  of  allocations  from  us.

 Shri  H.  N.  Mukerjee:  May  I  know
 if  the  railways  placed  certain  orders
 with  these  small-scale  organisations
 and  if  those  orders  were  supplied  to
 the  complete  satisfaction  of  the  rail-
 ways?

 Shri  Manubhai  Shah:  That  has  been
 the  general  policy  of  the  Government
 of  India,  that  a  small  section  of  the
 DG  Supply’s  purchases  should  be
 routed  through  the  small-scale  indus-
 tries,  and  a  large  benefit  has  been
 taken  of  this  by  this  organisation  in
 Howrah.
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 Shrimati  Renu  Chakravartty:  May
 I  know  the  allocations  of  finance  made
 m  ‘1954-55  and  whether  there  was  any
 shortfall  in  it?

 Shri  Manubhal  Shah:  As  far  as
 these  grants  are  concerned,  they  are
 all  non-lapsable  and  we  continue
 reviving  them  from  year  to  year.  As
 a  matter  of  fact,  even  this  year  we
 have  given  a  new  grant  and  loan  of
 Rs.  34  lakhs  to  the  West  Bengal  Gov-
 ernment  for  the  entire  small-scale
 industries  in  that  State.

 Shrimati  Renu  Chakravartty:  I
 wanted  to  know  how  much  of  this
 has  used  in  the  years  1954-55  and
 hes  peck

 Shri  Manubhai  Shah:  Actually,  if
 the  hon  lady  Member  is  interested  in
 it,  I  shall  let  her  know  the  figures,
 but  the  information  with  me  now  is
 that  more  than  that  amount  almost
 Rs  50  lakhs  has  been  spent  on  this
 scheme  in  that  particular  year.

 Shri  Heda:  In  view  of  the  avail-
 ability  of  high  skill  in  the  engineering
 industry  at  places  like  Bombay,
 Hyderabad  etc,  may  I  know  whether
 similar  schemes  are  being  taken  up  in
 other  places  also?

 Shri  Manubhai  Shah:  Yes.  Practi-
 cally  in  every  State  we  have  a  pro-
 gramme  of  industrial  estates.  More
 than  50  per  cent  of  those  estates  are
 manned  by  engineering  industries,

 Shri  Gajendra  Prasad  Sinha:  May  l
 know  if  there  is  any  proposal  to  sub-
 sidise  the  supply  of  steel  which  is  the
 raw  material  of  small-scale  indus-
 tries?

 Shri  Manubhai  Shah:  There  js  no
 special  proposal,  but  we  try  to  give
 the  equalised  price  to  them,  and  that
 benefit  goes  to  the  orgamsed  as  well
 as  the  small-scale  industries,

 Shri  A.  C.  Guha:  May  I  know  on
 what  schemes  these  loans  and  grants
 were  sanctioned  and  whether  there
 was  anything  for  modernisation  of
 the  machinery  and  the  tools  und  for
 standardisation  of  products?
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 Shri  Manubhai  Shah:  These  loans  or
 grants  were  really  for  purchase  of
 new  machinery  So,  modernisation
 just  does  not  come  m_  It  was  also
 for  the  production  of  such  small-scale
 industry  goods  which  are  easily  sale-
 able  to  the  railways  or  to  different
 industries

 Mr.  Speaker:  Raja  Mahendra  Pratap

 राजा  महेना  प्रताप.  ग्रध्यक्ष  महोदय,
 जो  श्रदत  न०  १०२१  है  उसका  जवाब
 मिनिस्टर  साहब  महरबानी  कर  के  हिन्दु-
 स्तान  मे  दे  ।

 Acquisition  of  Land  in
 fom *02i.  Raja  Mahendra  Pratap:  Will

 the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 land  of  four  villages  near  Delhi  viz
 Mohammadpur,  Munirka,  Hamayun-
 pur  and  Hauz  Khas  is  being  acquired
 by  Government,  and

 (b)  7  so,  what  Government  pro-
 pose  to  do  to  rehabilitate  persons  liv-
 ing  there  at  present?

 The  Minister  of  Works,  Housing  and

 H
 (Shri  K.  0,  Reddy):  (a)  Yes

 ar

 (b)  The  matter  is  under  considera-
 tion

 Shri  B.  S  Murthy  The  question
 has  been  put  in  English  and  the  hon
 Member  is  asking  in  Hindi

 Mr  Speaker-  Whenever  a  question
 as  put  in  Hindi,  the  answer  is  expect-
 ed  to  be  7  Hind:  For  the  benefit  of
 the  hon  Members  who  do  not  know
 Hindi,  the  English  translation  35  also
 given  If  an  hon  Member  puts  a
 questfon  in  English,  he  must  be  pre-
 pared  to  hear  the  answer  also  in
 English  If  he  does  not  know  Eng-
 lish  at  all  and  if  he  puts  a  supplemen-
 tary  question  in  Hindi,  I  will  certain-
 ly  request  the  hon  Munster,  if  he
 can,  to  reply  in  Hind:  Let  there  be
 a  kind  of  adjustment  This  is  not  an
 examination  hall  where  people  who
 do  not  know  Hind:  come  here  to  know
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 Hindi  Therefore,  I  shall  try  to  see
 that  every  hon  Member  understands
 the  question  and  follows  it

 Shri  छू,  6.  Reddy:  In  ths  case  I
 submit  the  notice  has  been  given  not
 in  Hind,  but  in  Enghsh

 Mr,  Speaker-  Yes  The  reply  may
 be  given  in  English

 Raja  Mahendra  Pratap:  I  do  not
 mind  your  answermg  in  English

 Shri  K.  C.  Reddy:  I  shall  read  the
 answer  again

 (a)  Yes  Sir
 (b)  The  matter  8  under  consi-

 deration

 Raja  Mahendra  Pratap:  I  want  to
 know  whether  the  hon  Minister
 knows  that  the  land  which  as  being
 taken  is  taken  from  ex-army  officers
 and  men

 Shri  हू,  C  Reddy:  I  do  not  know
 I  am  afraid  I  have  no  such  detailed
 information  as  to  from  whom  the  land
 is  being  acquired,  whether  there  are
 some  ex-army  officers  or  not  I  have
 got  to  check  up

 °

 राजा  महेन्द्र  प्रताप  यह  भी  तो

 बतलाइए  कि  आप  इन  लोगो  को  क्सि  तरह
 से  दमरी  जगह  बसाना  चाहते  =?

 Mr  Speakers  The  hon  Member
 might  have  put  the  question  in  Eng-
 lish,  particularly  when  the  hon
 Minister  is  not  able  to  reply  The
 question  385  this

 Raja  Mahendra  Pratap.  My  ques-
 tion  has  not  been  answered

 Mr  Speaker:  I  cannot  allow  this
 kind  of  alternating  between  Hind
 and  English

 Raja  Mahendra  Pratap.  When  you
 are  going  to  take  land  from  these
 people,  how  are  you  going  to  accom-
 modate  them?  Because  I  may  tell
 you  that  there  was  a  demonstration
 and  people  were  very  enraged  about
 it  I  think  the  hon  Prime  Munster
 may  also  be  interested  in  3६  Wontfen
 m  hundreds  or  thousands  came  to
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 the  Prime  Minister  and  they  repre-
 sented  the  case.  I  want  to  know
 what  the  Government  is  dding  in  this
 case.

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  I  am  unable  to  follow  the
 hon.  Member  whether  he  speaks  in
 Hindi  or  in  English.

 Shri  ‘x.  C.  Reddy:  May  I  answer
 his  question?

 Mr,  Speaker:  All  that  he  wants  to
 know  is  whether  any  alternative
 accommodation  has  been  arranged
 for  these  people  who  have  been  dis-
 placed.

 Shri  K.  C.  Reddy:  I  have  under-
 stood  his  question  The  hon.  Member
 wants  to  know  what  steps  have  been
 taken  by  the  Government  to  rehabi-
 litate  those  persons  whose  land  has
 been  acquired  or  is  being  acquired
 for  governmental  purposes  We  are
 acquiring  about  1,100  acres  of  land
 for  governmental  purposes  Practi-
 cally,  the  acquisition  has  been  com-
 pleted.  Within  these  1,100  acres  of
 land,  three  or  four  villages  are  in-
 cluded

 The  land  under  cultivation  by  the
 villagers  who  reside  in  these  villages
 falls  under  category  A,  and  the
 house-sites,  the  places  where  the
 villagers  actually  ive,  that  is,  the
 abadis  fall  under  category  8  Category
 A  land  has  all  been  acquired  Cate-
 gory  B  land  has  not  yet  been  ac-
 quired,  so  much  so  that  the  people
 are  still  living  there.  Government
 have  not  made  up  their  mind  yet  as
 to  whether  the  land  fallmg  under
 category  B  should  be  acquired  or  not
 The  matter  is  under  consideration

 So  far  as  land  under  Category  A  is
 concerned,  this  is  a  difficulty  which
 is  commonly  experienced  whenever
 land  is  acquired  for  expanding  any
 city  As  to  how  to  rehabilitate  them,
 so  far  83  their  occupation  is  concern-
 ed,  that  is  a  matter  which  has  to  be
 tackled  separately—whether  some
 other  land  could  be  given  to
 them  somewhere  or  whether  some
 occupations  could  be  created  for  them,
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 and  so  on.  This  is  a  common  question
 of  rehabilitation,  which  is  not  peculiar
 only  to  Delhi  and  in  this  case,  but
 is  a  common  question  which  has  got
 to  be  tackled.  The  whole  matter  is
 under  consideration.

 We  are  looking  into  the  matter
 very  closely.  To  the  extent  that  we
 can  help,  we  do  not  want  to  place
 anyone  under  any  difficulty  or  uproot
 them,  and  even  if  we  uproot  them  for
 the  present  necessity  of  expanding
 Delhi,  we  shall  certainly  bear  in  mind
 the  question  as  to  how  we  can
 rehabilitate  the  villagers

 Mr.  Speaker:  Next  question.
 Raja  Mahendra  Pratap:  May  I  know

 whether  the  land  will  be  taken  .....

 Mr.  Speaker:  Order,  order  Next
 question

 Displaced  Families  from  Goa
 1022.  Shri  Assar:  Will  the  Prime

 Minister  be  pleased  to  state:

 (a)  how  many  of  the  displaced
 families  who  have  come  to  India  from
 Goa  are  residing  in  the  Districts  of
 Ratnagiri,  Belgaum  and  Karwar;  and

 (b)  whether  Government  have
 given  any  help  to  those  displaced
 persons  or  families  ?

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 (a)  and  (b).  Information  in  this
 respect  is  not  readily  available.  It  is,
 however,  bemg  collected  and  will  be
 placed  on  the  table  of  the  House  at
 an  early  date

 Shri  B.  8.  Murthy:  May  I  know....

 Raja  Mahendra  Pratap:  On  a  point
 of  order  One  important  question  has
 been  left  out  The  land  is  being  ac-
 quired  at  Rs  900  or  Rs.  3000

 Mr.  Speaker:  I  have  called  the
 next  question,  and  the  next  question
 has  been  already  answered,  and  I
 have  called  Shri  B  S  Murthy  to  ask
 a  supplementary  question  It  is  a
 little  too  late  for  the  hon  Member  to
 go  on  with  the  previous  question.
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 Shri  B.  8.  Murthy:  May  I  know  the
 last  occasion  when  the  Egyptian
 Secretary  went  to  Goa  to  make  an
 enquiry  into  the  matter?

 Shrimati  Lakshmi  Menon:  The  hon
 Member  has  asked  for  information,
 and  we  are  contacting  the  district
 Officers  to  collect  the  required  infor-
 mation

 Mr.  Speaker:  That  question  does
 not  arise  out  of  this

 Powerlooms

 #1023.  Shri  Jadhav:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 Pleased  to  state

 (a)  whether  powerlooms  are  bemg
 manufactured  in  India,

 (b)  af  so,  by  which  concerns  and
 their  total  annual  production,  and

 (c)  the  annual  requirements  of
 powerlooms  in  the  country?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  Yes,  Sir

 (b)  M/s  Central  India  Machinery
 Manufacturing  Co  Ltd,  Gwahor,
 M/s  Cooper  Engineering  Works  Ltd,
 Satara,  and  M/s  Mysore  Machinery
 Manufacturers,  Bangalore  are  the
 firms,  engaged  in  the  manufacture  of
 powerlooms  The  total  production  of
 powerlooms  during  956  was  2772  and
 the  rate  of  production  of  powerlooms
 in  957  has  been  3200

 (c)  The  average  annual  demand
 during  the  Second  Plan  period  3s  esta-
 mated  to  be  6,125,  looms

 Shri  Jadhav.  May  I  know  whether
 some  of  these  powerloéms  are  im-
 ported,  and  :f  so,  their  number?

 Shri  Manubhai  Shah  About  2000
 looms  were  imported  m_  1955,  and
 about  800  in  956

 Shri  Ranga’  Do  Government  pro
 Pose  to  give  licences  for  the  import
 of  any  more  of  these  powerlooms,  m
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 view  of  the  fact  that  so  few
 State  Governments  have  been
 to  introduce  them  through  the
 operatives,  and  there  38  also  this
 change  difficulty?

 rake
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 Shri  Manubhai  Shah:  The  power-
 loom  mentioned  here  means  any  loom
 which  7  worked  by  power  These
 looms  are  not  necessanly  mmstdlled  in
 the  powerloom  sector  They  are  also
 installed  m  the  organised  sector,  that
 is,  in  the  textile  mulls  themselves
 The  new  import  policy  is  practically
 to  ban  the  import  of  all  looms,  except
 where  Government  are  satisfied  that
 a  particular  category  is  not  manu-
 factured  in  this  country

 Rajendra  Market,  Delhi
 #1024.  Shri  Kodiyan:  Will  the  Min-

 aster  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Rajendra  Market  in  Delhi  was  con-
 structed  in  948  for  a  period  of  five
 years  and  on  the  expiry  of  the  penod,
 the  lease  was  not  renewed  by  the
 Notified  Area  Committee,  Civil  Sta-
 tion,  Delhi,

 (b)  if  so,  whether  it  is  proposed  to
 construct  a  permanent  market  at  the
 site  of  the  Rajendra  Market,  and

 (c)  whether  the  residents  and  the
 stall  holders  will  be  given  some  alter-
 native  accommodation?

 The  Parliamentary  Secretary  to  the
 Munster  of  Rehabilitation  and  Minori-
 ty  Affairs  (Shri  P.  8.  Naskar):
 (a)  Yes

 (b)  No

 (c)  Alternative  accommodation  was
 offered  to  those  eligible  but  only  a
 few  accepted  the  offer  The  question of  giving  further  alterantive  accom-
 modation  does  not  arise  now

 Shri  Kodiyan’  May  I  know  whe-
 ther  in  view  of  the  fact  that  the
 present  market  is  a  pretty  old  one, and  it  is  inconvenient  for  the  stall-
 holders  to  carry  on  their  business
 there,  and  also  in  view  of  the  fact
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 that  they  have  been  put  to  much
 a@fficulty  in  this  respect,  Government
 wil)  reconsider  their  decision  not  to
 construct  a  new  market  there?

 Shri  है  Nasker:  The  answer  to
 part  (9)  of  the  question  was  ‘No’

 Mr.  Speaker:  Hon  Members  will
 avoid  as  far  as  possible  making  sug-
 gestions  for  action  They  can  only
 elicit  information

 Industrialisation  of  Rajasthan

 #1025.  Shri  Karni  Singhji:  W:ll  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state

 fa)  whether  any  scheme  for  the
 industrial  development  of  Rajasthan,
 particularly  in  regard  to  Bikaner  and
 Jodhpur  Divisions,  has  been  drawn  up
 and  considered  in  view  of  the  benefit
 of  hydro-electricity  from  the  Bhakra
 Nangal  project  to  those  areas,

 (b)  at  so,  whether  the  details  of  the
 scheme  will  be  laid  on  the  Table  of
 the  House,  and

 (c)  whether  the  Government  of
 Rajasthan  has  sought  the  financial  aid
 of  the  Centra?  Government  for  the
 Industrial  Development  of  this  unde-
 veloped  State?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  and  (b)  Pre-
 sumably,  the  Hon’ble  Member  is
 refermg  to  the  proposal  made  by  the
 Rajasthan  Government  regarding  the
 establishment  of  a  Fertiuhzer  (Am-
 monium  Sulphate)  factory  at  Hanu-
 mangarh  which  was  specifically  link-
 ed  up  with  power  supply  from  Bhakra
 Nangal  This  scheme  was  examined
 by  a  Committee  appointed  by  the
 former  Munistry  of  Production,  but
 was  not  accepted  at  that  time,  as
 other  sites  outside  Rajasthan  were
 considered  to  be  better

 (c)  Provision  has  been  made  in  the
 Second  Five  Year  Plan  for  the  follow-
 ing  schemes  in  Rajasthan:
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 (a)  Pilot  Plant  researches  for  the
 recovery  of  sodium  sulphate
 etc  from  salt  bitterns,  and

 (u)  Qne  Co-operative  Sugar  Fac-
 tory,  at  a  total  cost  of  Rs,  35°35
 lakhs  In  addition  a  provision
 of  Rs  5  crores  has  been  made
 for  village  &  small  scale  m-
 Qustries  in  that  State.

 hri  Karni  Singhji:  May  I  know
 whether  the  Government  of  India  are
 satisfied  with  the  industmal  progreas
 of  Rajasthan?

 Shri  Manubhal  Shah:  It  is  much
 better  than  what  it  was  before,  and
 we  are  making  every  attempt  to  see
 that  it  still  goes  more  forward

 Shri  Kasliwal:  Recently,  Govern-
 ment  have  ‘been  good  enough  to  take
 up  the  Rajasthan  canal  system,  which,
 I  am  told,  is  going  to  be  the  largest
 canal  system  in  the  world,  it  will  irri-
 gate  apout  3  or  4  mullion  acres  of
 land  Naturally,  some  industries  also
 may  come  up  there  May  I  know
 whether  Government  have  any
 scheme  or  contemplate  any  scheme  to
 put  up  industries  there,  along  with
 the  canal  system?

 Shri  Manubhai  Shah:  As  the  House
 is  fully  aware,  in  the  Second  Five
 Year  Plan,  we  have  provided  for
 several  industries  in  the  public  sector.
 In  the  Plan  itself,  no  enlargement
 today  35  possible,  unless  it  is  very
 much  urgently  called  for

 As  far  as  private  industries  are
 concerned,  I  can  assure  the  hon.
 Member  that  I  visited  Jaipur  only
 last  week,  and  I  found  that  there  had
 been  qyte  a  good  spirt  in  investment
 and  estabhshment  of  private  indus-
 tries  there  Actually,  production  of
 cement  is  going  up  phenomenally
 there  The  rated  production  in  a  few
 years  will  be  l  lakhs  of  tons  per
 year

 bri  Morarka:  May  I  know  the
 total  amount  spent  by  Government
 for  thy  industrial  development  in
 Rajastian  during  the  First  Five  Year
 Plan,  and  the  Second  Five  Year  Plan,
 so  far?
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 Shri  Manubhai  Shah:  Ths  does
 not  anse  out  of  this  question  on  the
 Order  Paper.  But  I  have  already
 mentioned  that  several  schemes  are
 there,  and  Rs  है  crores  have  already
 been  provided  for  small-scale  and
 village  industries.

 Shri  T.  B.  Vittal  Rao:  Regarding
 the  location  of  the  fertiliser  plant,
 the  Minister  has  stated  that  the  places
 where  they  are  at  present  located  are
 far  better  May  I  know  what  is
 meant  by  ‘far  better’?  Does  it  mean
 that  we  are  going  to  produce  fertilh-
 sers  from  the  three  fertiliser  plants
 at  an  economically  much  cheaper  cost
 than  at  Rajasthan?

 Shri  Manubhai  Shah:  I  may  divide
 the  question  into  two  parts  Firstly,
 when  I  said  ‘far  better’,  I  meant  that
 economically  speaking,  the  cost  of
 production  of  the  fertilisers  in  the
 sites  which  are  now  selected  and
 where  the  factories  are  being  estab-
 shed  works  out  cheaper  than  would
 have  been  the  case  at  Hanumangarh

 As  far  as  the  second  part  of  the
 question  is  concerned,  the  fertiliser
 produced  m  this  country  33  cheaper
 than  imported  fertihser  by  about
 Rs  60  a  ton.

 लोश-पृत्य  पर  प्रलेख  चललित्र

 $१०२६.  क्री  राम  शाकर  साल  :
 क्या  सचन,  ओर  प्रयारता  मत्री  वह  बताने
 की  कृपा  करेंगे  कि  भारत  के  लोक-तृत्यो
 पर  प्रलेख  (डाक्यूमेंटरी)  चलचित्र  कब  तक
 प्रदर्शन  के  लिये  तैयार  हो  जायेगी  ?

 सूचना  ओर  प्रपाररत  मजी  (डा०  केसकर):
 फिल्‍म  लगभग  पूरी  हो  गई  है  भौर  प्रतिया
 बनाने  के  लिये  बाहर  भेज्यी  जा  चूकी  है
 प्रदर्शन  के  लिये  इसे  जल्द ,1  प्रकाशित  करने
 को  भ्राशा  है  ।

 Shri  D.  C.  Sharma:  May  I  know
 whether  folk  dances  from  the  tribal
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 areas  ate  also  included,  and,  if  ™,
 what  proportion  of  the  film  is  devoted
 to  them?

 Dr,  Keskar:  It  would  be  difficult
 for  me  to  give  the  proportion  It  is  not
 a  film  m  which  a  particular  percen-
 tage  is  allotted  to  a  particular  region
 The  film  will  be  a  composite  whole
 and  it  is  only  when  it  is  completely
 ready  that  I  will  be  able  to  give  all
 the  detals.

 सरदार  अ०  हु  सखहगप:  बपा  में  जात
 सकता  ह्  छत्त  सगढ़  के  जो  फौरा  डासंज

 हैं  उनका  समे  क्‍या  हिस्‍सा  होगा  ?

 Mr.  Speaker:  The  hon  Member
 cannot  go  on  asking  about  each
 individual  part  of  the  country

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Sports  Goods  Industry  in  Delhi

 *I004.  Shri  Shree  Narayan  Das:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state.

 (a)  whether  the  Government  of
 India  have  given  consideration  to  a
 scheme  for  developing  the  sports
 goods  industry  prepared  by  the  Delhi
 Admumistration  and  submitted  to
 them  for  approval;

 7क्षी  if  so,  the  nature  of  the  scheme
 aad  its  financial  aspects,

 (ce)  the  employment  potential  of  this
 scheme,  and

 (d)  whether  approval  has  been  ac-
 corded?

 /  ghe  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  The  Govern
 ment  of  India  has  not  so  far  received
 any  scheme  for  the  development  of
 Sports  Goods  Industry  from  the  Delht
 Admunistration

 (b)  to  (a)  Do  not  arise.
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 राई  के  बायदे  के  सौदे

 * 2008,  श्री  राधेलाल  व्यास  :

 क्या  वारिज्य  तथा  उद्योग  मंत्री  यह  बताने
 'की  कृपा  करेंगे  कि  :

 (क)  उज्जैन  और  इन्दौर  के  क्षेत्रों  में
 जब  से  रुई  के  वायदे  के  सौदे  आरम्भ  हुये  हैं
 श्तब  से  ऋब  तक  उनसे  क्रमशः  कितनी  आय

 हुई  है;

 (ख)  इन  दोनों  रिंग्स  और  सैन्ट्रल
 इन्डिया  काटन  एसोसियेशन  के  मुख्य  कार्यालय

 द्वारा  प्रति  मास  कितना  रुपया  खर्च  किया

 गया;  और

 (ग)  क्‍या  यह  सच  है  कि  इन  स्थानों

 में  होन  वाली  आय  और  खर्चे  को  देखते  हुये
 चायदा  सौदा  आयोग  उक्त  एसोसियेशन  के

 मुख्य  कार्यलय  को  हटा  कर  किसी  अन्य,
 स्थान  पर  ले  जाने  का  विचार  कर  रहा  है  ?

 वारिज्य  मंत्री  भी  कानूनगो)  :  (क)
 और  (ख).  सभा  की  मेंज  पर  दो  विवरण

 रखे  जाते  हैं  t  [र्खि  परिशिष्ट  ३,  अनबन

 [सं०  ५२]

 (ग)  जी,  नहीं  ।

 दुर्गापुरा  शरणाथों  कैंप

 +१०१२  श्री  हरिश्चन्द्र  दर्मा  :  क्‍या

 चुनर्वात  तथा  अल्प-संख्यक-कार्य  मंत्री  दुर्गापुरा
 आरणार्थी  कैम्प  के  बारे  में  ३०  मई,  १६५७

 के  तारांकित  प्रदत  संख्या  ६३४  के  उत्तर  के

 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  अपेक्षित  जानकारी  इस  बीच

 एकत्र  कर  ली  गई  है;  और

 (ख)  यदि  हां,  तो  क्‍या  सरकार  उसे

 सभा-पटल  पर  रखेगी  ?

 पुरर्वात  तथा  अल्प-संख्यक  कार्य-मंत्री  के

 सभा  सचिव  (श्री  पू०  Mo  नाप्तकर)  :  (क)
 और  (ख).  एक  विवरण  सभा  की  मेज  पर

 रख  दिया  गया  है।  [देखिये  परिश्षिष्ट  ३,

 अतृबन्ध  संख्या  ५३]
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 Sericultural  Training  Scheme

 *1015  Shri  Ramakrishna  Reddy:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  what  amount  has  been  sanction-
 ed  for  starting  a  sericultural  training
 scheme  under  the  Central  aid  in
 Andhra  Pradesh;

 (b)  where  the  two  training  centres
 are  going  to  be  located  in  that  State;

 (c)  the  requisite  qualifications,
 prescribed  for  the  trainees;

 (d)  the  duration  of  training  period;
 and  4

 (e)  whether  any  stipends  are  allow-
 ed  to  the  poorer  classes  who  seek
 admission  for  training  in  sericulture?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Rs.  27,319/-.

 (b)  The  training-cum-demonstration
 silk  farm  will  be  located  at  Bhiknvor,
 District  Nizambad.  In  addition,  one
 elementary  or  basic  training  schoo!
 each  will  be  selected  in  Anantapur
 and  Chittoor  Districts  for  introducing

 “sericulture  as  a  craft.  The  selections
 of  the  schools  has  not  yet  been
 finalised.

 (ce)  No  special  qualifications  have
 been  prescribed.  Ability  to  read  and
 write  the  regional  language  will  be
 necessary.

 (d)  Six  months.

 (e)  Yes,  Sir.  A  sum  of  Rs.  20/-
 per  mensum  will  be  paid  to  each
 trainee  during  the  period  of  training.

 State  Trading  in  Virginia  Tobacco

 *1017.  Shri.  Krishnaiah:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 N

 (a)  whether  Government  have
 under  consideration  any  proposal  to
 channel  the  export  trade  of  Virginia
 Tobacco  through  the  State  Trading
 Corporation  of  India  (Private)  Ltd.,
 as  they  have  already  been  doing  in
 the  case  of  minerals;  and
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 (b)  if  so,  the  steps  Government
 have  taken  so  far  in  this  direction  to
 benefit  the  growers  of  Virginia  Tobac-
 co?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  No,  Sir.  vA

 (b)  Does  not  arise.

 औद्योगिक  आस्थान

 #१०२७.  श्री  भक्त  दर्शन  :  क्या

 वारिएज्य  तथा  उद्योग  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (=)  क्या  यह  सच  है  कि  द्वितीय
 पंचवर्षीय  योजना  के  श्रन्तर्गत  उत्तर  प्रदेश
 में  कुछ  श्रौद्योगिक  आस्थान  स्थापित  किये

 जायेंगे;

 (ख)  यदि  हां,  तो  उनकी  संख्या  क्‍या

 होगी  और  वे  कहां  कहां  स्थापित  किये  जायेंगे;

 (ग)  उनकी  स्थापना  व  संचालन  के
 लिये  केन्द्रीय  सरकार  और  राज्य  सरकार
 द्वारा  कितनी-कितनी  पूंजी  लगाई  जायेगी;
 और

 (घ)  प्रत्येक  आस्थान  की  स्थापना  की
 दिशा  में  अब  तक  क्या  प्रगति  हुई  है  ?

 उद्योग  मंत्री  (श्री  मरुभाई  शाह)  -

 (क)  जी,  हां  ।

 (ख)  से  (घ).  एक  विवरण  सदन  की
 भेज  पर  रखा  जाता  है।  [देखिये  परिशिष्ट  ३,
 अनुबन्ध  संख्या  ५४]

 Algeria

 Shri  Kasliwal:
 Shri  Hem  Barua:

 Will  the  Prime  Minister  be  pleased
 to  state  whether  India  along  with

 71028,

 twenty  other  Asian-—-African  nations
 has  requested  the  Secretary-General
 of  the  U.N.  to  inscribe  the  question  of

 Algeria  on  the  agenda  of  the  twelfth.
 regular  Session  of  the  U.N.  General
 Assembly?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  Yes,  Sir.  The
 item  “The  Question  of  Algeria”  was.
 suggested  on  4609  July  and  has  been
 included  in  the  provisional  agenda  of
 the  Assembly.

 Handloom  Cloth

 *1029.  Shri  Sugandhi:  Will  the
 Minister  of  Commerce  and  Industry be  pleased  to  state:

 (a)  the  quantity  of  handloom  cloth
 produced  during  the  years  1955-56
 and  1956-57  (State-wise);

 (b)  the  quantity  on  which  rebate
 benefit  was  allowed  during  these
 years  (State-wise);  and

 (c)  what  was  the  all  India  produc-
 tion  of  handloom  cloth  and  what  per-
 centagé  of  it  received  the  rebate  bene-
 fit  during  the  above  years?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  State-wise  figures  of
 production  are  not  available.  Total
 estimated  production  of  handloom
 cloth  during  1955-56  and  ‘1956-57  were
 l47l  and  599  million  yards  respec-
 tively.  ४

 (b)  A  statement  is  laid  on  the  Table
 of  the  House  showing  the  value  of
 handloom  cloth  sold  under  the  rebate
 scheme.  [See  Appendix  III,  annexure
 No.  55.)

 Information  regarding  quantity  is
 not  available.

 (c)  On  the  basis  of  the  figures  men-
 tioned  in  part  (a)  the  percentages
 would  be  33  and  6°5%  respectively
 for  1955-56  and  1956-57,

 A.LR.  Transmission  Executives
 #1030.  Shri  B.  S.  Murthy:  Will  the

 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  whether  new  posts  of  Trans-
 mission  Executives  in  AIR.  have
 been  sanctioned  recently;
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 (b)  if  so,  the  need  for  the  same;
 ana

 (c)  the  expenditure  involved  per

 povear?
 The  Minister  of  Information  and

 Broadcasting  (Dr.  Keskar):  (a)  and
 (b).  No  new  posts  have  been  created.
 In  view  of  the  change  of  duties

 -effected  in  the  present  post  of  Trans-
 mission  Assistant,  it  has  been  decided
 to  replace  the  post  of  Transmission
 Assistant  with  that  of  another  post
 which  will  be  called  Transmission
 Executive.  The  posts  that  have  been
 sanctioned  are  original  vacancies  in
 the  grade  of  Transmission  Assistants
 which  itsis  found  necessary  to  fill  up
 urgently  as  the  Department  is  griev-
 ously  understaffed.

 (c)  The  replacement  of  Transmis-
 ‘sion  Assistant  by  the  proposed  Trans-
 mission  Executive  post  will  result  in
 considerable  economy  as  they  are  on
 a  lower  scale  of  pay.

 Cement  Factories

 *03l.  Shri  Bibhuti  Mishra:  Will
 the  Minister.  of  Commerce  and  Indus-
 atry  be  pleased  to  state:

 (a)  whether  Government  contemp-
 late  to  set  up  cement  factories  at
 remote  places  where  high  transport
 costs  and  other  local  factors  justify
 the  production  of  cement  on  a  rela-
 tively  small  scale;  and

 (b)  if-so,  names  of  places  where
 ‘these  factories  are  going  to  be  set  up?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  and  (b).  Gov-
 ernment  have  received  suggestions
 for  setting  up  small  cement  units
 -with  an  annual  capacity  of  30,000  to
 50,000  tons  each  spread  in  different
 parts  of  the  country  where  limestone
 ‘deposits  are  small.  The  suggestion  is
 under  consideration.  Government
 -will  take  into  account  the  various  as-
 pects  of  the  question  before  arriving

 -at  a  decision  in  the  matter  whenever
 -applications  for  licensing  such  fac-
 tories  are  received.
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 इस्पात  और  सोमेंट  के  प्रयोग  में  मितव्ययता

 #१०३२.  श्रो  भक्त  दरशन  :  क्या  निर्माण,

 आवास  और  संभररप  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  मितव्ययता

 की  दृष्टि  से  ऐसे  सब  भवनों  का  निर्माण  न

 करने  की  हिदायत  दे  दी  गई  हैं,  जिन  के

 निर्माण  में  इस्पात  और  सीमेंट  की  अ्रधिक

 आवद्यकता  हो;

 (ख)  यदि  हां,  तो  ये  दायों  किन-किन

 भवनों  पर  लागू  होंगी;  और

 (ग)  उन  भवनों  में  से  प्रत्येक  पर  कितना-

 कितना  धन  व्यय  होने  का  अनुनान  है  ?

 निर्माण,  आवास  और  संभरण  उपमंत्री

 श्री  अ०  कु  उन्दा)  :  (क)  जी,  नही ं॥
 जो  इमारतों  पहले  से  बन  रही  थीं  उनका  बनना

 हमेशा  की  तरह  जारी  है  -  जिन  नई  इमारतों

 की  लागत  २०,०००  रुपये  से  अधिक  है,

 सम्बन्धित  मन्वालयों  के  एइकानोमी  बोर्डे

 (Economy  Board)  उन  के  पुनविलोकन
 करते  हैं  और  वे  सीमेन्ट  और  लोहे  की  कमी

 को  भी  ध्यान  में  रखते  हैं  |

 (ख)  और  (ग).  सवाल  पैदा  ही  नहीं

 होते  t

 Housing  Handloom  Workers

 Dr.  Ram  Subhag  Singh:
 #4033.  Shri  Ganpati  Ram:

 L  Shri  R.  8.  Lal:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  Government  have  pre-
 pared  any  scheme  for  the  construc-
 tion  of  houses  for  handloom  workers;

 (b)  if  so,  how  many  and  in  which
 States  such  houses  will  be  constructed
 under  this  scheme;  and

 (९)  the  cost  involved  in  implement-
 ing  this  scheme?
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 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Housing  Colony
 Schemes  are  prepared  by  the  State
 Governments  on  the  basis  of  a  pattern
 laid  down  by  the  Central  Government.

 (b)  Schemes  for  the  construction  of
 670  houses  in  the  States  of  Andhra
 Pradesh,  Madras,  Kerala,  Bombay,
 Mysore,  Uttar  Pradesh  and  Orissa
 have  been  approved  by  Government.

 (c)  Rs.  62,03,233.

 Work  and  Orientation  Centre
 for  Andhra  Pradesh

 #1035.  Shri  Ramakrishna  Reddy:
 Will  the  Minister  of  Labour  and  Em-
 ployment  be  pleased  to  state  whether
 Government  propose  to  start  some
 Work  and  Orientation  Centres  to  deve-
 lop  the  spirit  of  self-help  and  incul-
 cate  respect  for  manual  work  in  the
 minds  of  the  educated  unemployed  in
 Andhra  Pradesh  in  the  near  future?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  There  is  no  proposal
 for  the  present.

 Salt  Export

 #1036.  Shri  Shree  Narayan  Das:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  any  fresh  markets  have
 been  found  for  the  export  of  Indian
 salt  during  ‘1957;

 (b)  whether  any  special  efforts  have
 been  made  or  are  proposed  to  be  made
 for  the  promotion  of  export  of  salt;
 and

 (c)  what  is  the  present  position  with
 regard  to  the  export  of  salt?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  No,  Sir.

 (b)  Yes.  Salt  exported  to  foreign
 countries  has  been  exempted  from  the
 levy  of  cess.  Prospects  of  exports  are
 brought  to  the  notice  of  the  salt  manu-
 facturers’  Associations.
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 (c)  The  total  quantity  of  salt  ex-
 ported  from  lst  January  to  the  30th
 June,  1957 ©  is  87,45,300  maunds
 (3,21,256  tons)  as  against  27,31,000°
 maunds  (1,00,400  tons)  during  the
 corresponding  period  of  1956.

 Bharat  Sevak  Samaj

 #1037.  Shri  Krishnaiah:  Will  the
 Minister  of  Planning  be  pleased  to
 state  whether  the  Commission  have
 ascertained:  that  funds  made  available
 by  them  to  the  Bharat  Sevak  Samaj.
 are  being  spent  for  the  purpose  for
 which  they  were  intended?

 The  Parliamentary  Secretary  to  ‘the
 Minister  of  Labour,  Employment  and.
 Planning  (Shri  L.  N.  Mishra):  Yes,.
 Sir.

 Export  of  Indian  Tea

 #1038,  Shri  H.  N.  Mukerjee:  Will  the-
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  his  attention  has  been
 drawn  to  reports  that  Indian  tea  is
 sold  to  Germany  at  exorbitant  rates
 by  British  exporters;  and

 (b)  if  so,  what  the  position  is?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Elementary  Education

 #1039,  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Planning  be  pleas-
 ed  to  state:

 (a)  whether  Second  Five  Year
 Plan’s  targets  to  provide  elementary
 education  for  63  per  cent  of  the  6—Il
 age  group  and  23  per  cent  of  the  li—
 34  age  group  have  been  abandoned;

 (b)  if  so,  what  fresh  targets  have
 been  fixed;  and
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 (c)  what  is  the  total  cut  in  the

 allotment  for  the  Ministry  of  Educa-

 tion  and  Scientific  Research  and  how

 the  balance  has  been  re-allocated  to

 the  major  heads?

 The  Parliamentary  Secretary  to  the

 Minister  of  Labour,  Employment  and

 Planning  (Shri  L.  N.  Mishra):  (a)  No,

 Sir.

 (9)  and  (c).  The  questions  do  not

 arise.

 C.P.W.D.  Workers

 #1040.  Shri  Jadhav:  Will  the  Minis-
 ter  of  Works,  Housing  and  Supply  be

 pleased  to  state:

 (a)  what  were  the  demands  of  the

 Central  Public  Works  Department
 workers;

 (b)  how  many  of  them  have  been
 conceded  and  what  are  they;  and

 (c)  the  amount  per  year  that  Gov-

 ernment  will  have  to  spend  in  satis-7

 fying  their  demands?

 The  Minister  of  Works,  Housing  and
 Supply  (Shri  K.  C.  Reddy):  (a)  and

 (b).  A  statement  is  laid  on  the  Table

 of  the  House.  [See  Appendix  III,

 annexure  No.  56.]

 (c).  There  are  about  14,000  mem-

 bers  of  various  categories  borne  on

 the  workcharged  establishment  of  the

 C.P.W.D.  stationed  at  various  places
 in  the  country.  It  is  rather  difficult

 to  assess  precisely  the  financial  impli-
 cations  of  a  large  number  of  these

 demands.  Where  it  is  possible  to  do

 so,  the  time  and  labour  involved  may

 not  be  commensurate  with  the  results.

 Shortage  of  Technical  Personnel

 #1041.  Shri  H.  N.  Mukerjee:  Will

 the  Minister  of  Planning  be  pleased
 to  state:

 (a)  what  will  be  the  shortage  of

 technical  personnel  for  various  pro-
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 grammes  of  Development  by  1960-61,
 as  computed  by  the  Engineering  Per-

 sonnel  Committee  of  the  Planning

 Commission,  if  present  schemes  of

 technical  education  are  not  appro-

 priately  expanded;  and

 (b)  what  steps  are  being  taken  to

 prevent  the  shortage?

 The  Parliamentary  Secretary  to  the

 Minister  of  Labour,  Employment  and

 Planning  (Shri  L.  N.  Mishra):  (a)

 The  shortage  of  technical  personnel
 for  various  programmes  of  Develop-

 ment  by  1960-61,  as  estimated  by  the

 Engineering  Personnel  Committee  is

 of  the  order  of  1,800  Graduates  and

 8,000  diploma  holders,  after  taking

 into  account  the  schemes  of  Technical

 Education  in  the  Second  Five  Year

 Plan.

 (b)  Government  hav  decided  to

 expand  the  training  ९  pacity  of  9

 existing  Engineering  Colleges  and  40

 Polytechnics  so  as  to  obtain  2538  addi-

 tional  seats  for  degree  courses  and

 4365  seats  for  diploma  course.  The

 question  of  establishing  new  institu-

 tions  not  provided  for  in  the  plan,  is

 under  consideration.

 Trade  with  Muscat  and  Oman

 a
 Shri  Shree  Narayan  Das:  Will

 the  ister  of  Commerce  and  Indus-

 try  be  pleased  to  state:

 (a)  whether  any,  if  so,  what  kind  of  *

 trade  relations  exist  between  India

 and  the  Government of  Muscat  and

 Oman;  and

 (b)  whether  trade  between  these

 two  countries  has  suffered  to  any
 extent  as  a  result  of  present  disorders
 there?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  No  Trade  Agreement
 has  been  concluded  between  India  and
 the  States  of  Muscat  and  Oman.  Some
 trade  is  carried  on  between  India  and
 these  territories  but  the  volume  is
 small.

 (b)  It  is  too  early  to  assess  the  effect
 of  the  trouble  in  Oman  on  our  trade.
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 १८५७  के  स्वअन्त्रता  संग्राम  समारोह  के  सम्दन्य

 में  समाचार  चल-चित्र

 ७४६.  श्री  जि०  चं०  सेठ.:  क्‍या  सूचना
 और  प्रसारण  मंत्री  यह  बताने  की  कृपा  करेंगे

 किः

 (क)  सूचना  और  प्रसारण  मंत्रालय

 के  फिल्‍म  विभाग  ने  १८५७  के  स्वातन्त््य

 संग्राम  शताब्दी  समारोह  के  सम्बन्ध  में  दिल्ली

 में  १०  से  १२  मई,  १६५७  तक  हुए  किन-किन

 क्रार्यक्रमों  का  चल-चित्र  बनाया  है;

 (ख)  क्‍या  भ्रसिद्ध  कान्तिकारी  वीर

 विनायक  दामोदर  सावरकर  और  बीर  भगत

 सिंह  की  माता  के  सम्मान  में  दिल्‍ली  के  नागरिकों

 द्वारा  ११  मई,  १९५७  को  नई  दिल्‍ली  में

 आयोजित  समारोह  का  चल-चित्र  बताया

 गया  था;  और

 (ग)  यदि  हां,  तो  उसका  प्रदर्शन

 क्यों  नहीं  किया  गया  ?

 सचन।  और  प्रसारण  सं  ती  (डा०  केसकर):

 (क)  विवरण  मेज़  पर  रखा  जा  रहा  है  ।

 दिखय  परिशिष्ट  ३,  अनुबन्ध  संख्या  ५७]

 (ख)  जी,  हां  ।

 (ग)  सम्भवतः  स्थान  की  कमी  के

 कारण  ।  वृत्तचित्रों  के  बारे  में  कौन  कौन  से
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 सलाहकार  बोर्ड  करता  है,  बोर्ड  एक  स्वतंत्र
 कमेटी  है  जो  इसी  उद्देश्य  से  बनाई  गई  है  ।
 सरकार  वृत्तों  का  चुनाव  नहीं  करती  t

 Slum  Clearance  in  Andhra

 760.  Shri  M.  V.  Krishna  Rao:  Will
 the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state:

 (a)  whether  the  Andhra  Pradesh
 Government  have  submitted  any
 schemes  for  the  clearance  and  im-
 provement  of  slums  in  Andhra  Pra-
 desh;  and

 (b)  if  so,  the  details  thereof?
 The  Deputy  Minister  of  Works,

 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  (a)  Yes.

 (b)  A  statement  is  attached.  [See
 Appendix  III,  annexure  No.  58.]

 Ambar  Charkhas

 161,  Shri  Surya  Prasad:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state  the  amount  sanc-
 tioned  as  grants  and  loans  to  each  of
 the  concerns  engaged'in  the  manu-
 facture  of  Ambar  Charkhas  during  the
 year  1956-57?

 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desai):  The
 names  of  the  concerns  manufacturing
 Ambar  Charkhas  and  the  grants  and
 loans  sanctioned  to  each  of  them  in

 वृत्त  शामिल  किये  जायें  इस  का  निर्णय  फिल्‍म  1956-57  are  as  under:—

 State  Name  of  co-operative  society  manufacturing  Amount  disbursed
 Ambar  Charkhas  by  Board/Com-

 mission
 (Rs.)

 Grant  Loan
 i.  Bombay  :  -  @®  The  Kaira  District  Industrial  Co-

 operative  Association,  Nadiad  te  7;800  '1,25,000,
 i)  The  Sutar  Sahakari  Utpadak  Society

 Ekhatp  °  Nil  Nil
 (it)  The  Janata  Sahakari  Mandal  Khiroda  Nil  II,400
 (iv)  The  West  Khandesh  Janata  Co-operative ‘

 Society,  Dhulia.  Nil  42,000
 (०)  The  Karad  Co-operative  Society,  Karad}  Nil  Nil
 (vt)  The  Rural  Re-construction  and

 ocial  Service  Co-operative  Society
 Murud,  Dt.  Oosmanabad  ?  17,800  I7,600

 LL  TD
 Newsreel
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 4  Name  of  Co-operative  society  manufacturing  Amount  disbursed  by  the
 State  Ambar  Charkhas  Board/Commission

 Rs.
 a  oT |

 2.  Mysore  (i)  The  Khadi  Gramodyog  -  Production
 Ni Co-operative  Society,  Hudli  il  4500९ .

 Gi)  The  Vishvakarama  Co-operative  So-
 ciety  R  I7;800  II,000

 3.  Delhi  @)  The  Rabhar  Co-operative  Industrial
 Society  Ltd.,  Delhi  Nil  §0;000

 de  Rajasthan  @)  The  Kendriya  Sarvodya  Sahakari
 ~ Sangh,  Jaipur.  il  10,000.

 TOTAL  43,490  —  (2,571,000

 Indians'in  Singapore

 "162.  Shri  9.  C.  Sharma:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  the  number  of  Indians  employ-
 ed  in  Singapore;

 (b)  the  occupations  they  follow;  and

 (c)  the  disadvantages  if  any,  that
 Indians  who  have  gone  to  Singapore
 in  recent  years,  suffer  from?

 The  Prime  Minister  and  Minister  of
 fxternal  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  The  number  of  Indians
 ‘employed  as  manual  labourers  in
 Singapore  as  on  the  29th  March  957
 was  27,253.  Details  of  the  number  of
 Indians  employed  in  other  occupations
 are  not  readily  available.

 (b)  They  follow  a  variety  of  occu-
 ‘pations  from  commerce  and  Govern-~
 ment  service  to  selling  milk,  lending
 money  etc.  A  great  majority  of  them
 .are  Jabourers  and  clerks.

 (c)  The  Government  has  no  infor-
 ‘mation  of  any  discrimfnation  against
 Indians  in  Singapore  or  of  Indians
 suffering  any  special  disabilities  there.

 Displaced  Persons  in  Bihar

 763.  Shri  D.  C.  Sharma:  Will  the
 “Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  the  number  of  displaced  persons
 -who  migrated  to  Bihar  State  from

 East  Pakistan  during  1957-58  upto  the
 end  of  July,  1957;

 (b)  the  places  where  they  have  been
 rehabilitated;  and  ;

 (c)  the  number  of  them  who  have
 been  provided  with  land  and  employ-
 ment,  separately?

 The  Parliamentary  Secretary  to  the
 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  (Shri  P.  S.  Naskar):  (a)
 Government  have  no  _  information
 regarding  the  migrants  who  have
 migrated  to  Bihar  from  East  Pakistan
 direct  during  this  year.  If  the  Hon’ble
 Member  is  referring  to  the  movement
 of  displaced  persons  from  West  Bengal
 to  Bihar  sponsored  by  the  Government
 of  India,  the  number  is  1,063.  This  is
 in  addition  to  9,275  displaced  persons
 who  deserted  the  Bettiah  Camp  in
 Bihar  in  the  early  part  of  the  year
 and  returned  to  Bettiah  before  750
 July,  ‘1957

 (b)  and  (c).  The  information  is
 being  collected  and  will  be  laid  on  the
 Table  of  the  Sabha.

 Import  Advisory  Council

 764.  Shri  Vasudevan  Nair:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  lay  on  the  Table  a
 statement  containing  the  suggestions
 made  at  the  recent  meeting  of  the
 Import  Advisory  Council  towards
 meeting  the  Foreign  Exchange  crisis
 and  state  whether  any  and  if  so,  how
 many  of  them  have  been  accepted  by
 Government?
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 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desai):  Two
 statements  are  attached;  the  first  con-
 tains  a  list  of  the  suggestions  made  by
 the  Members  for  the  consideration  of
 the  Council  and  the  second  a  summary
 of  the  more  important  suggestions
 made  during  the  course  of  the  discus-
 sions.  A  copy  of  the  current  Red
 Book,  giving  the  details  of  the  Import
 Policy  is  available  in  the  Library  of
 the  Parliament.  It  will  be  seen  that
 many  of  the  suggestions  made  by  the
 Members  ve  been  acted  upon  in
 formulating  the  policy  for  the  current
 period.  [Placed  in  Library.  See
 No.  S-225/57]

 .

 Local  Development  Works  in  Bihar

 165.  Pandit  0.  N.  Tiwary:  Will  the
 Minister  of  Planning  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  no
 allotment  for  local  development  works
 has  been  made  to  Bihar  in  956  and
 ‘1957;  and

 (b)  if  so,  the  reasons  therefor?

 The  Parliamentary  Secretary  to  the
 Minister  of  Labour,  Employment  and
 Planning  (Shri  L.  N.  Mishra):  (a)  No,
 Sir.  The  allotment  for  Bihar  on  the
 basis  of  population  was  Rs.  55:65  lakhs
 for  the  year  1956-57  and  is  Rs.  42-90
 Jakhs  for  the  year  1957-58.

 (b)  Does  not  arise.

 Vedic  Recitations

 १66,  Pandit  D.  N.  Tiwary:  Will  the
 Minister  of  Information  and  Broad-
 casting  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  2l  on
 the  4th  May,  97  and  state  the
 number  of  recordings  containing  Vedic
 recitations  supplied  to  foreign  univer-
 sities,  so  far?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  One,  Sir.

 Indian  High  Commission  in  London

 767.  Shri  Surendranath  Dwivedy:
 Will  the  Prime  Minister  be  pleased  to
 state:

 es)
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 (a)  the  number  of  cars  at  present
 constituting  the  pool  of  cars  belonging.
 to  the  Indian  High  Commission  in
 London;

 (b)  what  are  the  makes  of  the  cars;

 (c)  what  is  their  approximate  value
 at  present;

 (d)  the  depreciation,  if  any,.  cal-
 culated  on  their  value;  and

 (e)  the  amount  spent  annually  om
 the  upkeep  of  the  pool  of  cars?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  Ten,  besides  the  official
 Rolls  Royce  car  of  the  High  Commis-
 sioner.

 (b)  Austin  Princess,  Humber  Super
 Snipe,  Six  Humber  Hawks  and  two:

 Volkswagons.
 >

 (९)  and  (d).  All  the  pool  cars  were:
 purchased  a  year  ago.  The  approxi-
 mate  value  of  the  cars  at  present  is.
 difficult  to  state  because  the  prices  do.
 not  include  purchase  tax.  Generally
 speaking,  the  depreciation  is  about  20
 per  cent.  of  net  value  for  every  year’s
 use  as  the  life  of  a  car  is  supposed  to
 be  five  years.

 (e)  Rs.  8,640  including  the  expendi-
 ture  on  the  Official  car  of  the  High
 Commissioner,  during  1956-57.

 Brokerage  on  Indian  Tea

 168.  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:  .

 (a)  the  quantity  and  the  price  of
 Indian  tea  sold  at  the  Calcutta  and
 London  auctions  during  ‘1954-55,  1955-
 56  and  1956-57;

 (b)  the  amount  charged  during  the
 period  by  tea-broking  houses  at  Cal-
 cutta  and  London  on  such  tea  as  their
 commission;  and

 (c)  whether  it  is  a  fact  that  tea
 broking  houses  at  Calcutta  are  lar-
 gely  foreign-owned  and  almost  en-
 tirely  foreign-controlled?
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 The  Minister  of  Commerce  and  Industry  (Shri  Morarji  Desai):

 (a)  Calcutta  Auctions  (Both  for  export  and  consumption  in  India)
 a

 Average: Season  Quantity  price
 हु  {Ibs.)  per  Ib.

 (in  Rs.)

 I954-55  मु  मु  288,679,606  2°79

 1955-56  *  .  .  334,161,322  197

 1956-57  «*  321,505,316  2°27"

 London  Auctions  (Calendgr  year)

 .  Average:
 Year  Quantity  Price

 Be

 a  (Ibs.)  per  lb.
 (in  d.)

 7954  ~  I  89,223,000  63  “79°
 7955  .  184,979,000  6°96
 I956  नि  है  हे  I79,600,000  S5IL:

 (b)  Figures  of  total  amounts  paid
 as  commission  are  not  available.  The
 Tea  Broking  Houses  at  Calcutta  charge
 a  commission  of  Rs.  1:25.  per  00  Ibs.
 from  the  buyers  and  l  per  cent  of  the
 sale  value  from  the  seller,  The  Brok-
 ers’  commission  at  London  is  at  12
 per  cent  from  the  buyer  and  I  per  cent
 from  the  seller  on  the  sale  value.

 (०)  There  are  seven  Tea  Broking
 Houses  at  Calcutta.  Three  of

 them are  entirely  Indian-owned  and  _  the
 other  four  have  both  Indian  and  non-
 Indian  shareholders.  The  exact  pro-
 portions  of  shares  in  Indian  and  non-
 Indian  hands  are  not  known.

 International  Film  Festival

 769.  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Information  and  Broad-
 easting  be  pleased  to  state:

 (a)  whether  he  is  aware  that  at
 international  festivals  this  year,
 foreign  exchange  allotted  to  our  film
 directors  was  so  small  as  to  rule  out
 meetings  with  other  delegations,  art
 critics,  film  journalists  and  such  other
 people;  and

 a  (b)  whether  he  contemplates  rectifi-
 cation  of  the  situation  as  alleged?

 The  Minister  of  Information  and.
 Broadcasting  (Dr.  Keskar):  (a)  and.
 (b).  The  foreign  exchange  so  far  sanc-
 tioned  in  connection  with  the  entry’ of  films  this  year  in  International
 Film  Festivals  should  have  been  ade-
 quate  to  meet  all  the  requirements  of
 the  Directors,  The  difference  between.
 the  sum  asked  for  and  the  sum  grant--
 ed  by  the  Reserve  Bank  is  not  very
 great.

 It  will  be  realised  that  our  foreign.
 exchange  position  is  extremely  diffi-
 cult  and  it  is  not  possible  always  to-
 grant  as  much  as  we  would  like  to.

 N.E.F.A.

 770.  Shri  L.  Achaw  Singh:  Will  the
 Prime  Minister  be  pleased  to  state
 who  is  the  authority  for  issuing  per-
 mits  in  regard  to  the  entry  of  out-
 siders  into  North  East  Frontier:
 Agency?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal.
 Nehru):  In  the  case  of  Indian  nation-
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 als  living  outside  North  East  Frontier

 Agency,  the  permits  for  entry  are
 issued  by  the  Political  Officers  for  the

 respective  Divisions  under  their

 «charge,  under  the  general  instructions
 of  the  N.E.F.A.  Administration.

 ‘

 In  the  case  of  foreigners,  permits  are
 ‘issued  by  the  N.E.F.A.  Administration
 in  consultation  with  the  Government
 of  India  in  the  Ministry  of  External
 _Affairs.

 Import  of  Films

 -47l,  Shri  Raghunath  Singh:  Will  the
 ‘Minister  of  Commerce  and  Industry
 “be  pleased  to  state  how  many  foreign
 films  were  imported  and  permitted  to
 be  shown  in  India  during  1956-57?

 The  Minister  of  Commerce  and
 ‘Industry  (Shri  Morarji  Desai):  Import
 -of  cinematographic  films,  either  expos-
 -ed  or  raw,  is  not  expressed  in  import
 statistics  in  numbers,  but  in  footage.
 Import  of  exposed  films  in  1956-57  was
 1,15,85,000  ft.

 Land  Acquisition  in  Tripura

 VIZ.  Shri  Dasaratha  Deb:  Will  the
 _Minister  of  Rehabilitation  and  Mino-
 _Yity  Affairs  be  pleased  to  state:

 (a)  the  maximum  and  minimum
 ‘rate  of  compensation  given  for  the
 djand  acquired  for  the  rehabilitation
 .of  displaced  persons  in  Tripura;  and

 (b)  how  the  rates  compare  with  the
 “present  market  value  of  land  in  Tri-
 pura?

 The  Parliamentary  Secretary  to  the
 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  (Shri  P.  S.  Naskar):  (a)
 Land  is  acquired  under  the  West
 Bengal  Land  Development  and  Plan-
 ning  Act,  1948,  as  extended  to  Tripura.
 The  compensation  is  determined
 -according  to  the  provisions  of  the  said
 Act.

 (b)  Does  not  arise.
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 Industrial  Training  Centres,
 Tripura

 773.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  how  many  students  applied  for
 getting  admission  in  different  Indus-
 trial  Training  Centres  at  Tripura  in
 1957-58  so  far;

 (b)  how  many  of  them  have  been
 admitted;  and

 (ce)  whether  Government  propose  to
 open  more  Industrial  Training  Centres
 in  the  divisional  towns  of  Tripura?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  and  (b).  Nil.
 (The  sanction  of  the  Government  of
 India  for  the  establishment  of
 the  Industrial  Training  Institute  at
 Agartala  was  issued  to  Tripura  Ad-
 ministration  on  26-71-1957  and  _  the
 recruitment  of  trainees  is  in  progress
 now).

 .(c)  There.  is  at  present  no  pro-
 gramme  for  opening  any  more  Train-
 ing  Centres  in  Tripura.  3

 Poona  Station  of  A.LR.

 Shri  B.  K.  Gaikwad:

 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 ‘W14,
 {

 Shri  D.  A.  Katti:

 (a)  whether  any  list  of  invitees
 attending  the  performance  of  varieties
 of  programmes  is  maintained  by  the
 Poona  Radio  Station;  and

 (b)  on  what  basis  the  invitations
 are  extended  and  whether  there  are
 any  Scheduled  Castes  invitees  in  ‘the
 list  maintained?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  Yes,
 Sir.

 (b)  With  a  view  to  covering  a  cross
 section  of  listeners,  invitations  are
 issued  to  all  persons  interested  in
 Radio  Programmes,  to  some  according
 to  their  interest  in  certain  types  of
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 programmes  and  to  some  because  of
 their  close  association  with  All  India
 Radio,  such  as  membership  of  various
 Advisory  Committees  of  Stations  etc
 Invitations  are  not  issued  to  persons
 on  the  bans  of  community,  caste  or
 religion  and  no  caste-wise  or  com-
 munity-wise  lst  33  maintained  It  is
 noted,  however,  that  the  hst  of
 invitees  in  the  past  have  included  per-
 sons  who  belong  to  the  Scheduled
 Castes

 Bank  Award

 118,  Shei  H.  C.  Sharma:  W)hll  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state  the  cases  of  non-
 implementation  and  mis-implementa-
 tion  of  the  Bank  Award  by  the  Bank
 of  Rajasthan  which  are  lying  pending
 at  present  in  the  Office  of  the  Conci-
 liation  Officer  (Central)  Ajmer?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  There  are  seven
 cases  pending  with  the  Conciliation
 Officer  Six  of  these,  which  were  sub-
 mitted  m  the  second  half  of  July,
 1057,  relate  to  alleged  non-payment  of
 special  allowance  under  para  64  of
 the  Sastry  Award,  non-payment  of
 over-time  dues,  non-payment  of  pay  to
 temporary  and  probationer  employees
 in  terms  of  the  Award  and  non-pay-
 ment  of  special  allowance  to  armed
 guards  There  is  also  one  case,  filed
 in  January,  ‘1957,  which  relates  to
 non-implementation  of  paragraph
 292(5)(a)  of  the  Sastry  Award  This
 involved  a  legal  interpretation,  which
 has  since  been  given  by  the  Chief
 Labour  Commissioner

 New  Lajpat  Rai  Market,  Delhi

 776.  Shri  Kodiyan:  Will  the  Munis-
 ter  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 construction  work  of  the  New  Lajpat
 Rai  Market,  opposite  Red  Fort,  Delhi
 is  still  going  on,  and

 (9)  if  so,  how  long  :t  will  take  to
 complete  the  work?
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 rity  Affairs  (Shri  P.  S.  Naskar):  (a)
 Yes

 (b)  The  work  38  expected  to  be  com-
 pleted  by  the  3lst  August,  1987,

 शिक्षित  बेरोअपार

 ७७७  श्री  अभिष्ध  हु  क्या
 ह... द  और  शोअपार  मत्री  यह  बताने  की  कपा
 करेगे  कि

 (क)  उत्तर  बिहार  में  प्रथम  पच-
 वर्षीय  योजना-काल  में  शिक्षित  बेरोजगारों
 को  रोजगार  के  झवसर  प्रदान  करने  के  लिये
 कौन-कौन  से  उपाय  किये  गय,  भौर

 (ख)  'उबत  अवधि  में  उत्तर  बिहार
 में  कितने  शिक्षित  व्यक्तियों  को  रोजगार
 दिलाया  गया?

 श्रम;  रोजगार  और  थोजनी  सत्री  (भो
 नन्दा)  (क)  इस  बारे  में  भारत  सरकार
 ने  कोई  खास  कार्यवाही  नहीं  की  ।

 (ख)  उत्तर  बिहार  के  नियोजन  कार्ये-
 लयो  द्वारा!  अक्टूबर  १६५२  से  मार्च  १९५६
 तक  ३,८०८  शिक्षित  बेरोजगारों  को  रोशगार
 दिलाया  गया  ।  उक्त  प्रवधि  से  पहिले  के
 झाकडें  प्रप्त  नही  हैं  ।

 Food  Supply  to  Nepal
 118.  Shri  Shree  Narayan  Das:  Will

 the  Prime  Minister  be  pleased  to  state:

 (a)  whether  the  Government  of
 Nepal  has  requested  the  Government
 of  India  to  assist  it  to  meet  food
 shortage  there,

 (b)  if  so,  the  nature  of  assistance
 sought,

 (९)  the  reaction  of  the  Government
 of  India  in  this  regard,  and

 (d)  the  extent  of  assistance  that  the
 Government  of  India  have  agreed  to
 give”
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 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharial
 Nebru):  (a)  to  (a),  At  the  request  of
 the  Government  of  Nepal,  the  Govern-
 ment  of  India  have  agreed  to  release
 on  payment  2,500  tons  of  rice  from

 -Government  stocks  to  meet  food  short-
 age  in  Nepal

 For  the  same  purpose,  the  Govern-
 ment  of  India  have  also  offered  to
 make  a  free  gift  of  10,000  maunds  of
 rice  to  Nepal.

 Ambar  Charkhas-
 779.  Shri  Sugandhi:  Will  the  Minis-

 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  the  total  number  of  Ambar
 ‘Charkhas  distributed  till  the  end  of
 the  financial  year  ‘1956-57;

 (b)  the  total  number  of  carding
 machines  supplied  to  the  Ambar
 Charkha  spinners;

 (९)  how  many  of  the  above  Ambar
 -Charkhas  are  working  and  how  many

 are  idle;

 (d)  what  percentage  (quantita-
 tively)  of  yarn  production  is  produced
 by  each  charkha  per  day  compared
 to  the  distribution  of  Ambar-Char-
 khas  upto  ist  Apri),  1957;  and

 (e)  the  total  number  of  Ambar
 -Charkha  fitters  trained  upto  the  Ist
 April,  957  (State-wise)?

 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desal):  (a)

 45,742,

 (b)  During  1956-57,  the  former  All
 India  Khadi  and  Village  Industries
 Board  did  not  supply  carding  machines
 to  spinners.

 (c)  All  the  charkhas  distributed
 -are  reported  to  be  operating.

 (d)  It  is  presumed  that  the  Mem-
 ‘ber  wishes  to  compare  the  perform-
 -ance  of  the  Ambar  charkha  with  that
 -of  the  traditional  charkha.  The  out-
 put  of  the  former  is  on  an  average
 250,  per  cent  more  than  that  of  the
 atter.
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 (७)  The  total  number  of  carpenters
 trained  State-wise  up  31-3-1987  is  as

 Name  of  State  No.  of  Carpenters
 Trained

 l.  Andhra  88
 2.  Assam  nil
 3.  West  Bengal  .  nil

 4,  Bihar  78
 5.  Bombay  34
 6.  Delhi  nil
 4.  Kerala  30

 8.  Madhya  Pradesh  30
 9.  Madras  nil

 10.  Mysore  75
 l4.  Orissa  nil
 12.  Punjab  34
 13.  Rajasthan  29
 14,  Uttar  Pradesh  53

 Khadi  Emporium,  New  Dethi

 780.  Shri  Sugandhi:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  the  daily  average  of  sale  pro-
 ceeds  from  Khadi  and  other  small
 scale  industries  articles  by  the  Empo-
 rium  situated  at  Connaught  Place,
 New  Delhi  for  the  years  1955-56  and
 ‘1956-57;

 (b)  the  total  number  of  employees
 engaged  there  for  running  the  Empo-
 rium;  and

 (०)  how  many  such  Emporia  have
 been  established  in  each  State  so  far?

 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desai):  (a)
 The  daily  average  sale  of  the  empo-
 rium  known  as  Khadi  Gramodyog
 Bhavan,  New  Delhi,  for  the  years
 1955-56  and  ‘1956-57  works  out  to
 Rs.  4,775  and  Rs.  B1TT  respectively.

 (b)  131.
 (c)  In  addition  to  the  emporium  at

 New  Delhi,  the  Khadi  &  Village
 Industries  Commission  are  directly
 running  one  more  emporium  at  Bom-
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 ‘11.  Shri  Sugandhi:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  the  quantity  of  Khadi  produced
 <(State-wise)  during  the  years  (1954-55,
 1955-56  and  1956-87,

 (b)  the  quantity  of  traditional  Khadi
 produced  (State-wise)  by  Vastraswa-
 valambis  for  these  years,

 (c)  how  many  of  these  Vastraswa-
 valambd:,  spinners  were  associated
 with  the  Khadi  and  Village  Industries
 Board  and  how  many  from  outside,
 and

 (a)  the  amount  spent  State-wise
 over  subsidising  this  scheme  for  the
 above  years?

 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desai):  (a)
 and  (b)  Three  statements  giving  the
 required  information  are  attached
 The  statistics  given  therein  are  based
 on  uptodate  compilations  made  by  the
 Khadi  &  Village  Industries  Commis-
 sion

 (९)  Number  of  Vastraswavalambrs
 (self-spmners),  who  availed  of  the
 subsidy  paid  by  the  former  All  India
 Khadi  &  Village  Industries  Board,  is
 as  follows

 Year  No  of  self-spinners
 1954-55,  40,236
 1955-56  713,938
 1956-57  5,88,701

 The  vast  majority  were  from  out-
 side

 The  numbers  shown  above  are
 exclusive  of  those  swavalambis,  who
 for  one  reason  or  another,  did  not  seek
 any  financial  assistance  from  the
 Board

 (a)  A  statement  is  attached.
 {See  Appendix  III,  Annexure  No.  59  ]

 be  pleased  to  state:

 (a)  the  amount  allotted  by  me Central  Silk  Board  for  the  issue  of
 loans  and  grants  to  the  mulberry
 growers  of  the  Andhra  Pradesh  during
 the  year  957  so  far,  and

 (b)  the  conditions  governing  such
 loans?

 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desai):  (a)
 No  amount  has  been  allotted  specifical-
 ly  for  loans  and  grants  to  the  mul-
 berry  growers  in  Andhra  Pradesh;

 (b)  Does  not  arise

 Export  of  Monkeys
 183,  Shri  B.  8.  Mprthy:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state

 (a)  the  Dollar  Exchange  earned  by
 the  export  of  monkeys  during  1956-57;
 and

 (b)  the  estimated  Dollar  Exchange
 that  will  be  earned  during  1957-58?

 The  Minister  of  Commerce  and
 Industry  (Shri  Morarji  Desai):  (a)
 Rs  67  94  lakhs

 (b)  No  precise  estimate  is  possible;
 but  the  figures  for  the  previous  year
 are  likely  to  be  repeated.

 Indian  Foreign  Service-B

 784.  Shrl  B.S.  Murthy:  Will  the
 Prime  Minister  be  pleased  to  state.

 (a)  the  number  of  Scheduled  Castes
 personnel  appointed  in  the  Indian
 Foreign  Service-B  after  its  recent  re-
 constitution,  and

 (b)  whether  any  rules  were  re-
 laxed  in  the  case  of  the  Scheduled
 Castes  applicants?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharial
 Nehru):  (a)  As  the  constitution  of  the
 Indian  Foreign  Service  Branch  (9)
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 has  not  yet  been  completed  and  selec-
 tions  are  continuing,  it  is  not  possible
 to  furnish  the  required  figures  at  this
 stage,

 ai
 )  Under  Rule  77  of  the  Indian

 Foreign  Service  Branch  (B)  Inital
 Constitution  Rules,  the  qualifying
 period  of  three  years  prescribed  under
 Rule  5,  has  been  reduced  to  one  year
 an  respect  of  candidates  from  the
 Scheduled  Castes  and  Scheduled
 Tribes.

 Gaxzetted  Officers  in  the  Planning
 Commission

 185.  Shri  Ayyakannu:  Will  the
 Mhnister  of  Planning  be  pleased  to
 state:

 (a)  the  number  of  Gazetted  Officers
 ‘working  in  the  Planning  Commission
 ‘both  technical  and  non-technical,  and

 (b)  how  many  of  them  belong  to
 the  Scheduled  Castes  and  Tribes?

 The  Parliamentary  Sepretary  to  the
 Minister  of  Labour,  Employment  and
 Planning  (Shri  L.  N.  Mishra):  (a)
 26  (153,  technical  and  63  non-techni-
 cal

 (b)  l—Scheduled  Caste—(Techni-
 eal)

 7342  hrs.

 PAPER  LAID  ON  THE  TABLE

 Reso.tvution  re  Enquiry  ComMIssION
 ON  EMOLUMENTS  OF  CENTRAL  GOVERN~

 MENT  EMPLOYEES

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Resolution
 No  2474-Secy(E)/57,  dated  the  2lst
 August  ‘1957,  regarding  setting  up  of
 a  Commission  of  Enquiry  to  examine
 the  structure  of  emoluments  and  con-
 ditions  of  service  of  the  Central  Gov-
 ernment  employees  and  other  related
 questions  [Placed  in  Library  See
 No  S-202/57  }

 Shri  Tr.  B.  Vittal  Rao  (Khammam)
 Let  him  read  the  Resolution
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 Mr.  Speaker:  It  uw  lad  on  the
 Table.  The  hon.  Member  will  read
 it  for  himself  It  is  a  big  Resolution.

 Shri  T.  T.  Krishtiamachari:  I  have
 no  Objection  in  reading  it:

 “The  Government  of  India  have
 decided  to  set  up  a  Commis-
 sion  of  Enquiry  composed  of
 the  following:

 Chairman  Shr  Justice  Jagan-
 nadha  Das,  Judge  of  the
 Supreme  Court.

 Members  Shri  दि  8  Gandhi,  Shri
 N  K  Sidhanta,  Shr  M  L.
 Dantwala,  Shrimat:  Maraga-
 tham  Chandrasekhar,  and
 Shr.  L  P  Singh,  ICS,  Mem-
 ber-Secretary

 Associate  Secretary  Shri  H  F  8
 Pais.”

 “me  terms  of  reference  of  the
 Commussion  are  as  I  have  al-
 ready  read  before,  there  has
 been  no  change.

 ‘The  Commission  may  consider
 demands  for  relief  of  an  in-
 terim  character  and  send  re-
 ports  thereon  In  the  event
 of  the  Commission  recom-
 mending  any  interim  relief,
 the  date  from  which  this
 relief  should  take  effect  will
 be  indicated  by  the  Commus-
 sion

 “The  Commission  will  devise  their
 own  procedure  and  may  ap-
 point  such  advisers  as  they
 choose  for  any  particular
 purpose  They  may  call  for
 such  information  and  take
 such  evidence  as  they  may
 consider  necessary  Minis-
 tries  and  Departments  of  the
 Government  of  India  will
 furnish  such  information  and
 documents  and  other  assist-
 ance  as  may  be  required  by
 the  Commission  The  Gov-
 ernment  of  India  trust  that
 the  State  Governments,  ser-
 vice  associations  and  others
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 concerned  will  also  extend  to
 the  Commission  their  fullest
 co-operation  and  assistance

 “The  Commission  are  requested
 to  make  their  recommenda-
 tions  to  the  Government  as
 soon  as  practicable”.

 MESSAGES  FROM  RAJYA  SABHA

 Secretary:  Sir,  ]  have  to  report  the
 following  two  messages  received  from
 the  Secretary  of  Rajya  Sabha:—

 (i)  In  accordance  with  the  pro-
 visions  of  rule  0]  of  the
 Rules  of  Procedure  and  Con-
 duct  of  Busmess  in  the  Rajya
 Sabha,  I  am  directed  to  in-
 form  the  Lok  Sabha  that  the
 Rajya  Sabha,  at  its  sitting
 held  on  the  20th  August  ‘1957,
 agreed  to  the  following  am-
 endments  made  by  the  Lok
 Sabha  at  its  sittmg  held  on
 the  6th  July  ‘1957,  in  the
 Railway  Protection  Force
 Bill,  957-—

 Clause  3

 l.  That  at  page  4,  line  34,—

 (1)  after  “detain”  imsert  “him”;
 and

 (ai)  after  “search”  tnsert  “his  per-
 son  and  belongings  forthwith”.

 Clause  27

 2.  That  at  page  5,—

 Q  line  26,  omit  “simple”;  and
 (it)  line  27,  for  “three”  substitute

 589]  x”,

 Clause  20

 3  That  at  page  5,  line  39,—

 for  “proper  authority  or  order”
 substitute  “the  orders  of  a
 competent  authority”.

 4.  That  at  page  6,  line  4,—

 for  “or”  substitute  “and”’.
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 (ii)  In  accordance  with  the  pro-
 visions  of  rule  97  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  sn  the  Rajya  Sabha,
 I  am  directed  to  enclose  8
 copy  of  the  Repealing  and
 Amending  Bill,  ‘1957,  which
 has  been  passed  by  the  Rajya
 Sabha  at  its  sitting  held  on
 the  2th  August  987’.

 BILL  PASSED  BY  RAJYA  SABHA
 LAID  ON  THE  TABLE

 Secretary:  Sir,  I  lay  the  Repealing
 and  Amending  Bill,  1957,  as  passed
 by  Rajya  Sabha,  on  the  Table  of  the
 House.

 *DEMANDS  FOR  GRANTS—contd.
 Ministry  or  ComMMERcE  AND  INDUS-

 tTRY—contd.
 Mr.  Speaker:  The  House  will  now

 resume  further  discussion  of  the  De-
 mands  for  grants  relating to  the  Minis-
 try  of  Commerce  and  Industry.  Out  of  6
 hours  allotted  for  these  Demands,
 i  hour  and  6  minutes  have  already
 been  availed  of  and  4  hours  and  54
 minutes  now  remain

 The  list  of  cut  motions  moved  on
 the  20th  August  957  relating  to  these
 Demands  have  already  been  circulat-
 ed  to  hon.  Members  on  the  same  day.

 How  long  will  the  hon.  Munister
 take?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Morarji  Desai):  It  all
 depends—say  45  munutes.

 Mr.  Speaker:  We  have  about  5
 hours  left.  I  shall  call  upon  the  Min-
 ister  at  about  65  hours  to  reply  to
 the  debate.

 Shri  T.  B.  Vittal  Rao  (Khammam):
 May  I  suggest  that  we  continue  with
 this  debate  upto  17:30,  hours  and  start
 discussion  on  the  Demands  for  Grants
 of  the  Ministry  of  Labour  tomorrow?
 It  is  only  a  question  of  half  an  hour.

 *Moved  with  the  recommendationof  the  President.
 8l  L.S.D.
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 Mr.  Speaker:  We  have  been  extend-
 ing  the  time  from  time  to  time.  Half
 an  hour  everyday  makes  so  much  of
 time.

 After  the  Minister's  reply,  the  cut
 motions  will  be  disposed  of  and  the
 Demands  put  to  vote.

 The  following  are  the  selected  cut
 motions  relating  to  various  Demands
 under  the  Ministry  of  Commerce  and
 Industry  which  have  been  indicated
 by  the  members  to  be  moved.

 Demands
 No.

 No  of  Cut  Motion

 l.  1840,  107,  108,  100,  110,  ll,  112,
 217,  896,  1104,  1105,  1106,  1107,
 yh.

 2.  ,  148,  ‘1542,  +1543,  35i,  442,  897,
 898,  ‘1544,  ‘1545,  ‘1546,  ‘1547,  ‘1548,
 1549,  1550,  1551,  ‘1552,  1553,  ‘1554,
 1555,  ‘1556,  1557,  ‘1558,  ‘1559,  1560,
 ‘1561,  1562,  1563,  ‘1564,  1565,  ‘1566,
 1567,  ‘1568,  3569,  1570,  57i,  ‘1572,
 ‘1573,  ‘1574,  1875,  1576,  ‘1577,  1578,
 1579,  1580,  58i,  1582,  +1583,  ‘1584,
 ‘1585,  1586,  ‘1589,  590

 3  352

 4  59i,  +1592,  +1598,  594

 5  899,  900,  ‘1895,  1596,  1597,
 599

 1598,

 304  7il,  1600,  60i.

 Pohcy  in  allowing  transfer  of  mining
 lease  by  foretgn-owned  companies

 Shri  Kodiyan
 Sch  Castes).

 (Quilon-Reserved-
 I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  to  Rs.  10.”

 Failure  to  promote  the  Indtan:zation
 of  the  executives  of  foreign  concerns

 Shri  Sadhan  Gupta
 Sast):  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 (Calcutta-
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 Fa:lure  to  डाह  ह... '. ज  promote  the
 development  of  different  small-
 scale  industries  in  hides  and  हदिसिय,

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Rejection  of  the  main  recommenda=
 tions  of  the  Plantation  Enqury  Com-

 mittee
 Shri  Sadhan  Gupta:  ]  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Handing  over  of  several  Coffee  Houses
 to  private  concerns

 Shii  Sadhan  Gupta:  |  ‘beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100.”

 Fatlure  to  redress  the  gnevances  of
 staff  of  the  Central  Sericultural

 Research  Station,  Berhampur
 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Failure  to  expand  the  Centrat  Seri-
 वि  cultural  Research  Station,  Berhampur

 Shri  Sadhan  Gupta:  I  beg  to  move.
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Need  of  fixation  of  minimum  price  of
 Taw  jute  to  give  incentive  to  jute

 cultivators

 Shri  S.  N.  Dwivedy  (Kendrapara):
 I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100.”

 Declhne  im  foretgn  trade  in  pepper
 Shri  Warior  (Trichur)  I  beg  to

 move’

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100."
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 Failure  to  establish  a  fertilizer  factory in  the  vicinity  of  Koyena  Hydro~

 Electric  Project

 Shri  Chavan  (Karad).
 move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100"

 I  beg  to

 Failure  to  promote  and  assst  the
 development  of  handloom  and  cottage
 industries  im  the  Districts  of  Poona, Satara,  South  Satara  and  Kolhapur

 Shr  Chavan:  I  beg  to  move
 A

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100”

 Faire  to  estabhsh  on  alummum  m-
 dustry  ४४  the  District  of  Kolhapur

 Shri  Chavan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100"

 Development  of  power  alcohol  indus-
 tnes  m  districts  of  Kolhapur,  Poona,

 Ahmadnagar  and  Satarpur

 Shri  Chavan  !  beg  to  move

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  700

 Transfer  of  miming  lease  by  M/s
 Magnastte  Syndicate  Ltd,  to  M/s.

 Burn  &  Company

 Shri  Kodiyan  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Mimistry  of  Commerce  and
 Industry’  be  reduced  by  Rs  700  rs

 Industrial  policy  of  the  Indian  Gov-~
 ernment

 Shri  Dasgupta  (Purulia)
 move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  to
 Re.  ww

 I  beg  to
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 Neglect  of  the  Handloom  and  Power-

 loom  wdustries
 Shri  Jadhav  (Maligaon):  I  beg  to

 move.

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  to
 Re  i.”

 Grants-:n-atd  to  the  Indian  Jute  Mill
 Association

 Shri  Kodiyan  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  to
 Re  i”

 Fization  of  Steel  prices
 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  to
 Re  i”

 Failure  to  expand  the  scope  of  State
 Trading  Corporation

 Shri  Yajnik-  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  i00”

 Fatlure  to  proumde  for  a  cement
 factory  at  Bhavnagar

 Shri  Yajnik  I  beg  to  move
 “That  thé  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100"

 Need  for  immediate  construction  of
 the  proposed  paper  mill  wn  Kerala

 Shri  Warlor:  I  beg  to  move’
 “That  the  demand  under  the

 head  ‘Industries'  be  reduced  by
 Rs  100”

 Need  to  help  the  Tile  and  Brick
 industries  of  the  West  Coast  by  proper

 research
 Shri  Warior:  4  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100"
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 Failure  to  set  up  plants  in  the  public
 sector  for  the  manufacture  of
 synthetic  drug  from  primary  pro-
 ducts,  uitamms  and  extraction  of
 active  principles  from  herbs

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  i00”

 Failure  to  take  steps  to  get  the  agree-
 menta  between  Indian  firms  and
 their  foretgn  collaborators  modt-
 fied  wm  respect  of  unfavourable
 conditions  imposed  on  Indian  me
 dustry

 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  recognise  the  pharmacopea
 of  the  USSR

 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100"

 Faslure  to  wmport  essential  raw  mate-
 ruals  and  chemicals  for  the  drug
 and  pharmaceutical  industries,  on
 Government  account

 Shri  Kodiyan.  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  400  a”

 Faslure  to  have  development  counctls
 for  pepper,  lemon  grass  otl,  ginger
 and  other  spices  separately

 Shri  Kediyan  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100”

 Polkcy  regarding  Ambar  Charkha
 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industmes’  be  reduced  by
 Rs  100”,

 Prevalence  of  black  market  in  Iron
 &  Steel

 ri  Kodiyan:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  check  huge  profits  of  the
 Cotton  Textile  Industry

 Shri  Kodiyan:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  provide  more  funds  wm
 Central  vestments  in  the  Kerala
 State

 Shri  Kodiyan:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100”,

 Fatlure  to  start  adequate  heavy  indus-
 tries  in  the  public  sector  by  the
 Centre  in  the  State  of  Kerala

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Necessity  to  reduce  number  of  Deputy
 Secretaries  in  the  Ministry

 Shri  Kodiyan  I  beg  to  move
 “That  the  demand  under  the

 head  industries’  be  reduced  by
 Rs  100”.

 Failure  to  protect  the  cottage  Indus-
 try  im  the  manufacture  of  Alop-

 pad  wn/Cow  Yarn

 Shr:  Kodiyan.  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”.

 Fatlure  to  control  the  profits  of  spin-
 ning  mills  to  enable  handloom
 weavers  to  get  yarn  cheap

 Shri  Kodiyan:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100”
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 Falure  to  pay  adequate  attention  to
 locational’  distribution  of  light
 industries

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  get  the  mazx:mum  benefit
 from  delegations  sent  abroad

 Shri  Kodiyan:  |  beg  to  move

 ‘That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 fatlure  to  diversify  India’s  Foreign
 Trade

 Shri  Kodiyan:  I  beg  to  move

 ‘That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Fatlure  to  prevent  evasion  of  rules
 regarding  foreign  trade

 Shri  Kodiyan-  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”  द

 failure  to  secure  better  prices  for
 pepper  and  other  spices

 5070  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Fatlure  to  prevent  wnport  of  luxury
 articles  such  as  Radw  receiwing

 sets,  Motor  Cars,  Cosmetics  etc
 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100"

 fFaslure  to  prevent  explostation  of
 patents  by  foreign  owners

 Shri  Kodiyan.  I  beg  to  move

 ‘That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”,
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 Failure  to  prevent  retrenchment  of
 workers  of  the  Coffee  Board

 hri  Kodiyan:  I  beg  to  move’

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  i00”

 Failure  to  utthse  fully  the  mstatled
 capacity  in  various  mdustres

 Shri  Kodiyan:  I  beg  to  move’

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Need  for  enlarging  the  public  sector
 to  cover  all  baste  sndustres

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industnes’  be  reduced  by
 Rs  100”

 Need  to  give  paramount  importance
 to  such  wdustnes  as  would
 strengthen  our  export  trade

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100"

 Need  for  nationalising  foreign  tea
 plantations  wn  India

 Shri  Kodiyan,  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Need  for  re-assessnmg  the  internal
 balances  provided  m  the  Second
 Plan  between  the  caprtal  goods
 tndustnes  and  the  consumer  goods
 mdustries  wn  the  light  of  experi-
 ence

 Shri  Kodiyan:  I  beg  to  move’

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”
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 Need  foranenquiry  into  the  methods
 of  working  of  the  public  enter-
 prises,  ther  organisation  and
 management

 Shr?  Kodiyan-  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  take  adequate  steps  to
 manufacture  basic  and  mtermedi-
 ate  requirements  of  the  pharma-
 ceutical  industry  wm  India

 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  i00”

 Fatlure  to  ensure  low  prices  of
 amported  drugs  and  medicaments
 to  the  consumers  .

 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  exploit  India’s  resources  wm
 medical  herbs

 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  have  a  comprehenstve  plan
 for  making  the  country’s  drug
 and  pharmaceutical  industries
 self-sufficient

 hri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Fatlure  to  check  htgh  pnces  charged
 by  foreign  firms  on  drugs  and
 medicaments

 hri  Kodiyan’  I  beg  to  move

 ‘That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Fo:lure  to  control  the  excesnve  profits
 made  by  manufacturers  of  essen-
 tial  drugs  and  patent  medicrnes

 Shri  Kodlyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industmes’  be  reduced  by
 Rs  100"

 Need  for  providing  yarn  to  the  hand-
 loom  weavers  at  a  cheaper  rate

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100"

 Need  for  taking  smmediate  steps  by
 the  Centre  to  protect  and  develop
 the  cashew  wdustry

 Shri  Kodiyan-:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Inadequate  publicity  and  propaganda
 for  Indtan  goods  in  Eastern  Europe,

 USSR  and  China

 जाल  Kodiyan  |  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Fatlure  of  State  Trading  Corporation
 to  ensure  highest  prices  to  pro-
 ducers  and  cultwators  exportable
 commodtties

 Shri  Kodiyan  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Failure  to  hand  over  Coffee  Houses  to
 the  Worker's  Cooperatwe  Socie-
 tres  on  reasonable  cond:tions

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  wnder  the
 head  ‘Industries’  be  reduced  by
 Rs  100”
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 Poliey  regarding  retrenchment  in
 Coffee  Houses

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Fatlure  to  wvestigate  the  possbilihes
 of  starting  major  mdustries  mm
 backward  areas

 hri  Kodiyan:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  4300  a”

 Inadequate  provision  for  promotion  of
 sales  of  Indian  silk,  brocades  and
 handlooms  wm  foretgn  countries

 Shn  Kodiyan:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  400  ”

 Discriminatory  treatment  between
 Vastraswavlambi  spinners  and
 Wage  earning  spinners

 Shii  Sugandhi
 I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 (Byapur  North):

 Faslure  to  provide  carding  machines
 to  amber  charkha  spmners  and
 thus  hampermg  ambar  yarn  pro-
 duction

 Shri  Sugandhi:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs  100”

 Faslure  to  properly  organise  the  hand-
 loom  weavers  to  recewve  the  rebate
 benefit  scheme

 Shri  Sugandhi:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100”

 Favourttism  m  the  matter  of  granting
 import  licenses

 Shri  Kodiyan:  I  beg  to  move’

 «pat  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  00"

 Failure  to  supply  adequate  stocks  of
 salt  to  Gujarat

 Shri  Yainik:  I  beg  to  move:

 «ppat  the  demand  under  the
 head  ‘Salt’  be  reduced  by  Rs.  100.”

 Fatlure  to  record  separate  statistics  of
 wmports  ond  exports  company-wie

 Shri  Kodiyan:  I  beg  to  move:

 «oppat  the  demand  under  the
 head  ‘Commercial  Intelligence  and

 ratystics’  be  reduced  by  Rs.  100.”

 Fatlur¢  to  collect  statesnes  relating  to
 thé  Profits  of  industries  and  wage
 bills

 Shri  Kodiyan:  I  beg  to  move

 «pat  the  demand  under  the
 head  ‘Commercial  Intelligence  and
 Statstics’  be  reduced  by  Rs  100.”

 Failure  to  furnish  details  of  busmess
 turnover  and  profits  of  foreign
 firms  m  Indwa

 Shri  Kodiyan:  I  beg  to  move.

 wppat  the  demand  under  the
 head  ‘Commercia!  Intelligence  and
 Statastics’  be  reduced  by  Rs  100"

 Neeq  for  economy  m  Commerce
 epartment  at  London

 Shri  Kodiyan:  I  beg  to  move:

 «pat  the  demand  under  the
 head  ‘Commercial  Intelligence  and
 Statistics’  be  reduced  by  Rs.  i00”

 Easier  loan  facthties  to  «indigenous
 pie  and  Brick  manufacturers

 Shri  Warior:  I  beg  to  move-

 «ppat  the  demand  under  the
 head  ‘Miscellaneous  Departments
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 and  Expenditure’  under  the  ‘Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Better  marketing  facilities  for  Tiles
 and  Bricks  of  Kerala

 Shri  Warior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure’  under  the  “Min-

 istry®  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Failure  to  open  foreign-owned  patents
 for  exploitation  by  Indian  under-
 takings

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure’  under  the  ‘Min-

 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Failure  of  the  Tariff  Commission  to

 suggest  lowest  prices  for  products
 of  protected  industries

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  “Miscellaneous  Departments
 and  Expenditure’  under  the  ‘Min-

 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Failure  to  implement  the  recommen-
 dations  of  the  Plantation  Enquiry
 Commission

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the

 head  ‘Miscellaneous  Departments
 and  Expenditure’  under  the  ‘Min-

 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Inefficiency  of  the  Export  Promotion
 Directorate  in  getting  better  prices
 for  India’s  exports

 Shri  Kediyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure’  under  the  ‘Min-

 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”
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 Failure  of  the  Tariff  Commission  to
 ensure  fair  prices  to  the  consumer

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure’  under  the  ‘Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Unsatisfactory  working  of  Hindustan
 Antibiotics

 Shri  Goray  (Poona):  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘Capital  Outlay  of  the  Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Failure  to  invest  Central  funds  to  start
 a  factory  at  Kundara  for  the
 manufacture  of  electrical  porce~
 lain

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Capital  Outlay  of  the  Min-

 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Failure  to  invest  Central  funds  to
 start  a  Rubber  factory  in  the  pub-
 lic  sector  in  Kerala

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 *  head  ‘Capital  Outlay  of  the  Min-

 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Mr.  Speaker:  All  these  cut  motions
 are  before  the  House.

 Shri  N.  है.  Munisamy  (Vellore):
 Yesterday  I  had  just  begun  by  saying
 that  the  prosperity  of  this  country
 would  be  judged  by  the  volume  of
 trade  and  business  done  both  in  the

 country  as  well  as  abroad.  Having
 this  as  the  basis,  we  have  to  see  how
 this  country  has  to  develop  with  8
 view  to  get  more  income  for  running
 the  government.
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 We  have  been  observing  that  thi
 Ministry  has  been  changing  the  import
 and  export  policy  with  a  view  to  earn
 more  money  The  industrial  policy
 of  the  Government  is  to  establish
 basic  industries  and  other  industries—
 small  scale  and  large  scale—all  over
 the  country  with  a  view  to  earn  more
 money  and  keep  economy  of  the
 country  without  breaking,  and  to
 keep  up  the  pace  of  prosperity  For
 more  prosperity,  it  38  also  necessary
 for  the  Finance  Ministry  to  step  m  to
 get  more  income  by  way  of  fresh
 taxation  and  other  things

 Having  these  as  the  basic  principles,
 I  would  only  say  this,  that  while
 establishing  basic  industries  the  Gov-
 ernment  has  to  see  that  disparity  ४8
 not  created  from  region  to  region
 There  must  be  equitable  distribution
 in  this  respect  For  establishing
 industries,  Government  must  take  into
 consideration  several  aspects  Ac-
 cording  to  me,  the  priority  should  be
 first  the  undeveloped  areas,  then  the
 under-developed  areas  and  lastly  the
 over-developed  areas  If  any  industry
 is  to  be  established  in  pursuance  of  the
 industrial  policy,  70  must  first  be  star-
 ted  m  undeveloped  areas  the  second
 in  priority  should  be  the  under-
 developed  areas,  and  finally  come  the
 over-developed  areas  As  regards
 industries  which  are  of  an  ancillary  or
 auxiliary  nature,  they  should  be
 established  only  in  those  areas  where
 there  are  other  industries  already  in
 existence

 It  may  be  said  that  when  any  pro-
 posal  is  received,  they  have  to  see
 whether  it  is  feasible  and  workable
 and  there  are  available  resources  lke
 power  and  water,  together  with  the
 possibility  of  the  products  finding  a
 market  But  with  a  view  to  see  that
 there  is  no  disparity  all  over  the
 country,  they  have  to  ensure  that  come
 what  may,  new  industries  should  only
 be  started  in  undeveloped  areas  in
 spite  of  mconveniences  and  obstacles
 coming  in  the  way

 There  38  another  aspect  to  whick  I
 would  like  to  refer  There  has  been
 a  good  deal  of  murmur  in  some  States
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 that  there  is  a  bias  in  favour  of  certain
 areas  and  States  But  I  would  say
 that  so  far  as  the  establishment  of
 these  industries  is  concerned,  s0  far
 there  has  not  been  any  such  bias  either
 in  favour  or  against  any  area  But
 when  proposals  are  sent  by  private
 entrepreneurs,  they  are  not  dealt  with
 properly  in  the  sense  that  so  many
 obstacles  are  placed  in  the  way  As
 a  matter  of  fact,  private  entrepreneurs,
 excepting  a  few,  are  not  very  much
 encouraged  With  a  view  to  see  that
 such  obstacles  are  not  placed  in  their
 way  by  the  State  or  other  admunistra-
 tive  machinery,  I  would  wish  the
 Munistry  to  look  into  it  carefully  and
 do  the  needful

 lf  these  considerations  are  kept  in
 view  I  am  sure  the  industrial  develop-
 ment  of  the  country  would  proceed
 well,  prosperity  would  be  ensured  and
 there  will  be  no  complaint  from  any
 quarter  that  there  has  been  disparity
 in  the  estabhshment  of  mdustries

 Let  me  now  turn  to  the  oft-repeated
 complaint  m  several  quarters  that
 there  has  been  a  good  dea!  of  failure
 in  not  carrying  out  the  policy  of  In-
 dianising  0  the  staff  of  the  foreign
 owned  industries  and  concerns  Just
 before  independence  a  large  number
 of  foreignérs  were  employed  in  the
 staff  of  the  mdustries  owned  by
 foreigners  Now,  after  independence,
 6  or  7  years  after  independence,  I  find
 from  that  date  which  has  been  supp-
 lied  that  there  has  been  complete
 Indianisation  in  certain  pay  groups
 In  the  pay  groups  between  Rs  3800  to
 Rs  500,  there  1s  not  even  one  foreig-
 ner  in  any  of  the  foreign  industnes
 So  also  in  the  pay  groups  between
 Rs  500  and  Rs  1,000,  it  has  been
 completely  eliminated  and  I  am  told
 that,  from  956  onwards  there  has  not
 been  one  case  even  where  a  foreigner
 has  been  employed  in  these  concerns

 In  the  pay  groups  above  Rs  _  1,000,
 there  is  yet  a  good  chunk  of  foreigners
 employed  and  there  has  not  been
 sufficient  progress  m  the  Indianisation
 of  those  posts,  though  there  has  been
 some  improvement  and  there  has  been
 about  30  to  40  percent  of  Indanisa-~
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 tuon  The  foreigners  have  invested
 large  amounts  of  money  m  these  facto-
 ries  and  it  3s  but  fair  that  they  should
 have  a  larger  share  in  the  staff  than
 the  Indians

 Ordinarily,  the  principle  we  adopt
 in  the  case  of  these  mdustries  is  that
 5l  per  cent  is  the  share  of  the  Gov-
 etnment  and  49  per  cent  for  the  pri-
 vate  shareholders.  Likewise,  even  in
 these  foreign  concerns  there  may  be
 ‘51  per  cent  of  foreigners  and  49  per
 cent  may  be  Indians  Whatever  that

 35,  the  number  now  left  is  only  about
 40  per  cent  and  I  hope  the  Govern-
 ment  would  take  proper  steps  to  see
 that  the  co-operation  and  sympathy
 of  these  persons  are  secured  to  see
 that  a  large  number  of  Indians  are
 employed  in  these  industries

 The  other  point  which  I  wish  to
 brmg  to  the  notice  of  the  Ministry  55
 with  regard  to  small-scale  and  village
 industries  There  are  hundreds  of
 small-scale  and  village  mdustries
 which  my  friends  coming  from  other
 quarters  may  advocate  and  espouse,
 but,  so  far  as  I  am  concerned,  I  wish
 to  speak  only  with  regard  to  a  few
 of  these  items  For  example,  the
 leather  industry,  hides  and  skins  and
 wool  processing  and  other  ancillary
 and  auxiliary  imcidental  industries

 Why  I  insist  upon  this  aspect  is  this
 So  far  as  South  India  is  concerned,  I
 find  from  the  data  that  there  are  about
 500  village  vegetable  tanneries  in  some
 2  or  3  districts  I  would  even  say
 there  are  600  to  750  such  tanneries

 An  Hon.  Member:  Every  village  has
 got  a  tannery

 Shri  N.  R.  Munisamy:  May  be,  but
 I  am  only  saying  that  there  are  about
 750  while  the  records  show  only  500
 I  do  not  know  when  the  records  were
 prepared.  Whatever  it  1s,  I  wish  to
 depend  upon  the  data  given.  Even
 then  these  500  tanneries,  at  the  rate
 of  50  persons  per  tannery,  they  can
 easily  get  about  25,000  labourers
 employed

 The  aim  of  the  Second  Five  Year
 Plan  is  to  give  employment  to  a  large

 number  of  people,  especially  the  poor-
 er  rections  who  are  not  employed.  So
 far  as  business  is  concerned,  I  say,  it
 can  easily  provide  work  for  about
 25,000  persons

 To  start  with,  this  busmess  was  a
 great  success  in  the  production  of  both
 the  finished  goods  as  well  as  the  raw
 materials  After  the  War,  that  is,
 after  1945,  there  has  been  a  fall  an  this
 business,  the  reason  being  that  this
 Government  or  the  persons  in  charge
 of  the  small-scale  industries  have  not
 given  proper  thought  to  this  aspect  of
 the  industry

 From  the  data  which  I  have  got,
 this  hides  and  skins  industry,  this
 vegetable  tanning  industry  as  it  has
 been  called  m  South  India,  can  get
 about  Rs  20  crores  by  way  of  exports.
 This  can  get  an  export  market  in  the
 UK  and  USA  and  now  in  Japan,
 the  USSR  also  This  75  a  very  good
 foreign  exchange  earner  and  Govern-
 ment  should  give  thought  to  it

 This  industry  can  ordinarily  produce
 about  40  million  or  50  million  pieces
 of  hides  and  skins’  So  far  as  hides
 are  concerned,  it  78  23  mullion  and
 skins  26  million  and  both  together  it
 comes  to  round  about  50  milion
 pieces  This  includes  not  only  the
 well  oiganised  and  village  industries
 but  also  the  village  and  vegetable  tan-
 neries  I  am  putting  all  these  sectors
 together  and  say  that  about  50  million
 pieces  could  be  produced

 The  majority  of  these  tanneries  get
 materials  not  locally  but  from  South
 Africa  and  other  countries  just  hke
 wattle  bark  extract,  myrobalan  ex-
 tract  and  pungam  oil]  So_  far  as
 oil  35  concerned,  we  can  as  well  pro-
 duce  that,  but,  as  regards  other  mate-
 rials  we  have  to  get  them  from  abroad.
 They  take  about  45  to  60  days  for
 tanmng  and  after  fleshing,  unhairing
 and  glazing  the  leather,  after  all  these
 processes  are  finished,  it  is  just  the
 raw  material  for  others  But,  so  far
 as  India  is  concerned  they  are  the
 finished  goods  When  this  basic  raw
 material  is  exported  ,  unfortunately
 they  are  auctioned  in  foreign  countries
 and  we  incur  a  loss  because  there  is
 no  control  by  Government  in  these
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 auctidns  Therefore,  I  would  suggest
 that  this  business  which  earns  a  large
 amount  of  foreign  exchange  has  to  be
 attended  to  with  a  certam  amount  of
 care  and  caution  just  as  we  do  with
 regard  to  other  industries

 So  far  as  small-scale  industries  and
 village  industries  are  concerned,  large
 amounts  of  money  are  given  to  the
 State  Governments  and  the  State  Gov-
 ernments,  ७  turn,  give  or  distribute
 the  money  to  the  small-scale  mdust-
 ries  But  I  do  not  know  how  far  this
 industry  has  really  been  benefited  by
 the  Central  assistance  Some  _  time
 back,  in  answer  to  an  unstarred  ques-
 tion,  it  was  said  that  no  assistance  has
 been  given  But  from  the  data  I  find
 that  a  large  amount  35  allocated  to
 every  State  and  every  State  has  to
 submit  its  schemes  and  dole  out  money
 according  to  the  pattern  that  is  pres-
 eribed  by  the  Central  Government
 The  State  Governments  have  got  their
 own  legislation  for  the  distribution  of
 these  aids  They  have  their  own  State
 Aid  to  Industries  Acts  and  there  is  no
 machinery  to  check  up  how  this  money
 is  being  distributed

 Barring  this  large  amount  which
 they  allocate  from  year  to  year  to  all
 the  various  States,  they  also  grant
 lump  sum  loans  to  the  State  Govern-
 ments  to  distribute  to  several  indus-
 Ties  over  which  the  Central  Govern-
 ment  has  no  control]  Whatever  might
 be  the  figure,  big  or  small,  this  Gov-
 ernment  should  have  some  control
 From  that  amount  or  from  any  othe:
 allocation  which  the  Central  Govern-
 ment  has  set  apart,  no  amount  has  so
 far  been  given  to  this  industry  which
 is  very  much  in  need  of  help  So
 many  industries  are  closed  because
 they  cannot  work  for  want  of  working
 capital  and  given  for  mvestment

 Mr.  Speaker:  The  hon  Member  has
 two  minutes  more

 Shri  N  R.  Munisamy:  Sir,  I  have
 T™ore  points

 Mr.  Speaker:  The  hon  Member  can
 Pass  on  some  of  the  points  to  his
 friends

 hri  N.  BR.  Manisamy:  I  would  only
 suggest  a  few  things  because  my  time
 is  up  Now,  the  OGL’  has  been
 abolished  altogether  We  have  been
 getting  large  amounts  of  hides  and
 skins  from  other  countries  with  a  view
 to  help  this  industry  The  pokcy  of
 the  Central  Government  and  the  State
 Governments  has  been  to  ban  cow
 slaughter  and  there  will  be  no  bus-
 ness  unless  the  OGL  is  somewhat
 relaxed  with  a  view  to  get  more  raw
 hides  and  skins  from  neighbouring
 countries

 With  a  view  to  see  that  this  industry
 is  given  a  filip,  we  must  have  a  Cor-
 poration  for  fhis  undustry  The  State
 Trading  Corporation  does  not  deal
 with  this  particular  business  It  deals
 with  the  moncupolistic  organisations
 ete  relating  to  costly  goods  and  others.
 If  we  want  to  encourage  this  business
 we  should  pay  special  attention  This
 industry  as  a  special  case  also  be  taken
 into  consideration  If  that’s  not  possi-
 ble,  a  corporation  may  be  set  up  with
 a  view  to  see  that  auction  75  held  here
 and  the  prices  are  fixed  for  the  raw
 hides  Even  prior  to  94l  and  42
 when  the  foreigners  ruled  the  country,
 they  have  fixed  the  price  for  the  raw
 hides  at  Calcutta  and  other  areas  At
 certain  other  places,  the  work  75  done
 in  factories  by  the  Chinese  community
 with  the  help  of  power  or  even  with-
 out  power  But  here  this  is  being
 done  with  manual  labour  0,  we
 must  get  a  proper  price  and  7  we  fix
 a  proper  price  for  raw  hides  and  for
 finished  products  also,  they  will  be
 able  to  get  some  profits  Otherwise,
 they  wil]  have  to  be  at  the  mercy  of
 the  foreigners

 If  it  1s  not  posible  to  have  a  corpo-
 ration,  we  can  have  a  committee
 modelled  somewhat  on  the  textile
 committee  to  go  into  the  question  of
 the  structure  and  organisation  of  this
 industry  in  several  sectors  They  can
 give  some  thought  to  the  development
 of  this  particular  industry  Otherwise,
 70  35  not  possible  to  see  that  this
 industry  is  mmproved

 There  1s  one  other  industry—wool
 processing  industry—which  can  pre-
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 ferably  be  located  in  North  Arcot,
 around  Walayah  ‘There  are  about  50
 tanneries  The  glue  industry  also  can
 be  had  These  are  auxiliary  indust-
 ries  to  the  main  hides  and  skin  mdust-
 ry  So,  the  Ministry  should  give  some
 attention  to  this  either  by  the  establish-
 ment  of  a  corporation  or  by  appoimt-
 ing  a  committee  to  go  into  the  struc-
 ture  of  the  large-scale  organised
 industries  and  the  vegetable  tanneries
 and  the  village  tanneries  spread  all
 over  the  country  If  that  committee
 35  appointed,  :t  should  go  into  the
 whole  structure  and  make  such  re-
 commendations  as  it  thinks  necessary
 to  improve  this  industry,  otherwise  it
 will  go  to  ruin  In  twenty  years  or
 even  earher,  there  will  be  no  industry
 of  this  type  It  is  the  Scheduled
 Castes  numbering  about  50,000  who
 are  engaged  in  this  and  they  depend
 upon  this  industry  No  other  persons
 come  in  for  this  industry  If  this
 industry  goes  to  rums,  we  may  have
 to  :mport  all  the  hides  from  Pakistan
 and  other  countries

 Mr.  Speaker-  The  hon  Menber’s
 time  75  up

 Shri  N  ह  Munisamy  I)  am
 finishing  What  we  need  is  technical
 efficiency  in  the  manufacture  of  skm
 We  have  to  give  technical  assistance
 to  these  people  though  the  laboratory
 as  there  at  Madras,  it  has  been  mainly
 rendering  assistance  not  to  these  small
 scale  workers  ३35  this  industry  They
 have  not  been  able  to  go  to  the  village
 tanneries  and  give  them  help  and  im-
 prove  their  efficiency  There,  all  these
 things  are  done  manually  So,  7
 would  be  better  if  a  committee  is  ap-
 pointed  to  go  into  this  question

 Shri  Somani  (Dausa)  Mr  Speake,
 at  the  very  outset,  I  would  hke  to
 congratulate  the  hon  Munster  for
 Commerce  and  Industry  for  the  excel-
 lent  performance  of  the  Ministry
 under  his  control  and  for  bringing
 about  a  contmuously  steady  rise  in
 mdustrial  production  As  we  all
 know,  this  Ministry  controls  almost
 the  entire  functioning  of  the  private
 sector  As  a  result  of  the  re-organisa-

 tion  scheme,  the  Ministry  has  at  pre-
 sent  certam  important  units  in  the
 public  sector  Thus  this  Ministry  has
 an  important  and  vital  role  to  play  in
 the  process  of  economic  development
 of  our  country  It  is,  therefore,  grati-
 fying  to  see  that  various  effective  mea-
 sures  have  been  taken  by  the  Ministry
 from  time  to  time  which  have  resulted
 m  an  appreciable  rise  in  production
 m  the  industrial  field  from  year  to
 year  As  the  review  of  the  First  Plan
 shows  we  have  got  an  almost  eight
 per  cent  rise  m  industrial  production
 from  year  to  year  which,  I  think,  com-
 pares  favourably  with  the  industrial
 development  of  the  various  advanced
 countries  of  the  world  For  lack  of
 time  I  do  not  want  to  go  into  the
 figures  of  mcreased  production  in
 various  industries  with  which  the  pri-
 vate  sector  35  connected  It  38  suffi-
 cient  for  my  purpose  to  emphasise
 that  it  has  been  able  not  only  to  fulfil
 but  even  to  exceed,  the  target  that
 were  set  out  for  it  in  the  First  Plan.
 From  the  report  of  the  Ministry,  we
 also  find  that  the  Ministry  has  been
 able  to  issue  effective  licences  for  al-
 most  the  full  targets  laid  down  in  the
 Second  Plan  It  has  also  been  possible
 to  rise  the  targets  of  certain  essential
 industries  from  the  original  targets
 laid  down  in  the  Second  Plan  For
 instance,  the  target  of  2  mullion  tons
 of  cement  has  been  increased  to  6
 millon  tons  The  figures  of  imports
 of  capital  goods  for  the  last  year—
 about  Rs  54  crores—are  almost  an  all
 time  high  figure  which  shows  the
 pace  of  increase  in  the  industrial
 development  of  the  private  sector

 Here  I  have  no  mtention  of  entering
 into  the  controversy  of  public  and  pri-
 vate  sectors  But,  my  sole  purpose  in
 drawing  your  attention  to  the  advance
 of  the  private  sector  is  to  emphasise
 vital  role  which  this  sector  plays  in
 our  country  While  the  performance
 so  far  as  the  industrial  production  is
 one  on  which  satisfaction  can  be  exe
 pressed,  I  wish  I  could  say  the  same
 thing  so  far  as  the  future  prospects  are
 concerned  There  are  certain  disquiet-
 ing  features  at  present  which  cause  us
 serious  concern  if  we  want  to  ensure
 that  this  tempo  of  increassing  produc-
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 tion  is  not  in  any  way  to  be  adversely
 affected  The  figures  for  import  hcen-
 ces  issued  during  the  first  half  year
 p-ziod  of  the  current  year  show  an
 appreciable  fall  inasmuch  as  only
 about  Rs  50  crores  worth  capital  goods
 have  been  lncensed  from  January  to
 June  It  compares  very  unfavourably
 with  the  total  amount  of  capital  goods
 that  we  imported  during  the  last  year
 This  situation  requires  the  very  serious
 attention  on  the  part  of  the  Ministry
 and  effective  measures  should  be  taken
 for  the  tempo  of  increase  in  the  पान
 dustrial  production  to  go  on  uncheck-
 ed

 I  am  aware  of  our  foreign  ex-
 change  difficulties,  But,  it  s  very
 surprising  to  find  one  feature  Not
 long  ago,  the  Mimustry  used  to  allow
 one  hundred  per  cent  payment  for  the
 import  of  capital  goods  But,  it  has
 now  become  difficult  for  the  Ministry
 even  to  entertain  applications  for  the
 import  of  capital  goods  on  the  basis
 of  initial  payment  of  10-20  per  cent
 This  is  really  a  very  alarming  state  of
 affairs  If  we  cannot  afford  to  allow
 the  import  of  capital  goods  even  on
 the  basis  of  deferred  payments  paying
 ten  or  20  per  cent  in  the  initial  period,
 there  s  something  which  ts  the  serious
 concern  of  the  Ministry  The  Ministry
 should  see  that  such  things  do  not
 happen  as  it  will  retard  the  develop-
 ment  in  our  industries

 Now  so  far  as  this  aspect  is  concern-
 ed,  much  could  be  said  regarding  the
 measures  that  can  be  taken  to  elimi-
 nate  imports  and  to  promote  exports
 I  am  not  here  to  go  into  the  past  his-
 tory  about  the  hberal  policy  of  the
 Ministry  m  allowing  tmports  But
 even  now  a  close  analysis  has  shown
 that  the  Ministry  could  have  been
 more  vigilant  in  eliminating  imports
 still  further,  and  mn  taking  some  more
 positive  measures  to  promote  exports

 I  know  that  the  various  measures
 that  this  Ministry  has  been  taking
 consistently  to  promote  exports  have
 been  very  helpful,  and  that  shows  the
 vigilance  of  the  Ministry  to  do  every-
 thing  possible  to  promote  exports
 But  even  then  there  are  a  series  of
 measures  which  have  been  recom-
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 mended  from  time  to  time  by  various
 committees  still  left  unimplemented.

 What  I  mean  to  say  is,  at  a  time
 when  we  are  faced  with  a  very  serious
 eritical  situation  so  far  as  the  foreign
 exchange  position  goes,  this  aspect  of
 taking  all  the  measures  which  could
 possibly  be  taken  to  promote  exports
 should  not  go  unattended

 Here,  of  course,  58  also  the  question
 of  attracting  foreign  capital  for  mvest-
 ment  in  this  country  80  far  as  either
 the  internal  resources  for  industrial
 development  or  this  important  matter
 of  attracting  foreign  capital  for  invest-
 ment  m  this  country  25  concerned,  it
 is  mamly  linked  with  the  taxation
 policy  of  the  country,  and  since  that
 policy  does  not  fall  withm  the  strict
 purview  of  this  Ministry  I  would  like
 to  reserve  my  remarks  so  far  as  that
 is  concerned  till  the  Fmance  Bull  is
 taken  into  consideration  But  the  fact
 remains  that  this  Ministry  has  a  direct
 responsibility  to  promote  the  industri-
 al  development  in  the  country  both
 so  far  as  the  indigenous  industries
 areco  crned  a  d  also  to  take  mea-
 swes  to  attract  foreign  capital  mto
 industrial  channels,  in  this  county.
 From  that  point  of  view,  I  submit
 that  this  Ministry  should  examine
 the  repercussions  of  the  percent
 policy  on  the  investment  of
 foreign  capital  In  that  connection,
 I  think  much  more  will  have  to  be
 done  than  what  the  Government  have
 done  so  far,  if  really  we  are  to  be
 able  to  attract  foreign  capital  for
 investment  in  this  country

 Coming,  Sir,  in  this  context  of  the
 future  disquietmg  features  that  are
 appearing  on  the  horizon,  I  would
 like  to  say  a  few  words  about  the.
 condition  of  the  textile  industry,
 which  is  the  premier  industry  of  this
 country  The  other  day,  the  hon
 Minister  while  replying  to  a  question
 said  that  there  has  been  a  fall  of  5  per
 cent  in  the  prices  of  textiles  and  that
 the  stocks  are  almost  normal  This,
 to  me,  seems  to  be  a  complete  lack  of
 appreciation  of  the  real  situation  ag
 it  78  prevailing  79  the  textile  industry.

 I  have  got  here  figures,  with  me
 that  were  collected  by  the  Bombay
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 Millowners’  Association,  which  show
 that  at  the  end  of  July  the  Bombay
 textile  mills  were  holding  a  stock  of
 2,28,000  bales  in  their  godowns.  This
 is,  I  submit,  an  all-tithe  record  figure
 so  for  as  the  Bombay  textile  mills
 are  concerned.  This  lack  of  appre-
 ciation  on  the  part  of  the  Ministry
 regarding  the  abnormal  stock  situa-
 tion  of  the  textile  goods,  I  submit,
 may  lead  to  certain  consequences
 which  must  be  avoided  at  all  costs.

 What  is  a  little  more  surprising  is
 that  the  hon.  Minister  said  that  there
 has  not  been  an  appreciable  fall  in
 the  prices  of  textile  goods.  What
 further  fall  does  he  expect?  What  is
 the  economic  price  which  the  textile
 industry  is  expected  to  charge?  He
 has  himself  admitted  that  there  has
 been  a  fall  of  5  per  cent  compared
 +o  the  prices  that  were  ruling  in  Sep-
 tember.  In  September,  as-we  all  know,
 an  additional  excise  duty  to  bring
 about  something  like  Rs.  35  crores
 more  from  the  cloth  excise  was  im-

 posed  on  the  textile  industry.  The
 hon.  Minister  has  admitted  that  the
 entire  incidence  of  the  additional  im~-

 post  has  fallen  on  the  industry  and,
 not  only  that,  there  has  been  a  fur-
 ther  5  per  cent  fall  from  the  prices
 that  were  rpling  in  September.

 This  is  not  the  end  of  the  whole

 story.  There  has  been  an  apprecia-~
 ble  rise  in  the  price  of  cotton,  be-
 cause  due  to  weather  and  other  con-
 ditions  the  crop  in  the  last  seasion
 has  been  much  less.  That  means
 that  the  mills  at  present  are  forced
 to  pay  ceiling  prices  for  all  varieties
 of  cotton,  and  even  then  it  is  some-
 4what  difficult  to  secure  proper  quali-
 ty  of  cotton.  Over  and  above  that,
 there  has  been  an  appreciable  rise
 in  the  cost  of  living  of  the  working
 class  in  that  sphere.  Against  an
 index  of  350.6  the  latest  index

 figure  in  July  in  Bombay  for
 textile  workers  was  370,  which
 means  that  there  has  been  a  0  per
 cent  increase  in  the  amount  of
 dearness  allowances  payable  to  wor-
 kers  during  the  last  six  months.

 Against  this  background  of  the
 steap  rise  in  the  price  of  cotton  and
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 labour  cost,  this  impost  of  about
 Rs.  35  crores  on  the  excise  duty  and
 this  fall  of  5  per  cent  in  the  prices
 compared  to  the  prices  that  were
 ruling  in  September,  it  shows  a  com-
 plete  lack  of  appreciation  of  the
 difficulties  of  the  industry  when  the
 hon.  Minister  says  that  the  decline
 in  the  prices  is  not  appreciable  and
 the  stocks  are  not  abnormal.  How
 long  can  any  industry  be  expected
 to  work  in  that  way?  I  would  res-

 pectfully  ask  the  hon.  Minister  to  in-
 dicate  to  the  country  what  are  the
 economic  prices  as  laid  down  by  the
 Tariff  Board  Formula.

 As  the  hon.  Minister  is  aware,  the
 industry  is  not  satisfied  even  with
 the  Tariff  Board  Formula  because  of
 certain  essential  items  not  being  pro-
 perly  included  in  that  formula.  Even
 if  the  prices  are  being  based  on  the
 Tariff  Board  Tormula,  it  will  be

 quite  obvious  that  the  prices  that  are
 being  at  present  available  to  the
 industry  are  much  less  than  the  eco-
 nomic  prices  as  laid  down  by  the
 Tariff  Board  Formula.

 I  am  surprised  to  find  how  any
 responsible  Ministry  could  be  igno-
 rant,  or  could  show  such  lack  of  ap-
 preciation  of  the  difficulties  of  a
 major  industry  in  the  matter  of
 stocks  and  economic  prices.  Certain
 small  units  have  already  closed  down.
 The  other  day  we  heard  that  two  big
 mills  in  Sholapur  have  closed  down
 or  are  about  to  close  down.  It  may
 be  said  that  the  increased  production
 of  textiles  has  not  been  affected.
 That  only  shows  the  determination
 of  the  units  to  simply  go  on  strug-
 glihng  by  utilising  every  ounce  of
 their  installed  capacity  somehow  to
 keep  on  going.  Such  state  of  affairs
 cannot  continue  for  a  long  time,  and
 if  serious  repercussions  have  to  be
 avoided  it  is  time  that  the  Ministry
 took  a  realistic  picture  of  things  as
 are  present  in  the  textile  industry,
 and  came  out  with  a  statement  that
 the  prices  ruling  at  present  are  far
 below  the  prices  laid  down  by  the
 Tariff  Board  Formula  and  not  en-
 courage  an  impression  in  the  country
 as  though  the  prices  have  not  fallen
 appreciably.
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 While  talking  about  the  textile  in~

 dustry,  I  would  also  hke  to  draw  the
 attention  of  the  hon  Munuster  to  the
 question  of  automatic  looms  We
 are  short  of  foreign  exchange  We
 ‘want  to  go  ahead  with  schemes  to  pio-
 mote  export  What  is  the  position
 there?  This  scheme  was  sanctioned,
 I  think,  more  than  I5  months  ago
 But,  so  far  as  I  know,  no  progress
 whatsoever  has  been  made  So  far
 as  the  installation  of  these  automatic
 looms  go,  the  Ministry  smposed  very
 stringent  and  un-realistic  conditions
 on  this  scheme  Over  and  above
 that,  the  financial  difficulties  that
 have  arisen  due  to  the  present  un-
 economic  working  of  this  industry
 Therefore,  it  35  high  time  that  the
 Ministry  took  a  realistic  view  of  the
 conditions  prevailing  in  the  textile
 industry,  and  took  some  _  positive
 measures  to  ensure  this  scheme  of
 installation  of  the  automatic  looms  to
 promote  exports  in  as  short  a  time  as
 is  possible,  and  as  was  envisaged
 when  the  original  policy  was  announ
 ced  more  than  !5  months  ago

 Shri  Jadhav  What  will  be  the
 fate  of  Ambar  Charkha?

 Shri  Soman:  Ambar  Charkha  will
 not,  of  course,  be  at  all  affected  by
 automatic  looms,  inasmuch  as_  the
 entire  production  has  to  be  exported
 out  of  the  country  Therefore,  my
 friend  need  not  be  afraid  of  any  ad-
 verse  repercu,sions  either  on  the  hand
 looms  or  on  Ambar  Charkha  so  far
 as  the  installation  of  automatic  looms
 is  concerned

 Shri  Shankaraiya  (Mysore)  What
 about  the  high  prices  for  yarn  that
 is  supplied  to  the  handloom  indus-
 try?

 Shri  Somani.  So  far  as  the  price  of
 yarn  35  concerned,  I  may  inform  the
 hon  Member  that  certain  yarn  spin-
 ning  mills  have  closed  down  simply
 due  to  the  fact  that  the  prices  are
 uneconomic,  and  if  the  hon  Member
 is  under  the  impression  that  the  pri-
 ces  of  yarn  are  high,  I  should  lke
 to  submit  that  that  impression  is  not’
 correct

 In  this  connection,  I  may  hke  to
 refer  to  the  very  welcome  move  that
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 has  been  made  by  the  hon  Minster,
 mm  co-operation  with  the  various  in-
 dustries  concerned,  to  hold  the  prices
 under  check  This  move  8  very
 welcome  and,  so  far  as  I  know,  all
 the  industries  have  responded  fav-
 ourably  to  the  move  made  by  the
 hon  Munster,  that  there  should  be
 a  voluntary  effort  on  the  part  of  the
 industries  to  keep  the  prices  undcr
 reasonable  check

 But  here  again,  I  would  like  to
 emphasise  that  there  are  certain
 actions  of  the  Government  themsel-
 ves  which  tend  to  increase  the  cost
 of  manufacture  in  the  various  mmdus-
 ries  and  from  that  point  of  view,
 it  is  very  essetional  for  the  Govern-
 ment  themselves  not  to  resort  to  such
 measures  which  go  directly  to  affect
 the  cost  of  production  In  this  con-
 nection,  I  may  refer  to  the  enormous
 increase  in  the  excise  duties  on  steel
 and  cement  Though  that  is  a  matter
 not  directly  within  the  purview  of
 the  Ministry,  that  shows  how  the
 capital  cost  of  the  new  units  35  gong
 up  and  that  certamly  38  reflected  in
 the  cost  of  manufacture  I  referred
 to  the  increase  in  the  cost  of  living
 m  respect  of  the  labour  The  index  is
 going  up  Then  there  is  the  increase
 m  railway  fie.phts  The  price  of
 coal  has  been  :xreased  So  s  man
 factot  are  arising  which  create  a
 very  difficult  situation  for  the  industry
 and  when  we  expect  a  favourable  res-
 ponse  from  the  various  industrialists
 in  keeping  the  prices  under  check,  I
 hope  the  Minister  will  also  realise  the
 extent  of  increase  m  the  cost  of  manu-
 facture  due  to  the  actions  taken  by
 the  various  Ministries  of  the  Govern-
 ment  themselves

 I  next  come  to  the  State  Trading
 Corporation  Here  again  there  are
 some  suggestions  to  be  made  Of
 course,  I  must  say  it  to  the  credit  of
 the  organisation  that  the  Corporation
 has  really  functioned  in  a  commercial
 way  and  the  results  have  shown  that
 they  did  something  which  were  even
 beyond  the  expectations  of  the  com~
 mercial  community  Indeed,  many
 sections  of  the  commercial  commu-
 nity  felt  that  after  the  Corporation
 begins  to  function  there  would  be
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 complete  mess.  Government  them-
 selves  would  have  known  _  that,
 because  we  know  that  Japanese  cloth
 was  imported  by  them  at  a  time  when
 the  cloth  prices  were  soaring  high  and
 the  deal  resulted  in  a  huge  loss.  But
 let  it  be  said  to  the  credit  of  this  Cor-
 poration  that  somehow  it  has  manag-
 ed  to  function  very  well  and  when
 the  hon.  Members  give  them  this
 advice  of  expanding  its  activities,
 then,  the  Government  should  keep
 this  in  mind,  namely,  if  the  Corpora-
 tion  goes  too  far  and  takes  respon-~
 sibilities  which  it  would  not  be  in  a
 position  to  discharge,  then,  it  would
 be  creating  the  same  conditions  about
 which  we  have  been  afraid.

 There  is  one  point  about  the  State
 Trading  Corporation,  which  troubles
 me,  is  about  the  cement  prices.  These
 prices  were  fixed  at  a  time  when  the
 Government  had  a  very  big  program-
 me  of  importing  cement  and  in  order
 to  enable  the  prices  to  be  adjusted
 to  the  price  imported,  they  fixed  a
 certain  price  which  was  out  of  all
 proportion  to  the  ‘prices  that  are  paid
 to  indigenous  manufacturers.  Then
 cement  imports  almost  stopped,  but
 still,  the  prices  have  continued  to  be
 charged  at  the  same  level  and  we
 have  had  high  increases  ,in  excise
 duties.  I  would  like  to  suggest  to
 the  hon.  Minister  that  in  the  context
 of  the  increase  in  excise  duties,  they
 might  consider  the  question  of  reduc-
 ing  the  incidence  of  cement  prices  to
 the  consumer.  There  is  no  justifica-
 tion  to  continue  the  prices  which  are
 based  on  something  which  has  not
 materialised,  namely,  the  imports  in
 adequate  quantity  which  at  present
 are  not  being  contemplated.

 I  would  also  like  to  take  this  oppor-
 tunity  of  suggesting  to  the  Ministry
 that  all  the  surplus  funds  which  the
 Corporation  has  been  able  to  build  up
 should  be  utilised  for  the  develop-
 ment  of  the  cement  industry.  We
 have  had  a  very  ambitious  target  fix-
 ed  for  this  industry  and  due  to  tne
 conditions  that  have  been  created  by
 the  taxation  policy  of  the  Govern-
 ment,  I  am  very  doubtful  if  all  these
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 licences  for  which  so  much  has  been
 done  will  be  implemented  in  case  the

 forward
 with  adequate  financial  resources  for
 this  industry.  Inasmuch  as_  these
 resources  have  been  made  available
 by~the  working  of  the  industry,  I  sug-
 gest  that  the  Government  shoule
 come  forward  to  assist  the  industry
 by  asking  the  State  Trading  Corpora-
 tion  either  to  give  loans  on  liberal
 terms  or  even  to  participate  in  the
 preference  capital  or  to  take  deben-
 tures  and  thereby  be  of  positive  help
 to  the  various  units  of  the  cement
 industry  which  are  now  short  of  the
 adequate  resources.

 Before  I  come  to  my  State,  I  would
 like  to  emphasise  that  here  is  a  period
 and  the  opportunity  when  the  pri-
 vate  sector  is  in  a  position  to  deliver
 the  goods  and  to  deliver  the  goods  to
 an  extent  which  is  beyond  even  the
 expectations  of  the  planners.  There-
 fore,  everything  possible  should  be
 done  to  promote  this  development  in
 the  private  sector.  My  point  is,  what-
 ever  may  be  the  difficulties,  defects
 or  the  shortcomings  or  weakness  of
 the  private  sector—of  course  I  admit
 that  there  are  many—you  have  to
 measure  in  the  balance  and  weigh  the
 benefits  and  the  advantages  which
 the  industrial  production  cuntrolled
 by  the  private  sector  makes  to  the
 national  economy  and  see  whether  or
 not  it  far  outweighs  any  defect  or
 weakness  to  which  the  private  sector
 is  subject.  My  whole  point  is  that
 when  we  hear  all  sents  of  insinuations
 against  the  private  sector,  the  posi-
 tive  side  of  the  picture  is  almost
 ignored.  Here  is  something,  at  a  time
 when  -we  are  short  of  foreign
 exchange,  when  we  want  to  create
 employment,  then  we  can  encourage
 production  which  will  be  a  solution
 of  all  our  problems.

 I  agree  with  the  hon.  Minister  in
 the  address  which  he  made  _  recently
 to  the  Central  Advisory  Council  when
 he  emphasised  the  point  that  the
 ‘policy  of  ‘slowing  down  is  not  in  the
 interests  of  the  country,  though  in
 certain  quarters  this  suggestion  was
 made.  He  emphasised  that  the  pace
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 of  production  should  not  be  slowed
 down  I  am  glad  the  hon  Munster
 thd  point  out  that  such  a  policy—
 Policy  of  go-slow—would  not  be  in
 the  interests  of  the  country  and  that
 we  should  go  ahead  as  fast  as  possi-
 ble  to  accelerate  the  pace  of  indus-
 tmal  development  If  that  3s  the
 policy  which  the  Government  propose
 to  follow,  then,  naturally  there  are
 various  difficulties,  and  it  is  not  pos-
 sible  for  me  nor  it  35  my  intention  at
 present  to  give  a  list  of  those  difficul-
 ties  and  handicaps  under  which  the
 private  sector  is  functioning  But
 my  point  is  that  this  is  a  time  when
 a  little  more  push  on  the  part  of  the
 Ministry  and  a  little  more  positive,
 helpful  action  on  the  part  of  the
 Ministry  could  be  useful  We  can
 revolutionise  the  entire  :mdustrial
 sector  of  the  country  during  the  next
 five  years  I  say  that  it  could  be  done
 even  earher  We  can  solve  this  diffi-
 cult  problem  of  foreign  exchange
 inasmuch  as  the  private  sector  35  capa-
 ble  of  increasing  the  production  to  an
 extent  which  will  achieve  this  objec-
 tive

 Lastly,  I  come  to  my  State  of
 Rajasthan  Here,  I  have  got  a  very serious  complaint  to  make  to  the
 Ministry  inasmuch  as_  the  claims  of
 this  wide,  backward  State  have  been
 consistently  ignored  I  am  glad  that
 various  industries  under  the  then
 Ministry  of  Production  have  now
 come  under  the  control  of  this
 Ministry  As  my  hon  frend,  Shri
 Satish  Chandra  knows,  great  efforts
 were  made  with  the  Ministry  of  Pro-
 duction  at  a  time  when  he  was  the
 colleague  of  Shri  K  C  Reddy  regard-
 ing  the  claims  for  a  fertilser  factory m  Rajasthan  There  was  a_  clear
 assurance  from  the  hon  Munster  of
 Production  at  that  time  that  when-
 ever  there  would  be  any  case  for  the
 establishment  of  more  fertiliser  plants, first  chance  would  be  given  to  Rajas- than  Indeed,  so  far  as  the  report  of
 the  Fertihser  Production  Committee  is
 concerned,  it  has  been  established
 without  any  doubt  that  the  cost  of
 manufacturing  fertilisers  in  Rajasthan
 would  be  the  lowest,  compared  even
 to  the  cost  of  the  Sindri  fertilisers.

 That  question  has  been  thoroughly
 gone  into,  and  it  छ  a  matter  of  very
 serious  disappointment  to  us  to  find
 that  even  this  legitimate  claim  of
 Rajasthan,  namely,  to  have  a_  ferti-
 liser  factory  m  Rajasthan,  35  being
 consistently  :gnored,  and  nothing  defi-
 nite  is  still  forthcoming  from  the
 Minister  as  regards  any  step  for  the
 establishment  of  this  vital  project
 which  will  assist  the  agricultural  pro~-
 duction  on  the  one  hand  and  to  some
 extent  the  general  standards  on  the
 other  hind,  in  Rajasthan

 There  are  various  factories  in  the
 Public  sector  which  are  given  to
 various  States  In  Rajasthan,  there
 are  vast  deposits  of  copper,  lead,  zinc
 and  various  other  minerals  They  are
 lying  absolutely  unexploited,  but  no
 action  has  yet  been  taken  by  the
 Ministry  to  explore  them  and  exploit
 their  possibilities,  and  there  is  yet  no
 important  project  in  the  public  sector
 in  the  State  of  Rajasthan

 Even  from  the  point  of  view  of  the
 private  sector,  I  would  hke  to  make
 a  few  submissions  The  people  of
 Rajasthan  and  the  industrialists  of
 Rajasthan  are  second  to  none  so  far  as
 their  enterprise  goes  They  are
 throughout  the  country,  making  their
 humble  contribution  m  the  industrial
 development  of  the  country  But  it
 is  really  unfortunate  that  the  private
 sector  also  ४8  unable  to  play  its  part
 in  the  industrial  development  of
 Rajasthan  because  of  the  lack  of  cer-
 tain  essential  amenities  or  facilities  on
 the  basis  of  which  alone  any  indus-
 trial  project  could  come  up

 Shri  y.  P.  Nayar  (Quilon)  The
 private  sector  has  many,  many  repre-
 sentatives  from  the  State  of  Rajas-
 than  They  have  started  .ndustries
 in  other  States  How  75  it  that  it  has
 not  been  possible  for  them  to  start
 any  industry  in  Rajasthan?

 Shri  T.  B.  Vittal  Rao  (Khammam):
 Start  the  fertiliser  factory

 Shri  Somani:  That  is  a  point  which
 I  myself  wanted  to  place  here  While
 the  industrialists  of  Rajasthan  have
 spread  throughout  the  country,  how
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 is  it  that  they  are  not  taking  any
 initiative  in  their  own  home  State?
 I  just  want  to  illustrate  the  difficul-
 ties  under  which  they  are  labouring.
 The  difficulties  are  lack  of  commu-
 nications,  water  and  power  It  is  not
 Possible  at  present  due  to  the  high
 eapital  cost  for  any  private  indus-
 trialist  to  be  able  to  generate  his  own
 power  economically  There  are  cer-
 tain_schemes  m  Rajasthan,  hke  Cham-~
 bal  and  Bhakra,  which  m  due  course
 will  make  power  available,  but  the
 point  is  how  long  are  we  to  wait?
 So  far  as  the  availability  of  power  व
 concerned  I  think  it  is  the  direct  res-
 ponsibihty  of  the  Central  Govern-
 ment  They  have  to  come  out  with
 adequate  assistance  to  the  Rajasthan
 Government  Then  they  would  be
 able  to  supply  power  at  cheap  rates
 to  the  various  mdustnes  Unless
 power  78  available  at  economic  rates,
 certainly  no  industrialist  at  present
 ean  think  of  establishing  big  projects
 at  such  high  capital  cost,  unless  sup-
 ply  of  power  is  assured  We  hear
 about  the  Chambal  project  Various
 difficulties  have  arisen  and  we  are
 told  that  the  power  which  was  to  be
 available  next  year  would  again  be
 delayed  by  two  years  There  may  be
 many  schemes,  but  my  point  is  that
 the  industrialists  are  not  able  to  deve-
 lop  industries  in  Rajasthan  because  of
 lack  of  water,  communications  and
 power  If  the  Central  Government
 would  come  to  the  assistance  of  the
 Rajasthan  Government  in  makmg
 these  facilities  available,  I  have  no
 doubt  that  the  tempo  of  private  indus-
 trial  enterprise  in  Rajasthan  will  cer-
 tainly  increase  '

 I  may  also  refer  to  the  few  textile
 units  operating  an  Rajasthan  They
 are  simply  struggling  for  existence
 and  some  of  them  have  closed  down
 hey  are  uneconomic  small  units  and
 applications  for  a  few  thousand  spin-
 @les  and  some  additional  capacity  by
 some  relaxation  of  controls  and  res-
 trictions  are  not  immediately  disposed
 of  by  the  Ministry  They  are  follow-
 ing  a  uniform  policy  for  Bombay  and
 other  progressive  States  and  the  State
 of  Rajasthan  My  submussion  is,  if

 these  small  units  are  to  exist  and
 develop,  the  Ministry  has  got  to  come
 forward  in  the  muitial  period  with
 some  special  assistance,  so  that  these
 units  will  be  able  to  work  economic-
 ally

 I  may  also  say  a  word  about  the
 development  of  small-scale  mdustries.
 I  know  the  Ministry  B  domg  a  lot  of
 useful  work,  so  far  as  the  develop-
 ment  of  small-scale  mdustries  con-
 cerned  I  find  from  the  report  that  a
 meagre  sum  of  Rs  22  lakhs  has  been
 allotted  to  Rajasthan  for  the  develop-
 ment  of  small-scale  industries
 throughout  the  length  and  breadth  of
 the  State  of  Rajasthan

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  If  I  may  interrupt,
 the  amount  allotted  is  Rs  5  crores  in
 the  second  Five  Year  Plan

 Shri  Somani-  I  have  just  seen
 whatever  35  there  in  the  report  Any-
 how,  I  am  glad  that  Rs  5  crores  are
 there  There  5  plenty  of  scope  for
 the  development  of  small-scale  indus-
 tries  in  Rajasthan  and  if  really  the
 Mnunistry  would  take  some  _  special
 interest  in  the  development  of  back-
 ward  areas,  they  would  be  able  to  go
 ahead  and  it  will  solve  thei  difficul-
 ties

 In  conclusion  I  appeal  to  the  hon.
 Minister  to  get  the  case  of  Rajasthan
 examined  on  a  special  basis,  both  for
 the  development  of  industries  in  the
 public  sector  as  well  as  the  difficul-
 ties  coming  m  the  way  of  the  deve-
 lopment  of  the  private  sector  and  also
 the  difficulties  in  the  way  of  promo-
 tion  of  industries  in  the  small-scale
 sector  I  would  hke  a  special  survey
 to  be  made  as  early  as  possible  to
 ensure  effective  methods  being  taken
 to  achieve  the  mndustrialisation  of  this
 backward  State

 Shri  Yajnik:  At  the  outset,  I  may
 state  that  the  report  of  the  Commerce
 and  Industries  department  that  has
 been  given  to  us  shows  really  a  cre-
 datable  performance  We  see  indus-
 tries  growing  up  im  all  parts  of  the
 country  New  industries  are  being
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 set  up  and  ald  mndustries  are  expan-
 ded  We  are  glad  to  see  that  the
 State  Tradmg  Corporation  is  estab-
 lished  and  is  now  placed  on  a  sound
 footing  I  may  say  at  the  very  out-
 set  that  J  am  all  for  the  public  sector;
 I  am  all  for  the  expansion  of  the  State
 Tradmg  Corporation  If  we  are  aim-
 ing  at  the  establishment  of  a  socialist
 society,  surely  we  should  have  more
 and  more  key  industries  started  and
 developed  in  the  public  sector  and  we
 should  see  that  the  gnp  of  foreign
 monopolists  on  our  industry  and
 commerce  38  reduced  as  soon  85  pos-
 sible

 Having  said  this,  I  must  say  that  if
 ‘you  read  the  report,  you  find  that  the
 viewpoints  of  the  Ministry  are  lop-
 sided  They  look  at  the  industry,
 they  look  at  the  finance  that  they  are
 ploughing  and  investing  in  the  indus-
 try,  they  look  at  the  exports  and
 mports  They  are  all  for  more
 foreign  exchange  and  they  are  for
 developing  industries  But  what  are
 all  these  industries  for?  We  find  that
 apparently  at  the  top,  big  industria-
 lists  and  Ministers  are  seated  Below
 them  there  are  the  civil  services  But
 I  find  hardly  any  reference  to  the
 workers  who  are  really  the  architects
 of  all  industries  They  are  the  hands
 and  feet  and  I  see  very  little  refer-
 ence  to  the  development  of  the  indus-
 tries  with  the  full,  better  and  pro-
 gressive  co-operation  of  the  workers
 and  technicians,  who  really  are  the
 blood  and  bone  of  industrial  develop-
 ment  and  whose  co-operation  would
 go  very  far  in  the  speedy  expansion
 of  our  industrial  development

 Then,  I  also  see  a  sort  of  apathy
 towards  all  economists  You  scan  all
 the  hsts  of  the  big  wigs  who  are
 placed  in  the  different  committees
 ‘and  conferences  and  you  hardly  see
 any  economists  at  all  Some  trade
 ‘unionists  are  placed  m  some  of  the
 committees  and  corporations,  but  eco-
 nomusts  are  conspicuous  by  their
 absence  I  do  not  know  why  the
 Mumistry  has  a  linx-eyed  view  towards
 the  economists.

 ‘
 The  big  thing  today  is  the  foreign

 exchange  and  we  find  this  report
 lamenting  over  the  gap  in  foreign
 exchange,  which  33  difficult  to  fli
 Which  are  the  biggest  earners  of
 foreign  exchange?  They  are  tea,
 textiles  and  jute  If  you  survey  all
 the  three  industries,  you  find  that
 what  I  have  said  about  the  one-sided
 attitude  of  the  Ministry  is  true  Take
 tea,  for  mstance  Here  again  the
 Plantation  Enqury  Commission  sub-
 mitted  its  report,  I  believe,  one  year
 ago  and  yet  the  Ministry  is  sitting
 tight  over  it  It  is  still  considering
 the  report  and  is  not  able  to  come  to
 any  precise  conclusions  It  is  not
 able  to  implement  all  the  recommen-
 dations  that  have  been  made  for  the
 benefit  of  the  workers,  who  have  been
 the  hewers  of  wood  and  drawers  oft
 water  m  this  industry  and  who  have
 really  made  mijhons  for  the  planters,
 who  in  fact  have  earned  the  foreign
 exchange  which  35  really  very  neces-
 sary  for  our  development.

 Then  again,  there  is  the  question  of
 consumption  If  you  look  at  the  tea
 that  is  in  the  Indian  market,  you  find
 that  it  s  of  the  most  inferior  quality.
 The  best  things  go  abroad  for  foreign
 exchange  At  the  same  time,  if  we
 are  producing  large  quantities  of
 tea—we  are  the  biggest  producers  of
 tea—then,  it  35  necessary  that  good
 quality  tea  should  be  available  at
 reasonable  prices  for  the  vast  majo-
 rity  of  our  people  If  we  produce
 tea  Jet  us  also  have  the  benefit  of  it.
 Here  again,  as  I  said,  the  Ministry  is
 neither  looking  at  the  plantation
 workers  nor  looking  at  the  consumers
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 Take  textiles  for  instance  Here  as
 an  old-timer  I  am  reminded  of  what
 Gandhiji  always  used  to  say  on  the
 sixty  crores  of  rupees  that  used  to  be
 exported  to  make  up  our  deficit  in  the
 cloth  production  Today  we  are  not
 importing  cloth,  we  are  exporting
 cloth  ‘That  is  very  good  But  at  the
 same  time  why  is  not  the  Ministry
 looking  at  the  necessity  of  increasing
 the  supply  of  suitable  cloth  at  suit-
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 able  prices  to  the  Indian  consumer?

 The  Ministry,  I  thought,  would  have

 ghown  from  their  figures,  as  it  is

 easily  possible  for  them  to  show,  the

 increasing  availability  of  cloth  per

 person  in  India.  I  would  be  very

 glad  if  it  was  made  available  at  rea-

 sonable  prices.  But  here  again,  the

 Ministry  is  not  concerned  so  much
 with  the  availability  of  cloth  per  per-
 son  in  India.  They  are  just  looking
 at  the  foreign  exchange  and  no  men-

 tion  is  made  of  the’  targets  of  more

 and  more  availability  for  the  people
 of  India  from  the  vast  quantities  that

 we  are  producing  every  year.

 ‘>  Then  there  is  the  case  of  jute.  An

 yon.  Member  today  asked  a  question
 about  the  disparity)  in  the  price  of

 yaw  jute  and  the  price  of  the  manu-

 factured  jute  articles.  The  disparity
 is  very  great.  It  is  all  right  to  say

 ५  that  jute  is  not’  easily  turned  into  a

 finished  product  merely  by  chanting

 mantras.  You  have  to  spend  money

 on  it,  have  machinery  for  it.  The

 management  has  to  be  paid;  labour

 has  to  be  paid;  and  the  market-
 ing  has  to  be  done.  All  that  is

 true.  But  is  there  not  something
 wrong  with  the  whole  of  the  jute

 industry?

 _  We  must  here  remember  that  the

 jute  industry,  due  to  historical  rea-

 sons  has  been  in  the  grip  of  foreign

 interests,  largely  British  interests.

 They  have  dug  themselves  into  the

 soil  of  Bengal  and  Calcutta.  They
 have  earned  their  original  investment
 many  times  over.  And  if  sometimes

 they  produce  more  and  sometimes

 less,  seal  off  some  looms,  unseal  them

 and  again  seal  them,  and  then  say
 that  their  export  is  not  up  to  expec-
 tations,  I  think  there  is  something
 wrong  and  fishy  about  the  whole

 business.  I  think  it  is  due  to  the

 enormous  avarice  of  the  foreign
 monopolists  for  bumper  profits  that

 comes  in  the  way  of  greater  produc-
 tion  of  jute  and  greater  export  of

 jute.  Never  mind  if  it  is  sold  at‘a

 lesser  profit,  but  we  can  export  more

 and  earn  more  foreign  exchange  and
 we  can  have  at  least  more  jute  pro-
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 ducts  in  India  at  a  more  reasonable
 rate.

 So  I  think  it  is  necessary  to  look

 into  the  whole  question  of  the  dis-

 parity  between  the  prices  of  the  raw

 produce  and  the  finished  jute  produce:
 and  hit  out  at  the  bumper  profits  on

 which  the  foreign  monopolists’  minds

 are  set.  I  think  their  grip  must  be

 loosened.  They  must  be  made  _  to

 feel  that  they  must  adjust  them3elves
 and  not  be  allowed  to  seal  their

 looms.  All  seals  must  be  broken;
 production  must  be  speeded  up.
 Never  mind  if  the  jute  has  to  be  sold

 at  a  lesser  rate,  but  it  must  be  sold

 and  it  must  be  exported.  If  the

 monopolists  would  not  care  to

 export  it,  let  the  State  Trading  Cor-

 poration  take  it  up  at  fixed  prices
 from  the  jute  mill-owners  and  sell
 it  to  the  foreign  countries.  I  think

 it  is  necessary  to  look  very  closely.
 into  the  operations  of  the  jute  indus-:

 try,  to  break  all  bottlenecks  and  to

 see  that  more  jute  products  flow

 into  the  market  and  more  is  exportedi
 in  order  to  earn  better  foreign  ex-

 change.
 That  brings  me,  Sir,  to  the  whole

 question  of  grip  of  the  foreign  in-

 terests  on  our  industry,  not  only
 on  our  industry  but  also  on  our

 commerce.  It.  is  all  right  to  have
 foreign  investments  in  India;  it  is  all

 right  to  have  their  technical  assis-

 tance.  But  let  us  not  forget  the  posi-
 tion  that  we  are  gradually.  creating
 for  ourselves.  Dué  to  historical
 reasons,  as  I  said  before,  our  com-

 merce  is  also  in  the  grips  of  foreign
 interests  who  are  today  the  biggest

 exporters  and  importers.  These

 foreigners  have  a  complete  grip  over

 our  exports  and  imports.  It  is  a

 disastrous  situation  for  our  country  to

 face.  The  foreign  exchange  banks,
 the  foreign  insurance  companies,  the

 foreign  maritime  insurance  com-
 panies,  and  the  Rallies  and  Volkarts
 have  a  strangling  grip  on  the  economy
 of  India.  The  sooner  this  grip  is

 broken,  the  better  it  is  for  us.

 Just  now  an  hon,  Member,  an  in-
 dustrialist,  was  speaking  about  the

 ~
 performance  of  the  private  sector.
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 Why  have  they  not  come  forward  to
 break  the  grip  of  foreign  monopolists?
 Why  are  they  still  continuing  as  the
 agents  of  these  foreign  monopolists
 in  trade  and  industry?  Especially  in
 trade,  why  don’t  they  take  courage  in
 both  hands?  The  shipping  and  in-
 surance  companies,  the  banks  and  also
 big  export  and  import  houses  are
 foreign.  Our  industries  are  also
 getting  more  and  more  into  the  hands
 of  these  foreigners.

 The  jute  industry  is  there.  The
 huge  refineries—they  may  not  be  in
 the  purview  of  this  Ministry—but  let
 us  not  forget  that  the  Burmah-Shell,
 the  Standard  Vacuum  and  the  Caltex
 are  not  here  for  your  benefit.  They
 have  established  Centres  in  India  not
 only  to  sell  ता  to  India  but  also  to
 the  whole  of  the  South  East  Asia.
 They  are  Centres  of  these  monopolist
 interests.  If  all  these  imterests,  the
 banks,  the  industries,  the  refineries,
 the  Lever  Brothers  who  have  got
 anterrible  grip  over  our  soap  indus-
 try  join  together,  it  will  not  board
 good  for  the  country.  It  may  be  that
 a  crisis  in  foreign  exchange  is  created,
 or  when  we  find  ourselves  at  a
 leose  end,  they  might  show  _  their
 teeth  and  their  claws  and  then  it  may
 be  too  late  to  undo  the  wrong.  I
 think  that  it  is  very  necessary  for  our
 Ministry  to  look  in  this  direction  and
 to  do  everything  in  our  power  to
 break  the  stranglehold  of  the  forcign
 monopolists  over  our  industry  and
 commerce  as  soon  as  possible.

 Sir,  I  am  sorry  to  say  that  Bombay
 and  especially  Gujarat  do  not  fare
 well  in  this  report  that  is  submitted
 to  us.  I  find  a  number  of  industrial
 estates.  There  is  only  one  estate  that
 I  see  in  the  report  which  is  going
 to  be  established  at  Rajkot.  I  am
 glad  that  anyhow  the  industrial
 estate  is  being  set  up  in  Rajkot.  But
 I  heard  and  I  read  reports  of  a  very
 big  industrial  estate  which  was  being
 set  up  on  the  outskirts  of  Surat  and
 that  was  during  election  time.  I  hear
 reports  even  now  of  that  estate  being
 set  up.  But,  in  the  report  that  I  have,
 I  do  not  see  any  mention  of  the
 Udhbna  estate  at  all.  Iam  speaking
 subject  to  correction  and  my  hon.

 friend  will  please  correct  me  if  I.am
 wrong.  So  far  as  the  report  is  con=
 cerned,  it  is  absolutely  silent  about
 Udhna  near  Surat.  It  speaks  only
 about  one  industrial  estate  that  is
 being  set  up  in  Rajkot.

 A  few  months  ago,  we  heard  of  a
 lot  of  industries  that  were  to  be
 developed  in  Bhavnagar—a  cement
 factory,  a  bicycle  factory  and  even  a
 refinery  being  set  up.  Of  course,  a
 great  prospect  was  held  out  to  the
 people.  So  also,  the  prospect  of  the
 Bhavnagar-Tarapur  railway  line.  But,
 nothing  appears  about  these  in  the
 picture  anywhere.  I  think  the
 development  of:  Gujarat  in  respect  of
 industry  has  been  lost  sight  of  to  a
 certain  extent.  The  textile  industry
 is  in  Ahmedabad.  But,  many  other
 industries  are  lacking.  More  indus-
 trial  estates,  whether  in  Gujarat  or
 Maharashtra,  should  be  established  as
 also  more  small  industrial  centres.

 My  real  grievance  is,  I  am  now
 coming  to  that,  about  rural  India.  One
 clear  thing  is,  in  this  report  which  is
 a  fairly  elaborate  one,  anly  in  one
 place  I  read  about  rural  India  and
 that  is  where  the  new  small  industry
 products  are  to  be  sold  in  the  country-
 side.  The  curious  thing  is  that
 mobile  vans  have  to  be  engaged  in
 order  to  carry  these  precious  goods
 to  the  countryside,  to  get  their  money,
 for  products  which  the  cities  may  not
 take,  but  the  village  people  may  be
 duped  into  buying.  I  do  not  under-
 stand  the  logic  of  sending  out  vans
 into  villages  for  selling  new  products
 with  which  the  people  are  not  very
 familar.  If  they  are  good  products,
 the  village  people  do  not  require  any
 vans  to  take  these  products  to  them.
 They  go  milcs  and  mules  to  the  fairs,
 to  the  taluk  and  district  towns  to  get
 what  they  want.  If  they  think  that
 something,  even  if  it  is  new,  is  good,
 they  will  go  far  to  buy  it  at  a  reason-
 able  price.  You  do  not  require  vans
 to  take  these  goods  before  their
 cottages.  That  is  the  only  mention
 about  rural  India  in  the  whole  of  the
 report.

 While  you  are  wanting  to  send  to
 the  villages  such  doubtful  industrial
 experimental  goods,  that  are  turned
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 out  by  the  new  industrial  estates,
 you  are  absolutely  silent  about  what
 they  want.  What  they  want  are  two
 things.  First  of  all,  they  want  rea-
 sonable  prices  for  their  products  and
 secondly  they  want  their  require-
 ments  ‘to  be  supplied  to  them  for
 producing  more  food  and  more  indus-
 trial  crops  at  a  reasonable  price.
 There;  again,  what  do  we  find?  Cotton
 grows  in  many  parts  of  India,  Gujarat,
 Bombay,  etc.  American  cotton  seeds
 were  sold  to  the  people  everywhere:
 They  were  told  that  a  new’  era  of
 prosperity  is  before  us  because  we
 will  be  able  to  grow  and  sell  American
 varieties  of  cotton  and  get  a  bumper
 earning.  But,  the  curious  thing  was,
 the  American  crop  was  sown,  and
 yielded  a  good  return,  but  when  it
 went  to  the  market,  there  was  no
 demand,  there  was  no  price.

 The  Government  popularised  the
 American  variety  of  cotton.  It  was
 only  through  the  Agriculture  Depart-
 ment  that  we  saw  the  seeds.  But,
 when  the  produce  was  harvested  in
 the  field  and  taken  to  the  ginners,
 there  was  no  demand.  People  lost
 heavily  on  this  new  American  type
 of  cotton  probably  because  Govern-
 ment  had,  by  that  time,  imported  vast
 quantities  of  real  American  cotton,
 with  the  result  that  prices  fell  and
 the  expected  prices  were  not  realised.
 The  point  is,  today,  the  peasant  has
 got  thoroughly  pessimistic  so  far  as
 the  new  variety  of  cotton  is  concerned.
 They  shun  American  cotton  like
 plague.  They  think  that  they  will
 be  bogged  down  into  very  serious  loss
 and  they  will  be  producing  something
 for  which  there  will  be  no  market.
 We  cry  for  long  staple  cotton.  But,
 if  it  is  produced  on  our  soil  and  in
 new  places,  there  is  no  demand  for
 that.

 The  last  point  is  about  their  require-
 ments.  While  it  is  good  to  have  more
 iron  and  steel  production  in  the
 country,  the  Commerce  and  Industry
 Ministry  should  see  that  better  iron
 goods  and  better  fertilisers  are  availa-
 ble  at  the  door  of  the  peasant  in  the
 rural  areas  at  reasonable  prices.  What
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 do  we  find?  Fertilisers  are  being  pro-
 duced  at  Sindri.  We  are  told  that
 there  are  bottle-necks,  teething
 troubles  and  ‘an  unexpected  fall  in

 _production.  Today,  as  I  find  it  in  my
 countryside,  I  have  to  buy
 imported  chemical  fertilisers  at
 a  very.  prohibitive  price.  There
 is  nothing  else  available  in  the
 market.  I  am  told  that  when  the
 Imperial  Chemicals,  again  a  foreign
 concern,  used  to  distribute  these  ferti-
 lisers,  it  was  done  in  a  reasonable
 manner.  Today,  the  Government  has
 taken  the  whole  monopoly,  with  the
 result  that  people  have  to  buy  them  at
 the  opportune  moment,  at  whatever
 price  they  can  get,  whatever  is  availa-
 ble.  Because,  farming  operations  do
 not  wait  for  the  vagaries  of  the
 market,  or  the  vargaries  of  the  Minis-
 try.  While  it  is  a  good  to  have  more
 fertiliser  factories  and  more  pro-
 duction  of  fertilisers—we  are  very
 glad  to  read  about  it—what  is  at  the
 doorstep  of  the  farmer?  He  does  not
 get  the  fertiliser  that  he  wants  at  a
 reasonable  price.  He  wants  Indian
 fertilisers.  No  doubt,  he  will  be  pre-:
 pared  to  pay  a  little  more.  But,  it  is
 not  available.

 So  also  with  regard  to  iron  and
 steel.  More  production  is  good.  But,
 what  about  the  farmer?  The  farmer
 is  not  a  negligible  person  in  this
 country.  He  represents  80  per  cent
 of  the  people.  You  rely.upon  him  to
 produce  more  foodgrains  and  more
 raw  materials  for  industries.  Give
 him  some  hope,  some  chance,  some
 enthusiasm.  Give  him  a  square  deal.
 Give  him  what  he  wants  at  a  reason-
 able  price.  He  is  prepared  to  go  to
 the  Taluk  market.  Fertilisers  need
 not  go  to  him  in  motor  vans.  He  does.
 not  care  for  that.  He  is  prepared  to
 spend  a  day  and  some  rupees  in  order
 to  get  it.  But,  the  trouble  is,  as  I
 said  before,  this  Ministry  has  been
 looking  after  production,  just  pro-
 duction  and  not  thinking  about  making
 things  available  at  the  proper  price
 to  the  people  who  need  them  most.
 That  is  the  trouble  with  regard  to  the
 iron  implements.  They  want  the
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 plough,  the  harrow  and  other  things.
 As  I  said,  fertiliser  is  the  real  cry
 of  the  moment  because,  without  a
 greater  use  of  fertilisers,  agriculture  in
 India  cannot  take  the  strides  that  it
 is  expected  to  take.

 Lastly,  cement.  We  are  very  glad
 to  see  in  the  report  that  more  cement
 is  available.  But,  where  is  it  in  the
 country?  I  go  to  Ahmedabad  and  the
 cement  dealer  says,  there  is  no  cement.
 You  have  to  wait  and  wait.  This  38
 even  for  agricultura)  purposes,  not  to
 speak  about  any  bath  room  or  any
 house.  That  is  out  of  the  question.
 Nothing  25  given  at  all  for  the  villages.
 May  be,  plenty  of  cement  is  availa-
 ble  in  Ahmedabad  for  even  small
 bungalows.  So  far  as  the  villager  35
 concerned,  he  does  not  get  it.  Cement
 may  be  produced  more;  but  rural
 India  may  well  do  without  it.  That  is
 the  whole  system,  that  is  the  whole
 structure  of  Government  today.  There-
 fore,  I  say,  while  we  are  taking
 strides  towards  a  socialistic  economy,
 —we  are  glad  about  it—let  us  also
 remember  that  society  means  a  comb)-
 nation  of  human  beings  and  it  is  the
 human  bemgs  that  count.  Let  the
 millions  of  India  feel  that  they  get
 more  cement,  more  _  fertilisers  and
 more  iron  for  their  use.  Otherwise,
 we  will  have  to  say  with  Goldsmith  :

 “Ill  fares  the  land  to  hasten-
 ing  uls  a  prey

 Where  wealth  accumulates  and
 men  decay.”
 Mr.  Speaker:  Shr:  Ramj:  Verma

 After  him  I  shall  call  Shri  Ramsing-
 bhai  Varma  and  Shri  Ramakrishnan.

 eft  रामओ  वर्मा  (देवरिया)  माननीय
 भ्रध्यक्ष  जी,  म॑  माननीय  मत्री  जी  का  ध्यान
 खास  तौर  से  काटेज  इडस्ट्रीज़  की  तरफ
 झाकषित  करना  चाहता  हु।

 गाधी  जी  ने  ग्रामोद्योग  पर  इसो  खास
 तौर  से  जोर  दिया  था  कि  स्वराज्य  प्राप्त

 होने  के  बाद  इन  के  द्वारा  लोगों  को  रोजी
 गेडी  मिलेगी  ।  लेकिन  शध्राज  की  सरकार

 का  अधिक  ध्यान  बड़े  बडे  व्यवसायो  और  उद्योगों
 की भोर  है।  जहा  ग्ररवो  रुपया  बड़े  बडे

 प्यांटस  और  इंडस्ट्रीज  के  लिए  लगाया  जा

 रहा  है  यहां  ग्रामोद्योग  के  लिए  सिर्फ  करोड़ों
 में  बजट  समाप्त  हो  जाता  है।  लोग  बेकार

 हैं।  हिन्दुस्तान  की  जन  शक्ति  बेकार  हो
 रही  है।  उसका  श्राज  कोई  उपयोग  नहीं,
 है।  आपसे  श्राशा  थी  कि  श्राप  उनको
 काम  देंगे।  इतिहास  बतलाता  है  कि  जब

 यहा  विदेशियो  की  सरकार  थीं  ता  यहा
 के  व्यवसाईयो  के  हाथ  बटे  गये  थ।  अपनो
 सरवार  हाने  के  बाद  सब  लोगो  को  झाशा  थी
 कि  लागो  का  नय  नये  चन्ये  मिलेंगे,  लेकिन
 में  आपसे  कहू  कि  यदि  श्राज'  भी  श्राप  लोगों
 की  राजी  रोटी  काट  रहे  हुँ  मीर  उनका  पेट
 भरने  के  लिए  कोई  व्यवसाय  नही  दे  रहे  है,
 तो  शायद  वही  जाम  श्राप  भी  कर  रहे  हूँ  जो
 विदेशी  सरकार  ने  किया  था।  आपसे
 आशा  था  ओर  है  कि  म्राप  गृह  उद्योगों
 को  बढायंगे।  हिन्दुस्तान  खतिहर  मुल्क
 है।  खेती  का  उद्योग  बनवा  यहा  है।
 लेकिन  इसमें  खेतिहर  कितने  बंकार  रहते
 हैं।  भर  जब  तक  श्राप'  उनका  कोई  सहायक
 धन्धा  नहों  देगे  तब  तक  वे  पनप  नही  सकते  |
 सारे  हिन्दुस्तान  की  यह  बात  है।

 मे  उत्तर  प्रदेश  का  रहने  वाला  हु  भौर
 उसमे  भी  उसके  पूर्वी  जिलों  का  -  मे  उस
 क्षेत्र  की  तरफ  झ्रापका  ध्यान  श्राकपित  करना
 चाहता  हु।  उत्तर  प्रदेश  की  सारी  नदियों
 का  श्रन्त  उत्तर  प्रदेश  के  पूर्वी  जिनो  में  होता
 है।  वहा  पर  बाढ़  की  समस्या  हर  साल  पैदा
 होती  है  और  उससे  लोगों  की  तबाही  होती
 है।  खेती  का  जो  वहा  के  लोगों  का  घर्वा
 है  उसे  हर  साल  बाढ़  बहा  ले  जाती  है
 और  वहा  त्राहि  आहि  की  पुकार  होती  है।
 जब  राजनीतिक  कार्यकर्ता  शौर  सामाजिक
 कार्यकर्ता  सरकार  से  मदद  के  लिए  दौडते
 है  तो  सरकार  भी  नावों  पर  कुछ  चना,
 मिट्टी  का  तेल,  कुछ  बोरे  नमक  और  दिया
 सलाई  भेज  कर  अपने  कत्तेब्य  की  इतिश्री
 समझ  लेती  है।  हर  साल  की  यह  परेशानी
 है।  सरकार  का  ध्यान  इस  झोर  दिलाया
 गया  कि  कोई  उद्योग  धन्धा  दीजिये  कि  जिससे
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 श्री  गामजों  वर्मा]

 बाढ़  से  भी  हमारी  परेशानी  दूर  हा  और  हम
 श्रपन  जि  राजी  श्री  रोटी  छा  भो  कोई
 रास्ता  निकाल  सके  ।  प्रदेश  की  सरकार  न  बहुत
 सग  होकर  गावी  जी  का  चरपा  दिया ।
 और  वहा  कि  यह  गावा  जा  का  मत्र  है  इसे
 तुम  जपा।  में  आपसे  कहना  चाहता  हू
 कि  लागो  न  बर  का  बड़े  प्रेम  से  कराता,
 खासतौर  से  बाढ  पीडित  क्षत्रों  मे  7  छाल
 उत्तर  प्रदेश  क॑  परत्री  जिलो  में  लोगो  ४  घरो
 मे  यह  बतो  हुआ  सुन  मनो  पड़ा  हुआ  है  श्रोर
 उसका  काई  खरीदार  नहीं  है।  श्ापणी

 दृंध्टि  एक  तरफ  ड  बड़  उद्यागों  की  तरफ
 है,  लेविन  अगर  आप  इस  मल्क  का
 पम ढाला  नहा  दल  वर  का  ्ायपकों  होगी  के

 लिए  राजा  राटी  खाजनों  चाहिए.  1  पर
 आप  उनका  यात्री  जी  ता  चरसा  दे  बने हूँ
 और  उनके  मत  का  स्पराइन  की  कराई  व्यवस्था

 नहीं  हे।  किस  तरह  से  श्राप  मय  का  च्ागें
 बढायग  ।  इस  तरह  से  तो  चावद  म्रान

 मुल्क  का  नहीं  बढ़ा  सक्ृग।  यह  प्रठन
 अकेली  आपको  सरकार  के  हो  लामन  नहा
 है  बल्कि  यह  तो  हर  सरकार  के  सामने  प्रायगा  1
 चाहे  आपकी  सरतार  रह  यथा  दूसरी  सर।र
 आ  जाये  हर  सरकार  का  दक प्रम्न  के  कस
 करना  पड़गा।  बुनियाद  प्रश्न  नागी  के
 राजी  राद  देने  का  है।  इसकी  तरफ  से
 अगर  यह  सरकार  आब  माइता  है  ता  किसे

 सुताया  जाये।  प्रदेश  ही  सरकार  नहों
 देखती  यह  बात  नहा  हे।  वह  देखती  मो
 है,  झर  सुनती  भी  है,  ठतवित  देखते  और  सुनन
 के  बाद  भी  इस  पर  व्यान  नहा  रेती  ।  मानताव
 मंत्री  जा  से  एफ  राज  हम  वास  मित  तो

 उन्होंने  कहा  कि  छाटे  माद  बनते  तो  बहुत
 कुद  स्टेट  गवनमट  क  हाथ  म  है,  उससे  कहा  ।
 लेकिन  हम  ता  पीडित  है  7  प्रदेश  का  सरकार
 से  कहते  है,  आपने  कहने  है,  #+िन  जब  कहो
 पर  सुनवाई  नहीं  हाती  ता  हम  क्या  करे।

 पूर्वी  जिलो  में  ्राज  भुखमरी  फनों  हुई  है  और
 लोग  दाने  दाने  के  लिए  परेशान  है।  इस
 कारण  प्रजा  समाजवादी  दल  ने  ता  सत्याग्रह
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 तक  का  नान  किया।  कल  पन्त  जी  न
 कहा  ि  टिमाक्रेटिफ  राज  में  भी  लोग
 सत्याग्रह  की  बात  साचने  हैं।  हेम  नड़ो
 सोचते  7  किन  जब  देखते  है  कि  अपना
 राज  हान  पर  स्वराज्य  होने  पर  भी,  अपने
 नताप्रों  का  राज  दाने  पर  भी  यह  हालत
 है  कि  वर  रेखकर  भा  नहों  247  है  मौर  सुन-
 कर  भी  नहा  पुनता  चाहत  है  ता  जिस  नोद
 में  वें  पढ़ें  हुए  है  उससे  उत्को  जगाने  के  लिए
 हमारे  पास  और  रासा  हो  क्‍य.  है।  हम
 उनक,  बप  से  पिस्ताय  से  था  बग्दुग  से  नहीं
 जगायग।  हपारे  पास  ता  वह  रास्ता  है
 जिप  रास्त  से  मल  का  गास्खी  ज॑  ने  जगाया

 था।  उस  रागत  ४  हम  सरजार  का  जतना
 चाटत  है  योर  वाह  है  ि  बह  हम।री  तरफ
 ध्यान  द।  ना  पता  लड़ा  क्‍या  बात  *

 इन  पूर्वी  जनो  का  और  उत्त”  प्रद  त  की  सरकार
 खफा  रहता  है  भौर  यन्दाय  सरशार  भा  उनको
 उपना  सती  है।  उतर  पना  हे  पर्जा
 जितनी  में  बहुत  से  बशार  दाग  है  जा।  कुल
 गोरी  का  शाम  करत  है।  नें  श्राप  तू ड्रा
 चाहा  2  हि  आप  लमा  ्  तक  कुना
 बनाये  रखना  चाहते  हे।  हिन्दुस्तान  के
 कौन  कौने  में  हमारे  यहा  के  लोग  कुलोगीरी
 का  काम  करते  हैं।  एग्रीकल्चुरिस्ट  मुल्क
 में  लोगो  की  यही  हालत  होती  है।  यर  हालत

 दूसरे  राज्यों  म  भी  हागा,  पर  दस  समय  तो
 में  अपनी  ही  बात  कह  रहा  ह।  शायद
 सरकार  आसाम  के  चाय  के  बागानो  में  कुली
 पेजने  की  दृष्टि  से  हमारे  पूर्वी  जिलो  को  कोई
 उद्योग  धन्धा  नहीं  देना  चाहती।  हावडा
 झोर  स्थालदाह  के  स्टेशनों  पर  सस्ते  मे

 कुली  मिलते  रहे  शायद  इस  ख्याल  से  उत्तर
 प्रदेश  के  पूर्वी  जिलो  को  कोई  उद्योग  धन्धा

 नही  दिया  जा  रहा  है।  बम्बई  की  गलियों
 में  भी,  जहा  हमारे  कमसे  और  इडस्ट्रीज़  मिनि-

 स्टर,  मुख्य  मत्री  रह  चुके  हैं,  केला  भोर  दूध
 पहुंचाने  वाले  सस्ते  हाकर  भी  हमारे  जिलों
 के  लोग  हैं।  तो  क्‍या  हमको  चाय  बागानो
 कै  कुली  भौर  हावड़ा  भोर  सिप्रालदाह  जैसे



 9139,  Demands  for  Grants  27  AUGUST  ‘1957  ‘Demands  for  Grants  9740

 बडे  स्टेशनों  के  कुली  शौर  बम्बई  झौर  कानपुर
 झौर  दूसरे  बडे  बड़े  इडस्ट्यल  शहरो  में  सस्ते

 कुल  बनाये  रखने  के  लिए  हमको  कोई  उद्योग
 धन्धा  नही  दिया  जाता  है।  में  चाहता  हू  कि
 झगर  राज्य  सरकार  इस  शोर  ध्यान  नही
 देती  है  तो  भाप  इस  भोर  ध्यान  दे  ।  और
 झगर  आप  ध्यान  नहीं  देगे  तो  मुल्क  आपके

 हाथ  में  से  निकल  जायेगा  ।  लोगो  को  भूखो
 रख  कर  झर  उनके  रोटी  और  रोजी  के  सवाल
 को  हल  न  करके  पर  यूरोप  के  मुकाबले  के
 बडे  बडे  उद्योग  धन्वे  यहा  उपने  करके  श्राप

 मुल्क  को  जिन्दा  नहीं  रख  सकते  |

 मे  कुछ  उद्योग  धन्धों  की  तरफ  सकेत
 भी  करना  चाहता  ह्‌  V  हमारे  जिलो  मे  गन्ने
 की  पेदाव!र  बहुत  होती  है  ।  वहा  पर  कुछ
 चीनी  मिले  भी  है  ।  उनके  वगास  से  और
 मोलासेज़  से  नये  नये  उद्योग  धन्धे  कायम
 किये  जा  सते  है  ।

 33  29  hrs

 [Mr  Derpury-SpraKer  tn  the  Charr]

 यह  बात  तो  हम  बहुत  दिनो  से  सुनते  शा रहे
 है  लेकिन  श्भी  तक  इस  झोर  कुछ  किया  नहीं
 गया  है  |  वहा  पर  बेत  का  काम  और  काच
 का  मम  चलाया  जा  सकता  है  ।  नेपाली
 घास  से  कागज  बनाने  का  उद्योग  वहा  पर  चल
 सकता  हे  ।  लेकिन  जिन  लोगो  के  जिम्मे

 यह  काम  है  पता  नही  उन  लोगो  ने  भ्रब  तक  क्यो

 शुरेज  कर  रखा  है शौर  उस  तरफ  इन  उद्योग
 धन्धों  को  नहीं  पनपाया  जा  रहा  है  t  तराई
 का  इलाका  होने  के  कारण  यहा  पर  साखू
 सागौन  और  हीदम  की  लकड़ी  बहुत  प्राप्त

 हो  सकती  है  t  लेकिन  रेलवे  कौचेज़  बनाने
 के  कारखाने  दूसरी  जगहो  पर  खोले  जा  रहे
 है,  ऐसी  जगहो  पर  नहीं  खोले  जाते  जहा
 लकडी  बहुत  पैदा  होती  है।  इस  तरह
 से  ये  जिले  उप क्षत  है  ।  तमाम

 हिन्दुस्तान  में  जहा  तक  किसानों  का

 ताल्लुक  है  वे  भी  उसी  तरह  से  उपोततित  हैं
 जिस  तरह  से  कि  हम  उपेजित  हैँ  ।  इस  झोर

 आपका  ध्यान  झाकषित  करते  हुए  मे  यह  भर्ज
 करना  चाहता  हु  कि  हम  इन  समसस्‍्याप्रों
 का  कोई  हल  द्ढें  भौर  इनको  हम  इगनोर  न
 करे  ।

 अन्त  में  में  इतना  ही  अजे  करके  अपना
 भाषण  समाप्त  करना  चाहता  हू,  कि  रोटी
 झौर  रोज़ी  के  नाम  पर  आप  हमको  चर्खा
 दे,  श्राप  हमको  अम्बर  चर्खा  दे  ।  हम  आपसे
 बडी  बडी  इइस्ट्रीज  नहीं  मागतें,  हम  उनके

 भूखे  नही  है,  हम  तो  छोटी  इइस्ट्रीज  ही  मागते

 है  जिन्हे  श्राप  भ्रवश्य  हमे  दीजिये  ।  यह  काम
 यदि  प्रान्तीय  सरकार  अपने  हाथ  में  नहीं
 लेती  है  तो  इसे  आप  ही  झपने  हाथ  में  ने  भर
 हमें  आप  भूखों  न  रखिये  t  यदि  श्राप  ऐसा
 नही  करते  हँ  तो  इसका  मतलब  यह  है  कि  झाप
 हमे  मजबूर  करना  चाहते  हें  कि  हम  सत्या-
 ग्रह  करके  या  किसी  शर  तरीक  से  आपको
 जगावे  शौर  यदि  हमे  यह  रास्ता  अखत्यार
 करना  पडा  तो  यह  लाचारो  मे  करना  पड़ेगा
 झोर  मुझ  आशा  है  कि  हमे  ऐसा  करने  के  लिये
 यदि  थिवश  होना  पड़ा  तो  आप  हमे  क्षमा  करेगे।

 क्रा।  र,०  ण  र्म  (निमाइ)  उपाध्यक्ष
 महोदय,  आपने  मुझे  इस  मत्रालय  की  खर्च
 की  मांगों  पर  भी  जो  बोलने  का  अवसर
 प्रदान  किया  है,  उसके  लिये  में  आपक  आश्राभारी

 ह  मेरा  उद्यांग  विभाग  से  और  खास  तौर  से
 उन  इउस्ट्रीस  से  जो  कि  सार्वजनिक  क्षेत्र  मे

 हु,  शुरू  से  ही  घनिष्ट  सम्बन्ध  रहा  है।
 में  यह  भी  निवेदन  करना  चाहता  हू  कि  मुझे
 किताबी  ज्ञान  बहुत  भ्षिक  नहीं  है  लेकिन
 यह  कहे  बगैर  भी  में  नहीं  रह  सकता  हूं  कि
 प्रेक्टिकल  नालिज  प्राप्त  करने  का  मेरा  रा
 प्रयत्त  रहा  है।  चीजो  की  पैदावार  से
 लेकर  उनके  बेचने  तथा  खरीदने  का  जो  तरीक

 है,  उसका  भी  में  प्रेक्टिकल  दृष्टि  से  भ्रष्ययन
 करता  रहा  हु  भोर  कर  रहा  हूं  t  मुझे
 इस  जिभाग  में  काफी  देखने  को  मिला  है  शौर
 उस  पर  मेंने  काफी  विचार  भी  किया  है।
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 लेकिन  जिस  तरह  से  म  इस  सबंध  में  सोचता
 था  भर  जो  कुछ  म॑  देखना  चाहता  था,  वैसा
 न  देख  कर  में  हताश  हो  कर  रह  जाता  हु  ।

 मुझे  यह  कहने  मे  भी  कोई  सकोच  नही  है
 कि  हमारे  शासन  ने  प्ला  नग  के  बारे  में  प्रथम
 पचवर्षीय  ,  योजना  के  श्रन्दर  तथा  द्वितीय
 पंचवर्षीय  योजना  के  भ्रन्दर  जो  भौद्योगिक
 पालिसी  रखी  है,  दरश्रसल  म  वह  एक  बहुत
 भच्छी  झ्ौर  कल्याणकारी  है  भोर  यह  मानी

 हुई  बात  है  कि  यदि  हम  देश  को  ऊचा  उठाना

 है,  यदि  हमे  तरक्की  करनी  है  यदि  हमें
 राष्ट्रीय  श्राय  बढानी  है  तो  हम  श्रौद्योगिक
 विकास  की  ओर  खास  तौर  से  ध्यान  देना  होगा

 हमारे  देश  के  श्र  दर  सबसे  पहले  एग्रीकल्चर
 झौर  दूसरे  नगबर  पर  उद्योग  ही  हमारी  राष्ट्रीय
 प्राय  के  श्रावार  बन  सकत  है  और  है  ।  इसलिए
 में  यर  निवेदन  करना  वाहत  ह  कि  प्रथम  पच
 वर्षीय  योजना  थे  और  दूसरी  पचवर्षीय
 योजना  में  जो  महत्व  पब्निक  सेक्टर  को  दिया
 गया  है  तथा  ग्रामोद्योग  को  दिया  गया  है,
 ठीक  ही  दिया  गया  है  शौर  दरअसल  में  इन
 दोनो  को  समाजवादी  समाज  की  रचना  में

 महत्वपूर्ण  भाग  अदा  करना  है।  लेकिन
 पिछले  दिनो  जो  पालिसी  हमारे  उद्योग  मत्रा-
 लय  की  रही  और  उसके  भ्रन्दर  जो  पालिसी
 इम्पोट  और  फारिन  'एक्सचेज  रिसोर्स  के
 बारे  में  रही  है,  वह  ऐसी  है  कि  उससे  हमे  जिस
 लाभ  की  ध्राशा  थी  और  जो  लाभ  हमे
 होता  चाहिए  था,  वह  लाभ  हमें  नही  हुझा  है  t
 झाज  मुझे  यह  कहते  हुए  खुशी  होती  है  श्रौर
 देखकर  झानन्द  भी  होता  है  कि  अब  यह  विभाग
 ऐसे  व्यक्तियों  के  हाथ  मे  आ  गया  है  जिनके
 झाइडियाज़  बिल्कुल  क्लीयर  कट  है  और  जो
 इन  चीजों  को  बहुत  भ्रच्छी  तरह  से  समझते
 हैं,  जानते  है,  इसका  पूरा  पूरा  ज्ञान  रखते
 है  भौर  जिनका  सुलझा  हुआ  दृष्टिकोण  है।
 इसके  लिए  मे  मुरारजी  भाई  को  तथा  उनके

 सहयोगी  श्री  शाह  को  धन्यवाद  देना  चाहता
 है  जिनके  हाथ  में  भ्राज  इस  विभाग  की  बागडोर
 है।  श्राज  दिन  तक  इस  विभाग  को  किसी
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 के  सुपुर्द  करने  के  बारे  में  हमारी  बडी  डावी-
 डोल  हालत  रही  है!  oo  wa  में  झादा  करता

 हैं  कि  इसकी  हालत  सुघरेगी  भौर  इस  विभाग
 को  अपना  सहयोग  प्रदान  करने  की  दृष्टि
 से  ही  में  आपके  सम्मुख  चन्द  एक
 सुझाव  पेश  करना  चाहता  हू  जिन  पर  झाप
 विचार  करे  और  विचार  करने  के  बाद
 यदि  आप  उनको  उपयोगी  समझे  तो  उन  पर
 शाप  भ्रम्ल  बरे।

 आज  आपकी  पालिसी  यह  है  कि  प्रोद्योगिक
 उत्पादन  बढाया  जाए  और  इसको  बढ़ाने  के
 लिये  ब्राण्को  जनता  क्या  सुड़ग्ोग  चाहिये,

 प्राइवेट  सैक्टर  का  सहयोग  चाहिये  और  सब  से
 बढकर  के  मजदूरों  का  सहयोग  चाहिये  ।  ये
 सब  बाते  सही  है  ।  यदि  गवर्नमेट  को  तथा
 पब्लिक  सैक्टर  को  श्राम  जनता  का,  प्राइवेट
 सैक्टर  का,  मजदूरों  का  पूरा  सहयोग  नही
 मिलता  &  तो  गवर्नमेट  यदि  चाहे  भी,  तो  भी
 उत्पादन  बढा  नही  सकती  है  ।  मुझे  यह  देखकर

 खुशी  तथा  आनन्द  हुआ  है  कि  प्रथम  पच
 वर्षीय  योजना  के  अन्दर  झ्ापने  जो  श्रौद्योगिक
 टारगेट  झपने  सामने  रख  थे  उनको  आपने
 आराम  जनता  के  सहयोग  से  तथा  मजदूरों  के

 सहयोग  से  पूरा  किया  भ्रौर  पूरा  ही  नहीं  किया

 अपितु  उनको  भी  आप  पार  कर  गए  ।  यह
 बडी  खुशी  की  बात  है  कि  आप  जो  झाशा
 लगाये  हुए  थे,  उससे  भी  आागे  हम  निकल  गए  ।
 में  आपके  सामने  जिस  इडस्ट्री  के  साथ  मेरा
 रोजमर्रा  का  सम्बन्ध  रहता  है  उसके  बारे
 में  कुछ  झाकडे  रखना  चाहता  हू  ।  यह  इडस्ट्री
 टैक्सटाइल  की  है  ।  हमारे  मित्र  सोमानी  जी
 ने  कुछ  भांकडे  पेश  किये  हैं।  में  श्रापतो  बतलाना

 चाहता  हु  कि  यदि  सन्‌  १६४६  के  झ्रांकडो  को
 आप  लें  और  सन्‌  १६५५  के  झाकडो  को  लें  तो
 झ्रापको  पता  चलेगा  कि  पर-वकर  प्रोडक्शम
 टैब्सटाइल  का  सारे  हिन्दुस्तान  मे  २७  परसेंट
 के  करीब  बढ़ा  है  जबकि  इदौर  में  वह  ५८  पर-
 सेंट  बढ़ा  है।  लेकिन  मुझे  बड़े  दु  सै  के साथ  यह
 कहना  पडता  है  कि  प्राडक्टिविटी  के  बढ़ने
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 के  साथ  ही  साथ,  उत्पादन  बढ़ने  के  साथ  ही
 साथ, जो  चीजों  के  भाव  थे  वे  सी  चार  गुस
 ऊपर  छलांग  मार  गये  हें  जबकि  इस  झगुपात
 से  मजदूरों  के  बेतन  नही  बढ़े  हैं  t  इसके
 विपरीत  कास्ट  शाफ  छेबर  के  बारे  में  यदि  हम
 १६४६  के  झांकड़े लें  मोर  १६९५५,  १६५६  झौर
 झाज  जो  मौजदा  हालत  है  सन्‌  १६५७  की,
 उसके  झाकड़े  ले,  तो,  इस  इंडस्ट्री  की  जो  हमारे
 मानतीय  मित्र  सोमानी  जी  “ले  बहुत  ज्यादा
 ब्यर्चा  की  है,  भापको  पता  चलेगा  कि  कास्ट
 झ्राफ  लेबर  कम  हुआ  है  जबकि  प्राइसिस  ज्यादा

 बढ़  गई  है  भर  प्रोडकशन  काफी  बढ  यया  हैं
 इसका  मतलब  यह  हुझा  कि  इन  बढ़ी  हुई  कीमतों
 का  जो  भ्सर  पड़ा  है  वह  एक  तरफ  तो  श्रमिकों
 के  ऊपर  पड़ा  है  और  दूसरी  तरफ  झाम  जनता
 के  ऊपर  जिसको  कि  ज्यादा  कीमते  देनी  पड़ी
 ह

 इसके  साथ  ही  साथ,  उपाध्यक्ष  महोदय,
 यदि  हम  १६४६  के  झाकड़े  लें  झौर  साथ  मे

 १६५४  के  श्रांकड़े  लें  तो  यह  साफ  दिखाई
 पड़ेगा  कि  हमारे  डिविडेंड  की  जो  दर  है  वह
 बहुत  ज्यादा  बढ़ी  है।  हमने  इन  प्राफिटस  को
 देखा  है  भझौर  इनको  हम  सन्‌  १६४३  से  देखते
 भा  रहे  है  भोर  इनको  हमने  १६५२  तक  देखा

 हैं।  मे  दिनोदिन  छलांग  मारते  ही  जाते  हैं।
 में  यह  भी  निवेदन  करना  चाहता  हूं  कि  जो
 मिले  बन्द  पड़ी  हुई  थीं  उनको  बिना  पैसा
 लगाये,  अपनी  जेब  से  तथा  जमीन  से,  उसी
 उद्योग के  झन्दर  से  वे  मिलें  भी  चालू  कर  दी
 गईं  भौर  ये  १६५४  से  १६५६  में  बालू  हुईं  ।

 एक  एक  मिल  के  आधार  पर  दूसरे  कनसर्न
 इस  तरह  से  बढ़ते  गये  जिस  तरह  से  लंका
 जलाते  वक्‍त  हनुमान  जी  की  पूछ  बढ़ी  थी  ।

 यह  तो  प्राइवेट  सैबटर  का  हाल  रहा  है।

 झब  में  पब्लिक  सेक्टर  की  भोर  भाता

 हूँ  ।  प्राइवेट  सैक्टर  की  बात  तो  मेने  कर  दी  कि

 बहू  ऊपर  ही  जा  रहा  हैं  भौर  प्राफिट  कमा  रहा
 है।  यह  बात  ठेक्सटाइल  इंडस्ट्री  की  ही  नहीं
 हैं  बाकी  इंडस्ट्रीज  की  भी  है।  एक  खोमचे  वाला
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 जो  कि  फुटपाय  पर  बैठकर  मुंगफली  बेचता

 है  बह  भी  दो  पैसे  दिन  में  कमा  लेता  है  लेकिन

 मुझे  यह  कहते  हुये  दु:ख  होता  है  कि  हमारा
 जो  पब्लिक  सैक्टर  है  वह  लास  में  जा  रहा  है  ।
 जब  मे  पब्लिक  सैक्टर  की  तरफ  नज़र  दौड़ाता
 हूं  तो  मेरे  प्रदेश  मे  जो  स्टेट  गवनेमेट  द्वारा

 इंडस्ट्रीज  चलाई  जा  रही  है,  उनकी  शोर  भी
 मेरा  ध्यान  चला  जाता  है  भौर  उनमें  से  एक
 भी  इंडस्ट्री  प्राफिट  मे  नही  चल  रही  है  |  समाम
 की  तमाम  इंडस्ट्रीज  एक  साल  से  नहीं,  दो
 साल  से  नही,  तीन  तीन  और  चार  चार  साल  से

 नुकसान  उठा  रही  हैं  भौर  यह  उन  इंडस्ट्रीस
 का  हाल  है  जहा  मजदूरों  के  लिये  प्राविदेट
 फंड  की  सुविधायें  नही  हे,  लेन्नाफ  की  सुविधा
 नही  है  और  जहा  बीमा  योजना  लागू  नहीं
 है  ।  जब  हम  इस  सारी  चीज़  की  तह  में  जायेंगे
 झौर  पब्लिक  सेक्टर  और  प्राइवेट  सैक्टर  का

 मुकाबला  करेंगे  तो  हमे  मालूम  होगा  कि
 दरभसल  मे  जो  प्राइवेट  संक्टर  हैं  वह  पब्लिक
 सैक्टर  को  दबाये  हुये  हे  ओर  जो  प्राइबेट
 सेबटर  है  वह  इसके  ऊपर  छाया  हुआ  है  भौर
 हमारे  पब्लिक  सेक्टर  को  नाकामयाब  बनासे
 की  फिक्र  में  है।  झाज  प्राइवेट  सैक्टर  के  भ्रन्दर
 देखते  है  तो  भोवरहेड  चार्चेज  कही  ज्यावा  हैं)

 टेकनिशियंस  की  बाबत  मेरा  यह  कहना
 है  कि  टेक्सटाइल  इंडस्ट्री  में  हरेक  मजबूर
 टेकसिशियन  बना  हुआ  है,  वह  झपनी  चीज
 को  समझता  है,  हर  एक  झादमी  भ्रपनी  अपनी
 थीज़  को  समझता  है  भौर  वह  उसको  बराबर
 कर  रहा  है  लेकिन  पब्लिक  सेक्टर  के  अन्दर
 विदेशी  टेकनिदियंस  की  इतनी  भरमार  है
 कि  कौस्ट  आफ  लेबर  से  डबल  विदेशों  से

 बुलाये  हुये  टेकनिशियंस  का  दैनिक  भत्ता  ही
 हो  जाता  है,  सैलरी  तो  अलग  से  मिलती  है!

 श्रीमान,  मे  झापके  सामने  पब्लिक  सेक्टर
 की  इंडस्ट्री  भौर  प्राइवेट  सेक्टर  की  इंडस्ट्री  के

 कुछ  'फीगसे  कम्पेरेटिग  बेसिस  पर  रखता

 आहूंगा।  एक  हो  इंडस्ट्री  है एक  पब्लिक  सेक्टर

 है  भौर  एक  प्राइवेट  सेन्टर  है  भौर  दोनों  में  एक
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 ही  समय  पर  प्रोडक्शन  कार्य  शुरू  होता  है  भौर
 उन  झाकडो  से  ाप  को  यह  मालूम  हो  जायगा
 कि  प्राइत्रेंट  सेक्टर  की  क्‍या  हालत  हैं  भौर
 पब्लिक  सेक्टर  की  क्‍या  हालत  है  ।

 दूसरी  बात  यह  है  कि  भ्रमी  श्री०  जी०
 ही०  समानी  ने  गवनेमेट  को  धन्यवाद  दिया
 झौर  धन्यवाद  इस  बात  के  लिये  दिया  कि  भ्रापने

 >  कैप्टिल  गुड्स  के  लिये  फारेन  'एक्सचेज  का
 खयाल  न  करते  हुये  भ्रपनी  इम्पोर्ट  पालिसी
 ठहराई,  तो  उसके  लिये  में  यह  निवेदन  करना
 चाहता  ह्  कि  यह  जो  इम्पोर्ट  पालिसी  हमने
 फारेन  एक्सचेज  का  ख्याल  न  करते  हुये
 हराई,  वह  हमारे  सेकेंड  फाइव  इयर  प्लान
 के  लिये  बडी  घातक  साबित  हुई  t  भ्राप  स्वय
 समझ  सकते  हे  कि  सेकेड  फाइव  इयर  प्लान  में
 केप्टिल  गुड्स  के  लिये  आपने  जो  रकम  रक्खी
 हो  और  वह  ५  वर्ष  के  लिये  रकखी  हो  शौर
 वह  योजना  के  प्रथम  एक  साल  में  या  छ  महीने
 भर  में  ही  हमारा  प्राइवेट  सेक्टर  सारी  की  सारी
 कंप्टिल  गुड्स  इम्पोर्ट  में  खत्म  कर  दे  तो  दूसरे
 के  लिग्रे  हम  फारेन  एक्सचेंज  वहा  से  लायगे,
 यह  ध्यान  देने  की  बात  है  और  समझने  की  बात
 है  भौर  इससे  सारा  हमारा  प्रोग्राम  पसंद  हो
 जाता  है  1

 आज  हम  यह  देखते  है  कि  हमारी  कौटेज
 इंडस्ट्रीज  चल  रही  है  भौर  हम  कज्यूमर्म  गुड्स
 झपने  यहा  तैयार  कर  रहे  हे  ।  में  यह  मानता  हू
 कि  हमने  खादी  उद्योग  और  हेडलूम  इडस्ट्री
 शुरू  की  भौर  बेशक  यह  बहुत  महत्वपूर्ण  भौर
 उपयोगी  इडस्ट्री  है  और  उसकी  हम  कद्र
 करनी  चाहिये  और  उसको  एनकरेजमेट  देना
 चाहिये  क्योकि  इस  तरह  हमारे  देश  का  पैसा
 हमारे  देश  मे  ही  रहता  है  श्रोर  वह  बाहर  नही
 जाता  ।  इसी  तरह  हमारा  चमडा  उद्योग  है।
 हथारे  देश  मे  चमडा  है  ौर  उस  चमडे  से  हम
 भपने  देश  में  बहुत  भ्रधिक  चीजे  बना  सकते
 है  भौर  विदेशों  से  मंगाई  गई  चीज़ो  की  झपेक्ष
 वह  हमें  यहा  बहुत  सस्ती  पड़  सकती  हैं  रूस  में

 मेने  देखा  कि  एक  जोडी  जूता  २५०  रुपये  से
 कम  में  नहीं  भ्राता  जब  कि  हम  यहा  पर  सवा
 रुपये  मे  चप्पल  पहन  कर  इधर  उधर  घूमते
 फिरते  हे  1  में  इस  सिलसिले  मे  भ्रापको  बत-
 लाना  चाहता  हू  कि  हमारे  मध्यप्रदेश  मे  एक
 चमडे  का  कारखाना  है,  उसकी  जो  कंपेसिटी
 है  उसका  ३३  परसेट  भी  वह  काम  नही  कर
 रहा है  में  श्रापसे  रेयन  सिल्क  की  बात  करना
 चाहता  हु । रेयन  सिल्क  हमारे  देश  के  लिये
 और  हमारे  लिये  क्या  उपयोगी  हैं  ?  झाज
 सारा  का  सारा  कच्चा  माल  उसे  चलाने  के
 लिये  विदेशों  से  आ  रहा  है  जौर  वह  चीज़
 तैयार  होती  है  जब  कि  खादी  उससे  कही  भ्रधिक
 टिकाऊ  होती  है  a  खादी  जितनी  गीली  होती
 है,  उसका  डोरा  उतना  ही  मजबूत  होता  है  t
 हमारा  दद्  गम  देश  हूं  गौर  थोडी  देर  में  शरीर
 में  पसीना  झा  जाता  है,  पसीना  बाने  के  बाद
 हमें  खादी  के  कपडे  को  धोना  पडता  है  और
 उस  धोने  से  हमारे  सूती  कपड़े  के  ऊपर  या
 हमारे  खद्दर  या  हेडलूम  के  कपडे  के  ऊपर  कोई
 खराब  श्रसर  नही  होता  लेकिन  इसके  विपरीत
 रेयन  सिल्क  के  कपड़े  को  जितना  ही  पानी  से
 घोवो,  वह  उतना  ही  कमजोर  होता  हैं।  हमने
 सन्‌  १६५४५  में  विदेशों  से  उसके  लिये  लगभग
 ६  लाख  का  रा  मैटिरियल  मगाया  था  और
 सन  १६५६  में  करीब  ६  करोड़  का  रा  मैटि-
 रियल  हमने  मगाया  i  wa  आप  देखिये  कि
 बह  हमारा  सारा  पैसा  कहा  गया  और  इस
 तरह  रेयन  सिल्क  की  इडस्ट्री  हमारे  देश  की
 उन्नति  और  बेहतरी  क  लिय  न  होकर
 नुकसानदेह  साबित  हुई  है  ।

 में  यह  निवेदन  करना  चाहता  हू  कि
 हमारा  एक  कारखाना  नेपा  का  है  जो  कि
 पब्लिक  सेक्टर  का  है  भर  रेयन  सिल्क  का
 नागदा  का  कारखाना  प्राइवेट  सेक्टर  में  है
 नेपा  के  न्यूज़प्रिट  कारखाने  को  शासकीय
 सहायता  से  शुरू  किया  जाता  है।  भाज  हाउस
 में  उसके  सबंध  में  प्रश्नोत्तर  काल  में  काफी
 चर्चा  हुई  मे  भापसे  यह  निवेदन  करना  चाहता

 |
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 हूँ  कि  लेपा  कारखाना  खोल  कर  मध्यप्रदेश
 गवर्नेमेंट  ले  बहत  बडा  काम  किया  है  भौर
 हमारी  केन्द्रीय  सरकार  ने  जो  यह  तय  किया
 कि  उस  कारखाने  को  मध्यप्रदेश  गवर्नमेट
 शौर  केन्द्रीय  शासन  दोनों  मिल  कर  अच्छे
 तरीके  से  चलायेगें,  ठीक  तय  किया  भौर  यह
 जरूरी  है  कि  वह  ठीक  से  चले  मे  यह  मानता
 हैँ  कि  उसके  ऊपर  जो  भी  खर्च  किया  जाय
 करना  चाहिये  ताकि  जो  पैसा  हमारा  विदेशों
 के  झन्दर  जाता  है  वह  बच  जाय  और  न्यूज-
 प्रिट  हमारे  देश  के  प्रन्दर  ही  तैयार  होने  लगे  ॥
 लेकिन  श्रीमान्‌  उस  नेपा  की  क्‍या  हालत  है
 उस  कारखाने  की  मशीनरी  और  बिल्डिंग
 लगभग  साढ़े  ६  करोड  की  है  लेकिन  उसका
 शेयर  कौप्टल  ल््श्र  १  करोड  २६  वल्ड््ख
 है  ।  ५  करोड  की  रवम  मध्यप्रदेश  गवर्नमेट  ने
 लोन  पर  दी  है  जब  कि  उसके  लिये  हजारो,
 लाखो  ही  नहीं  बल्कि  कई  करोड  रुपयो  की
 जरूरत  है  ।  उस  नेपा  के  कारखाने  को  प्रति-
 दिन  too  टन  न्यूज़प्रिंट  तैयार  करना  है
 लेकिन  सन्‌  १६५५,-५६  की  बैलेस  शीट
 को  देखने  से  मालूम  होता  है  कि  उसका  कुल
 उत्पादन  २६  लाख  ०  हजार  टन  का  ही  ह्भा
 झौर  उसके  ऊपर  जो  खर्च  श्राता  है  वह  ४५
 लाख  रुपये  से  ऊपर  झाता  है,  जब  कि  २६
 लाख  का  उसका  वेचान  होता  है।  उस  खर्चे
 के  पभ्रन्दर  जो  मजदूर  और  श्रमिक  लोग  काम
 करते  हूँ  उनकी  वेजेज़्  का  हिसाब  करीब  १
 लाख  ६८  हजार  भाता  है,  दूनरी  तरफ  सैलरीज
 का  हिसाब  ४  लाख  ६८  हजार  ३८२  रुपये
 भ्राता  है  !  वेजेज़  से  सैल्रीज़  पाच  गुना  ज्यादा
 है  ।  विदेश  से  जो  टेकनिशियेस  बुलाये  गये
 है  शौर  उस  कारखाने  मे  काम  कर  रहे  हे,  उनको
 भत्ता  दिया  जाता  हूँ  जैसे  कि  हम  लोगो  को  २१
 रुपये  रोज़  दैनिक  भत्ता  दिया  जाता  है,  इसी
 प्रकार  का  उनका  भत्ता  है,  में  उनकी  संल्रीज
 की  बात  नही  कर  रहा  हू,  जो  हजारो  रुपये
 झोौर  न  मालूम  कितनी  तन  मिलती  होगी
 उन  विदेशी  टेकनिष्षियेंस  का  दैनिक  भत्ता  २
 लाख  ३०हजार  २३४  रुपये  हो  जाता  है  भौर
 औरीमानु  उसके  अनुसार  हिसाब  लगाने  पर  मालूम

 पडेगा  कि  प्रति  टन  न्यूज़श्िट  के  उत्पादन  पर
 १३०३  पये  खर्चा  प्राता  है  भौर  बाजार  में

 जब  हम  उसका  बेचने  हे  तो  हमे  प्रति  टन  न्यूज़-
 प्रिट  के  लिये  केवल  ७५४  रुपये  ही  मिलते  हैं
 और  इस  तरह  एक  प्रति  टन  के  ऊपर  हमारे
 नेपा  के  कारखाने  को  ५४६  रुपये  का  नुकसान
 उठाना  पड़  रहा  है  ।

 मेरी  लेबरस  में  दिलचस्पी  है।  हमारों
 वहा  पर  यनियन  है  लेकिन  हम  देखते  हैँ  कि  वहा
 पर  हो  यह  रहा  है  कि  नीचे  वालो  का  कुछ
 ख्याल  नही  किया  जाता  है  और  ऊपर  वालों
 का  ही  ख्याल  किया  जाता  है।  वहा  मेहनत
 करने  वालो  की  जरूरते  नहीं  है,  अरूरत  हैं
 आरस  करने  दालो  की  ५  उन  के  रहने  के
 मकान  देखिये,  गेस्ट  हाउस  देखिये  में  कहता
 हू  कि  हमारे  केन्द्रीय  मिनिस्टर  तो  इतनी
 कजूसी  से  रहते  हैं  कि  जहा  तक  मने  मालूम  है
 उनके  यहा  एजर  क  डशनिंग  भी  नहीं  है  ।
 मेंने  तो  उनके  यहा  महमानों  को  एक  गिलास
 दाबेत  भी  पिलाते  नहीं  देखा  ।  लेकिन  वहा
 नपा  म  भ्राराम  से  रहने  के  लिये  बढ़िया  गेस्ट
 हाउमैज  बने  ह्य  हे  जिनमें  खब  खानपान
 हांता  है  7  यह  तो  पब्लिक  सेक्टर  की  हालत  है
 जहा  तक  प्राइवेट  सेक्टर  की  हालत  है,  उस  में
 मैं झब  ज्यादा  नहीं  जना  चाहता।  उस  को
 तो  में  इसलिये  दखना  चाहता  हू  कि  )  कुछ
 हो  रह  है  वह  हमारे  मंत्री  नही  कर  रहे  हे,  उनके
 नीचे  45  हु।  जो  नोग  हैं  वह  कर  रहे  हें  ।

 उपपध्यक्ष  महोदय  :  श्राप  का  समय  ह... ज
 खत्म  हो  गया  ।

 श्री  रा०  क०  वर्मा  :  यह  मेरा  विशेष
 विषय  है,  इस  पर  में  भ्रभी  बहुत  कम  बोला

 ह्

 डरष्यक्ष  महोदय  :  जानता  हुं  कि  यह  बहुत
 जरूरी  बातें  हैं  7  लेकिन  भ्रगर  भाप  को  वक्‍त

 दिया  जाय  तो  भाप  इस  पर  चारों  घंटे  तक

 बोल  सकते  ह्ँ।
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 श्री  to  ह  बर्मा :  में  थोडा  बहुत  काटेज

 इंडस्ट्री  के  लिये  कहूंगा,  खास  कर  खादी  के
 लिय  ।

 हमारे  मंत्री  महोदव  चर्खा  काते  बिना
 खाना  भी  नही  खाते।  में  उनकी  बड़ी  इज्जत
 करता  हु  ।  में  यह  भी  मानता  हूं  कि  वह  गाधी
 जी  के  विचारों  के  पक्के  समर्थक  हें  -  वे  जीवन
 में  उसी  को  लेकर  चले  हैं  भौर  दुनिया  की  कोई
 क्ति  नहीं  है  जो  उन्हे  उससे  विचलित  कर
 सके  ।  इस  काम  से  मेरा  भी  कुछ  ताल्लुक  है  |
 झपने  मजदूरों  में  म ेकम  स ेकम  ५  या  ७  हजार
 रु०  की  खादी  बंचता  हूं,  भौर  मने  ऐसा
 कर  रक्खा  है  कि  मेरे  मजदूर  ज्यादा  से  ज्यादा
 खादी  पहने  ।  वे  लोग  हर  साल  खादी  खरीदते

 है  झौर  पहनते  है  ।  लेकिन  मझ  यह  देख  कर

 दुःख  होता  है  कि  जब  में  खादी  बेचने  की
 कोशिश  करता  हू  तो  वहां  खादो  नहीं  मिलती
 महू  डिपार्टमेंट  श्रजीव  आधार  पर  चलता  है
 आपने  यह  उद्योग  इस  लिये  चलाया  कि  भ्रधिक
 से  अधिक  श्रमिको  को  जाम  मिले,  हमारी
 अपनी  चोज़ो  का  उपयोग  हो,  उन  को  सहूलि-
 यात  हो  ।  लेकिन  यह  ग्राज  कहा  चलता  है  ?

 शहरो  में  ।  जहा  बड़े  .बडे  कारखाने  हें,  जहा
 रोजी  रोटी  के  साधन  हूँ,  उन  शहरो  में  ही खादी
 का  काम  चलता  है  और  जगहों  पर  जैसेनोमाड
 बगेरा  खादी  का  काम  पूरी  तरह  नही  कराया
 जाता  t  आदिवासी  एरिया  है,  हरिजन  एरिया
 है,  ऐसी  एरियाज  में  अ्म्बर  च्च्खा  शरू  नही
 किया  गया  छपाई  रगाई  का  काय॑े  शुरू  नहों
 किया  गया  |  जहा  पर  छादी  उद्योग  दारू  होना
 चाहिये  था  वहा  क्या  शरू  किया  गया  ?

 अर्गी  पालन  ।  भ्रब  मुर्गी  पालन  भी  कंसे  करे  1

 अुर्गी  पालन  के  साथ  कही  कहो  यह  भील
 मिलाड़े  मर्गी  ही  खा  न  जाय  देख  रेख  पर  भारी
 खर्चा  करते  है  भ्रोर  जब  श्राप  ने  भ्रडे  बेचे  ।
 लेकिन  देख  रेख  का  खर्च  इतना  पड़  गया  कि

 एक  ६  की  कीमत  २  रु०  २  झाण  भाई
 इसी  तरह  से  में  छादी  की  बात  कह  रहा
 ।

 हमारी  मध्य  भारत  गवर्नमेंट  ने  एक
 रिपोर्ट  निकाली  ।  उस  में,  बताया  गया  कि
 १६५३-५४  के  अन्दर  खादी  उद्योय  में  ५६४
 झ्रादमियों  को  काम  दिया  गया।  RERVRKK
 के  झन्दर  ७६३  आादमियों  को  फाम  दिया  गया
 और  १६५५-५६  में  १४४०  झादभियों
 को  काम  दिया  गया  ।  यह  ठीक  है  कि  जहां
 तक  एम्प्लायमेंट  बढ़ने  का  सवाल  है  वह
 बराबर  बढता  गया  हैं।  जब  १६५३-५४  में
 ५६४  झादमियो  को  काम  मिला  था  वहा
 १६५५-५६  में  १४४०  पब्रादमियों  को  मिला

 है  ।  लेकित  इस  के  साथ  साथ  मजदूरी  कितनी
 दी  ?

 सन्‌  १६५३-५४  में  ५६४  झादमियों  को
 १७३२०  रु०,  १८५४-५५  में  ७६३  श्राद-
 मियो  को  २३३७७  रु०,  १६५५-५६  में
 १४४०  श्रादिययो  को  ३४८२६  ०  दिया
 गया  to  wat  देखिये  कि,  उत्पादन  कितना

 हुआ  ।  १६५३-५४  में  २८०८८  वर्ग  गज
 कपडा,/  १६५४-५५  में  २८४५३  वर्ग  गज
 कपडा  ।  यानी  १६५३-५४  से  RERTARY
 में  उत्पादन  कम  शरीर  मजदूरी  ज्यादा  ।  श्राद-
 मियो  की  सख्या  भी  ज्यादा  |  इसके  साथ  साथ
 १६५५-५६  में  हमारे  यहा  ४०३३६  वर्ग

 गज  कपडा  पैदा  होता  हैं|  अब  झगर  इस
 तादाद  को  डिवाइड  करें  तो  १९५३-५४  में
 ्  श्रा०  प्रति  वर्ग  गज  खादी  की  मजदूरी
 हाती  हैं  ।  इसके  बाद  जब  हम  PENV—Y  में
 चनते  हैं  तो  १३  शाण  २  पाई  प्रति  वर्ग  गज
 होती  है  और  १६५५-५६  म  चलते  ह  ता  १३
 झाग  १०  पाई  होती  है  1  यानी  १६५३-५४  से
 १६५४-५४  में  ३  भ्रा  ५  पाई  वर्ग  गज  मजदूरी
 ज्यादा  होती  है  भौर  १६५५-५६  में  १९५३-
 ९2  से  ४  आ०  १  पाई  छ्यादा  होती  है।  मजदूर
 को  क्‍या  मिलता  है,  यह  भी  देखन  की  जरूरत
 है  |  हम  देखते  है  कि  प्रति  मजदूर  १९५३-४४
 मे  ३०  रु०  १२  शान  वार्षिक  मिलता  है  जो
 कि२  रु०  €  शाण  प्रति  माह  होगा,  १९५४--
 ५५  में  दे०  रु०  ८  आ०  मिलता  है  जो  कि
 २२०  ८  आ०  प्रति  माह  होता  ह ैऔर  १६५५-
 ५६  में  बाधिक  मजदूरी  रे  रु०  हे  आ०
 मिलती  है  जो  कि  केवल  २  र०  मासिक
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 हीती है  ।  मेरा  यह  निवेदन  है  कि  हमें  इस
 चीज  को  सोचना  चाहिये  कि  हम  दरअसल
 कितनी  मजदूरी  एक  झादमी  को  मासिक  देना

 चाहते  हैं  r  जिसके  बाल  बच्चे  हे,  जिस  की
 बीवों  है,  जिस  के  घर  के  आदमो  एक  झादमी
 की  झ्रामदनो  पर  निर्भर  करते  हैं  उस  को  २
 रु०  मासिक  में  क्या  होता  है।  इस  दिल्ली  जैसे
 शहर  मे  लोग  स्टीम  एंजिन को  तरह  २  रु०
 को  सिगरेट  का  धघुआ  उड़ा  देते  हैं  1

 झाज  इन  सब  चीजो  को  देखने  की
 जरूरत  है  ।  मझे  पूरी  धझाशा  है  कि  हमारे
 उद्योग  मत्री  जी  और  उनके  साथ  इन  बातो
 के  ऊपर  काफी  ध्यान  देंगे,  और  सब  जनता
 की  भाति  भारतोय  मजदूर  तक  स्वतत्रता
 का  पूरा  लाभ  उठायेंगे  |

 Shri  Dasappa  (Bangalore):  Mr.
 Deputy-Speaker,  Sir,  I  see  from  a
 perusal  of  the  reports  that  there  has
 been  a  perceptible  progress  in  the
 productivity  as  well  as  production  in
 the  country.  That  is  a  thing  on  which
 I  yom  with  my  other  hon  fmends  in
 congratulating  the  Ministry.

 During  the  First  ‘Five  Year  Plan,  I
 found  that  one  of  the  lacunae  was
 that  they  took  very  little  note  of  the
 need  to  see  that  the  umbalance  that
 there  was  in  the  country  between
 agriculture  and  industries  was  8९८
 right.  That  was  one  of  the  criticisms
 which  I  levelled  on  certain  occasions.
 I  am  glad,  however,  that  durmg  the
 consideration  of  the  Second  Plan,  this
 great  gap  has  been  sought  to  be  made
 up  and  to  a  very  considerable  extent.
 So,  I  think,  now  the  way  to  progress
 and  prosperity  is  fairly  clear  and  it  is
 gaining  momentum  and  it  will  not
 be  possible  for  anybody  to  prevent
 the  rapid  economic  progress  of  the
 country.

 There  has  been  a  general  awaken-
 ing  among  the  people  and  a  desire  for
 @eveloping  industries  in  almost  every
 sector.  And,  I  think,  the  Ministry  is
 maintaining  a  fair  balance  between
 the  various  sectors,  whether  it  is

 heavy  industries,  whether  it  is  the
 mationalhsed  sector,  or  the  private
 sector,  or  the  small-scale,  medium  or
 cottage  industries.

 I  am  anxious  that  the  moneys  that
 are  being  spent—and  I  should  say  in
 a  very  generous  way,  relatively  speak-
 ing,  compared  to  what  we  have  been
 accustomed  during  the  past  many
 many  years—should  be  well  utilised
 and  fully  utilised  and  nothing  should
 be  done  which  will  hamper  this  even
 progress  to  which  I  referred.

 I  must  say  that  my  hon.  friends
 expressed  their  apprehensions  as  to
 whether  the  tempo  has  not  been  a
 little  too  much  for  our  finances  to
 bear  and  whether  we  will  be  able  to
 push  through  the  schemes  to  their
 completion  in  the  years  to  come,  at
 any  rate,  during  the  Second  Five
 Year  Plan.  Therefore,  let  me  deal
 with  the  question  of  foreign  trade  in
 the  first  instance.

 Shn  V.  P.  Nayar  launched,  what  I
 consider,  a  very  severe  attack  on  the
 way  in  which  we  dealt  with  this
 question  of  imports  and  said  that  we
 had  not  been  sufficiently  careful  in
 planming  these  imports  If  we  see  the
 nature  of  the  imports,  it  will  be  amply
 clear  that  it  is  because  of  our  in-
 creased  tempo  of  industralisation
 that  we  had  to  import  more  and  more
 plant  and  machinery;  it  is  this  which
 had  contributed  to  this  large  increase
 in  imports  and  the  consequent  large
 gap  between  our  import  and  export.
 In  ‘1954,  our  deficit  was  about  55  crores
 and  in  1955,  it  was  about  Rs.  56  crores.
 In  ‘1956,  it  is  about  Rs.  200  crores.
 This  large  gap  is  accounted  for  by
 the  heavy  imports  of  plant  and  machi-
 nery.
 4  hrs.

 I  must  say  that  there  is  something
 in  Shri  Nayar’s  criticism:  Having
 known  what  our  Plans  were  like,  we
 should  have  been  infinitely  more
 judicious  in  our  import  of  consumer
 goods.  Have  we  done  that?  It  is
 stated  here  in  this  report  that  so  far
 as  consumer  goods  ate  concerned,  they
 have  remained  stationary.  May  {f
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 ask,  whether  in  view  of  the  increased
 internal  production  it  was  right  that
 it  should  have  remained  _  stationary
 and  secondly,  in  view  of  the  antici-
 pated  heavy  imports  required  for  our
 development  programme,  it  was  at  all
 right  to  keep  them  at  the  levels
 obtaining  in  the  previous  years?  From
 953  onwards,  the  consumer  goods’
 imports  remained  somewhere  about
 00—50  crores  of  rupees,  annually.
 When  compared  to  the  heavy  umports,
 the  percentage  has  come  down  from
 33  to  25  per  cent  of  the  total  imports.
 We  should  had  adopted  a  more
 austere  policy  than  we  have  done  If
 do  not  know  why  they  have  adopted
 a  system  of  lhberalising  licences  and
 so  on  Why  was  this  liberalisation
 resorted  to  by  the  Ministry?  Perhaps
 the  answer  may  be  that  the  price  of
 consumer  goods  must  be  kept  at
 reasonable  levels.

 I  have  no  sympathy  with  that
 approach  or  attitude.  We  should
 know  something  of  the  austerity  and
 the  economy  programme  im  UK  imme-
 diately  after  the  war.  I  think  I  am
 not  far  wrong  when  I  say  that  a
 couple  of  pegs  of  wihsky  would  cost
 in  England  much  more  than  the  price
 of  a  bottle  of  whisky  exported  to
 America.  They  denied  themselves
 these  in  order  to  save  the  foreign
 exchange.  The  people  in’  England
 were  having  patches  in  ther  elbows
 when  tweeds  and  such  other  clothings
 were  exported—-80  or  90  per  cent  of
 which  were  to  America  Even
 with  regard  to  the  various  other  con-
 sumer  goods,  they  were  denying  them-
 selves  An  adult  would  not  get  more
 than  an  egg  once  a  week.  The  sugar
 cubicles  were  ridiculously  small  for  a
 cup  of  tea  But  that  economy  brought
 them  round  agam  to  their  pre-war
 levels

 We  have  had  no  such  authority
 programme  here.  On  the  other  hand,
 mspite  of  the  fact  that  we  have  got
 this  heavy  expenditure  ahead,  we
 have  liberalised  our  licences  I  am
 not  here  weeping  over  spilt  milk.
 But,  I  think  it  is  time  that  the

 Ministry  took  note  of  this  thing  and
 reduced  the  imports  of  consumer  goods
 COnsiderably.

 That  brings  me  to  the  question  of
 e€Xports  as  well.  Tea,  for  instance,  is
 bringing  us  a  lot  of  foreign  exchange,
 Likewise  there  are  other  commodi«
 ties—-tobacco,  cotton  to  some  extent,
 COffee,  etc.  An  hon.  Member  suggest-
 ed  that  it  should  be  available  within
 the  country—a  fine  variety  of  tea,
 called  Orange  Pekoe  I  do  not  think
 it  is  not  available  but  the  cost  is
 Prohibitive.  I  feel  that  we  can  very
 well  get  on  with  the  tea  we  have  got
 now  Similarly,  I  see  that  the  coffee
 exports  have  been  considerably  res-
 tricted  in  the  last  year  or  so.  I  really
 do  not  know  why  there  should  be
 such  a  shortfall  in  the  export  of
 coffee

 Shri  Ranga  (Tenali):  We  are
 drinking  too  much.

 Shri  Dasappa:  I  am  glad  to  know
 that  we  are  going  to  spend  more
 Money  on  coffee  cultivation  and  s0  on.

 I  would  now  take  up  the  question
 of  nationalisation  I  am  _  not  very
 Much  enamoured  about  nationalismg
 industries  that  do  well  already.  I  see
 no  merit  in  that.  At  this  part  of  our
 nation’s  history,  when  we  want  more
 Mdustnes,  I  would  rather  lke  to
 divert  all  these  funds  which  we  think
 of  using  for  nationalisation  towards
 building  up  of  fresh  industries,  of
 which  we  have  got  any  number.  I  do
 not  want  to  dwell  at  length  on  this
 Point  I  have  so  many  other  things  to
 refer  to.  I  am  also  of  the  opinion
 that  there  should  be  no  such  come
 Partmentalisation  as  the  public  sector
 and  the  private  sector  What  is  the
 Private  sector  unless  it  is  going  to  do
 80me  service  to  the  public.  There-
 fore,  there  should  be  no  such  com-
 Partmentalsation.  I  have  no  objection
 if  the  private  sector  comes  with
 sufficient  enterprise  to  build  prac-
 tically  all  the  industries  which  the
 Government  are  not  contemplating  to
 take  over.  All  that  we  want  is  pro-
 duction.  But,  I  think  it  is  the  duty
 of  the  Government  to  sponsor  those
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 industries  and  projects  which  the
 private  sector  is  unwilling  to  under-
 take  possibly  because  of  shortage  of
 money  Later  on,  xf  necessary,  they
 can  be  passed  on  to  the  private  sector

 One  of  the  greatest  obstacles  to
 building  up  industries  35  the  difficulty
 of  promoting  industries  either  because
 of  want  of  technical  personnel  or  the
 means  to  gather  all  the  matenmal  and
 build  up  those  industries  Therefore,
 the  Ministry  should  take  up  all  these
 —I  am  glad  that  it  is  already  per-
 forming  that  function  very  well—
 and  build  them  up  with  the  collabora-
 tion  of  private  people  That  in  reality
 would  be  as  mixed  economy  That  33
 to  say,  Government  need  not  have  all
 the  capital  investment  in  these  con-
 cerns  They  can  very  well  attract
 private  capital  and  I  think  it  would
 be  8  desirable  line  of  development
 because  it  has  proved  successful  in
 other  places

 I  would  hke  to  say  a  word  or  two
 about  the  textiles  With  regard  to
 the  textile  pohcy  I  do  not  want  to
 say  much,  because  certain  hon  Mem-
 bers  have  already  spoken  about  it  I
 am  very  happy  that  the  -handloom
 sector  25  being  nursed  very  well
 during  the  last  few  years

 Shri  Ranga  Are  you  sure?

 Shri  Dasappa  I  am  sure’  that  lakhs
 of  weavers  are  very  grateful  to  the
 Ministry  for  the  large  amount  of
 money  that  they  are  spending,  the  way
 m  which  they  have  developed  the
 market  and  also  aided  co-operative
 societies

 The  report  of  the  Kanungo  Textile
 Enquiry  Committee  has  suggested  con
 version  of  handiooms  to  power  looms
 to  the  tune  of  35000  power  looms  or
 so  The  Ministry  says  that  that  can
 only  be  possible  m  case  they  form
 themselves  into  co-operative  societies
 My  point  is  this  If  you  wait  for  the
 formulation  of  co-operative  societies
 before  you  enable  a  weaver  to  convert
 his  handloom  into  a  power  loom,  :t
 wll  take  a  long  time  After  all,  why
 should  we  make  that  a  condition

 precedent?  I  do  not  think  the  Textile
 Enquiry  Committee  presided  over  by
 Shri  Kanungo  would  insist  upon  that
 condition  here  What  I  would  suggest
 1s,  wherever  a  weaver  is  willing  to
 come  forward  to  have  these  power
 looms  ४  would  be  good  to  allow
 him  to  have  the  conversion

 Then,  with  regard  to  the  power
 loom  sector—not  the  mull  sector  or  the
 handloom  sector—I  find  that  they
 could  now  compound  these  excise
 duties  by  a  certain  method,  by  what
 are  known  as  loomage  charges  With
 regard  to  this  there  is  a  certain  diffi-
 culty  experienced  by  many  of  the
 power  loom  holders,  323  so  far  as  a
 loom  38  not  going  to  work  all  through
 the  shifts  and  all  through  the  month,
 and  therefore  there  are  many  many
 days  in  the  year  when  3t  8  lying  idle
 I  see  that  there  is  no  attempt  made
 to  exempt  them  the  looms,  for  the
 days  when  they  idle  because  of  over-
 hauling,  reconditioning  and  so  on  I
 think  that  as  a  matter  which  the
 Ministry  can  very  easily  attend  to

 I  would  like  to  say  a  few  more
 words  getting  nearer  my  own  State
 The  silk  industry  has  already  been
 referred  to  I  am  very  glad  that  a
 great  deal  is  being  sought  to  be  done
 with  regard  to  the  silk  industry  All
 that  I  am  sorry  to  note  is  that  each
 year  they  sanction  large  amounts  of
 funds  which  are  never  spent

 Shri  Ranga  They  do  not  lapse

 Shri  Dasappa  I  really  do  not  know
 why  they  budget  and  even  sanction
 so  much  more  than  what  they  are
 able  to  spend  during  the  year  I  do
 not  want  to  quote  any  figures,  but
 sometimes  they  may  sanction  Rs  40
 lakhs  whereas  not  even  Rs  20  lakhs
 ig  spent  I  think  it  38  better  that
 these  schemes  are  well  considered
 before  these  amounts  are  sanction-
 ed

 Then,  electricity  35  developing  very
 rapidly  m  the  land  We  want  more
 and  more  transformers,  and  heavier
 transformers  I  was  very  glad  to  see
 the  other  day  that  mn  Bangalore  the
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 hon.  Minister  inaugurated  an  expan-
 sion  wing  of  a  private  transformer
 factory.  We  have  a  Government
 electric  factory  which  is  very  much
 older  than  that,  and  which  has  been
 doing  very  successfully.  So  far  as
 the  small  transformers  are  concerned,
 T  believe  there  is  a  scheme  for  expan-
 sion,  and  they  are  having  a  project  for
 the  manufacture  of  higher-powered
 transformers  I  would  be  very  grate-
 ful  to  the  hon.  Minister  if  he  can
 treat  this  scheme  equally  sympathe-
 tically.

 Coming  to  the  cottage  industries,
 one  of  the  dollar  earning  industries  is
 the  drugget  industry  These  are  used
 as  summer  floor  coverings  m  America,
 and  they  have  a  very  good  market
 Unfortunately,  because  of  want  of
 organisation  the  industry  is  at  a  very
 low  ebb  today  After  about  six  or
 seven  years  I  find  that  there  will  be
 a  processing  plant  nearer  Madras  I
 am  very  glad  to  see  that.  I  only
 hope  that  this  Ministry  will  take  a
 parental  care  of  these  various  small
 industries  They  are  probably
 absolve  themselves  of  their  responsi-
 bility  by  saymg  that  these  are  all
 matters  which  should  be  left  to  the
 State  I  quite  appreciate  that  stand
 The  responsibility  may  be  of  the
 State  But,  why  are  we  discussing
 the  development  of  the  entire  econo-
 my  of  the  country,  unless  we  take
 upon  ourselves  a  certain  amount  of
 responsibility  for  due  implementation
 and  execution  of  these  things  for
 which  monies  flow  from  the  Consoli-
 dated  Fund  of  India?  Therefore,  my
 suggestion  holds  good  to  all  the
 schemes  wherever  the  Centre  makes
 over  grants  to  the  State  I  do  not
 say  that  they  should  nterfere  un-
 necessarily,  but  they  should  keep  a
 very  watchful  and  vigilant  eye  over
 the  right  implementation  of  the
 various  schemes.

 Mr.  Deputy-Speaker:  The  hon
 Member  must  conclude  now.

 Shri  Dasappa:  I  have  only  one  more
 point  to  make.  I  do  not  know  whe-
 ther  it  refers  to  this  particular  Minis-
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 try  now;  they  have  passed  it  on
 think  to  the  Ministry  of  Steel,  Min
 and  Fuel.  I  am  referring  to  a  v
 nice  project  which  we  had  in
 Mysore  Iron  and  Steel  Works,
 scheme  for  manufacture  of  stainless
 steel.  I  was  told  that  these  huge
 schemes  of  Rourkela,  Bhilai  and
 Durgapur....

 Mr.  Deputy-Speaker:  After  the  time
 is  over  another  point  should  not  be
 taken  up.  It  would  be  better  if  he
 concludes  here.  When  it  does  not
 really  relate  to  this  Ministry,  why
 should  that  be  taken  up  especially
 when  there  is  no  time?

 g

 884

 Shri  Dasappa:  They  will  be  able  to
 influence  the  course  of  events,  I  am
 positive  about  that;  otherwise  I  would
 not  have  made  a  reference  to  that.

 In  any  case,  Sir,  I  am  very  happy
 to  see  that  we  are  on  right  lnes  and,
 as  I  said,  the  road  to  progress  is  clear.

 Shri  Ramakrishnan  (Pollachi):  Mr.
 Deputy-Speaker,  Sit,  the  problem  of
 industrialising  India  is  the  problem  of
 industrialising  an  under-developed
 country  The  problem  has  two
 aspects  The  first  aspect  concerns
 itself  with  increase  of  internal  pro-
 duction  Wh5th  the  accelerated  econo-
 mic  development  which  we  are  con-
 templating,  there  3७  a  gap  between
 demand  for  consumption  and  produc-
 tion  The  hon  Munster  in  the  Advi-
 sory  Counc:!  made  very  great  stress
 for  the  need  for  increased  production
 and  bridging  this  gap  effectively  The
 Government  has  taken,  I  am_  sure,
 effective  measures  to  see  that  the
 internal  production  of  the  country  is
 increased  and,  as  records  show,  there
 has  been  an  appreciable  increase  in
 the  production.

 There  is  another  aspect  which  is
 equally  important.  This  aspect
 concerns  with  increasing  of  exports.
 Recently,  there  has  been  heavy
 demands  on  our  sterling  balances.  The
 hon  Minister  himself  has  pointed  out
 that  in  77  months  there  has  been  a
 fall  of  Rs.  269  crores  in  our  sterling
 balances.  For  the  economic  stability
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 of  the  country,  it  is  necessary  to
 bridge  this  gap  also,  and  this  gap  can
 be  bridged  by  increasing  our  exports
 and  restricting  our  imports  to  essen-
 tial  products.

 Our  resources  in  both  men  and
 material  are  vast.  In  the  phased
 develpment  programme  of  our  coun-
 try,  priorities  should  be  given  to
 those  industries  that  will  either  save
 or  earn  foreign  exchange.  By  a  proper
 allocation  of  priorities  it  should  be
 possible  to  licnhit  our  requirements
 considerably  and  still  progress  at  a
 pre-determined  pace  towards  success-
 ful  completion  of  our  Second  Five
 Year  Plan.

 I  feel  confident  there  is  a  great
 possibility  of  increasing  our  export
 trade.  I  think  this  calls  for  a  psycho-

 "logical  change  in  the  attitude  regard-
 ing  our  export  policy  and  also  cons-
 tant  revision  of  the  policy  from  time
 to  time  There  38  a  feeling  that  we
 should  export  only  finished  product,
 or  at  least  semi-finished  products.
 We  should  ban  all  exports  of  raw
 materials  I  feel  that  at  least  as  a
 short  term  measure  we  should
 seriously  consider  the  export  of  raw
 materials  which  would  earn  us  foreign
 exchange  Of  course,  I  am  conscious
 that  this  export  policy  should  be  con-
 sistent  with  internal  prices  and  also
 with  internal  demands.  I  would
 Suggest  for  the  consideration  of  the
 House  and  the  Government  a  complete
 survey  of  our  present  production
 which  is  not  being  fully  utilised  in
 the  country  and  which  might  earn
 foreign  exchange  I  cite  oilseeds  as
 an  example.

 Mr.  Deputy-Speaker:  The  hon.
 Member  should  not  give  the  impres-
 sion  that  he  is  reading

 Shri  Ramakrishnan:  Cotton-seed
 actually  produces  three  important  raw
 materials  One  of  them  is  __linters.
 The  other  is  oil,  and  the  third  is  cake.
 Now,  only  five  per  cent  of  the  cotton-
 seed  that  has  been  produced  has  been
 extracted  for  oil.  Today,  the  figures
 show  that  in  1954-55,  there  has  been
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 a  production  of  5  lakhs  tons  of
 cotton-seed.  If  this  had  been  extrac-
 ted  for  oil  we:  would  have  had  60,000
 tons  of  lnters  and  also  .8  lakhs
 tons  of  oil  which  would  be  valued  at
 Rs.  25  crores  and  linters  would  have
 brought  us  another  Rs.  8  crores  by
 way  of  foreign  exchange.

 This  is.  also  the  case  with  ground-
 nut  cake  which  is  being  utilised  as
 fertiliser.  80  per  cent  of  our  ground-
 nut  cake  is  being  utilised  as  fertiliser.
 There  is  six  to  eight  per  cent  of  oil  in
 ground-nut  cake.  This  also  could
 be  extracted  by  solvent  extraction
 which,  according  to  the  present
 figures,  yields  35,000  tons  of  oil  which
 would  be  valued  to  the  extent  of
 Rs  5  crores  If  the  cotton-seed  oil
 is  used  for  hydrogenation  instead  of
 the  ground-nut  oi]  that  is  being  used
 today,  we  would  earn  another  Rs.  2
 crores  by  way  of  foreign  exchange.  I
 suggest  for  the  consideration  of  the
 Government  that  immediately  cotton-
 seed  oil  be  utilised  for  the  hydro-
 genation  purposes  and  the  ground-
 nut  o:]  that  would  be  released  as  a
 consequence  be  exported  for  earning
 foreign  exchange.

 Castor  seed  is  another  important
 exportable  item  which  would  get  us  a
 lot  of  foreign  exchange.  Castor  seed
 oi]  is  being  used  today  exclusively  as
 a  lubricant  for  aircraft  industry,  and
 it  35  in  great  demand  Castor  seed  oil
 also  is  a  very  great  industrial  raw
 materia]  which  is  being  used  for  a
 new  synthetic  fibre  Zhere  are  other
 importable  items  like  cotton,  the
 mports  of  which  are  in  increasing
 demand  We  can  also  limit  the
 import  of  long  staple  cotton  by  ex-
 panding  our  staple  fibre—the  viscosa
 rayon—industry.  I  think  Govern-
 ment  should  give  enough  encourage-
 ment  for  the  development  of  this
 industry  and  also  limit  our  import  of
 long  staple  cotton.

 Today,  industrial  raw  materials
 form  a  large  portion  of  our  imports.
 With  the  development  of  basic  indus-
 tries,  this  situation  might  redically
 change  The  manufacture  of  capital
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 goods  also  has  formed  a  great  part  of
 our  umported  goods  I  think  that  with
 the  encouragement  that  the  Govern-
 ment  has  given  for  the  development
 of  capital  goods  industry,  we  will  be
 able  to  produce  much  more  inthe
 coming  years  Still,  I  fee]  there  has
 not  been  appreciable  development  in
 the  capital  goods  industry  I  am
 referring  to  the  manufacture  of
 chemical  plants  I  feel  that  there  has
 been  some  difficulty  in  the  develop-
 ment  of  whole  chemical  plants  as
 such,  because  it  is  a  very  vast  indus-
 try  with  complicated  and  different
 type  of  equipment  I  suggest  that  for
 the  immediate  implementation  and
 development  of  this  sector,  the  Deve-
 lopment  Wing  of  the  Munistry  of
 Commerce  and  Industry  take  up  the
 design  of  this  chemical  equipment
 and  they  can  farm  out  for  manufac-
 ture  to  different  establishments  that
 are  already  in  existence  I  think  we
 can  easily  bring  about  this  thing  and
 also  earn  a  lot  of  foreign  exchange  by
 that  means

 I  would  also  hke  to  draw  the  atten-
 tion  of  the  hon  Munuster  to  the  fact
 that  there  has  been  a  retarded  growth
 in  certain  major  industries  I  am
 referring  to  the  electronic  industry
 which  has  played  a  very  great  part
 during  the  last  war  This  industry
 has  come  to  occupy  a  very  prominent
 part  m  the  industrial  set  up  of  many
 nations  As  a  matter  of  fact,  during
 war  time,  whichever  nation  has  led
 m  the  development  and  application
 of  electronics  has  led  m  the  war
 There  was  a  race  in  the  earler  part
 of  the  war  for  the  rapid  development
 of  electromcs  The  electronic  indus-
 try  also  has  ushered  m  a  new  age  of
 automation  I  do  hope  that  consi-
 deration  will  be  given  to  the  develop-
 ment  of  this  industry

 I  would  also  hke  to  draw  the  atten-
 tion  of  the  Minister  to  certain  dangers
 and  discrepancies  m  any  major
 economic,  industrial  development  that
 we  have  envisaged  today  Mono-
 polists,  cartels  and  oligopolists  have
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 been  found  to  have  adverse  effects  on
 the  healthy  growth  The  unbalance
 m  the  regional  economic  ahd  indus-
 trial  development  would  also  have
 not  only  political  repercussions  but
 also  serious  economic  consequences.
 India  is  a  very  vast  country  Many
 regions  are  far  remote  from  the
 source  of  raw  materials  The  pressure
 of  population  m  certain  areas  and
 regions  has  been  much  greater  than
 m  others  There  are  many  difficulties
 in  the  mobility  of  population  from
 One  region  to  the  other  In  fhe  hght
 of  all  these  difficulties,  I  suggest  to
 the  hon  Mhnister  that  consideration
 should  be  given  to  set  right  this  im-
 balance  I  beg  to  place  before  him
 Some  suggestions  for  his  consideration

 The  major  portion  of  medium  and
 Small-scale  industries  should  be  ex-
 Clusively  reserved  for  those  areas  and
 also  industries  which  require  great
 skill  could  be  thought  of  being  put  up
 in  those  regions  There  are  also
 Many  industries  which  do  not  exclu-
 Sively  depend  on  luxation  They  are
 not  location  dependent  Such  indus-
 tries  can  be  thought  of  for  location  in
 those  regions

 I  think  pnorities  should  be  given
 for  labour  intensive  industries  where
 the  population  pressure  on  land  has
 been  great  I  also  place  for  the  con-
 Sideration  of  the  House  that  a  sub-
 stantial  portion  of  our  defence  indus-
 try  should  be  located  m  the  southern
 region  as  a  matter  of  strategy

 I  would  hke  to  lay  great  stress  on
 industrial  research  which  is  being
 neglected  today  I  think  our  indus-
 trial  research  should  form  the  back-
 bone  of  our  industrial  economy  How
 it  should  be  promoted,  I  leave  it  to
 the  hon  Minister  Innovation  should
 be  a  first  base  Healthy  competition
 would  be  a  spur  tc  efficiency,  innova-
 tion  and  continued  development  of
 industry  I  would  also  like  to  see  the
 Public  sector  competing  with  the  pri-
 vate  sector  and  maintaining  a  healthy
 economy
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 In  conclusion,  I  would  like  to  add
 that  the  country  has  the  comfortable
 and  confident  feeling  that  we  have
 able  leadership  in  the  hon.  Minister
 and  his  colleagues  in  the  Ministry  of
 Commerce  and  Industry.

 si  were  (रत्नागिरि)  उपाध्यक्ष

 महोदय,  वाणिज्य  और  उद्योग  के  बारे  में  सर-
 कार  की  जो  नीति  भ्राज  चल  रही  है  उससे  देश
 का  भला  होने  की  कोई  सम्भावना  दिखाई  नही
 दंती  क्योंकि  उसकी  नीति  बिल्कुल  भ्रनिश्चित

 हैं।  निश्चित  रूप  से  कोई  योजना  रख  कर
 सरकार  का  आगे  चलना  आवश्यक  होता  हैं  ।
 आज  सरकार  अपने  हाथ  मे  सत्ता  रखने  के  लिए
 पब्लिक  सेक्टर  को  बहुत  महत्व  दे  रही  है,
 लेकिन  जब  हम  पब्लिक  से  क्टर  का  विचार
 करते  हूँ  ता  यहो  दंखने  को  मिलता  है  कि  वह

 सक्सेसफुल  नही  हुआ  हैँ  क्योकि  झाज  जो
 पल्लिक  सेक्टर  में  काम  करने  वाले  है  उनके
 ग्रन्दर  यह  भावना  नहीं  हैँ  कि  पब्तिक  सेक्टर
 के  धन्धे  उनके  अपने  हैं  और  उनको  बढाने
 के  लिए  उनको  प्रयत्न  करना  |  |  इस  भावना
 के  न  हाने  के  कारण  परिस्थिति  ऐसी  हो  गई
 है  कि  हम  हर  जगह  पब्लिक  सेक्टर  मे  करप्शन
 दंखत  हैं।  आज  हमार  सामने  जापान  का

 उदाहरण  है  ।  वह  एक  छोटा  राष्ट्र  हैँ,  लेकिन
 छोटा  राष्ट्र  होत  हुए  भी,  गत  महायुद्ध  में  खत्म

 हो  जाने  के  बाद  भी,  वहा  के  लोगों  में
 देश  भक्ति  होने  के  कारण  झोर  स्वयम्‌
 उनक॑  प्रयत्न  करने  के  कारण,  वह  आगे  बढ़
 रहा है  |  जिन  कुटीर  उद्योगों  को  हम  स्थान
 देना  चाहते  है,  जिन  छोटे  छोटे  उद्योगो  को
 हम  स्थान  देना  चाहते  हैँ,  उन्हीं  सब  छोटे
 उद्योगों  को  बढा  कर  श्राज  जापान  नें
 इतनी  प्रगति  की  है।  अगर  हम  उनकी  पद्धति
 और  उनके  झादर्द  को  सामने  रखते  हुए  छोटे
 और  कुटीर  उद्योगों  को  बढाने  का  प्रयत्न  करें
 तो  हम  निश्चित  रूप  से  श्ागे  बढ़  सकते  है  t

 झाज  हमारे  देश  में  इमलो  का
 जीज  बहुत  होता  है।  लेकित  इस  बीज  के
 एक्सपोर्ट  करने  के  बारे  में  भौर  उपयोग  करने

 के  बार ेमें  हमें  जितनी  खोज  करने  की  न्ौर
 जितने  प्रयत्न  करने  की  आवध्यकता  है,
 उसके  न  होने  के  कारण,  उसका  बहुत  सा
 हिस्सा  बेकार  जाता  है।  सरकारी  रिपोर्ट
 यह  है  कि  हमारे  देश  in  १३  लाख  बैग  बीज
 हैयार  होता  है।  उससे  जो  ८  लाख  बैग

 फ्घु  नाम  का  पदार्थ  तैयार  होता  है,  उसका
 उपयोग  हमारे  देश  के  श््न्दर  एक  मास  के
 अन्दर  कंवल  १२  हजार  बैग  होता  है।
 श्ाज  सरकार  को  चाहिए  कि  जो  पु
 यहां  तैयार  होता  हैं,  उसका  पूरा  उपयोग
 करने  के  लिए  यह  प्रयत्न  करें  कि  क्लाय
 मिल्स  में  या  जहा  पर  उसका  उपयोग  हो
 सकता  हैँ  वहा  पर  निद्िचत  रूप  से  उसका
 उपयोग  किया  जाए।  अगर  ऐसा  कर  दिया
 जाए  तो  मुझे  निश्चय  हूँ  कि  देश  मे  कम  से
 कम  ३०  हजार  बेग  की  मासिक  खपत  हो
 सकती  है  ।

 जब  हम'  काटेज  इंडस्ट्री  क ेऊपर  ॒विवार
 करते  हूँ  ता  देखने  है  कि  हमारे  यहा  का  बहुत
 सा  माल  बकार  जाता  है,  उसका  कोई  उपयोग
 नही  हा  पाता  हैं  a उसका  उपयोग  बढाने
 के  लिए  सरकार  का  प्रयत्न  करना  चाहिए  t
 श्राज  हमार  देश  में  बहुत  काफी  मेज  होती
 है  श्रपने  पास  स्‍टलिंग  और  डालर  न

 होने  क ेकारण  हम  इस  वक्‍त  बहुत  चिन्तित

 है,  लेकिन  हमारी  मिले  श्रपने  काम  के  लिए
 प्रदेश  से  मक्का  मगाती  हैँ  प्रौर  उसका

 प,  बनाती  है  7  हमारे  देश  म  जितना  इमली
 का  बीज  होता  हूँ  वह  लोग  उसका  उपयोग
 कर  सकते  हैं।  उनको  अपने  काम'  के  लिए
 मेज  बाहर  से  मगाने  की  झ्ावश्यकता  नहीं
 है  ।  साथ ही  इमली  का  बीज  मिलों  मे
 इस्तेमाल  हो  सके  तो  जो  मेज  भ्र्थात्‌  मक्का

 हमारे  यहा  होती  हैँ,  उसका  उपयोग
 न्य  कामों  में  हो  सकता है  t  वह  खाने  के
 काम  मे  भा  सकती  हैं  और  झनाज  की
 समस्या  कुछ  ठीक हो  सकती है  ।  प्राज
 मक्का  का  आहर  से  मंगाना  बन्द  होना
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 आवष्यक  हैं  -  इससे  डालर  की  भी  बचत
 होगी  ।  इमली  के  पाउडर  का  हम  निर्यात
 भी  कर  सकते  है  और  डालर  की  झ्रामदनी
 बढा  सकते  हूँ  1

 इसके  बाद  में  नौसादर  क॑  बारे  मे

 कहना  चाहता  हू।  हमा  यहा  मराठी  में
 तो  नौसादर  कहते  है,  पता  नहीं  यहा  पर
 उसको  क्या  कहते हैं  |  जो  नौसादार  हमारे
 देश  में  बाहर  से  आयात  होता  है,  वह  किस
 के  लिए  किया  जाता  है  ?  इस  चीज  का
 आयात  हमारे  यहा  १६४६  में  म  था,
 पर  झाज  वह  काफी  बढ़  गया  है।  में  सरकार
 से  पूछना  चाहता  हू  कि  इसके  बढ़ने  का  क्‍या
 कारण  है  ?  इन  सात  सालो  में  यानी
 १६४६  से  लेबर  १६५६  तक  हमारे  दंश  में
 क्या  परिवर्तन  हुआ  हूँ  जिसके  कारण  इस
 माल  को  ज्यादा  मगाना  पड  रहा  हैं  ?  श्राज

 हमारी  सरकार  इस  तरफ  नही  देख  रही  है  1
 इसका  एक ही  कारण  जान  पडता  है।  जहा
 श्रौर  छाट  शौर  कुटीर  उद्योग  चल  रहे  है
 वहा  अम्बई  स्टेंट  क॑  अन्दर  एक  भौर  बहुत
 बडा  कुटीर  उद्योग  चल  रहा  हैं।  जहा  पर
 प्रेहिबिशन  है,  वहा  दारू  के  कारखाने  घर
 घर  चल  रहें  हैं।  उन  सब  कारखानों  में
 नौसादर  चा  उपयाग  किया  जाता  है  ।
 पर  नौसादर  का  यह  उपयोग  हमारे  राष्ट्र
 के  लिए  कितना  खतरनाक  हैं?  हमारे  देश
 की  सम्पत्ति  बाहर  जाती  है  भौर  साथ  ही
 हमारे  यहा  के  लोगो  को  तबियत  भी  खराब
 होती  जाती  है  ।  में  अपने  मत्री  महोदय
 से  कहना  चाहता  हू  कि  वह  इस  कुटीर  उद्योग
 को  बन्द  वरने  का  कितना  भी  प्रयत्न  करने
 हो,  बहू  चल  ही  रहा  है  श्रौर  बढ़ता  जाता  है.
 सरकार  प्रोहिबिशन  के  बारे  में  बहुत  नारे
 लगातो  है  लेकिन  इसमे  सफलता  नहीं  मिल
 रही  हैं  F  सरकार से  मेरी  एक  ही  विनती  है
 कि  नौसादर  का  जो  भ्रायात  हो  रहा  है  उसका

 चन्द  होना  प्रावशयक  है  ।  इससे  लोगों  को

 प्रवृत्ति  खतरनाक  हो  रही  है  t  हमारे  देश  में
 इससे  बचने  का  पूर्ण  प्रयत्न  होना  चाहिए

 छोटे  उद्योगो  के  बारे में  मुझे एक  दो
 बाते  पूछनी  है।  जब  हम  छोटे  उद्योगों
 का  विचार  करते  है  तो  दो  चार  उद्योग

 हमारे  सामने  भाते  i  बेल  की  घानी  से  तेल
 निकालना,  भाटा  पीसना,  शौर  अम्बर  चचर्खों”
 से  सूत  निकालना  अर  इसी  तरह  के  दो  तीन
 घधे  और  हे,  जिनकी  तरफ  ध्यान  देता

 बहुत  आवश्यक  है  ।  हमारे  रत्नागिरी

 ित्ट्रिव्  के  ्न्त्ट  करक  शक्त  कोना  है
 अन्य  प्ररेशो  में  भी  वह  बहुत  होता  है,  लेकिन
 इसकों  बाहर  भेजने  के  लिए  जो  प्रचार
 और  प्रयत्न  होना  चाहिए  वह  नहीं  होता  हैं  1
 जिनको  कुटीर  उद्योग  कहते  हैं,उन्ही  में  प्रचार
 बनाने  का  भी  काम  है।  हमारे  यहा  भ्रचार
 बनाने  का  बहुत  प्रयत्त  हो  रहा  है  |  श्राज
 इग्लेंड  और  अमरीका  से  श्रचार  की  माग

 बहुत  आई  है,  और  वहा  के  लोगो  ने  प्रयत्न
 भी  किया,  लेकिन  सरकार  इस  तरफ  ध्यान
 नही  देती।  अगर  छोटे  लोगों  को  इसमे
 सहायता  दी  जाए  श्रौर  तैयार  माल  को
 बाहर  भेजने  का  प्रबन्ध  हो  जाए  तो  हर
 घर  में  यह  उद्योग  अच्छा  चल'  सकता  हैं।
 साथ  ही  हम  बाहर  से  डालर  और  स्टलिग
 भी  अपन  यहा  ला  सकते  हें  भौर  हमारे  यहा  के
 छोटे-छोटे  लोग,  खेती  करने  वाले  लोग
 खेती  करते  हुए  इस  धंधे  पर  निर्भर  हो  सकते
 हैं  जिनको  खती  से  पूरी  उपज  नही  मिलती  t

 जब  हम  छोटे  उद्योगो  शर  धंधो  को

 सहायता  देने  का  प्रयत्न  करते  हैं  तब  उनके
 रास्ते  म  अडचने  डाली  जाती  है।  आयल  मिल्स
 को  ही  ले  लीजिए।  पहले  तो  १२५  टन
 के  प्राडक्शन  पर  एक्साइज  ड्यूटो  लगाई  गई,
 उसके  बाद  Yoo  टन  प्रोडक्शन  पर  लगाई
 गई  और  झाज  ७५  टन  पर  एक्साइज
 डयूटी  लगाने  का  प्रयत्न  किया  जा  रहा  है
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 हम  जरूरत  तो  छोटे  उद्योगों  को  बढ़ाने  को
 मानते  है  और  उनको  प्रोत्साहन  देने  को
 बात  करते  हे,  लेकिन  एक्साइज  ड्यूटो  झादि
 लगाते  जाते  हैं  ।  इससे  यह  हुआ  है  कि  छोटे
 लोगो  के  धधे  खत्म  हो  रहे  हैं,  उनकी
 मिले  बन्द हो  रही  है।  जब  १२५  टन  पर
 एक्साइज  ड्यूटी  लगाई  गई  तो  बहुत
 से  लोगो  ने  इस  धंधे  को  छोड  दिया,
 झौर  झब  तो  शौर  लोग  भी  बन्द  कहते
 जा  रहें  है  ।  यह  एक  ऐसी  चोज  है  जिस
 पर  भ्नच्छी  तरह  से  विचार  (कया  जाना
 चाहिए  t

 कई  लोगों  ने  हमारे  ,मनिस्टर  साहब  से
 बिनती  की  कि  श्रम्बर  नाथ  बूनेन  मिल  हू
 वह  कई  सानो  से  बन्द  पडी  है  |  उसको
 कारपारेशन  को  स्थापना  कर  क़  सरकार  ने
 चलाने  वा  प्रयत्न  किया  ।  लेकिन  पब्लिक
 सेक्टर  में  जेसा  हुआ  करता  है,  यही  स्थिति
 इसकी  भो  हुई।  वह  कारपारेशन  बन्द  हो
 गया  वयोवि  उसमे  घाटा  झा  गया  ।  बहा
 के तापो  ने  डिमाड  की  है  कि  वह  अम्बर
 नाथ  वलन  मिल्स  को  चलान  चाहते  है  1
 बह  काझ्मापरेटिव  ब्रेसिस  पर  उसका  चला
 सकते  हे  ।  उन  लोगा  ने  एक  काओआपरे-
 टिव  सोसायटी  स  सम्बन्ध  जाई  कर,
 एक  स्कीम  भी  थास  की  है  लेकिन  इस  दारे
 में  सरकार  ने  श्व  तबा  काई  फैसला  नहीं
 किया  हैं  7  जब  हम  अपन  यहा
 घघों  का  बढ़ाना  आवण्यरू  समसते  हैं  ता
 मिले  बन्द  हो  रही  है  7  यह  मित्र  सन्‌  १६४४
 से  आज  तक  बन्द  पडी  हैं,  उसकी
 मैदीनरी  खराब  हो  रही  है,  शरार  उत्पादन
 भी  रका  पडा  है।  यह  श्ाज  वहा  कं  लोगों
 की  डिमाड  है,  मजदूरों  की  डिमाड  2  कि  वह
 कोझपरेटिय  बेसिस  पर  इस  चबे  को
 चलाना  चाहते  हे  t  मुझे  तो  ऐसा  लगता  है  कि
 सरकार  एंसी  चीजो  क्रो  प्रोत्साहन  देने  के  लिए
 कुछ  नहीं  कर  रही  हैं।  वह  जो  कट्रोल  चाहें
 रख  लें,  लकिन  इस  भषे  को  उसको
 चलाना  बाहिए।

 सेकेंड  फाइव  झर  प्लैन  की  बात  हमारे
 सामने  रक्खी  गई  है  ।  कोभ्रापरेटिव  बेसिस
 के  धंधो  को  चलाने  के  लिए  आवदयकता
 मानो  गई  है।  जब  इस  चोज  को  माना  जाता  है
 ता  यह  ध्यान  रखने  को  आवश्यकता  है  कि
 इसके  लिए  प्रयत्न  भी  किया  जाए  1  हते
 देख  रहे  हे  कि  हमारे  देश  के  अन्दर
 सरकार  परदेशी  कम्पनियों  को  धर्ध  चलाने
 का  चास  दे  रही  है  ।  उनको  काफो  संरक्षण
 दे  रही  हे  1  मेरा  कहना  हैं  कि  बहुत  से  छोटे
 उद्योग  है  जा  आज  परदेशी  कम्पनियों  के
 हाथ  में  ह।  उनको  सरक्षण  दें  कर  सरकार
 बढान  का  प्रयत्न  करती  है  1  में  पूछता  हूं  कि
 क्या  उन  चीजा  का  त्यार  करने  वाले
 हमार  देश  में  नहीं  हें  ”  में  चाहता  हु  कि  इन
 कामों  में  जो  हमारे  यहा  लोग  है  उनको  ही
 चास  दिया  जाए  |  परदेशियों  को  चान्स
 देने  से  हमार  यहा  क॑  लोगो  के  धधे  गिर
 जात  2  स्वदगी  लोगों  को  चान्स
 नहीं  मिलता  और  वह  घाट  ग  रहते  हैं
 में  चाहता  हूं  कि  स्वदेश  के  आदमियों
 को  इन  कामों  में  लगाते  था  प्रयत्न
 क्या  जाए.  |

 हम  रपदथी  के  बार  में  नारा  लगाते
 ह  लेकिन  यह  दुर्भाग्य  की  बात  है  कि  पालिया-
 मेट में  और  दूसरी  दूसरी  जगह
 परदेणी  रटेशनरी  काम  में  लागी  जाती  है  |
 हम  कहते  है  कि  हमको  सटलिंग  को  भौर
 डालर  की  घाटा  हो  रहा  है  मेकिन
 फिर  भी  उम्र  अप  दफ्तरों  में  विदेशी
 स्टेशनरी  काम  में  लाते  हैं।  हमको  यह
 प्रयत्न  करना  चाहिए  कि  सारी  स्टेघनरी
 स्वदेशी  हा।

 श्र्न्त  में  मुझे  एक  बात  शौर  कहनी  है
 हम  प्राइवेट  सेक्टर  और  पब्लिक  सेक्टर
 की  बहुत  बात  करते  हैं।  हमने  भ्रपनी  सकिड
 फाइव  इअर  प्लान  में  भी  प्राइबेट  सेक्टर
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 {at  अारर]
 को  स्थान  दिया  है  लेकिन  हम  देखते  हैं  कि
 जिन  कामों  को  प्राइवेट  सेक्टर  में  होना
 चाहिए  उनको  पढिनिक  सेक्टर  में  गरखा  गया
 हैं  7  में  कुछ  उदाहरण  देता  चाहता  हू,
 जैसे  टैकक्‍स्टाइल  मिल्स  है,  आइल  मिल्म
 हैं  शुगर  मिल्स  है,  पोरसिलेन  फैक्टरी  ह,
 ब्रिक  फैक्टरी  है  और  काटन  स्पिनिंग  भिलम
 हैं,  इनको  प्राइवेट  सेक्टर  में  देता  चाहिए
 लेकिन  इनको  पब्लिक  सेक्टर  में  कर  दिया
 गया  हैं।  मुझे  ऐसा  लगता  है  कि"  पब्लिक
 सेक्टर  में  तो  कवल  इसेशियल  चीजे  ही
 आती  है  1  दूसरे  उद्यागो।  का  प्राइवट  सेक्टर
 में  देगा  चाहिए  t  इसी  तरह  से  हम  देश  का
 उत्पादन  बढा  सकेंगे  और  अज  जो  हमारी
 अर्थ  व्यवस्था  खराब  हो  रही  है  उसका  ठीक
 करके  दूसरी  पच  :र्पीय  याजना  में  बहुत  सा
 पैसा  लगा  सकेग  ओर  याजना  यणस्वी
 कर  सकंगे  ।

 Shri  Manubhai  Shah:  Mi
 Deputy-Spcaker,  I  did  70
 originally  intend  to  take  up  the
 time  of  the  House,  because,  7  a  very
 large  Ministry  like  ours,  naturally,
 there  are  many  hon  Members  who
 wanted  to  speak  und  are  willing  to
 speak  However,  I  would  like  to
 clarify  some  of  the  aspects  concern-
 mg  this  Ministry  though  my  Senior
 Colleague  will  deal  with  all  the  as-
 pects  in  his  reply  to  the  debate

 Several  hon  Members  have  men-
 tioned  and  made  a  pointed  mention
 of  the  industrial  policy  of  this  coun-
 try  The  test  of  a  national  policy,  I
 hope  the  House  will  agree,  can  be
 three-fold:  firstly,  how  well  that
 policy  has  been  laid  out  and  how  well
 it  is  bemg  implemented,  secondly,
 how  well  co-ordinated  and  in  step
 and  in  harmony  are  the  different
 sections  of  the  economy  concerned—
 in  this  particular  case,  the  industrial
 economy—moving  with  one  another
 in  a  well  integrated  manner,  and
 thirdly,  how  fast  and  how  speedily
 the  results  of  that  policy  are  being

 made  available  to  the  nation  There
 fore,  I  would  beseech  the  House  to
 judge  the  industrial  pohcy  of  this
 country  from  these  three  primary
 criteria

 I  would  place  before  the  House
 some  data  and  also  some  of  the  tangi-"
 ble  results  that  this  country  has
 achieved  during  the  last  decade.

 The  House  is  aware,  of  the  indus-
 trial  policy  statement  made  by  the
 Prime  Minister  an  4948  and  subse-
 quently  almost  repeated  without
 many  major  changes,  except  a  few,
 in  956  I  cannot  personally  conceive
 of  a  better  policy  more  weil  fad  out
 than  the  one  mentioned  in  that  policy
 Statement,  im  an  under-developed
 country  where  poverty  among  plenty
 3९  almost  visible  Plenty,  because,  this
 country  has  very  vast  industrial  re-
 sources  In  some  cases,  our  resources
 are  such  which  can  be  compared
 with  any  advanced  country  in  the
 world  Let  us  see,  for  example,  elec-
 trifcation  One  of  the  very  modest
 estimates  made  last  year  has  shown
 that  if  all  the  rivers  which  are  avaul-
 able  for  hydro-electric  generation  art
 harnessed,  this  country  can  easily
 ploduce  40  miJhon  kw  energy  The
 installed  capacity  from  hydro-electric
 sources  can  never  be  better  in  any
 country  in  the  world

 By  the  same  measure,  in  the  agri-
 cultural  economy  of  this  country,  the
 plan  that  we  have  launched  upon  will
 bring  under  direct  irrigation  40  per
 cent  of  the  land,  that  35  l2  crores  of
 acres  out  of  30  crores  of  cultivable
 lands  m  this  country  Take,  for  2n-
 stance,  iron  ore  I  do  not  know  of
 any  country  in  the  world  which  has
 known  reserves  of  uron  ore  such  as  we
 are  fortunate  to  possess  Almost  on  the
 Present  computation,  we  possess  30
 to  35  per  cent  of  the  world’s  resources
 of  iron  ore,  of  a  very  high  quality
 indeed  and  of  easy  availability  These
 details  of  the  different  economic  re-
 sources  can  be  mentioned  at  very
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 great  length.  But,  I  would  not  spend
 the  time of  the  House  in  mentioning
 more  factors  because  I  have  mention-
 ed  some  of  the  basic  elements  of  the
 industrial  resources  available  here.

 When  these  resources  are  available
 and  when  we  have  undeveloped  man
 power,  how  fast  and  in  what  har-
 monious  manner  have  we  gone?  Gov-
 ernment  decided  that  wherever  neces-
 sary,  where  the  industries  cannot  be
 promoted  by  the  people,  Government
 must  move  fast  enough.  There  had
 been  a  great  controversy  between  the
 public  sector  and  the  private  sector.
 I  am  glad  to  see  that  in  the  hon.
 House  today  and  in  the  last  session,
 and  in  the  country  as  well,  there  has
 been  a  great  deal  of  reconciliation
 between  these  two  points  of  view  and
 the  whole  nation  seems  to  have  ac-
 cepted  the  respective  important  roles
 that  these  two  sectors  of  industrial
 economy  have  to  perform  in  this
 country.  The  Government,  therefore,
 are  moving  very  fast  in  this  direction.

 I  would  only  mention  a  very  few
 details  about  industrial  production  to
 show  in  what  manner  progress  has
 Been  achieved.  Some  time  back,  the
 hon.  Mnunister  Shri  Morarj:  Desai
 mentioned  them  before  the  Industrial
 Advisory  Council.  But,  many  a  time,
 these  facts  are  being  overlooked  when
 we  compare  the  industrial  develop-
 ment  of  the  country.  I  am  mention-
 ing  this  only  to  point  out  what  some
 hon.  Members  have  said.

 Some  hon.  Members  have  mentioned
 that  the  rate  of  capital  formation,
 the  rate  of  investment,  the  rate  of
 savings  in  this  country,  particularly
 directed  towards  industrial  invest-
 ment  may  not  be  considered  to  be
 adequate.  I  am  wholly  unable  to
 agree  with  this  view.  I  may  give  the
 example  of  a  few  industries,  At  the
 time  of  Partition,  in  textiles,  the  rate
 of  production  was  3760  million  yards.
 After  a  decade,  the  figures  have
 reached  6500  million  yards,  a  rise  of
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 aimost  over  50  per  cent.
 vanaspati  industry,  95,000  tons  was
 the  production  at  the  time  of  the
 Partition.  The  present  production  is
 320,000  tons,  an  almost  four-fold  in-
 crease.  In  sugar,  it  was  0  lakh  tons
 in  1947,  Currently,  in  this  year,  it  i.
 201  lakh  tons,  a  two-fold  increase.
 In  the  salt  industry,  the  production
 in  947  was  9  lakh  tons  which  has
 now  risen  three-fold  and  it  is  now
 57  lakh  tons.  This  is  regarding  con-
 sumer  goods  which  are  very  neces-
 sary  in  any  country  where  the  people
 are  on  the  border  of  mal-nutrition  or
 lack  of  proper  nutritious  food.

 In  the

 Coming  to  the  chemical  group  of
 industries,  which  are  very  vital  for
 Producing  producer  goods  or  for  pro-
 ducing  such  of  the  capital  goods  with-
 out  which  no  country  can  further  its
 industrial  development,  im  sulphuric
 acid,  the  production  at  the  time  of
 the  Partition  was  60,000  tons.  Cur-
 rently,  it  is  165,000  tons,  24  times
 production.  In  caustic  soda,  it  was
 merely  3000  tons.  Now,  it  is  43,000
 tons,  14  times  increase  in  production.
 In  soda  ash,  it  was  14,000  tons;  today
 it  is  93,000  tons,  a  seven-fold  increase.
 Ammonium  sulphate  is  a  very  impor-
 tant  constituent  for  production  of
 fertilisers.  At  the  time  of  the  Parti-
 tion,  21,000  tons  was  available.  Now,
 it  has  risen  to  365,000  tons,  17  times
 increase  in  production.  In  super-
 phosphate  which  was  an  almost  negli-
 gible  5,000  tons,  we  have  now  a  pro-
 duction  of  125,000  tons,  an  increase  of
 25  times

 Coming  to  what  are  called  the  engi-
 neering  group  of  industries,  which  are
 really  the  most  vital  sector  of  econo-
 my  for  any  advancing  country  which
 wants  to  industrialise  itself  at  a  very
 fast  pace,  the  figures  are  still  more
 staggering.  There  was  practically  a
 total  absence,  if  I  may  say  so,  of  the
 engineering  group  of  industries  in  this
 country  when  India  became  indepen-
 dent.  Asa  result  of  this  well-formu-
 lated  and  well-implemented  policy
 over  a  decade,  the  bicycle  industry,
 from  a  mere  49,000  numbers  of  assem-
 bly  in  947  has  progressed  to  the
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 {Shri  Manubha:  Shah]
 current  production  of  6)  lakh  num-
 bers,  almost  95  per  cent  of  which  as
 indigenously  manufactured  A  very
 small  percentage,  hardly  five  per  cent,
 of  the  components  75  today  being
 allowed  to  be  imported  I  can  also
 assure  the  House  that  it  s  our  ende-
 avour  to  see  that  within  a  few  years
 there  shall  be  no  foreign  component
 in  this  important  industry

 In  the  automobile  industry,  there
 way  hardly  any  manufacture  at  all
 Only  the  ckd  packs  were  being
 assembled  in  this  country,  that  too  in
 very  small  numbers  Yesterday  my
 hen  friend  Shri  प्र  P  Nayar  described
 this  industry  as  something  which  4s
 ramshackle,  producing  nothing,
 having  no  development

 Shri  द  P  Nayar  1  never  said

 Shri  Manubhai  Shah  I  may  for
 the  information  of  the  House  mention
 here  that  from  practically  nil  produc-
 tion,  the  current  production  75  35,000
 units  of  automobiles  this  year,  and
 im  all  of  this  about  50  to  60  per  cent
 of  the  paits  is  indigenously  manufac-
 tured  In  sume  causes  the  components
 have  also  reached  65  per  cent,  in
 some  cases  it  35  about  35  to  40  per
 cent,  but  on  an  average  50  to  60  per
 cent  of  the  components  is  indigenous
 I  have  no  doubt  in  my  mind  that
 within  the  next  t.o  years  there  will
 be  almost  85  tu  90  per  cent  of  indi-
 genous  production  in  most  of  these
 automobile  units

 In  the  sewing  machine  industry,
 the  production  was  practically  negh-
 gible  The  country  was  flooded  with
 different  foreign  manufactures  of
 machines  hke  the  Singer  Pfaff  and
 all  the  well-known  foreign  makes
 Today  we  are  making  in  some  cases
 much  superior  sewing  machines,  and
 from  a  mere  assembly  of  6,000  units
 in  947  the  current  production  285  68
 lakh  units  of  sewing  machines  which

 can  surpass  in  quality  any  of  the
 foregn  manufactures

 In  the  diesel  engines  and  power-
 driven  pumps  the  advance  38  still
 more  phenomenal,  almost  a  romantic
 advance  when  you  consider  an  engi-
 neering  industry  of  that  high  preci-
 sion  From  a  mere  700  engines  and
 6,000  pumps  which  were  more  or  less
 assembled  in  this  country  in  ‘1947,  we
 are  producing  currently  18,000  num-
 bers  of  diesel  engines  and  58,000  num-
 bers  of  power-driven  pumps,  which
 is  almost  27  times  advance  in  one  case
 and  l0  times.  m  the  other

 In  the  case  of  electric  motors,  elec-
 tric  fans,  electric  lamps  and  trans-
 formers  also  the  progress  38  hearten-
 ing  In  elecine  motors  we  were
 hardly  manufacturing  38,000  HP  in
 1947  Currently  we  have  reached
 5  lakhs  HP,  that  :5  almost  43  times
 advance,  and  I  am  quite  sure  that
 within  one  or  I4  years  we  will  touch
 the  million  mark

 Transformers  we  were  making  only
 33,000  KVA  In  a  decade  we  have
 inereased  if  to  3  lakh  KVA,  an  in-
 crease  of  almost  40  times  m  this  very
 important  industry  No  country  can
 electrify  itself  unless,  all  these  impor
 tant  ancillay  generating  and  distri-
 buting  machinery  are  made  available

 Shri  Ranga  Can  we  have  some  in-
 formation  regarding  the  progress
 achicved  during  the  past  year?

 Shri  Manubhai  Shah  I  am  coming
 to  that  also  a  little  later  when  I  have
 finished  this

 In  the  electric  lamp  industry,  from
 76  millon  numbers,  we  have  come  to
 33  millions,  an  incrcase  of  almost  4३
 times

 Coming  now  to  what  are  called
 capital  goods,  ve,  essential  industries
 without  which  there  can  be  no  pro-
 ducer  goods  and  no  industrial
 development  is  feasible,  ४6  »  coal,
 steel,  cement  and  machinery,  I  may
 say  that  coal  production  which  was
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 30  mullon  tons  at  the  time  of  parti-
 tion  has  now  msen  to  a  rate  of  pro-
 duction  of  44  million  tons  annuals  m
 i957,  that  35  a  mse  of  about  50  per
 cent

 Shri  T.  B.  Vittal  Rao:  Where?  In
 which  year?

 Shri  Manubhai  Shah:  This  year  I
 am  giving  all  957  figures  on  the  basis
 of  the  production  of  the  first  six
 months

 hri  T.  B.  Vittal  Rao:  Does  the
 hon  Munister  mean  it  will  be  so
 much  at  the  end  of  19577

 Shri  Manabhai  Shah:  At  the  cur-
 rent  level  of  production  during  the
 six  months  from  January  to  June
 1957,  That  is  how  it  1s  taken  Last
 year  it  was  40  to  4l  million  tons

 Shn  T.  B  Vittal  Rao  It  was  394
 million  tons

 Shri  Manubha:  Shah  He  can  say
 later  whatever  he  wants  to  say

 The  production  of  coal  was  30  mil-
 lion  tons  at  the  time  of  partition,  and
 the  current  rate  of  production  is  44
 million  tons  In  steel  it  was  86  Jakh
 tons  and  now  it  5  3  4  lakh  tons  an
 increase  of  50  per  cent  In  cement
 the  figures  are  almost  staggering  It
 was  4  lakh  tons  at  the  time  of  parti-
 tion,  now  it  is  6]  lakh  tons,  which  is
 the  current  rate  of  production  that  is
 an  increase  of  44  times  over  a  decade
 In  machinery  where  we  were  practi-
 cally  manufacturing  nothing  at  all  im
 i947,  the  current  rate  of  production
 this  year  is  Rs  35  crores  worth  of
 machinery

 I  have  taken  so  much  time  in  men-
 tioning  these  figures  merely  to  indi-
 cate  that  the  Government  of  the  day
 has  so  well  designed  the  national
 policy  of  industrial  development  that
 on  the  one  hand  we  have  maintained
 the  priority  and  on  the  other  hand,
 we  have  tried  to  see  that  all  the  sec-
 tions  of  the  economy  covered  by  the
 national  production  m  the  industmal

 sector  have  been  properly  promoted
 and  given  due  assistance

 Now  I  come  ‘to  the  second  aspect—
 how  and  in  what  manner  we  are
 maintaining  the  balance  between
 what  are  called  large-scale  industmes
 and  small-scale  industries,  between
 what  are  called  the  public  sector  and
 the  private  sector

 As  the  House  is  aware,  in  the  First
 Plan  factories  in  the  public  sector
 were  not  provided  for  as  much  as  mn
 the  Second  Plan  As  against  the  pro-
 vision  of  only  about  Rs  233  crores  on
 all  accounts  m  the  public  sector  m
 the  First  Plan  for  industrial  develop-
 ment  in  the  Second  Plan  the  provi-
 sion  ३38  Rs  890  crores,  that  is  an  in-
 crease  of  3-3/4  times  over  the  First
 Plan  And  that  35  mghtly  so  because
 without  the  production  of  steel  in
 Rourkela  Bhilai  Durgapur  and
 Bokaro  we  cannot  as  a  country  conti-
 nue  to  remain  dependent  on  imports
 of  steel  and  pig  iron  for  a  long  time
 As  such  a  large  chunk  of  money,  al-
 most  Rs  460  to  Rs  470  crores  have
 becn  kcpt  apart  for  the  steel  plants

 There  are  other  important
 hke  the  Hindustan  Machine  Tools,
 the  heavy  electrical  plant,  the
 National  Coal  Corporation,  the  alum-
 nium  plints  the  basic  drug  industry
 and  the  bas.c  fertihser  industries  for
 which  a  very  large  provision  has
 been  made  in  the  Second  Plan

 plants

 An  hon  Member,  speaking  about
 the  public  sector,  mentioned  a  fac-
 tory  which  was  perhaps  the  first  of
 the  public  sector  factories  in  this
 country  namcly  the  NEPA  Mills  I
 submit  to  the  House  that  we  should
 not  judge  the  entire  public  sector  by
 the  past  performance  of  that  one  soli-
 tary  factory  Even  m  the  NEPA
 Mills  we  are  confident  that  within  the
 next  six  months  the  present  troubles
 will  be  over  The  boilers  would  be
 set  right,  we  will  be  able  to  put  the
 plant  mght  We  will  again  reach  the
 production  of  60  to  65  tons  per  day
 which  we  had  almost  touched  in
 March,  and  production  will  rise  to  80
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 to  80  tons  by  March  next  year.  I
 have  full  confidence  in  that  We  have
 gone  into  all  the  aspects  of  the  mill
 and  are  providing  for  electrification,
 repairs  and  maintenance  and  boilers,
 expansion  of  boilers  and  proper  utuli-
 sation  of  the  entire  machinery  I  was
 coming  to  the  entire  public  sector
 rather  than  merely  concentrating  on
 NEPA  Mills

 Take  for  instance  the  Smdri  fac-
 tory  No  country  could  have  pro-
 duced  a  better  public  sector  project
 than  the  Sindr)  plant  After  the  early
 teething  troubles  were  over,  today  it
 is  producing  i0  to  5  per  cent  more
 than  the  rated  capacity  of  the  plant
 which  even  the  foreign  designers
 never  contemplated,  and  as  I  said  in
 the  Question  Hour  today,  the  cost  of
 production  of  fertihser  in  this  coun-
 try  35  Rs  60  to  Rs  70  cheaper  per
 ton  than  the  imported  fertiliser  that
 comes  to  us

 Take  for  instance  the  Hindustan
 Machine  Tools  There  have  been
 several  debates  in  this  House  on  this
 enterprise  and  a  Jot  of  anxiety  has
 been  rightly  expressed  by  the  hon
 Members  of  the  House  But  the
 latest  report,  as  the  House  35  al-
 ready  aware,  has  already  been  laid
 on  the  Table  of  the  House  A  factory
 which  was  hardly  expected  to  make
 any  profit,  or  rather  which  was  design-
 ed  to  mae  a  loss  of  Rs  40  to  Rs  50
 lakhs  has,  during  the  past  year,  that  s,
 ‘1956-57,  made  a  nomunal  profit  of
 Rs  5  lakhs  That  profit  is  very  much
 welcome,  because  it  was  never  anti-
 cipated  It  was  a  good  working  in  the
 public  sector,  thanks  to  the  technical
 staff,  the  managing  director  and  the
 workmen  in  that  factory  who  did
 devoted  work,  and  the  general
 supermtendence  and  guidance  of  the
 Government  of  India,  that  we  have
 been  able  to  achieve  it

 5  hrs

 During  the  current  year,  the  House
 is  aware  that  the  monthly  production
 has  reached  almost  35  to  36  numbers
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 of  machine-tools,  that  lathes,  which
 it  Wag  never  expected  to  do  in  1956-57.
 And  we  are  all  hopeful  that  by  the
 middle  of  next  year,  that  is,  by  June
 next,  the  figure  of  production  would
 reach  up  to  75  lathes,  drilling  machin-
 es,  Radial  drills  and  various  types  of
 utility  products  to  which  we  are  now
 rephasing  the  Hindustan  Machine-
 Too}s

 About  a  factory  hke  the  Perambur
 factory  or  the  Chittaranjan  Locomo-
 tives,  I  need  not  plead  before  the
 House,  because  the  House  Bt y  fully
 aware  of  the  position  This  only  goes
 to  show  that  the  public  sector  is  forg-
 ing  ahead,  and  what  further  plants  we
 are,  therefore,  encouraged  to  under-
 twat  we  because  of  tms  earry  and  very
 vital  successes

 As  the  House  is  aware,  we  do  not
 mean  to  remain  at  all  dependent  on
 foreign  import.  of  heavy  machinery
 any  longer  That  I  why,  with  the
 hoilp  of  the  Russian  and  the  British
 reports,  and  the  two  mussions_  that
 came  to  this  country,  we  have  already
 juunched  and  decided  to  launch  on  8
 programme  of  a  heavy-machme-buld-
 ing  plant  in  the  State  of  Bhar  There
 alc  various  other  ancillary  units
 atlachcd  to  this  machinc-building
 plant  And  when  the  whole  plant  goes
 into  operation,—in  the  Second  Five
 Ycar  Plan,  we  shall  spend  about  Rs  45
 crores  09  that,  resources  permitting,
 we  may  spend  a  little  more,  and  wn
 the  third  Plan,  when  the  whole  pio-
 yect  will  be  completed—it  78  expected
 to  manufacture  practically  A-to-Z
 components  of  steel  plants,  of  cement
 factoiies,  of  chemical  plants  etc  To  it
 will  be  attached  heavy-machine-tool
 plants  and  various  other  important
 chemical  industries  manufacturing
 units,  and  various  types  of  industries
 manufacturing  important  eqwpments
 ete  which  are  today  necessamly  im-
 ported

 I  mention  this  only  because  there
 wag  a  general  feeling  in  the  House
 that  the  public  sector  is  not  making  a
 good  performance  as  it  s  expected  to
 do  It  as  true  that  there  is  room  for



 9179  ‘Deminds  for  Grants  21  AUGUST  1987  ‘Demands  for  074४०...  9780

 considerable  improvement  Nobody
 can  deny  that  In  a  country  which  is
 struggling  to  build  a  solid  base  of  in-
 dustrial  development,  these  are  all
 teething  troubles,  and  I  am  glad  that
 the  House,  with  its  generomty  and
 forbearance,  has  considered  the  public
 sector  a  very  vital  thing

 There  was  a  little  complaint  that  the
 public  sector  was  perhaps  encroaching
 too  much  on  the  private  sector  Of
 course,  ag  I  said  earlier,  there  has
 been  recently  a  great  harmony  in
 thinking  m  the  whole  country  and  in
 this  House  that  these  two  sectors  have
 both  necessarily  to  co-exist,  and  they
 are  both  oimter-dependent  As  a
 matter  5९  fact,  all  ass  energies  hose
 been  so  directed  that  the  public  sector
 should  be  producing  such  goods  as
 would  try  to  make  the  progress  of  the
 private  industries  and  the  industrial
 development  faster  than  what  70  is  at
 present  I  have  come  across  numer-
 ous  occasions  when  I  have  told,  and
 all  of  us  in  the  Ministry  have  been
 telling,  the  industrialists  to  show  to  us
 one  or  two  or  three  or  four  instances
 where  any  production  undertaxen  by  us
 has  retarded  the  growth  of  the  private
 industry  I  am  glad  to  inform  the
 House  that  at  no  time  have  we  come
 across  any  instance  in  which  we  have
 retarded  or  stopped  or  not  hcenced  a
 production  in  the  private  sector  which
 they  were  capable  of  or  which  they
 were  willing  to  undertake

 When,  of  necessity  of  the  great  need
 of  industnalising  this  country  at  a
 very  fast  rate,  we  have  got  to  move
 into  certain  fields  to  bridge  up  the
 gaps  between  the  demand  and  the
 supply,  between  the  import  and  the  ex-
 port,  necessarily,  the  tempo  in  the
 public  sector  has  to  be  quickened  up
 But  I  can  assure  the  House  that  at  no
 time  was  it  adumbrated  in  the  na-
 tional]  Industrial  Pohcy,  nor  in  _  its
 implementation  have  we  shown  any
 particular  preference  or  given  any
 weightage  which  would  retard  the
 growth  of  either  sector  at  the  cost
 of  the  other

 A  mention  was  made  that  more
 attention  should  be  paid  to  small  in~

 dustr:e8  and  village  industries.  There
 were  0  hen  Members  who  said  the
 other  way  round,  that  we  were  wed-
 ded  te  soine  fads,  e:ther  of  the  Ambar
 Charkha  or  some  decentralised  sector,
 and  we  were  holding  up  the  economy
 of  the  large-scale  sector  Here  also,
 a  dispassionate  examination  of  the
 relevant  features  concerned  of  this
 economy,  would  convince  the  House
 that  Government  have  maintained  an
 even  balance

 At  no  time  time  im  the  history  of
 this  country,  particularly  before  1947,
 wag  the  handloom  sector  s0  well
 Jooked  after  As  a  matter  of  fact,  I
 come  from  that  part  of  the  country
 swinerd  Ue  Pena  ‘were  ee  nrervinntes,
 and  gll  the  yarn,  which  was,  during
 the  war,  given  on  a  quota  basis  to
 these  Princes,  for  distribution  to  hand-
 looms,  never  reached  the  handloom
 weaver,  and  was  all  more  or  less  sold
 out  ह:  the  persons  concerned  for
 earniMg  3  little  profit  Since  Inde-
 pendence,  the  story  75  quite  different
 From  2  mere  900  millon  yards,  or  a
 i000  million  yards  in  the  handloom
 sectof  77  ‘1947,  we  have  now  reached
 a  production  of  700  or  3800  million
 yards,  and  I  am  quite  hopeful  that
 given  the  blessings  of  this  House  and
 the  gctive  co-operation  of  all  the
 Members  concerned,  the  total  target  of
 2709  million  yards,  which  we  have  re-
 served  for  the  handloom  sector  in  the
 Secord  Plan  75  not  beyond  the  reach
 of  that  industry  The  weaver  is  a
 proud  man  He  wants  to  be  helped
 in  his  Poverty,  and  if  we  make  avail-
 able  to  him  all  the  information,  all
 the  gssistance,  all  the  techniques  and
 all  tye  spare  parts  and  ancillaries  that
 the  Government  of  India  and  the  State
 Governments  are  distributing,  I  have
 no  goubt  that  a  proper  organisation
 im  the  co-operative  sector  of  the
 hand!ooms  will  bring  up  the  desired
 resul'

 On  the  other  hand,  in  spite  of  our
 keenness  that  both  the  Ambar  Charka
 secto®  and  the  handloom  sector  should
 be  s#pported,  we  have  not  retarded
 the  development  of  the  textile  indus-

 As  I  have  just  now  stated,  at  the
 time  of  Partition,  the  organised  sector
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 had  3,700  million  yards  of  production,
 which  has  now  risen  to  5,500  millon
 yard»  That  as  a  very  big  chunk  on
 a  wide  base  of  production,  being  about
 50  per  cent  more.

 Many  hon  Members  are  under  the
 impression  that  we  are  not  hcensing
 new  textile  mills,  I  may  tell  them  for
 their  information  that  in  the  last  four
 to  five  years,  I4  new  textile  mulls,
 both  spinning  and  a  few  composite
 units,  have  been  newly  hcensed  Cur-
 rently,  3  mullion  spindles  are  yet  to  be
 installed  This  ig  not  a  smali  quantity
 This  is  not  a  small  production  When
 all  that  goes  into  operation,  we  can
 confidently  hope  that  the  production
 tn  the  organised  sector  will  also  be
 very  big

 It  will  be  futile  merely  to  talk  on
 theory,  and  asx  why  Government  are
 not  yielding  to  higher  targets  where
 we  can  get  20  yards  per  capita,  or  22
 yards  per  capita  I  was  surprised
 when  my  hon  friend  Shri  Kam)i
 Verma

 Shri  Jadhav  (Malegaon)  The  target
 in  the  Second  Five  Year  Plan  for  the
 organised  sector,  or  the  big  sector,  has
 been  fixed  at  5,000  million  yards  How
 as  it  that  you  are  going  to  give  3
 million  spindles  or  looms  more  for
 them?  What  about  the  Ambar
 Charkha  then’

 Shri  Manubhai  Shah:  It  5  true  that
 in  the  Second  Plan,  a  target  of  5,200
 million  yards  have  been  fixed  for  the
 big  sector  But  as  the  Prime  Mimus-
 ter,  and  the  Commerce  and  Industry
 Minister  have  been  repeatedly  saying,
 the  targets  of  the  Plan  are  the  minima
 and  not  the  maxima  Once  _  these
 targets  are  reached,  there  38  no  reason
 why  if  the  country  can  afford  it,  and
 if  the  resources  are  available  with  the
 industry  or  with  the  public  sector,
 these  targets  should  not  go  forward
 further  As  a  matter  of  fact,  I  men-
 tioned  only  5,500  million  yards,  but
 that  was  a  conservative  estzmate
 Actually,  we  reached  478  million  yards
 in  January  of  this  year,  which  works
 out  to  5,800  millon  yards  for  the

 whole  year.  I  have  no  doubt  that
 next  year,  perhaps,  we  shall  touch  the
 6,000  million  mark  m  the  organised
 sector.

 What  I  have  been  trying  to  explain
 and  clarify  38  that  the  industrial  policy
 is  so  designed  that  every  sector,  whe-
 ther  it  38  large-scale,  or  whether  it
 is  small-seale,  whether  it  ig  public
 sector  or  whether  it  is  private  indus-
 try,  has  been  so  nourished  and  nur-
 tured,  and  promoted  and  assisted  that
 it  has  succeeded,  and  more  than
 enough  succeeded,  in  almost  a  chal-
 lenge  to  remove  the  poverty  in  the
 country,  by  looking  after  all  the  sec-
 tions  And  Government  look  to  it  that
 every  section  is  properly  helped,
 wherever  it  requires  help,  and  where-
 ver  it  is  necessary  to  help

 I  may  say  again  that  there  is  some
 misunderstanding  in  the  minds  of
 some  of  the  Members  about  the  Ambar
 Charkha  Ambar  Charkha  requires  the
 blessings  of  the  entire  country  It  has
 a  great  employment  potential  Itisa
 new  instrument  being  devised,  being
 improved,  and  is  visible  in  the  history
 of  any  under-developed  country  in
 any  part  of  the  world  If  you  exa-
 mine  how  the  British  textile  industry
 really  developed,  there  also,  in  850  or
 so,  you  will  find  that  these  types  of
 newer  and  newer  gadgets,  and  more
 improved  techniques  of  production
 were  always  being  invented,  and  were
 alwavs  being  discovered,  so  that  along
 with  the  capital-intensive  industries,
 which  should  really  build  the  indus-
 trial  base  of  the  country,  we  have  got
 to  provide  the  social  msurance,  the
 social  values,  the  employment  of  a
 large  mass  of  people  which  these  large
 industries  all  at  once  cannot  afford  to
 provide,  nor  have  we  got  the  where-
 withal  or  the  resources  to  provide
 employment  to  such  a  large  mass  of
 humanity  through  these  capital-inten-
 sive  industries

 That  is  where  a  very  delicate
 balance  has  to  be  maintained  bet-
 ween  all  the  different  sectors,

 So  I  can  assure  the  House  that  Gov-
 ernment  75  not  obsessed  by  any  fads
 or  any  type  of  doctrinairc  ideology.
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 All  that  we  hgve  to  see  that  consist-
 ent  with  the  socialist  pattern  of  society
 that  we  want  to  establish  in  this
 country,  consistent  with  our  ideas  of
 removing  poverty,  ignorance  and  dis-
 ease  lock,  stock  and  barrel  from  this
 country  and  consistent  with  our  ambi-
 tion  to  industrialise  this  country  as
 fast  as  posible,  all  these  sectors  have
 to  be  properly  looked  after

 There  was  mention  of  the  import  of
 rayon  gilk  by  an  hon  Member,  while
 he  was  speaking  on  khad:,  he  men-
 tioned  that  Government  had  imported
 so  much  silk  I  mght  remind  the
 House  that  this  38  an  important  item
 in  the  handloom  industry  Rayon
 Silk  is  mostly  used  in  handloom,  both
 %n  sarees  and  various  other  products
 partly  or  wholly  for  borders  and  other
 things  If  we  stop  the  import  of
 Tayon  silk  now,  it  will  affect  this  in-
 dustry  It  38  not  a  luxury  article  as
 at  is  commonly  understood  to  be
 That  is  why  in  this  industry  also  we
 are  trying  to  be  self-sufficient  The
 House  will  be  glad  to  know  that  from
 a  mere  target  of  24  million  lbs,  we
 nave  now  almost  licensed  annual  capa-
 city  of  00  million  ibs,  and  given
 Proper  resources,  I  am  hopeful  that  in
 the  next  three  or  four  years,  we  will
 pass  this  target  of  00  million  Ibs  per
 year  of  rayon  production  in  _  this
 country  That  will  help  to  diversify
 and  decentralise  the  organised  i:ndus-
 try  in  the  country

 I  need  not  take  more  time  of  the
 House  I  would  only  urge  that  when-
 ever  a  national  policy  75  judged,  we
 have  got  to  see  the  different  aspects,
 how  that  policy  works  and  what  is
 the  impact  of  that  policy  on  the  differ-
 ent  sections

 I  will  say  a  word  about  how  proori-
 ties  in  production  have  been  maintain-
 ed  =  As  the  House  35  aware,  8  per
 cent  is  the  rate  of  capital  formation
 an  the  industrial  investment  in  the  last
 five  years  Perhaps  this  year  it  will
 be  slightly  more  An  hon  Member
 ‘wanted  to  know  what  was  the  produc-
 tion  in  2956  and  7957  I  can  only  give
 a  broad  comparison  by  saying  that
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 practically  in  all  sections  of  industry,
 30  per  cent  38  the  minimum  that  has
 been  recorded  mm  a  year  excepting
 some  very  old  organised  industries
 hke  the  textile  industry  where  30  per
 cent  in  a  year  would  be  out  of  all
 proportion.  Otherwise,  in  the  other
 sectors  the  rate  hag  been  fast  enough.
 In  some  cases,  the  production  might
 be  almost  50  per  cent  more

 I  will  cite  the  example  of  the
 engineering  group  of  industries  Even
 though  the  industrial  index  today
 stands  at  about  7257  ac  compared  to
 the  947  figure  or  the  95]  base  figure
 of  140,  we  find  that  the  engineering
 group  of  industries  has  achieved  an
 index  of  248  That  represents  a  very
 high  priority  Ag  the  House  will
 easily  see,  this  38  as  compared  to  the
 index  of  440  in  the  base  year  95I,  for
 all  the  group  of  industries  This
 engineering  group  of  industries,  which
 is  very  vital  m  order  to  industrialise
 the  country,  has  almost  reached  a
 figure  of  248  and  grven  the  bias  and
 the  impetus  which  we  are  trying  to
 give  in  this  Mimustry,  I  have  no  doubt
 that  this  vital  sector  will  flourish  stall
 more

 The  same  is  the  story  with  the
 chemical  industry,  which  comes  next
 Here  we  have  almost  reached  the
 figure  of  787  as  compared  to  40  for
 all  the  group  of  industries

 That  was  the  only  further  point  I
 wanted  to  make  Not  only  has  the
 policy  been  well-formulated,  not  only
 has  it  been  implemented  to  the  best
 of  our  ability,  not  only  has  the  country
 as  a  whole  responded  to  this  policy  of
 harmony  and  dynamism,  but  all  the
 priorities  required  for  national  deve-
 lopment  at  the  fastest  possible  rate  to
 remove  the  under-developed  condi-
 tion  of  this  country  have  been  looked
 into

 Shri  Sonavane  (Sholapur-—Reserved
 —Sch  Castes)  I  rise  to  take  this
 opportunity  to  focus  attention  on  a
 very  serious  situation  arising  in  the
 textile  imdustry  of  my  constituency,
 namely,  Sholapur
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 Sholapur  ३38  an  industrial  centre

 having  about  8  textile  mills  Out  of
 these,  2  are  practically  closed  One
 of  them,  the  Narsing  Girji  Mills,  wa»
 entirely  closed  on  the  8th  of  this
 month,  throwing  out  of  employment
 nearly  4500  workers  The  other,  the
 Sholapur  Spinning  and  Weaving  Mill,
 is  not  working  to  full  capacity  and
 about  4000  workers  are  sent  home
 without  employment  everyday  That
 means  that  nearly  8,500  employees  are
 forced  to  go  without  employment  and
 the  families  of  these  workers  are  on
 the  verge  of  starvation

 I  brought  this  point  to  the  notice  of
 the  Ministry  of  Commerce  and  Indus-
 try  on  the  30th  July  Then  Shr
 Kanungo  made  the  statement  that  the
 Sholapur  Spmning  and  Weaving  Mills
 were  in  need  of  finances  I  am  sorry
 to  say  that  this  mill,  the  management
 of  which  is  by  the  Morarka  group,  has
 not  done  well  The  management  have
 not  improved  the  mil!  On  the  con-
 trary,  conditions  have  gone  from  bad
 to  worse  The  Central  Government
 and  the  State  Government  have  ad-
 vanced  nearly  Rs  94  lakhs  to  this  Mu),
 and  yet  thig  Mill  has  not  made  any
 attempt  to  defray  the  debt  Only
 Rs  6  lakhs  have  been  returned  to  the
 Government,  and  this  amount  has  been
 appropriated  towards  interest

 In  view  of  this  state  of  affairs,  is  it
 proper  or  wise  fo  think  of  advancing
 moneys  or  funds  to  such  a  type  of
 management  which  has,  even  accord-
 ing  to  Government,  mismanaged  the
 whole  affair  and  made  the  mill]  incur
 losses?  I  feel  that  a  stage  has  been
 reached  when  Government  should
 think,  and  think  very  seriously,  of
 taxing  a  very  drastic  step  in  regard
 to  this  mill

 As  regards  the  Narsing  Girji  Mulls,
 which  was  running  with  full  comple-
 ment,  an  officer  of  the  Government  of
 Bombay  was  lent  to  that  mull  He
 was  working  as  manager  of  that  mill
 But  I  am  surprised  to  see  that  within
 three  months  of  the  appointment  of
 this  officer,  the  mill  wag  entirely  clos-
 ed  The  reason  given  by  Shri
 Kanungo  im  the  statement  was

 4  AUGUST  957  -  Demands  for  Grants  gr86-

 “They  have  no  resources  for  the
 purchase  of  essential  supplies  like
 ¢otten  and  for  payment  of
 workers”

 Thig  is  the  situation  and  now  both
 the  mills  are  almost  closed  and  pro-
 duction  has  come  to  a_  standstill
 What  is  the  pohcy  of  our  Government
 regarding  these  individual  textile
 mills?  It  is  not  a  policy  of  nationali-
 sation  I  quite  see  that.  But  when
 individual  industnalsts  are  behaving
 in  this  manner  and  which  ig  in  the
 knowledge  of  Government,  what
 should  Government  do?  Should  the
 Government  sit  down  with  folded
 hands  and  become  a  silent  spectator
 and  a  helpless  observer?  I  think  that
 should  not,  surely,  be  the  attitude  of
 the  Government  In  these  cases,
 where  the  individual  smdustrialisis
 have  not  done  well  or  have  no  desire
 to  do  well  except  to  bring  pressure  on
 Government  to  obtain  more  and  more
 money,  that  they  have  squandered  the
 money  previously  given  to  them  with-
 out  applying  for  the  purposes  for
 which  they  were  given—surely,  Gov-
 ernment  should  find  out  a  solution
 which  is  in  the  best  interests  of  the
 nation  and  of  the  workers

 I  visualise  two  or  three  solutions
 One  of  them  would  be  to  take  over
 the  managcment  of  the  mill  which  the
 Government  had  already  done,  but  the
 Supreme  Court  came  in  the  way  and
 that  effort  was  ndt  successful  The
 Government  have  advanced  Rs  94
 laxhs  and  that  money  should  be  con-
 sidered  as  compensation  and  the
 management  of  the  mill  should  be
 taken  over  If  labour  is  also  to  be
 represented  on  the  management,  then
 it  could  be  run  on  a  co-operative  basis
 also

 There  is  a  very  good  officer  with  the
 Government  of  India,  who  is  a  textile
 expert  and  who  8  with  the  Khad:  and
 Village  Industries  Commission  This
 expert  who  has  experience  of  the
 textile  mdustry  may  be  asked  to
 manage  the  mills  and  that  he  would
 golve  the  problem  If  this  could  not
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 be  done,  then  the  mull  could  be  run
 on  a  Co-operative  basis  In  the
 Narsing  Girji  mills,  the  labour  have
 about  Rs  3  lakhs  88  their  provident
 fund  If  labour  representatives  are
 prepared  to  run  thig  mill  on  a  co-
 operative  basis,  then  it  could  be  so
 run  and  they  could  be  advanced  some
 more  funds

 15-25  hrs

 [SurrmMaTI  RENU  CHAKRAVARTY  ॥  हा
 Chair  }

 The  other  solution  would  be  to  give
 some  funds  to  the  old  management  and
 ask  them  to  run  it  I  think  this
 management  has  not  been  so  bad
 These  are  the  three  solutions  which
 seem  feasible  and  it  ig  the  duty  of  the
 Government  to  see  that  no  more  time
 is  lost  88  the  labourers  are  suffering
 There  are  nearly  8,500  workers  and
 nearly  30,000  human  lives  dependant
 upon  them  Their  position  should  be
 improved  and  starvation  stopped  If
 things  are  allowed  to  continue  like
 this,  I  think,  a  very  serious  situation
 would  arise  and  there  would  be  labour
 trouble  So  far,  things  have  not  gone
 to  that  extent  But,  af  Government  sit
 with  folded  hands  doing  nothing,  they
 would  be  shirking  their  responsibility
 towards  labour  and  industry

 Then,  I  come  to  the  next  point  re-
 lating  to  the  village  leather  industry
 The  leather  industry  in  the  villages
 was  once  very  prosperous,  but,  on  ac-
 count  of  the  policy  of  the  Britishers,
 it  was  hard  hit  For  the  last  4  or  §
 vearg  our  Government  have  paid  some
 attention  to  this  industry  and  loans
 and  marketing  facilities  have  been
 provided  Some  people  in  the  villages
 have  again  taken  to  this  industry  If
 this  industry  38  to  flourish,  the  Khadi
 and  Village  Industries  Commussion
 should  pay  some  attention  to  this  and
 the  loans  and  advances  to  the  people
 connected  with  this  industry  in  the
 villages  should  be  quickly  paid  I
 have  known  instances  where  loans
 were  applied  for  and  at  took  nearly  2
 years  to  give  a  loan  of  about  Rs  1,200.
 I  also  fee)  that  the  Khad:  and  Village
 Industries  Commission  should  take
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 into  confidence  people  in  this  trade
 and  their  representatives  in  order  to
 find  out  a  solution  and  ways  and
 means  of  helping  this  industry  and
 organising  it  Otherwise,  a  lot  of
 money  will  be  wasted  and  the  officers
 will  merely  go  from  district  to  district
 without  organising  the  industry  and
 draw  their  salaries  and  allowances  all
 right  Therefore,  I  would  suggest  that
 the  representatives  of  this  trade  should
 be  taken  into  confidence  and  their
 advice  sought  and  something  done  to
 organise  this  village  industry

 Shri  Bimal  Ghose  (Barrackpore):
 Madam,  I  make  no  apology  for
 focussing  your  attention  on  a  prob~
 lem  to  which  many  other  hon.
 Members  had  referred  because  of  its
 crucial  significance  and  because  on
 its  successful  solution  depends  the
 success  of  the  Second  Plan  to  a  very
 large  extent  I  refer  to  the  foreign
 exchange  problem  and  the  related
 question  of  export  promotion  It  is
 not  the  mternal  resource  problem
 or  the  question  of  administrative
 organisation  which  was  the  bottle-
 neck  during  the  पाई,  Plan  that
 threatens  the  success  of  the  Second
 Plan,  it  ४४  the  shortage  of  foreign
 exchange  The  question  naturally
 arises  as  to  why  it  should  be  so

 It  was  only  in  May  +1956,  that  we
 discussed  and  approved  the  Second
 Plan  When  we  approved  the  Second
 Plan,  what  we  had  estimated  was  that
 we  would  be  required  to  run  down
 our  accumulated  foreign  resources  by
 only  about  Rs  200  crores  Why  is  it
 that  even  before  a  year  had  passed,
 this  serious  crisis  has  developed?  Why
 was  it  that  when  we  planned  a  year
 ago,  we  had  not  visualised  such  a
 serious  situation?

 If  we  analyse  the  problem,  we  have
 to  confess  that  the  policy  of  the  Gov-
 ernment  has  been  at  fault  because  we
 have  to  reckon  the  problem  both  from
 its  umport  and  export  aspects  On  the
 import  side,  there  has  been  very  much
 larger  mport  than  estimated  ‘Who
 has  been  responmble?  5१६  is  not  mere+
 ly  the  import  of  capital  goods—as
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 Shri  Dasappa  and  as  the  hon.
 Munster  tried  to  make  out—that  was
 responsible  for  this  situation.  True,
 there  has  been  a  much  larger  import
 of  capital  goods  But  there  has  also
 been  a  larger  import  of  oonsumer
 goods  If  I  may  cite  certain  figures,
 the  value  of  the  import  of  an  item
 like  condensed  and  preserved  milk
 rose  from  Rs.  465  lakhs  in  3994  to
 Rs  655  lakhs  m  4956  Agaim  provi-
 sions  and  oilmans  stores  showed  an
 increase  from  Rs  893  lakhs  in  4957  to
 Rs.  830  lakhs  mm  1956.  Even  the
 Reserve  Bank  of  India,  in  its  latest
 publication,  has  had  to  say  that  there
 ३38  an  increase  of  Rs.  43  crores  in
 1956-57  in  the  mmports  of  goods  other
 than  food,  capital  goods,  metals,
 vehicles,  etc  as  compared  to  what  was
 planned  for  Why”?  The  _  Reserve
 Bank  article  agrees  that  there  has
 been  a  larger  import  of  consumer
 goods  It  goes  on  to  say  that  judging
 from  the  composition  of  items  in  this
 group,  it  is  reasonable  to  argue  that  a
 fair  share  of  the  increase  went  to
 satisfy  the  higher  consumption
 demands  There  is  no  denying  the
 fact  that  there  has  been  a  very  much
 larger  import  of  consumer  goods  Why
 should  it  be  so.  particularly  wnen
 there  was  this.  serious  foreign
 exchange  situation?

 Even  m  regard  to  the  import  of
 capital  goods,  it  has  to  be  distributed
 over  the  Plan  period  If  we  have
 allowed  more  import  of  capital  goods
 in  one  year,  why  should  it  be  so?  We
 should  have  gone  according  to  the
 Plan  Willit  be  the  Government’s
 contention  that  we  should  try  to
 import  the  goods  necessary  for  the
 Second  Plan  m  one  year?  Should  we
 not  have  gone  gradually?  The
 Reserv¢é  Bank  article  also  says  that  so
 far  as  the  private  sector  is  concerned,
 there  has  been  more  import  of  capital
 goods  than  that  planned  for  in  1956-
 57.  Why  was  it  so®  It  will  not  suffice
 merely  to  say  that  it  does  not  matter
 as  we  have  imported  capital  goods  and
 that  will  encourage  industnal  deve-
 lopment.  It  does  not  help  because  if

 we  import  more  than  what  we  have
 planned  for,  we  invite  troubles.

 So,  the  Government  should  honest~
 ly  admit  that  there  has  been  a  fault  in
 the  past  We  pay  for  the  sms  com-
 mutted  in  the  past.  The  Reserve  Bank
 article  states  that  the  operational,  as
 distinguished  from  the  analytical,
 cause  of  the  change  from  surplus  to
 deficit  should  be  traced  +o  the  larger
 volume  of  import  licences  whch  were
 issued  during  956  and  the  effect  of
 which  73  hkely  to  extend  beyond
 April,  957  The  Reserve  Bank  put  it
 in  the  most  mildest  form.

 We  may  say  that  it  is  all  over  and
 gone  True  But,  we  are  paying  for
 the  mistakes  that  had  been  commit-
 ted  It  is  not  quite  true  to  say,  as
 Shri  Dasappa  said,  that  the  Govern-
 ment  has  not  tightened  up  the  imports
 now  It  38  more  than  tightened  up
 now  We  pay  for  those  sins  ecause
 we  had  imported  more  in  the  past.

 Now,  about  exports  What  are  we
 going  to  do?  I  would  ask  the  hon.
 Minister  If  the  main  or  crucial  prob-
 lem  28  that  of  foreign  exchange,  what
 will  be  the  gap?  How  can  our  balance
 of  payments,  taking  into  account  any
 foreign  aid  that  may  be  available,  be
 balanced?  How  are  we  going  to  meet
 the  gap”  That  is  the  question

 What  have  we  done  in_  the  past
 about  exports?  We  have  been  trying
 to  promote  exports  by  the  establish-
 ment  of  export  promotion  councils,
 boards,  etc  What  has  been  the
 result?  The  figures  for  1955-56  are
 Rs  64  crores;  for  1956-57,  they  are
 Rs  637  crores  These  figures  are
 from  the  Reserve  Bank  of  India
 bulletin  It  ३35  only  a  duference  of
 Rs  4  crores.  Various  excuses  could
 be  adduced  One  might  say  that  it
 was  because  the  terms  of  trade  haa
 gone  against  us  It  may  be  so.  But,
 it  may  not  be  very  large.  Again,
 there  was  the  Suez  crisis.  It  may
 have  created  difficulties  But,  it  has
 been  estimated  that  the  mcreased
 freight  that  we  paid  on  account  of  the
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 Suez  crisis  33  only  of  the  order  of
 Rs  15-20  crores  We  cannot,  there-
 fore,  say  that  it  has  been  mainly  res-
 ponsible  for  this  large  gap  m  our
 dalance  of  payments  pos..ion

 Our  efforts  at  export  promotion
 have  not  as  yet  yrelded  much  Then,
 what  is  the  man  factor  which  35
 standing  in  the  way  of  our  exports
 being  encouraged  or  promoted”?  The
 mam  factor  is  that  there  ts  :mflation
 in  the  country  It  78  eating  into  our
 exports  There  is  a  large  internal  de-
 mand  at  high  prices  and  53  tnere  ४  no
 incentive  to  export  You  cannot  ev-
 pect  busmessmen  to  expurt  ‘heir  pre-
 duce  when  they  know  that  there  ए5  a
 market  at  hand  m  our  cvuntry  Then,
 who  shall  take  the  risk  of  exporting
 and  undergo  ali  the  unccrtainties?  86
 unless  we  do  something  ahout  our  in-
 ternal  prices,  I  am  sure  that  these
 export  promotion  councils  or  any
 other  bodies  that  we  may  set  up  will
 not  show  material  results

 I  also  want  to  ask  as  to  why  in  spite
 of  having  established  these  export
 promotion  councils,  noth..g  much  has
 been  achieved  I  was  reading  the  re-
 port  of  these  councils  <All  that  they
 have  been  saying  is  that  some  more
 concessions  should  be  given  to  export
 industries  by  way  of  relief  nm  mcome-
 tax,  excise  duties  remission  of  other
 kinds  of  imposts,  etc

 Now,  the  question  1s.  that  that  way
 the  encouragement  of  expurts  will  not
 be  very  large  What  are  we  trying  to
 do?  For  example,  we  see  that  we  are
 doing  quite  a  lot  about  our  engmeer-
 ing  industry  It  has  developed,  I
 agree  We  are  exporting,  I  agree
 But,  how  much  are  we  _  exporting?
 Only  about  Rs  4  crores  The  export
 of  engineering  commodities  during
 the  last  year  has  been  to  the  extent
 of  Rs  4  crores  How  much  more  de
 we  expect  to  export  by  trying  to
 develop  this  industry?  Even  the  in-
 dustrialists  say  that  they  can  take  it
 up  upto  about  Rs  40  crores

 We  have  to  realise  that  we  still  de-
 pend  on  our  traditional  sources  of  ex-
 ports  Our  traditional  exports  are  tea,
 jute  and  cotten  manufactures.  In
 1955-56  they  accounted  for  about  50
 per  cent  of  our  exports.  In  ‘1956-57
 they  accounted  for  54  per  cent  of  our
 exports  So,  we  have  still  to  depend
 on  these  three  items  primarily.  Then,
 of  course,  there  are  hides  and  skins,
 ores  like  mica  and  iron  ores,  and  ve-
 getable  oils  Those  are  our  main  ex-
 port  commodities

 The  jute  industry  is  not  in  a  very
 good  condition  today  We  have  to
 give  more  atfention  to  the  condition  of
 the  jute  industry  I  come  from  West
 Bengal  I  find  that  many  of  the  milis
 are  closing  down  The  labour  is  also
 restive  there  They  are  being  thrown
 out  of  employment  We  have  to  find
 out  ways  and  means  how  we  can  im-
 prove  the  condition  of  the  jute  in-
 dustry  We  have  also  to  see  how  we
 can  encourage  the  export  of  cotton
 textiles  and  tea

 But  the  main  factor,  when  we  céme
 back,  is  that  these  items  and  the  other
 items  that  we.  want  to  export  are  be-
 ing  priced  out  of  export  markets  The
 main  factor  is.  again  the  inflationary
 processes

 Only  yesterday  we  had  a  question
 on  gold  smugghng,  and  Government
 was  accused  for  not  being  able
 to  prevent  gold  smuggling  They  are
 taking  all  kmds  of  measures  But  how
 can  they  prevent  smuggling  so  long
 as  there  is  a  gap  mm  the  internal  and
 external  prices  of  over  Rs  40?  Unless
 that  gap  is  bridged  there  will  always
 be  this  tendency  to  smuggle,  and  it
 will  not  be  prevented  merely  by  police
 measures

 The  main  factor  1s,  well  we  come
 back  agam  to  the  inflationary  process
 I  want  the  hon  Munster  to  tell  us  as
 to  how  he  expects  that  we  shall  be
 able  to  balance  the  imports  that  we
 need  by  exports  both  visible  and  in-
 visible  and  including  the  amount  of
 foreign  aid  that  we  may  reasonbly  ex-
 pect  to  get  from  outside,  and  by  what
 period.  And  before  we  do  so  what
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 will  be  the  gap  that  will  be  develep-
 ing,  an@  how  does  he  intend  to  meet
 that  gap.  We  have  already  brought
 down  the  Reserve  Bank  limit  of
 foreign  exchange  to  be  maintained
 against  note-issue  to  Rs.  300  crores.
 We  may  amend  the  Act  and  even  do
 away  with  those  Rs.  300  crores,  but
 that  will  mean  only  xs  300  crores.
 How  long  wili  we  go  on  like  that?
 What  will  happen  then?  We  are
 living  from  hand  to  mouth.  It  is  just
 like  a  spendthnft  who  has  had  some
 capital,  and  that  capital  is  being
 wasted  and  he  is  not  able  to  mend  his
 ways.  r

 I  want  the  Government  to  give
 र् ए0प्र5"  ctiougrit’  o>  thi  provider  oi€re-
 palliatives  of  trying  to  set  up  Export
 Promotion  Councils,  mere  palliatives
 of  sending  certain  missions  abroad
 will  not  encourage  export.  Exports
 will  only  be  encouraged  when  we
 shall  be  in  a  position  to  export  com-
 modities  of  a  quality  and  at  a  price
 which  the  foreign  markets  will  accept.
 Are  we  97  a  position  to  do  that?  If
 our  prices  are  higher  no  amount  of
 these  things  will  help.  Certain  con-
 cessions  may  be  given  and  we  might
 be  able  to  push  up  our  exports  by  a
 little.  But  that  won’t  be  very  much.

 Therefore,  I  shall  conclude  by  say-
 ing  that,  unless  the  Government  873
 in  a  position  to  tackle  the  basic  fac-
 tors,  we  are  faced  with  a  serious
 situation  which  will  continue,  and  I
 do  not  see  how  we  can  maintain,
 whatever  heroics  we  may  indulge  in,
 the  pace  of  the  Second  Plan.

 सेठ  प्रचत  सिंह  (आगरा)  :  सभानेत्री

 भद्दोदय  जी  डिमाड्स  हमारे  सामने  है  भौर
 जिस  मिनिस्ट्री  से  ये  ताल्लुक  रखती  है,  वह
 मिनिस्ट्री  बहुत  उपयोगी  मिनिस्ट्री  है  भौर
 उसका  बहुत  ज्यादा  महत्व  है।  हमारा  देश

 एक  कृषि  प्रधान  देश  है  भौर  एक  कृषि  प्रधान
 देश  के  लिए  यह  नितान्त  क्‍्रावश्यक  है  कि
 उसके  यहा  उद्योग-धंधों  की  स्थापना  हो  i
 जिस  देश  का  आौश्योगीकरण  नहीं  होता  है,
 उस  देश  को  जो  आधिक  भ्रवस्था  है,  वह  सुषर

 नही  सकती है,  वह  कमी  भच्छी  नही  हो  सकती'
 है।  स  चोज़  को  ही  ष्टि  में  रखते  हुए.
 हमने  प्रथम  पंचवर्षीय  योजना  में  तथा  इस
 द्वितीय  योजना  में  सकंडों  करोड  रुपये  निर्धारित
 किए  है,  जिस  को  खर्च  करके  कि  हम  लाज
 स्केल  इडस्ट्रीस  को,  स्माल  स्केल  इंडस्ट्रीस को
 तया  काटेज  इंडस्ट्रीस  को  प्रोत्साहन  दे  सके  ।

 झभी  माननीय  मंत्री  जी  ने  हमें  बताया  किः
 हमारे  देश  के  जितने  भी  महत्वपूर्ण  उधोग  हैं
 उन  सब  में  उत्तादन  में  बृद्धि  हुई  हूँ
 उन्हों  बताया  कि  हेसियन  उद्योग  में,  कपडा
 उद्योग  मे,  शुगर  उद्योग  मे,  सिमेट  के  उत्पादन

 मे  तक  तमाम  दूसरी  प्लं  ह.  कॉश्ट्रियों
 में  उत्पादन  बढ़ा  है  जौर  बहुत  तेज़ी  से  बढा
 है  ।  इन  सब  के  बारे  में  उन्होंने  कडे  भी
 दिए  है  और  यह  बतलाने  का  प्रयत्न  किया
 है  कि  काफी  उन्नति  तथा  प्रगति  हमारे  देश
 में  हुई  है।  लेकिन  इतना  होते  हुए  भी  हमें
 यह  कहना  पड़ता  है  कि  हमारे  देश  को  बेकारी

 दूर  नही  हुई  है,  यहा  को  गरीबों  दूर  नही
 हुई  है।  इसका  जो  एक  बहुत  बडा  कारण
 है  वह  वह  है  कि  जो  लाजं-स्क्रेल  इंडस्ट्रीज
 होती  है  उनमें  बहुत  कम  भ्रादभियों  को  रोज़गार
 दिया  जा  सकता  है  जबकि  स्माल  स्केल

 डस्ट्रीज  में  बहुत  अधिक  लोगों  को  रोज़गार
 पर  लगाया  जा  सकता  है  t  मान  लोजिये
 कि  आप  एक  लाख  रुपये  को  लागत  से  एक
 लाज  स्केल  इडस्ट्री  शुरू  करते  है।  उस
 इंडस्ट्री  म ेमुश्किल  से  दस  या  पद्न्हू  झादमियों
 की  अौसत  पडतो  है  जब  कि  झगर  आप  स्माल
 स्केल  इंडस्ट्री  शुरू  करे  तो  उसमें  ढाई  सौ  के
 करीबन  को  शअ्रोसत  पतो  है।  स  वास्ते  हमारे
 लिए  यह  नितान्त  झ्रावश्यक  हो  जाता  है
 कि  हम  प्रपने  देश  के  झन्दर  स्माल  स्केल
 इंडस्ट्रीज  को  प्रधिक  से  भ्रधिक  बढ़ावा  दें
 जिससे  कि  लाखों  और  करोडो  श्रादमियों
 को  रोज़गार  दिया  जा  सके  आपने  भप्रम्बर
 श््खा  चलाया  है  लेकिन  प्रम्बर  खे  से  भी  जो”
 झ्राशा  की  गई  थी  कि  लाखों  प्लादभियों  कौ
 रोज़गार  पर  लगाया  जा  सकेगा,  बहू  झ्गी  तक
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 ger  नहीं  हुई,  वह  सफलीमूत  नही  हुई,  इस
 बस्ते  यह  निताल्त  झावजदयक  हो  जाता  है  कि
 हम  छोटी-ओटो  इंडस्ट्रोड  को  प्रोत्साहन
 दें  -  हम  देखते  हैं  कि  जापान  ने  स्माल  स्केल
 इडस्ट्रीस  को  बढ़ावा  दे  के  क्षेत्र  मे  आइचये-
 जनक  तरकको  को  है  1  वहा  छोटी  छोटी
 मशीनें  लोगों  को  उनके  घरो  में  देकर  के  लोगो
 की  रोटी  और  रोज  का  प्रबन्ध  किया  गया

 है  शोर  थे  भली  प्रकार  से  भ्रपना  जीवन  व्यतीत
 ष्क्र  रहे  हैं  और  उनको  झाथिक  द्न्ा  भी  सुधर
 गई  है  |  मै  चाहता  हु  कि  हमारे  देश  में  भी
 छोटी  छोटी  मशीने  बनाई  जाये  झौर
 नढनकों  लोगों  को  उनके  घरो  में  सप्लाई  किया
 जाए  ताकि  लोग  भ्रपनी  तथा  झपने  बच्चो  को
 गीविका  चला  सके  ।  यहां  पर  होजरी  को

 कुछ  मद्यीने  तैयार  हुई  है  जिनकी  कीमत
 कोई  पाच-सात  सौ  रुपया  प्रति  मशोन  है,  और
 लोग  घरो  में  उन  मशीनो  का  उपयोग  करके

 गई  तान  रुपयेप्रति  दिन  कमा  रहें
 a

 ।
 प्रम्बर  चर्ख  से  भी  झ्राज  काम  लिया  जा  रहा
 है  भौर  जो  लोग  इसे  चलाते  है  वे  एक  डेढ  रुपया
 रोज़  कमा  लेते  है  ।  सेकिन  यह  झभी  तक  बामयाब

 नही  हुआ  है  ।  मै  समझता  हू,  कि  सरकार
 को  द्स  झोर  पूरा  पूरा  ध्यान
 देना  चाहिए  और  स्माल  स्केल  इंइस्ट्रोज़
 तथा  कार्टेज  इंडस्ट्रीस  को  हर  प्रकार  से  प्रो-

 त्साहन  व  बढ़ावा  देना  चाहिए  ताकि  हमारे
 देश  से  बेका  द. 2  गरीबी  दूर  हो  सके  ।

 अब  म  अझागरे  के  बारे  मे  कुछ  कहना  चाहता
 हूं,  7  आगरा  एक  इंडस्ट्रियल  टाउन  है  1

 यह  कहते  हुए  मुझे  खुशो  होती  है  कि  झागरे
 मे  एक  इडस्ट्रियल  एस्टेट  बनाना  पिछले
 साल  तय  हुआ  था  और  उसको  नीव
 गमों  रखी  गई  है।  लेकिन  झाज  आठ  महीने
 हो  गए  है  कुछ  भी  काम  नही  हुआ  है  कानपुर
 में  भी  इडस्ट्रिल  एस्टेट  बनाने  की  योजना
 बनाई  गई  थी  और  वहा  पर  काफी  प्रगति

 हो  चुकी  है  भौर  काफी  फैक्ट्रीस  भी  स्थापित
 को  जा  चुकी  है।  लेकिन  भ्रागरा  का  जहा  का

 तहा  मामला  पड़ा  हुआ  है,  कोई  प्रगति  नहीं
 :  हुई  है।  झागरे  में  कई  प्रकार  की  छोटो-धोटी

 इंडस्ट्रीस  है  जिनको  बढ़ावा  देने  की  झाण
 नितान्त  झावश्यकता  है  |  बहा  पर  पत्थर
 का  काम  बहुत  अच्छा  होता  है  भौर  मार्बज
 का  काम  बहुत  भच्छा  होता  है  in  इनसे  ताज
 इत्यादि  के  भाडल्स  भी  बनाये  जाते  है  झौर
 इस  काम  में  बहुत  से  भादमी  वहा  लगे  हुए
 हैं  ।  उनको  पत्थर  मिलने  में  प्राज  बहुत
 कठिनाई  हो  रही  है  1  अगर  उनको  पत्थर
 मिलता  भी  है  तो  बहुत  तेज़  भाव  पर  मिलता
 है  जिस  का  नतीजा  यह  होता  है  कि  इन  माडल्स
 को  बनाने  वाले  बहुत  घाटा  उठाते  हैं  |  जो
 आकिटेक्टस  भ्रर्थात्‌  कारीगर  होते  है  उनकी

 बहुत  कम  झाय  होती  है  1  मैं  चाहूगा  कि
 एलबेस्टन  पत्थर  जो  कि  इटलो  से  झायात  किया
 जाता  है,  इन  छोटे-छोटे  लोगो  को  आयात
 करने  की  छूट  दी  जाए  और  नको  सके
 लाइसेस  दिये  जाय  ।  पग्राजकल  इस  पत्थर
 को  श्रायात  करने  के  लाइसस  दो  तोन  बडे
 बडे  आदमियों  को  मिल  हुए  हैं  |  वहा  पर
 एमब्राडरी  का  काम  भी  होता  है,  ब्रश  बनाने
 का  काम  भी  होता  हैँ  जिन  को  प्रोत्साहन
 दिये  जानें  की  झावदयकता  है  1  हजारो
 विदेशी  भौर  स्वदेश  के  लाखो  को  तादाद
 में  लोग  बाहर  से  झाते  ह  ौर  क्‍्रागरे  को  देखते

 है  ।  विदेशियों  को  ताज  के  माडल्स  इत्यादि
 बेच  कर  कितनी  ही  विदेशी  मुद्रा  कमाई
 जा  सकती  है  कितता  ही  डालर  की  आनि

 होती  है।  लोग  वहा  की  शाही  मारतों
 को  देखने  के  लिए  शत  V  तो  में  यह  कहना
 चाहता  हू,  कि  वहा  पर  इडस्ट्रीस  के  रास्ते
 मे  जो  कावटे  पैदा  )  रही  है  उनको  दूर  किया
 जाना  चाहिए  ।

 में  आपको  यह  भी  बतलाना  चाहता
 हु  कि  प्रागरा  म  मे  कई  वर्षो  से  श्रागरा  विकास
 सम्मेलन  उद्योग  प्रदर्शनी  कर  रहा  है,  जिस
 मे  वहा  की  ५०-६०  डस्ट्रीस  रा  बनाई
 गई  चीज़  प्रदर्शित  की  गई  थी  ।  इसका

 उद्धाटन  उत्तर  प्रदेश  के  उद्योग  मं  जी  ने
 किया  था  |  मे  इस  चीज़  को  देखकर  हरान
 रह  गए  थे  कि  ये  ये  चीजे  भी  यहा  पर  बनती

 है  ।  वहा  जिल  इजिन  के  पिस्टन,  रिसस,
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 [as  अचल  सिंह]
 रेफ्रिजेट्सं,  कूले,  किलोक,  बैट्री,  सफरो
 बालटो  का  सेट,  सेनेटरी  का  सामान,
 शुदा,  जूते  त्यादि  बहुत  ऊचे  दर्ज  के  बनाये

 जाते  ह्  ॥  शु-इडस्ट्री  में  वहा  कोई  ५०,०००
 आदमी  काम  में  लगे  हुए  हे  |  में  इस  बात
 के  लिए  झापका  भार  प्रदर्शित  करना  चाहता

 हूं,  कि  स्माल  ह्केल  इडस्ट्रो  कार्पोरेशन  प्राइबट
 लिमिटिड  जो  आपने  खोली  है,  उसके  रा
 कई  लाख  जूतो  के  श्राइर  ध्रागरे  मे  प्लेस  किए
 गए  थे  ।  लेकिन  इसके  साथ  हो  साथ  कूपर-
 एलिन  को  तथा  दूसरी  बड़ो  कम्पनियों  के
 पास  भी  लाखो  जूतों  के  बड़े  बढे  भाडंर  दिए
 गए  थे  ।  आज  हम  ऐसा  देख  रहे  है  कि  जो
 बड़े-बड़े  झाइर  होते  है  थे  बढे-बडें  प्रादमियों
 को  दे  दिए  जाते  हैं  भौर  कोभरोप्रेटिव  सोसाइ-
 टीज़  को  तथा  मजदूरों  को  नसे  महरूम  रख
 दिया  जाता  है  ऐसा  नहीं  होना  चाहिए
 बड़े  बड़े  झ्ाइंस  छोटो-छोटी  तादाद  में  इन  को
 भी  मिल  चाहिए  ।

 झागरे  जिले  मे  दूसरा  जो  मख्य
 उद्योग  है  वह  बैंगल्त  का है  और  बलास  का  है
 जोकि  फिरोजाबाद  में  है  1  करोब  पचास
 हजार  लोग  इस  काम  म  लगे  हुए  हूँ  ।  इन
 उद्योगो  मे  जो  लोग  लगे  हुये  है,  उनकी  जो
 दिक्क  हैं,  उनको  भो  झापकों  दूर  फरना
 चाहिए  और  उनकी  ओर  भी  आपका  ध्यान
 जाना  चाहिए  1  मत्री  जो  मे  आप  से  यह  कहना
 चाहता  हू,  कि  हिन्दुस्तान  म  इंडस्ट्रियला-
 इजेशन  को  बढावा  देने  के  उदेहय  से  हर  वर्ष
 एक  इडस्ट्रियल  प्रदर्शाना  का  भझायोजन  किया
 जाना  चाहिए  ।  यह  प्रदर्शनी  दिल्ली  में  कर  ऋ
 चाहिए  ।  अपन  देश  में  जो  नई  नई
 चीज  बनें  उन  सबो  का  सामान  प्रददानों
 के  बास्ते  यहा  म  गाना  चाहिए  ताकि  उन  सब
 की  बाजों  को  प्रदर्शित  किया  जा  सकता
 है।  स्थान  भा  पहल  से  यहा  पर  मौजूद  है  ।
 इंडस्टियल  एग्जीवाशन  यहा  पर  हर  वष  होनी
 चाहिए  जहां  पर  तरह-तरह  की  चाज़  जो  कि
 भारतवर्ष  म  तयार  होता  है,  वहा  पर  आावें
 भौर  लोगों  को  झावश्यक  एडवा  ज  दी  जाए।

 आज  हम  करोडो  रुपये  को  कृज्यूमर  गुड्स
 बाहर  से  मंगा  रहे  हैं  झझौर  करोडों  रुपया  बाहर
 भेज  रहे  हैं,  उसको  हम  बचा  सकते  है  बचतें
 कि  हम  ऑर्गेनाइज्ड  तरीके  पर  काम  करे
 इस  तरह  से  हर  साल  इडस्ट्रियल  एग्डीवीशन
 करने  से  जो  फैक्टस  ऐड  फिगस  हूँ  ब  लोगों
 के  सामने  1:  रहे  शौर  लोगो  को  यह  पता
 लगता  रहेगा  कि  कता  क्या  हुमारे
 देश  मे  हो  रहा  है  और  कौन  कौन  सी  कमियो

 हैं  बाद  म  इन  कमियो  को  दूर  करने  का  भी
 पब्रयत्न  हो  सकता  है  ।

 मुझे  शौर  झधिक  कुछ  नहीं  कहसा
 है  धन्यवाद  ।
 Shri  Kodiyan:  Madam  Chairman,

 the  hon  Minister  has  just  now  given
 out  figures  to  show  some  increases  in
 mdustria)  production  I  do  agree  that
 progress  has  been  made  in  this  direc-
 tion  But  he  has  conveniently  left
 certain  aspects,  the  prospects  ot
 which  are  not  so  bright  I  do  not  wish
 to  refer  to  all  such  aspects  of  the  in-
 dustrial  development  of  our  courtry
 but,  first  of  all,  I  shall  refer  to  an
 important  aspect  of  our  imdustriat
 development,  namely,  the  question  of
 utilisation  of  idle  capacity  im  our  in-
 dustries

 The  review  of  the  first  Five  Year
 Plan  states  that  the  first  two  items  m
 the  genera]  order  of  priority  in  the
 industrial  fleld  approved  for  the
 period  of  the  first  Five  Year  Plan
 were,  firstly,  fuller  utuhsation  of  the
 existing  capacity  in  producer  goods
 industries  lke  jute  and  plywood  and
 consumcr  goods  industries  like  tex-
 tiles,  sugar,  soap,  vanaspati,  paints
 and  varnishes  Secondly,  expansion
 of  capacity  in  capital  and  producer
 goods  mdustries  like  iron  and  steel,
 aluminium,  cement,  fert.lisers,  heavy
 chemicals,  machine  too!'s  etc

 Even  though  the  Government  and
 the  Planning  Commission  have  been
 making  tall  talks  on  the  need  for  the
 progressive  utilisation  of  the  unutuli-
 sed  capacity  m  our  industries  ano
 even  though  we  have  passed  six



 9199  ‘Demands  for  Grants  22  AUGUST  957

 years  of  planned  development,  we  are
 still  confronted  with  a  considerably
 large  amount  of  unutlsed  capacity  in
 many  of  our  industries  Though  suc-
 cess  has  been  achieved  m  some  indus-
 tnes  lke  cement,  a'uminium,  electric
 motors,  sewing  machines,  cotten  cloth,
 ete,  many  of  our  mdustries  have
 failed  to  increase  the  utilisation  of
 idle  capacity  I  do  not  forget  the  fact
 that  in  the  case  of  certain  industries
 like  sulphuric  acid,  jute,  textiles,
 cotton  yarn,  vanaspati,  etc,  the  posi-
 tion  has  shghtly  mproved  In  the
 case  of  sulphuric  acid,  the  percentage
 of  idle  capacity  has  shghtly  decreased
 from  34  per  cent  in  1950-51  to  32  2
 per  cent  in  1955-56  In  jute  textiles,
 it  was  3  3  per  cent  m  1950-51  and
 2  2  per  cent  m  ‘1955-56,  im  catter
 yarn,  it  was  294  per  cent  in  950-5l
 and  0  9  per  cent  m  1955-56  For
 vanaspati,  it  was  483  per  cent  m
 950-5l  and  38  per  cent  in  ‘1955-56,

 But  the  position  has  deteriorated  mn
 the  case  of  mdustries  like  bicycles,
 power-driven  pumps,  sheet  glass,
 asbestos  cement,  radio  receivers,  etc
 The  following  are  the  figures  for
 these  items,  as  regards  unutilised
 capacity  For  bicycles,  the  per-
 centage  of  unutilised  capacity in  1950-51  was  5  8  per  cent  which
 mereased  to  32  5  per  cent  mn  1955-06,
 for  power-driven  pumps,  it  increased
 from  ‘nil’  in  950-5i  to  44  6  per  cent
 im  ‘1955-56,  for  sheet  glass,  it  in-
 creased  from  50  per  cent  70  950-5i  to
 60  8  per  cent  in  ‘1955-56,  for  asbestos
 cement,  ४  increased  from  28  9  per cent  in  950-5l  to  25  4  per  cent  in
 1955-56,  for  radio  receivers,  it  im-
 creased  from  86  4  per  cent  m  1950-51
 to  52  20  per  cent  in  1955-56

 Such  is  the  position  after  six  years of  planned  development  It  should  be
 noted  that  there  is  a  correlation
 between  the  utilisation  of  the  unutuli-
 sed  capacity  and  the  progress  achiey-
 ed  m  the  production  targets  in  thece
 industries  Many  of  these  industries
 which  have  failed  or  have  not  made
 substantial  success  in  the  utibsation
 of  the  unutilised  capacity  have  shown
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 comparatively  low  figures  of  produce
 tion  targets  For  example,  sulphuric
 acid,  the  target  achieved  is  82  per
 cent  In  jute  textiles,  the  target
 achieved  is  88  per  cent,  in  vanaspati,
 it  8  92  per  cent;  m  bicycles  it  is  97
 per  cent.  On  the  other  hand,  an  im
 dustry  luke  the  sewing  machine  m-
 dustry  which  increased  the  utilisation
 of  its  unused  capacity  from  68  per
 cent  in  1950-51  to  238  7  per  cent  in
 1955-56  was  able  to  fulfil  the  produc-
 tion  targets  having  attamed  a  record
 target  of  2I  per  cent

 Therefore,  it  can  be  seen  that  the
 problem  of  utilisation  of  the  unutili-
 sed  capacity  im  our  industries  is  an
 important  one  and  in  spite  of  this
 fairly  large  amount  of  idle  capacity
 still  existing  9  our  various  industries,
 we  are  still  investing  large  amounts
 to  mcrease  the  capacity  of  these  in-
 dustries  I  submit  that  this  idle
 capacity  Is  in  fact  a  social  wastage
 I  request  the  hon  Minister  to  go  into
 the  matter  seriously  and  remedy  the
 situation,  if  he  35  keen  in  developing
 the  country's  industrial  base

 6  hrs,

 Another  point  I  wish  to  state  in
 this  connection  ३8  that  there  is  neces-
 sity  for  enlarging  the  scope  of  the
 public  sector  to  cover  all  basic  indus-
 tries  All  basic  capital  goods  mdus-
 tries  like  iron  and  steel,  machinery,
 electrical  equipment,  heavy  chemicals,
 etc  must  be  brought  under  the  public
 sector,  if  the  Government  wants  the
 public  sector  to  play  an  increasing
 role  in  the  mdustrialisation  of  our
 country

 Not  only  that,  I  wish  to  state  in
 this  connection  that  the  Government
 must  be  prepared  to  go  outside  the
 field  of  basic  industnes  and  enter
 boldly  into  some  of  the  consumer
 industries  of  our  country  Basic  indus-
 tries,  precisely  because  they  are  basic,
 cannot  be  relied  upon  for  making much  profit  But  a  significant  part  of
 the  investment  programme  can  be  met
 by  the  State  enterpnse  if  the  Govern-
 ment  23  prepared  to  enter  the  field  of
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 {Shr:  Kodiyan]
 consumer  goods  industries,  One  possi-
 bility  to  be  explored  in  this  connection
 is  the  nationalisation  of  the  foreign
 plantations  including  rubber,  tea  and
 coffee  With  the  scope  of  large  exter-
 nal  demand  for  these  commodities  and
 the  prospects  of  larger  internal
 demand,  this  will  be  a  source  of
 income  for  the  investment  for  new
 enterprises

 The  next  point  I  wish  to  refer  to
 is  the  necessity  for  running  our  State
 enterprises  on  a  profitable  basis  It  is
 high  time  the  Government  made  an
 enquiry  into  the  working  of  our  State
 enterprises,  their  organisation  and
 management

 The  total  import  of  capital  goods
 over  the  second  Plan  Period  would  be
 between  Rs  1,400  and  Rs  1,600  crores
 The  necessary  and  unavoidable  import
 of  capital  goods  and  equipment  from
 abroad  will  stram  our  balance  of  pay-
 ment  position,  made  dangerous  by
 unrestrained  imports  of  unnecessary
 and  non-essential  articles

 In  this  connection  I  wish  to  refer  to
 an  item  of  wastage  in  our  foreign
 exchange  in  the  recent  past,  that  s,
 on  consumer  goods  Here  are  some
 figures  about  the  import  of  luxury
 articles  In  April  to  September,  cut-
 Jery  and  hardware  for  Rs  49  crores
 and  electrical  goods  for  Rs  l5  crores
 were  imported  At  this  rate,  the
 average  will  be  Rs  53  crores  for  the
 year  In  January  and  February,  ‘1957,
 radios  for  Rs  27  lakhs,  passenger  and
 other  motor  vehicles  for  Rs  420  lakhs
 and  refrigerators  for  Rs  56  lakhs
 were  imported  These  figures  were  dis-
 closed  in  answer  to  three  questions  of
 Mr  A  K  Gopalan  on  23rd  July  At
 these  rates,  the  year’s  total  will  come
 to  Rs  30  crores  While  the  cry  of
 pruning  the  Plan  ३5  being  made  by
 some,  they  want  more  of  imports  of
 these  articles  All  over  the  country,
 there  is  prohibition,  but  import  of
 foreign  liquor  goes  higher  and  higher
 It  was  Rs  75  crores  in  3955  and  very
 nearly  Rs  2  crores  in  nine  months  in
 3956

 Last  year  the  total  avatiable  supply
 of  steel  in  the  country  was  3  million
 tons  Of  this,  the  Steel  Controller
 allocated  only  mulhon  tons  con-
 sisting  of  ]  3  million  tons  of  home  pro-
 duction  and  06  millon  tons  imported
 on  STC  account  It  means  4  2  million
 tons  were  imported  on  private  account.
 In  such  a  case,  this  }  2  million  tons
 could  not  obviously  foilow  any  scherne
 of  priorities  Who  can  vouch  that
 most  of  it  has  not  gone  m  for  con-
 struction  of  luxury  buildings  and
 cinema  houses?

 6.05  hrs.

 [Mr  Derury-SpeaKer  wn  the  Chasr]

 I  should  like  to  refer  to  another
 important  aspect  of  the  problem  in
 this  foreign  exchange  position,  namely,
 the  necessity  of  giving  paramount  im-
 portance  to  such  industries  as  will
 strengthen  our  export  promotion  In
 this  connection,  my  criticism  is  that
 the  Government  is  not  paying  much
 attention  to  this  problem  I  wish  to
 take  the  example  of  the  cashew  indus-
 try  in  our  country  It  35  one  of  the
 best  dollar-earning  industries  of  our
 country  In  956  alone,  3६  earned  dollar
 worth  Rs  3  crores  This  28  an  indus-
 try  over  which  India  has  got  mono-
 poly,  there  is  no  major  competition
 in  the  world  market  Even  though
 some  steps  have  been  taken  in  East
 Africa  to  run  the  cashew  processing
 industry  there,  it  is  reported  that  they
 have  failed,  but  still  they  are  continu-
 ing  it

 Shri  R.  Ramanathan  Chettiar  (Pudu
 Kottai)  The  hon  Member  is  going  on
 reading  from  his  manuscript

 Shri  Kodiyan:  I  was  referring  to  the
 figures

 Mr.  Deputy-Speaker:  I  will  be  more
 careful  now

 Shri  Kodiyan:  Sir,  I  was  saying,
 there  is  no  major  competition  in  the
 world  market  in  the  cashew  industry
 Therefore,  this  dollar  earning  indus-
 try  has  to  be  protected.  What  is  the
 position  of  the  industry  today?  Many
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 ef  the  inctories  are  closing  down  and
 several  thousands  of  workers  have
 been  thrown  out  of  gmployment,  but
 Government  have  not  come  forward
 to  protect  and  develop  this  important
 dollar-earning  mdustty

 One  of  the  main  factors  which  hani-
 pers  the  progress  of  this  particular
 industry  is  the  hold  of  the  speculative
 traders  over  the  import  of  raw  nuts
 from  East  Africa  Speculative  trade
 4s  also  going  on  in  the  export  of  these
 precious  dollar-earning  commodities
 Another  difficulty  that  hampers  the
 growth  of  this  industry  ३35  the  non-
 availability  of  sufficient  quantities  of
 raw  nuts  for  this  industry  Only  60
 per  cent  of  the  raw  nuts  are  being
 grown  here  and  about  50  per  cent  Ws
 being  imported  from  East  Africa

 Therefore,  I  would  submit  in  this
 connection  that  the  Government  should
 immediately  take  steps  to  protect  and
 develop  this  industry  Monopoly  over
 the  import  of  raw  nuts  should  be
 immediately  liquidated  The  State
 Trading  Corporation  should  take  over
 the  purchase  of  the  cashew  kernels
 and  the  State  Trading  Corporation
 should  also  monopolise  the  export  of
 processed  cashew  kernels  A  separate
 development  council  for  this  cashew
 industry  should  be  constituted  and
 generous  aid  in  the  form  of  loans  and
 grants  should  be  given  to  the  cashew
 industrialists  This  is  all  I  have  to  say

 Shri  Ranga:  I  was  rather  taken
 aback  at  the  attack  that  my  dear
 friend,  Mr  Ghose,  was  making  on  the
 failure  of  the  Government  to  balance
 our  payments,  because  I  thought,  as  a
 very  careful  student  of  economics  as
 he  has  been,  he  would  have  agreed
 with  the  Government  as  well  as  every-
 one  else  in  this  country  that  while  we
 are  going  on  with  this  expansionist
 economy  and  developmental  pro-
 grammes  in  this  country  (Interrup.
 tron)  it  would  not  be  possible  even  if
 you  were  to  be  transposed  there  for
 the  next  four  years

 Mr,  Deputy-Speaker:  I  may  not  be
 ‘transposed.

 Shri  Ranga:  to  achieve  that  objec-
 tuve  at  all  But  then  he  also  took  the
 Government  to  task  for  having
 allowed  so  many  heavy  imports  during
 one  year  alone  in  1985-58  and  asked,
 why  did  they  not  stop  it?  These  im:
 ports  are  not  soming  im,  as  he  knows
 well,  just  by  the  years,  Adcérding  to
 months,  according  to  dates  Orders
 had  been  placed  The  matenals,
 machines  and  various  things  were
 being  manufactured  there  When  they
 were  coming  in,

 Shri  Bimal  Ghose:  If  I  may  inter
 rupt  the  hon  Member,  the  hon  Men
 ber  does  not  know  the  facts  There  ig
 the  Plan  The  Plan  says  so  much
 should  be  imported  m  a  particular year  If  you  import  more,  you  get into  trouble

 Shri  Ranga  I  think  one  of  the
 Ministers  said  this  morning  at  question time  that  they  have  certain  targets, certain  national  objectives  At  the
 same  time,  these  things  cannot  be  kept within  bounds  Within  a  period  of  five
 years,  there  must  be  elasticity  There
 has  been  elasticity  Otherwise,  you cannot  carry  on  the  administration,
 Nor  can  you  develop  your  industries

 Mr.  Deputy-Speaker:  Let  not  this
 develop  into  a  dialogue

 Shri  Ranga  Take  the  cement  indus-
 try  or  the  sugar  industry  You  want
 to  import  machines  You  ask  the  Gov-
 ernment  for  a  permit  They  give  you
 the  permit  You  place  an  order  on
 the  other  country  You  open  a  letter
 of  credit  also

 Mr.  Deputy-Speaker:  The  hon  Mem-
 ber  should  also  address  the  Chair

 Shri  Ranga’  I  am  looking  at  you
 all  the  time

 Mr.  Deputy-Speaker:  It  is  not  only
 the  look,  that  I  want,  I  want  language
 also

 Shri  Ranga:  Therefore,  it  takes  time
 It  develops  its  own  momentum  and
 its  own  programme  What  is  more,  I
 do  not  want  anyone  to  find  fault  with
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 {Shri  Ranga]
 the  Government  because  in  one  year
 Rs  300  crores  worth  of  goods  had
 been  imported  more  than  in  the  pre-
 vious  year  or  year  before  last,  or  any-
 thing  hke  that  I  would  hke  to  know
 whether  al)  or  most  of  the  things  that
 we  had  imported  were  really  not
 necessary  for  the  industrial  develop-
 ment  of  our  country  If  really  it  can
 be  proved  that  a  major  portion  of  the
 umports  that  we  have  made  during  the
 last  two  or  three  years  really  had
 gone  to  develop  and  rehabilitate  many
 of  our  industries,  we  should  be  satis-
 fied  with  that

 Having  said  that,  I  would  lke  to
 make  another  statement  also  For
 some  years  to  come,  it  would  not  be
 possible  to  balance  the  payments  No
 country  in  the  world  which  has  under-
 taken  an  expansionist  programme  of
 the  kind  that  we  bave  undertaken  has
 ever  been  able  to  achieve  it  except
 when  they  had,  of  course,  dictatorial
 powers  or  carried  on  their  admmis-
 tration  9  a  way  which  we  would  not
 like

 One  other  statement  that  my  hon
 frend  has  made  surprised  me  He  said,
 promote  exports  He  mentioned  some
 items  One  or  two  more  have  been
 mentioned  by  the  hon  Member  from
 the  Communist  Party,  I  think  All
 these  industries,  we  have  in  view  We
 have  in  view  oulseeds  In  all  these
 directions,  however  much  we  do,  even
 af  we  have  the  maximum  possible  pro-
 motion  of  exports,  we  would  find  our-
 selves  in  deficit  It  is  a  world  pheno-
 menon  That  was  the  reason  why  the
 International  Bank  was  brought  into
 existence  The  SUNFED  was
 brought  into  existence  Unfortunately,
 it  has  not  yet  taken  any  material
 shape  All  over  the  world,  there  is  the
 talk  that  the  prosperous  nations  should
 go  to  the  rescue  of  the  under-
 developed  countries,  so  that  they  may
 be  helped  to  balance  their  payments
 and  also  import  much  more  than  could
 normally  be  expected  if  they  were  to
 keep  themselves  withm  their  own
 resources

 My  next  point  is,  the  question  is
 beyond  the  scope  of  my  hon  friends,
 the  Ministers  there  How  are  they  to
 keep  enough  money  to  pay  for  all
 these  more  and  more  imports  that  we
 would  be  needing,  the  know-how  and
 the  highly  technical  machinery?  That
 would  have  to  be  tackled  not  only  by
 these  Ministers,  but  also  by  the  Fin-
 ance  Minister  and  also  the  Foreign
 Mmiuster  That  has  got  to  be  tackled
 by  the  policy  of  the  Government  that
 would  be  pursued  as  a  whole  If  we
 have  any  quarrel  with  that  particular
 pohcy,  foreign  policy  and  financial
 policy  and  so  on,  we  may  have  to
 discuss  that  question  in  a_  separate
 way,  apart  from  this  particular  dis-
 cussion

 It  38  unfortunate  that  the  Business
 Advisory  Committee,  of  which  you,
 Sir,  are  the  Chairman,  has  not  thought
 it  fit  to  separate  the  discussion  on  the
 two  sections  of  this  Ministry,  Com-
 merce  and  Industry,  and  give  separate
 time  for  the  two  I  hope,  m  the  next
 year  at  least,  there  would  be  that  kind
 of  a  change  and  more  time  given  80
 that  we  could  give  better  considera-
 tion  to  so  many  subjects  that  are
 within  their  purview

 Shri  Rami  Reddy  (Cuddapah)  I
 gave  my  name  three  days  ago  I  did
 not  get  an  opportunity  to  speak

 Mr.  Deputy-Speaker:  That  is  for
 the  next  year

 Shri  Ranga  I  would  like  to  take  up
 the  handloom  weaving  industry  I  do
 not  wish  to  go  in  great  detail  I  would
 hke  that  a  statutory  Committee  or
 Board  should  be  established  m  order
 to  deal  with  the  affairs  of  this  parti-
 cular  industry  We  have  the  Handloom
 Board  It  38  doing  good  work  It  can
 do  better  work  if  it  comes  to  have
 statutory  authority  Also  I  would  hke
 to  see  on  the  Committee  greater  re-
 presentation  given  to  the  representa-
 tives  of  the  weavers  than  has  been
 the  position  till  now  At  the  same
 time,  I  would  also  lke  the  Govern-
 ment  to  consider  the  working  of  the
 Khadi  Commission  and  see  whether  it
 would  be  good  to  place  this  Handloom
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 Commussion  on  the  same  position  or
 not.  Personally,  I  would  lke  the
 Government  to  have  on  the  proposed
 Handloom  Commission  more  power
 than  they  have  over  the  Khadi  Com-
 mission  Then  alone  it  would  be  possi-
 ble  for  this  Parhament  to  exercise
 greater  contro)  than  2  has  over  the
 Khadi  Commission

 I  am  not  in  favour  of  the  introduc-
 tion  of  power  looms  The  Handloom
 Board  has  not  been  ain  favour  of  it
 The  handloom  weavers  themselves  as
 well  as  the  State  Governments  have
 not  been  in  favour  of  these  power
 looms  as  has  been  proved  by  the
 failure  of  a  large  number  of  State
 Governments  as  well  as  the  weavers
 m  the  respective  States  to  take  advan-
 tage  of  the  so-called  proffered  Mohini
 Avatars  that  my  hon  friend  Shri
 Kanungo  has  conjured  up  of  giving
 subsides,  grants  and  a!)  sorts  of  things,
 in  order  to  induce  them  to  go  into  co-
 operatives,  to  introduce  power  looms
 so  that  they  can  go  into  a  different
 economic  society  and  convert  them-
 selves  into  wage  slaves  I  hope  my
 hon  friends  in  the  Ministry  would  not
 be  so  very  enthusiastic,  so  very  parti-
 cular,  about  the  introduction  of  power
 looms  in  the  future

 There  is  a  large  section  of  the
 weavers  who  have  not  been  able  to
 come  within  the  co-operative  fold,
 especially  co-operatives  of  the  pro-
 ducers  I  would  hke  efforts  to  be
 made  by  the  Handloom  Board  as  well
 as  by  the  Governments  to  bring  all
 these  people  into  the  co-operative  fold
 through  marketing  societies,  so  that
 they  would  continue  to  use  all  their
 initiative  and  all  their  funds  as  they
 do  today  and  at  the  same  time  what-
 ever  cloth  lies  in  their  hands  unsold
 could  be  sold  through  co-operation,  by
 bringing  them  into  the  fold  of  co-
 operative  marketing  societies

 I  am  rather  disturbed  by  the  infor-
 mation  that  I  got  the  other  day  that
 quite  a  number  of  these  textile  mills
 an  Ahmedabad  have  been  making
 losses  I  do  not  know  why  I  would
 like  that  question  to  be  studied  We
 have  also  been  told  that  there  are
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 heavy  stocks  on  their  hands  Actually,
 I  know,  so  far  as  the  handloom  indus-
 try  is  concerned,  there  are  heavy
 stocks  I  would  hke  that  particular
 question  to  be  studied  by  the  Minstry
 with  a  view  to  see  that  marketing
 facilities  are  mcreased  and  all  these
 stocks  are  cleared  and  these  mulls  are
 enabled  to  make  profits  again

 In  issuing  licences  for  imports,  I
 would  hke  the  Government  to  con-
 sider  whether  the  position  would  9७
 improved  if  there  were  to  be—I  do
 not  know  whether  it  is  there  already—
 a  Cabinet  Sub-Committee  consisting  of
 the  Finance  Minster,  the  Minister  con-
 cerned  m  this  Ministry  as  well  as  the
 Foreign  Minister  or  his  Assistant  to
 go  into  the  question  and  consider  the
 advisability  or  otherwise,  once  in
 three  months,  of  giving  these  licences
 for  such  and  such  machimery  and
 other  things  concerning  different  in-
 dustries  Then,  it  may  be  possible  for
 us  to  avoid  many  of  the  troubles  that
 we  are  meeting  with  today

 In  regard  to  cement  and  sugar
 manufacture,  we  are  not  having  as
 much  satisfaction  as  we  would  hike  to
 have  I  am  glad  Government  has
 adopted  the  policy  of  encouraging  the
 establishment  of  co-operative  sugar
 mills  But,  they  are  now  up  against
 one  great  difficulty  Just  as  they  are
 getting  themselves,  collecting  money
 and  are  ready  to  place  orders,  these
 restrictions  have  come  on  imports
 What  are  they  to  do?  I  would  hke
 that  question  to  be  very  carefully
 examined

 We  have  got  the  machine  tools  fac-
 tory  Many  foreign  visitors  have
 complimented  us  on  that  I  congratu-
 late  the  Government  on  that  achieve-
 ment  at  long  last  But  is  that  enough,
 should  that  be  enough,  should  we  not
 go  farther  than  that?  In  order  to  do
 that,  Government  will  have  to  explore
 the  possibilities  from  every  side
 Foreign  policy  is  intimately  tied  up
 with  the  development  of  our  indus-
 tries,  and  if  you  are  going  to  divorce
 them  and  consider  them  in  a  com-
 partment-hke  manner,  we  will  not  be
 able  to  make  any  progress.
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 In  regard  to  the  small-scale  indus-

 ries,  I  would  like  the  Visvakarmas  or
 the  Visvabrahmins  to  be  specially

 encouraged  They  belong  to  the  back-
 ward  classes  also  They  should  be
 given  preference  in  the  matter  of
 training  and  enabling  them  to  start  as
 self-employed  people  in  small  mdus-
 trial  units  using  their  own  industrial
 skill  It  is  want  of  encouragement  by
 the  past  as  well  as  the  present  Gov-
 ernment  that  has  obliged  us  to  import
 so  many  know-hows  from  abroad  The
 present  engineers  here  as  well  as  from
 outside  are  even  today  doing  research
 in  order  to  know  the  main  prinaples
 of  engineering  that  underline  the  con-
 struction  of  those  gigantic  temples  of
 the  South  And  who  built  them?  Our
 Visvakarmas  Even  today  some  of  the
 achievements  of  these  people  are
 unique  From  all  over  the  world  great
 artists  and  sculptors  and  other  people
 come  over  here  and  admire  them,  and
 yet  we  do  not  give  them  sufficient
 encouragement  We  should  look  into
 the  matter

 My  last  point  is  about  rural  indus-
 tries  I  was  very  glad  indeed  that  one
 of  our  friends  made  a  specific  refer.
 ence  to  the  hides  and  skins  or  the
 Jeather  industry  This  38  one  of  the
 industries  in  which  we  can  give  chrect

 ‘kelp,  assistance  and  encouragement  to
 'g  large  number  of  Haryans  There  35
 talk  of  giving  them  lands  It  has  re-
 mained  a  talk  for  a  number  of  years,
 and  I  am  afraid  it  is  going  to  be  like
 that  for  many  more  years  too  But,

 “here  you  can  raise  their  economic
 status  immediately,  and  their  social
 status  also,  by  providing  the  necessary
 sanitary  conditions,  proper  environ-
 ment  and  financial  assistance  I  would
 like  the  Government  to  be  very  much
 bolder  in  this  matter  than  जै  has  been
 tall  now

 I  may  have  many  more  points,  but
 I  have  to  conelude  now  In  conclusion
 J  would  request  you  to  use  your  good
 offices  also  to  see  that,  as  my  friend
 Shn  Yajmk  put  it,  a  rural  bias  is
 wmported,  to  some  extent  at  least  into
 small-scale,  and  cottage  industries  as
 also  handicrafts.

 Shri  Morarji  Desai:  I  was  getting
 overwhelmed  by  the  figures  quoted  by
 several  hon  Members  who  spoke  about
 the  difficulties  of  foreign  exchange
 and  the  difficult  position  that  we  are
 facing  at  present  I  was  not  able  to
 tally  those  figures  with  mine,  and  J
 would  not,  therefore,  go  into  the
 figures  with  very  great  accuracy  just
 at  present  because  they  are  hkely  to
 be  challenged

 Shri  Bimal  Ghose:  So  far  as  my
 figures  are  concerned,  they  are  from
 the  Reserve  Bank  Bulletin.

 Mr.  Deputy-Speaker:  They  are  not
 being  challenged  Why  should  he
 worry?

 Shri  Morarji  Desai:  I  cannot
 challenge  the  figures  of  the  Reserve
 Bank,  but  it  so  happens  that  the  figures
 of  the  Reserve  Bank  are  for  the  fiscal
 year  and  my  figures  are  for  the  calen-
 dar  year  That  also  makes  a  differ-
 ence  Then,  as  we  cannot  be  infalli-
 ble,  the  Reserve  Bank  also  cannot  be
 infalhble,  and  my  hon  friend  cannot,
 still  further,  be  infallible  because  he
 is  not  in  possession  of  more  figures
 and  he  cannot  be  in  possession  of  more
 figures  Therefore,  we  should  not  go
 into  these  matters  merely  by  figures
 but  by  broad  facts  If  I  were  to  go
 into  the  detailed  criticism  that  was
 made  about  certain  matters  or  the  sug-
 Sestions  that  were  made  on  various
 accounts,  I  would  occupy  a  very  large
 tame  of  the  House  which  is  not  at
 my  disposal

 I  should  have  hked  to  meet  all  the
 Points  that  were  raised  and  al}  the
 Suggestions  that  were  made,  but  I  do
 not  think  it  is  necessary  to  do  s0,
 because  if  we  go  into  the  general  facts
 of  the  situation,  and  at  I  am  able  to
 explain  to  my  hon  frends  here  that
 though  the  situdtion  is  difficult,  there
 is  no  case  for  alarm,  and  that  if  we
 have  faith  and  confidence  in  our-
 selves,—I  do  not  mean  to  say  my
 frrends  opposite  should  have  con-
 fidence  only  in  us  on  this  side,  I  would
 say  they  should  have  confidence  in
 themselves  also—then,  we  shall  be
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 able  to  meet  the  situation  very  well;
 not  only  that,  we  shall  be  able  to
 come  out  of  it  better,  and  it  would
 rot  have  been  better  if  we  had  not,
 perhaps,  met  the  situation.  At  least,
 that  is  how  I  view  the  situation.

 We  are  sometimes  charged  with  not
 taking  measures  which  we  should.
 When  we  take  some  measures  we  are
 told  we  are  becoming  extravagant.
 ‘We  were  told  we  were  not  going  in
 for  a  heavy  industrialisation  pro-
 gramme  When  we  go  m  for  it  we  are
 told  that  we  do  not  know  our  capacity
 and  we  are  expanding  beyond  our
 measure  When  we  go  into  the  public
 sector,  the  private  sector  says  that  we
 do  not  know  how  to  manage  things.
 When  those  who  believe  in  the  private
 sector  begin  to  say  this,  others  say
 that  the  private  sector  is  eating  into
 the  public  sector  The  believers  in  the
 private  sector  say  that  the  public
 sector  is  eating  into  the  private  sector.
 The  fact  of  the  matter  is  that  we  are
 not  trusting  each  other.  We  are  only
 going  by  some  notional  views  and
 some  theories  which  have  no  relation
 to  the  situation  as  it  is  obtaining  in
 this  country  which,  to  my  mund,  is
 very  peculiar  and  cannot  be  compared
 with  that  of  other  countries  which
 have  been  developed  or  other  coun-
 tries  which  are  not  in  the  condition  in
 which  we  are  and  which  are  very
 much  under-developed.  Therefore  it  is
 that  our  situation  is  very  peculiar.  The
 difficulty  is  that  we  have  developed
 intellectually  much  further  than
 economically,  and  therefore  the  intel-
 lect  sometimes  quarrels  very  seriously
 with  the  economic  situation  and  each
 one  tries  to  lay  the  blame  on  some-
 body  else.

 I  was  not  here  before  a  few  months,
 but  even  in  Bombay  I  used  to  hear
 from  all  concerned  that  the  Commerce
 and  Industry  Ministry  was  managed
 very  well.  It  had  done  a  good  job  of
 it.  I  have  no  doubt  that  it  had.  If
 there  is  anything  being  done  now,  it
 is  as  a  result  of  what  has  been  done
 during  the  last  three  or  four  years.
 Z  have  no  doubt  about  it  in  my  mind.
 But  now  that  there  is  some  trouble,
 somebody  must  be  hanged  for  it,  and

 nobody  is  more  handy  today  than  my
 colleague  who  has  displeased  perhaps
 many  people  on  account  of  some
 measures  that  Government  has  had  to
 take  and  he  has  had  to  take  on  behalf
 of  Government.

 One  should  have  no  quarrel  with
 people  who  find  fault  because  in  our
 culture  we  believe  that  the  fault-
 finder  is  the  best  friend  that  one  can
 have.  It  is  only  the  one  who  praises.
 you  who  leads  you  to  trouble  because
 he  makes  you  feel  that  you  are  very
 clever,  but  the  one  who  finds  fault
 with  us  is  a  great  benefactor  because
 he  puts  you  on  your  mettle,  warns
 you  and  helps  you  to  be  better.  It  is
 from  this  point  of  view  that  I  have
 taken  the  criticism  that  has  been  made.

 I  do  not  say  for  a  moment  that  the
 culticism  that  has  been  made  is  not.
 justified  in  anyway.  I  would  not  say
 that  There  is  nothing  for  which  justi-
 fication  cannot  be  found.  For  every-
 thing  there  can  be  justification,  but
 whether  on  the  whole  that  justifica-
 tion  is  there  has  got  to  be  considered.
 We  must  take  a  whole  view  and  not
 a  part  view  at  all,

 Before  I  go  into  the  question  of  the
 export  and  import  muddle,  as  some-
 body  called  it,  or  the  critical  situation
 as  it  is  arising  now,  I  should  hke  to
 go  into  the  question  of  cottage  indus-
 tries,  small-scale  industries,  heavy
 industries,  the  public  sector,  the
 private  sector,  consumer  industries  and.
 all  that  sort  of  thing  about  which  a
 lot  has  been  said.

 We  were  also  told  by  my  hon.  friend
 from  Eastern  Uttar  Pradesh  that  that
 part  of  the  country  was  suffering
 seriously  on  account  of  want  of  indus-
 tries  and  employment.  I  cannot  doubt.
 the  facts.  The  facts  are  true.  But  I
 was  surprised  that  he  considered  it
 fit  to  give  a  warning  that  if  we  were
 not  immediately  able  to  do  something,
 there  would  be  trouble.  Well,  per-
 haps,  the  trouble  will  come  from  him
 and  his  friends.  That  was  what  he
 meant.  That  does  not  help  us  at  all.
 That  is  not  going  to  create  any  indus-
 tries  in  that  part.  If  industries  are  to
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 be  created,  then  they  can  be  created
 only  by  co-operation  and  an  under-
 standing  of  the  situation  and  by
 collecting  all  the  means  at  our  disposal
 and  by  the  willingness  to  work  hard
 Without  that,  nothing  can  be  done  It
 as  true  that  the  problem  in  that  part
 35  more  of  small  industries  and  cottage
 industries  than  even  of  bigger  indus-
 tries

 As  a  matter  of  fact,  here  also,  we
 have  got  to  have  a  sense  of  proportion
 for  ourselves  I  see  no  conflict  bet-
 ween  development  of  heavy  industries
 and  development  of  small-scale  indus-
 tries,  and  cottage  industries  or  village
 industries  Both  are  necessary  for  our
 country  But  this  is  forgotten  Some
 people  think  that  we  must  have  only
 heavy  industries,  and  they  consider
 that  paying  attention  to  the  smaller
 industries  and  the  village  industries  is
 a  mistake,  perhaps,  is  a  very  backward
 thing,  or  a  sign  of  a  very  backward
 intellect,  or  I  do  not  know  what  to
 call  it,  but  they  consider  that  these
 people  are  reactionar:  Perhaps,
 that  is  what  they  might  consider
 Then,  there  is  the  other  side  which
 considers  that  heavy  industries  are  too
 much  thought  of  we  are  going  to  a
 direction  where  there  is  going  to  be
 serious  trouble  for  us  in  this  country,
 and  we  are  going  all  on  wrong  lines,
 and,  therefore,  we  must  only  concen-
 trate  on  village  industries  and  cottage
 industries

 This  is  where  we  suffer  from  a  lot
 of  want  of  consideration  If  we  con-
 sider  that  this  country  has  to  be  pros-
 perous,  and  if  we  want  to  develop  it
 to  the  satisfaction  of  all  of  us—I  do
 not  want  that  the  country  should  be
 developed  to  the  satisfaction  of  a  few
 people,  we  want  that  the  country
 should  be  developed  to  the  satisfaction
 ‘of  everybody,  not  to  any  imaginary
 satisfaction  of  everybody,  as  he  wants,
 but  to  a  reasonable  satisfaction  of
 every  person  who  can  think  reason-
 ably—we  shall  have  to  work  hard  in
 all  directions,  and  we  shall  have  to
 concentrate  on  the  heavier  industries
 as  well  as  on  the  cottage  industries,

 2  AUGUST  957  Demands  for  Grants  9474

 village  industrres  and  small-scale
 mdustries,  because,  whereas  the  heavy
 industries  supply  us  with  wealth,  and
 with  a  lot  of  material  which  is
 required  also  for  cottage  and  small-
 scale  mdustries,  they  do  not  supply  us
 with  employment  which  i8  very  neces-
 sary  for  our  country,  and  which  can
 be  supplied  only  by  the  smaller  indus-
 tries,  cottage  industries  and  village
 industries

 There  are  people,  economists  also,
 and  very  clever  and  honest  econo-
 mists—I  have  no  quarrel  with  them
 about  their  honesty  or  about  their
 intelligence  or  cleverness—who,  I  am
 afraid,  are  not  taking  a  whole  view;
 they  are  not  taking  into  consideration
 the  facts  as  they  obtain  in  this  coun-
 try  When  people  argue  that  khadi
 gives  only  eight  annas’  remuneration
 to  a  man  who  works,  they  forget  that
 it  gives  that  remuneration  to  a  man
 who  is  getting  nothing  today  If  a  man
 can  get  instead  of  eight  annas,  a  rupee
 or  twelve  annas  or  Rs  1-8-0  in  any
 other  thing  nobody  35  going  to  say
 that  he  should  be  forced  to  take  to
 this  thing  but  if  they  cannot  get  any
 other  thing  why  should  these  people
 not  be  encouraged  to  take  to  it?  But
 what  do  we  find?  There  are  many
 people  who  say  that  we  are  not
 encouraging  cottage  industries  They
 go  on  saying  that  but  they  go
 or  discouraging  the  people  from
 taking  to  it  by  saying  that  there  38
 nothing  to  be  earned  in  it,  that  they
 are  being  neglected  and  that  they
 being  put  backward  This  is  what
 hampers  us  in  the  development  of  all
 these  industries

 It  358  easy  to  organise  huge  indus-
 tries,  bigger  mdustries,  because  that
 is  an  organised  sector  But  to  or-
 ganise  village  industries  on  a  cottage
 basis  requires  the  organisation  of
 individuals  by  people  who  are  self-
 less  workers  and  not  merely  paid
 workers,  and  unless  that  is  done,  it
 becomes  very  difficult  to  encourage
 cottage  industries  or  village  indus-
 tries  And  that  is  what  has  got  to
 be  taken  up
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 It  is  wrong  to  say  that  the  Govern-
 ment  of  India  have  not  been  mindful
 of  the  necessity  of  encouraging  cot-
 tage  industries  The  Government  set
 up  first  a  Khadi  and  Village  Indus-
 tries  Board,  and  now  a  statutory
 Khadi  and  Village  Industries  Com-
 mussion,  who  are  looking  after  the
 development  of  these  various  indus-
 tries,  and  they  are  being  supplied
 with  all  the  necessary  finances  for
 developing  these  industries

 There  was  an  argument  several
 times  that  they  were  not  being
 encouraged  But  that  was  also  not
 properly  understood  What  was  said
 was  that  all  this  must  be  properly
 considered,  and  money  should  be  ask-
 ed  for  as  १६  was  required  Merely
 giving  money  will  not  be  useful
 Here,  an  instance  was  cited  about  the
 silk  industry  The  Silk  Board  was
 always  preparing  a  budget  for  Rs  40
 lakhs  and  spending  Rs  20  lakhs  at
 the  end  of  the  year  That  happens
 because  there  is  a  very  strong  desire
 to  develop  quickly,  and,  therefore,  a
 budget  5  prepared  at  the  beginning
 of  the  year,  but  it  is  not  possible  for
 them  to  enthuse  every  villager  or  the
 villagers  that  are  to  be  enthused  m
 this  to  take  to  this,  and  ६0  ufilise
 the  subsidy  that  is  to  be  given  or  the
 financial  assistance  that  is  to  be  given
 to  them  When  that  happens,  it  35
 not  possible  to  spend  all  the  amount
 But,  if  that  amount  had  not  been  pro-
 vided  for  by  the  Board,  then  the
 Board  would  have  been  castigated
 tor  want  of  desire  to  help  the  indus-
 try  This  is  what  happens  also  with
 the  Government  of  India

 If  we  say,  take  money  as  it  is
 required,  then  it  35  said,  we  are  not
 encouraging  the  industry  When  we
 give  money  as  it  is  asked  for,  and
 it  is  not  spent,  then  we  are  charged
 by  saying  that  we  are  now  becom-
 ing  imprudent  and  we  are  providing
 without  consideration  money  which
 could  have  been  utilised  better  else-
 where

 Now,  if  this  is  how  we  are  going
 to  take  stock  of  various  matters  that
 have  to  be  tackled  m  this  country,  it
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 will  be  impossible  for  anybody  to
 function  and  to  work  as  he  should,
 We  are  certainly  facing  a  very  diffi-
 cult  situation,  but  that  difficult  situa-
 tion  is  not  all  to  our  disadvantage,  as
 I  see  at  It  may  be  true  that  more
 things  were  imported  in  the  past,
 which  some  people  think  should  not
 have  been  imported  But  Ido  not
 think  that  that  was  the  intention  of
 anybody  to  do  in  this  Government
 Government  allowed  these  imports
 because  it  was  considerd  they  were
 necessary  There  were  large  de-
 mands  for  allowing  these  imports  to
 be  made,  whereas  there  were  one  or
 two  voices  which  said  that  imports
 should  not  be  allowed,  there  were
 many  people  who  said  that  imports
 should  be  allowed  I  am  today  told
 by  several  people  that  some  of  the
 goods  like  cosmetics  or  contracep-
 tives  must  not  be  allowed,  but  there
 are  many  who  say  they  must  be
 allowed  Now,  what  are  Govern-
 ment  to  do?  At  that  time,  therefore,
 several  things  had  to  be  allowed,  in
 order  that  those  things  can  be  manu-
 factured  here  also,  and,  therefore,
 several  import  licences  had  to  be
 given  If  the  sum  total  of  it  now  be-
 comes  a  burden,  it  is  not  that  all  this
 was  not  thought  of  or  that  we  are
 now  facing  a  situation  which  could
 not  have  arisen  if  we  had  been  more
 prudent  It  is  possible,  there  may
 be  wiser  people,  and  there  cannot  be
 any  dearth  of  them,  who  may  have
 had  perhaps  a  greater  vision  and
 could  have  done  it  better  But  I  can-
 not,  for  myself,  say  that  I  could  have
 done  better  or  others  could  have
 done  better,  I  myself  do  not  see  it;
 others  may  claim,  but  it  is  only  when
 they  are  put  into  the  task  of  it  that
 they  can  prove  whether  :t  can  be
 done  better  or  not  It  is  not  only  in
 this  country  that  this  situation  32
 being  faced  In  other  countries
 where  they  can  take  short-cuts,  they
 also  are  faced  with  the  same  situa-
 tion  of  difficulties  of  foreign  exchange
 or  shortage  of  capital  in  the  country
 itself  But  that  is  very  natural

 Supposing  I  want  to  increase  =  my
 Physical  capacity  and,  therefore,  I
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 want  to  have  running  exercise,  {
 begin  to  run,  I  want  to  run  for  five
 mules  every  day,  but  I  cannot  run  five
 mies  every  day  Therefore,  I  start
 with  running  a  furlong  a  day,  but  I
 have  got  to  keep  on  increasing  3६
 every  day,  if  I  want  to  reach  those
 five  miles  as  soon  as  possible  There-
 fore,  every  day,  I  have  got  to  go  on
 extending  it  more  and  more  Some-
 tumes,  I  get  breathless  I  have  got
 to  take  breath,  and  again,  later,  I
 can  do  it  That  is  the  position  with
 ourselves  We  have  got  to  expand
 the  prosperity  of  this  country,  if  we
 are  going  to  make  the  people  in  this
 country  contented  We  cannot  wait
 for  hundred  years  to  do  so  We  have
 got  to  do  it  in  as  short  a  time  88
 possible

 My  hon  friends  opposite  want  us
 to  do  a  miracle  within  a  year  or  two
 years  They  go  on  asking  for  things
 which  it  would  be  impossible  for  any
 people  to  do  When  they  ask  for
 these  things,  they  forget  that  it  is
 not  possible  to  achieve  these  things
 Still  they  want  us  to  achieve  them
 And  when  we  make  an  attempt  to
 achieve  these  conditions  within  a
 smaller  number  of  years,  say  5  or  20
 years,  then  we  face  a  situation  which
 becomes  difficult  for  us  We  are
 charged  with  creation  a  difficult  situa-
 tion  and  then  asked  how  are  you
 going  to  meet  the  situation?  It  is  a
 very  relevant  question  to  put,  because
 how  are  we  to  meet  it  is  a  question
 which  does  not  affect  us  merely  but
 affects  the  whole  hon  House,  which
 affects  all  the  people  of  the  country
 I  would  not,  therefore,  say  that  thi:
 is  a  matter  which  should  not  be  ask-
 ed  But  it  is  a  matter  which  con-
 cerns  the  Finance  Ministry  There  35
 going  to  be  a  discussion  on  the  De-
 mands  of  the  Finance  Ministry  I
 cannot  encroach  upon  the  privilege
 of  my  hon  colleague  to  speak  on  that
 occasion  and  his  right  to  speak  about
 7  I  would  not,  therefore,  anticipate
 any  arguments  m_  that  matter  I
 would  only  try  to  explain  the  pro-
 blem  as  it  touches  the  export  and
 import  question

 It  has  been  argued  that  we  have
 been  going  at  a  rake’s  pace  in  the
 matter  of  importa  If  we  examime  the
 import  and  export  position  from  4959
 onwards  till  ‘1956,  this  78  what  we
 find  The  balance  of  trade  from  950
 onwards  has  been  minus  In  1950,  it
 was  minus  Rs  |  crore  Then  it  went
 on  rising,  minus  Rs  87  crores,  minus
 Rs  9l  crores,  munus  Rs  56  crores,
 minus  Rs  55  crores,  minus  Rs  65
 crores,  and  in  956  it  was  minus
 Rs  20l  crores  It  has  been  larger
 after  that

 It  is.  said  that  all  this  has  happen-
 ed  because  we  had  more  consumer
 goods  and  we  went  on  at  a  rake’s
 pace  in  getting  consumer  goods  Even
 m  the  matter  of  consumer  goods,  we
 cannot  say  that  all  consumer  goods
 are  useless  There  are  several  con-
 sumer  goods  which  are  essential  and
 which  we  have  got  to  get  from  abroad
 if  they  are  not  made  here  Take  for
 example  crockery  or  sanitaryware
 which  was  not  made  here  before.
 They  are  consumer  goods  Bicycles
 are  also  consumer  goods  But  now
 that  we  are  manufacturing  more
 bicycies  here,  we  are  not  importing
 more  bicycles

 But  even  there,  7  we  examine  the
 figures  from  952  to  ‘1956,  we  will
 find  that  in  952  mmport  of  capital
 and  producer  goods  amounted  Rs  449
 crores  and  that  of  consumer  goods
 amounted  to  Rs  360  crores,  totalling
 an  import  of  Rs  809  crores  worth  of
 goods  If  we  go  to  1956,  we  find  that
 we  had  imported  capital  and  producer
 goods  worth  Rs  622  crores  and  con-
 sumer  goods  worth  Rs  93  crores
 That  means  we  have  cut  down  from
 Rs  360  crores  to  Rs  93  crores  It  is
 not  as  if  this  slashing  has  happened
 only  m  one  year,  m  1986,  but  this  is
 the  year  about  which  a  charge  has
 been  made  that  more  consumer
 goods  have  been  obtained  In  1982,
 it  was  Rs  360  crores,  in  953  it  was
 Rs  22l  crores,  in  954  Rs  2]]  crores,
 in  955  Rs  200  crores  and  7956
 Rs  98  crores  In  ‘1987,  it  is  going  to
 be  much  less.
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 Therefore,  it  would  not  be  right  to
 argue  that  more  consumer  goods
 have  been  obtained  in  the  past  years.
 All  this  is  argued  only  because  there
 is  perhaps  a  prejudice  against  this
 Government  or  about  particular  per-
 sons  That  is  all  that  I  can  say

 My  hon  frends  themselves  said
 that  consumer  goods  could  not  ex-
 ceed  Rs  30  crores  If  Rs  30  crores
 was  going  to  break  the  back  of  this
 copatry,  this  country  can  never  exist.
 Rs  30  crores  cannot  do  it  I  am  pre-
 pare  to  grant  that  :t  may  have  creat-
 ed  a  bad  psychological  situation  One
 of  my  hon  fnends  argued  that  there
 are  many  things  obtainable  in  Con-
 naught  Circus  That  is  where  they
 do  not  know  the  facts  Several  of
 these  goods—of  which  they  say  some
 are  useless—are  smuggled  goods.
 Then  they  will  say  why  are  smuggl-
 ed  goods  allowed  to  be  sold?  I  my-
 self  was  intrigued  about  it  and  have
 been  going  into  this  matter  I  was
 told  only  last  month  how  this  has
 happened  Now  I  am  taking  steps  to
 see  that  this  may  not  happen  What
 happens  38  that  there  are  smugglers
 who  will  always  smuggle  goods.  I
 do  not  think  that  any  government  is
 going  to  be  able  to  prevent  smuggling
 of  goods,  not  even  in  countries  which
 may  have  a  very  iron  administration
 to  stop  all  that  There  also  smuggl-
 ing  goes  on  Therefore,  smuggling
 will  go  on  everywhere  But  what
 happens  35  that  these  people  are  also
 caught  When  these  goods  are  caught
 at  the  customs,  they  are  forfeited

 Now  the  Customs,  in  order  not  to
 waste  the  economy  of  this  country,
 put  them  to  auction  and  sell  those
 goods  Then  these  goods  come  wm
 the  market  and  are  sold  And  many
 People  seem,  to  think  these  goods
 are  now  obtainable  and  this  Govern-
 ment  is  very  stupid,  it  is  not  able  to
 take  action  against  this

 I  am,  therefore,  trying  to  find  out
 &  way  whereby  these  goods  may  not
 come  into  the  market  m  this  man-
 ner,  but  Government  may  take  them
 and  utilise  them  for  government  pur-

 Poses  That  is  what  we  might  do,
 We  may  utilise  them  and  pay  for
 them  But  then  it  will  not  excite
 uniformed  criticism  from  people  who
 do  not  know  these  things  and  who
 cannot  know  these  things  I  myself
 did  not  know  about  :¢  till  last  month,
 and  I  myself  was  very  much  intrigu-
 ed  about  it,  and  was  always  consider-
 ing  how  we  were  failing  m  this  mat-
 ter  Therefore,  there  are  some  things
 which  sometimes  pass  dur  attention
 and  things  are  done  in  a  way  which
 creates  suspicion,

 A  demand  was  made  that  a  com-
 muttee  should  be  appointed  to  go  into
 the  muddle  to  see  that  all  those  res-
 ponsible  for  it  should  be  punished  I
 am  not  surprised  at  the  demand  be-
 cause  this  demand  383  made  on  almost
 every  question,  and  therefore  it  also
 loses  its  importance  What  will  be
 achieved  by  a  committee  going  into
 these  things?  The  figures  are  there
 before  us,  all  of  us  can  go  into  them.
 Let  us  sit  down  if  necessary  I  am
 prepared  to  sit  down  with  anybody
 who  38  prepared  to  examine  the  mat-
 ter  with  me,  and  if  there  is  a  mus-
 take,  I  am  prepared  to  accept  the
 mistake  I  do  not  say  that  no  mus-
 takes  have  been  committed  I  am  not
 prepared  to  say  that  Government
 will  not  say  that  My  colleague  will
 not  say  that  Nobody  will  say  that.
 But  are  my  hon  friends  opposite  per-
 fect?  Are  they  very  correct  in  all
 the  criticism  that  they  make?  And
 if  they  excuse  themselves  about  their
 faults,  why  should  they  not  have  a
 httle  sympathy  for  us  who  are  mor-
 tals,  who  on  this  side  work  from
 day  to  day  and  sometimes  commit
 mistakes  on  account  of  over-work  or
 perhaps  for  want  of  sufficient  intel-
 hgence?  It  358  possible  Intelligence
 is  a  gift  of  God  It  cannot  be  given
 or  taken  by  anybody  That  Is  not
 a  matter  which  comes  only  because
 one  sits  on  this  side  or  that

 Shri  Nath  Pal  (Rajapur)’  If  we
 make  mistakes,  they  do  not  cause  the
 nation  loss  But  if  you  make  mis-
 takes,  they  cost  the  nation,  they  very
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 {Shri  Nath  Pai]
 seriously  affect  the  nation  (Interrup-
 tions).

 Shri  Morarji  Desai:  My  hon.  friends
 get  excited  immediately  something
 goes  home.

 Mr.  Deputy-Speaker:  They  say  that
 their  mistakes  do  not  cause  loss.

 Shri  Morarji  Desai:  The  greatest
 mistake  that  they  commit  isin  not
 having  any  patience.  They  do  not
 even  imitate  us  in  that  matter.  Let
 them  not  imitate  us  in  other  matters,
 but  in  the  matter  of  patience  let  them
 do  80.

 Shri  Nath  Pai:  Have  we  not  listen-
 ed  to  you  patiently?

 hri  Morarji  Desai:  I  never  inter-
 rupted  them  when  they  spoke.  My
 colleagues  never  interrupted  them
 when  they  spoke.  We  never  inter-
 rupt  them  in  the  manner  that  they
 do—all  of  them  saying  something  at
 the  same  time.  It  may  look  very
 well  for  them.  But  I  do  not  think
 anybody  in  the  gallery  is  going  to
 appreciate  this  sort  of  thing.  They
 will  only  ask:  what  decorum  is
 observed?

 Therefore,  patience  is  necessary.
 Nothing  is  going  to  be  achieved  by
 interrupting  me.  I  can  be  interrupt-
 ed  a  hundred  times.  That  perhaps  is
 considered  parliamentary  practice.

 Mr.  Deputy-Speaker:  It  was  due  to
 my  incapacity.  I  will  take  note  of  it.

 Shri  Morarji  Desai:  No,  Sir,  I  am
 not  at  all  saying  that.  With  all  due
 deference  to  you,  I  must  say  that  I
 Gid  not  say  that.  But  I  do  not  mind
 interruption  because  I  consider  an
 interruption  better  because  it  enables
 me  to  enlighten  my  hon.  friends  bet-
 ter  and  also  to  show  them  where
 they  are  erring.  Therefore,  I  am  not
 bothered  about  it.

 I  was  told  about  the  unused  capa-
 city  of  several  industries.  It  was  said
 that  there  is  unused  capacity  and  yet
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 We  are  going  on  expanding.  Even
 here,  some  of  my  hon.  friends  per-
 haps  do  not  see.  They  were  given
 figures  and  yet  they  do  not  see  those
 figures.  In  bicycles,  when  we  were
 Producing  49,000  bicycles,  in  1987,  or
 somewhere  about  that  time,  it  was
 said  that  there  was  5  per  cent  of
 unused  capacity.  We  are  now  produc-
 ing  6°5  lakh  numbers  and  they  say
 that  there  is  40  or  22  per  cent  of
 unused  capacity  more.  What  we  are
 doing  is  that  we  are  expanding  the
 capacities  of  all  these  units  to  pro-
 duce  and  as  they  produce  more,  the
 figures  that  are  taken  either  by  the
 Tariff  Commission  or  other  bodies
 are  taken  at  a  particular  time.  At
 that  time,  some  things  may  not  be
 used.  They  were  just  in  formation
 or  preparation  or  construction  and  at
 that  time,  perhaps,  it  was  seen  that
 there  was  unused  capacity.  From
 that  it  should  not  be  judged  that  this
 Government  is  going  on  in  such  a
 way  that  the  capacity  which  is  there
 already  is  not  used  but  we  are  going
 on  installing  more  and  more  machin-
 nery  and  frittermg  away  our  slender
 resources.  That  is  not  how  this  Gov-
 ernment  wants  to  work;  we  want  to
 see  that  all  the  machineries  are
 utilised.

 My  hon.  friend  from  Ahmedabad
 said  that  the  jute  mills  are  working
 in  a  scandalous  way  because  it  is
 criminal  to  seal  up  some  of  the  looms.
 Would  :t  be  criminal  to  seal  up  some
 of  the  looms  or  would  it  be  criminal
 to  produce  more  than  we  can  sell  and
 more  than  we  can  consume  and  then
 close  the  mills?  I  do  not  understand
 if  my  hon.  friend  has  ever  thought
 of  rhetoric  but  he  doer  not  think  of
 economics  as  such  in  the  conditions
 as  they  obtain.  It  is  not  the  fault  of
 the  jute  mills  that  exports  have  de-
 creased.  There  is  competition  in
 everything.  Is  it  thought  that  we  can
 export  anything  that  we  like,  at  any
 time  that  we  like  and  in  any  man-
 ner  we  like?  We  are  not  the  only
 country  that  exports  things.  I  do  not
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 think  we  have  any  monopoly  in  any
 thing.  We  had  some  monoply  some
 years  ago  in  something,  agricultural
 produce,  But  we  cannot  afford  now
 to  send  out  agricultural  produce.

 Take  the  case  of  groundnuts.  It
 may  be  that  we  can  send  out  as  much

 -as  we  like  and  when  we  like  because
 there  we  can  get  a  monopoly.  But
 ean  we  send  our  groundnuts  and
 groundnut  oil  as  we  want?  We  can
 send  them  out  only  at  the  cost  of  our
 poor  people  because  they  require  oil
 and  oil  is  a  very  necessary  substance
 for  all  the  poor  people.  And,  if  the
 prices  soar  high  because  of  a  panic-—
 and  a  panic  can  easily  be  created  here
 as  soon  as  we  send  out  10,000  tons
 and  the  prices  will  go  high—then  this
 Government  will  be  blamed  for  hat.
 It  will  be  stated  that  we  started  these
 things.  All  these  things  cannot,
 therefore,  be  talked  about  in  the
 market  place  and  a  panic  be  created.
 If  we  only  learn  one  lesson  that  in
 matters  economic,  it  is  better  to  be
 more  prudent,  it  is  better  to  take
 counsel  together  and  judge  but  not
 to  go  about  pulling  each  other's
 hairs  or  heads  or  legs,  and  that  in
 the  common  interest  of  the  country
 ‘we  should  see  that  we  pool  the  re-
 sources  of  all  of  us,  then  we  can  go
 about  developing  the  country  in  the
 best  manner  possible.

 This  is  not  a  political  matter  at  all
 to  my  mind.  This  is  a  matter  which
 affects  the  whole  country.  If  we
 want  to  meet  the  situation,  I  would
 appeal  to  my  hon.  friends  to  consider
 these  more  fully  and  to  help  the
 Government  in  meeting  the  situation
 in  the  best  manner  possible.  I  do  not
 say  they  cannot  enlighten  us  more.
 They  can  certainly  enlighten  us  much
 more.  But,  if  it  is  going  to  be  done
 only  in  public  and  at  cross-purposes
 no  good  purpose  will  be  served.  If
 only  constructive  suggestions  are
 made  they  will  be  accepted  by  all
 of  us  and  we  will  not  only  profit  by
 them  but  we  will  thank  them.

 “I  personally  am  a_  great  optimist
 always  and  I  do  not  believe  in  being

 ways  ends  in  suicide  and  that  is  not
 a  matter  which  I  consider  is  a  funda-
 mental  right  for  me.  It  be  a
 fundamental  right  for  many  people
 but  I  believe  in  being  an  optimist  in
 the  worst  conditions  possible.  It  is
 human  intelligence  of  the  proper  sort
 which  stands  up  to  it  and  faces  it  and
 makes  the  best  of  it.  That  is  what
 the  country  is  called  upon  to  do  today
 and  I  have  no  doubt  that  my  country-
 men  will  not  fail  the  situation.

 Mr.  Deputy-Speaker:  Can  I  put  all
 ‘the  cut  motions  together?

 An  Hon.  Member:  No.  48  separate-
 ly.

 Mr.  Deputy-Speaker:  The  question
 is.

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  to
 Re  l  (Neglect  of  the  handioom
 and  power  loom  industries).

 The  motion  was  negatived.
 Mr.  Deputy-Speaker:  I  will  now  put

 all  the  other  cut  motions  together.
 All  the  other  cut  motions  were  put

 and  negatived.
 Mr.  Deputy-Speaker:  The  question

 is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  Order
 Paper  including  the  sums  already
 voted  on  account  for  the  rele-
 vant  services  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  ‘1958,  in  res-
 pect  of  Demands  Nos.  1,  2,  8,  5
 and  104."

 The  motion  was  adopted.
 Mr.  Deputy-Speaker:  Now,  the

 question  is:

 “That  the  respective  sum  not
 exceeding  the  amount  shown  in
 the  fourth  column  of  the  Order
 Paper,  be  granted  to  the  President,
 to  complete  the  sum  necessary  to
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 defray  the  charges  thét  will  come
 in  course  of  payment  during  the
 year  ending  the  3ist  day  of
 March,  ‘1958,  in  respect  of  the
 following  head  of  demand  entered
 in  the  second  column  thereof:—

 Demand  No.  4”.

 The  motwn  was  adopted.

 {The  motions  for  Demands  for  Grants
 which  were  adopted  by  the  Lok
 Sabha  are  reproduced  below—Ed.]

 Demanp  No.  ]—Mumusrray  or  Com-
 MERCE  AND  INDUSTRY

 “That  a  sum  not  exceeding
 Rs.  60,51,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1958,
 in  respect  of  ‘Ministry  of  Com-
 merce  and  Industry’.

 DEMAND  No.  2—INDUSTRIZS

 “That  a  sum  not  exceeding
 Rs.  24,63,36,000  imcludmg  the
 sums  already  voted  on  account
 for  the  relevant  services  be  grant-
 ed  to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1958,
 in  respect  of  ‘Industries’.”

 Demand  No  3~—SALt

 “That  a  sum  not  exceeding
 Rs  +1,49,17,000.  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1958,
 in  respect  of  ‘Salt’”.

 DemMAND  No  4—COMMERCIAL  INTELL.-
 GENCE  AND  STATISTICS

 “That  a  sum  not  exceeding
 Rs.  48,31,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
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 ment  during  the  year  ending  the
 Sist  day  of  March,  ‘1958,  in  res-
 pect  of  ‘Commercial  Intelligence and  Statistics’  La

 Demanp  No.  5—Mrscen,annous  Dz-
 PARTMENTS  AND  EXPENDITURE  UNDER
 THE  MINISTRY  of  COMMERCE  AND
 INDUSTRY

 “That  @  sum  not  exceeding
 Rs.  +1,43,68,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1958,  in
 respect  of  ‘Miscellaneous  Depart-
 ments  and  Expenditure  under  the

 ped
 of  Commerce  and  Indus-

 'y’  ”

 Demanp  No.  04—Carrrat  Ourtay  or
 THE  MINISTRY  OF  COMMERCE  AND
 INDUSTRY

 “That  a  sum  not  exceeding
 Rs.  14,19,01,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  wil]  come  in  course
 of  payment  durmg  the  year  end-
 ing  the  3lst  day  of  March,  1958,
 m  respect  of  “Capital  Outlay  of
 the  Ministry  of  Commerce  and
 Industry’

 _/MInistRY  OF  LABOUR  AND  EMPLOY~
 MENT

 Mr.  Deputy-Speaker:  The  House
 will  now  take  up  discussion  of  the
 Demands  for  Grants  Nos.  70,  7l,  72
 and  24  relating  to  the  Munistry  of
 Labour  and  Employment.  As  the
 House  is  aware,  6  hours  have  been
 allotted  for  the  Demands  of  this
 Ministry.

 There  are  a  number  of  cut  motions
 to  these  Demands.  Hon.  Members
 may  hand  over  at  the  Table  within
 5  minutes,  the  numbers  of  the
 selected  cut  motions  which  they  pro-
 pose  to  move.  I  shall  treat  them  as
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 moved,  if  the  Members  in  whose
 names  those  cut  motions  stand  are
 present  in  the  House  and  the  motions
 are  otherwise  in  order.

 The  time  limit  for  the  speeches  will,
 as  usual,  be  6  minutes  for  the  Mem-
 bers  including  movers  of  cut  motions,
 and  20  to  30  minutes  if  necessary,  for
 Leaders  of  Groups.

 Demanp  No.  70—Minisrry  or  Larour
 &  EMPLOYMENT

 Mr.  Deputy-Speaker:  Motion  mov-
 ed:

 “That  a  sum  not  exceeding
 Rs.  16,94,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3151  day  of  March,  1958,  in
 respect  of  “Ministry  of  Labour  &
 Employment’  La

 Demanp  No.  7]—Curer  Inspector  07
 Mines.

 Mr.  Deputy-Speaker:  Motion  mov-
 ed:

 “That  a  sum  not  exceeding
 Rs,  -13,91,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1958,  in
 respect  of  ‘Chief  Inspector  of
 Mines’”,

 Demanp  No.  72—Miscet.angous  De-
 PARTMENTS  AND  OTHER  EXPENDITURE
 UNDER  THE  Ministry  oF  LAsouR  AND
 EMPLOYMENT

 Mr.  Deputy-Speaker:  Motion  mov-
 ed:

 “That  a  sum  not  exceeding
 Rs.  8,66,57,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 Ing  the  Sist  day  of  March,  1958,

 in  respect  of  ‘Miscellaneous  De~
 partments  and  Other  Expenditure
 under  the  Ministry  of  Labour  and
 Employment’  LA

 Demand  No.  24—CarrraL  OUTLAY  OF
 tue  Ministry  or  Lazour  AND  EmM-
 PLOYMENT

 Mr.  Deputy-Speaker:  Motion  mov-
 ed:

 “That  a  sum  not  exceeding
 Rs.  34,22,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to
 the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3ist  day  of  March,  1958,
 in  respect  of  ‘Capital  Outlay  of
 the  Ministry  of  Labour  and  Em-
 ployment’”.

 Shrimati  Renu  Chakravartty  (Basir-,
 hat):  May  I  know  if  the  hon.  Minister
 is  not  here?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  He  is  coming;  I  am
 here.

 Mr.  Deputy-Speaker:  Js  no  hon.
 Member  prepared  to  speak?

 Dr.  Melkote  (Raichur):  Mr.  De-
 puty-Speaker,  Sir......

 Shri  Vajpayee  (Balrampur):  rose—

 Some  Hon.  Members:  rose—

 Mr.  Depaty-Speaker:  I  thought  the
 hon.  Member  wanted  to  speak  when
 the  Minister  was  present,

 Shri  Vajpayee:  I  am  prepared  to
 speak  when  the  Deputy  Minister  is
 there.

 Mr.  Deputy-Speaker:  Yes,  I  will
 call  him  later.

 7  hrs.

 Dr.  Malkote:  Mr.  Deputy  Speaker,
 Sir,  let  me  at  the  outset  congratulate
 the  Ministry  of  Labour  for  the  trouble
 they  must  have  taken  in  inducing
 the  Government  to  constitute  a  Pay
 and  Service  Commission.
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 It  was  no  small  pleasure  to  see

 this.  The  last  Pay  Commission  was
 constituted  ten  years  back.  During
 this  period  in  an  expanding  economy,
 the  situation  has  worsened  and  the
 cost  of  living  has  risen.  People  who
 have  been  benefited  in  the  country
 have  mostly  been  the  industrialists  or
 merchants  or  big  men  and  land-lords
 and  some  of  the  agriculturists  and,  to
 some  extent,  the  industrial  workers.
 The  employees  in  the  Government
 service  in  particular  have  been  denied
 the  benefit  of  this  increase  in  national
 income  which  has  amounted  to  the
 tune  of  nearly  Rs.  2,000  crores  during
 the  past  five  year  period.  !

 437.04  hrs.

 [Mr.  SpeaKER  in  the  chair]

 For  the  past  ten  years,  there  has
 been  no  change  in  the  pay  structure
 of  the  Government  employees.  It
 stands  to  reason,  therefor,  that  the
 Government  employees  who  have  not
 been  benefited  should  now  try  to  get
 some  benefit.  Therefore,  I  congratu-
 late  the  Government  and  the  Labour
 Ministry  for  the  trouble  it  must
 have  taken  to  induce  the  Government
 to  accept  this  measure.

 During  the  period  of  the  Second
 Plan,  the  Labour  Ministry  has  taken
 the  trouble  to  convene  a_  tripartite
 labour  conference  which  augurs  well
 for  the  successful  completion  of  the
 Second  Plan.  It  was  made  known
 in  that  conference  by  labour,  emplo-
 yer  and  the  Government  sitting  to-
 gether,  that  they  would  work  their
 way  to  make  the  Second  Plan  a  suc-
 cess.  Towards  that  end  they  discus-
 sed  various  measures  to  be  taken.
 This  step  that  the  Labour  Ministry
 took  to  convene  such  a_  conference
 has  been  most  welcome  and  I  hope
 that  it  would  yield  good  results  in
 the  years  to  come.

 Apart  from  that,  earlier,  in  the
 month  of  February,  they  convened  a
 meeting  of  the  representatives  of
 labour,  employer  and  the  Govern-
 ment.  They  discussed  threadbare  the
 question  of  the  education  that  the
 worker  should  receive.  The  confer-
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 ence  came  to  certain  decisions  which,
 I  am  sure,  the  Government  must  be
 considering  how  best  and  quickly
 they  could  be  implemented.

 a

 Having  said  this,  may  I  also  say
 that  in  the  First  Plan  several  things.
 were  said  which  would  improve  the
 working  condition,  the  standard  of
 living,  etc.  of  the  working  class  in
 India.  Nobody  would  differ  when  I
 say  that  in  India,  the  worker  is  still
 at  the  lowest  level.  INTUC,  the
 organisation  to  which  I  belong,
 demanded  years  ago  that  the  level  of
 wages  of  an  ordinary  worker  should
 be  Rs.  00  at  the  minimum.  It  is
 still  a  far  cry.  We  have  also  said.
 that  the  disparities  of  income  bet-
 ween  the  highest  and  the  lowest
 should  be  minimised  as  quickly  as
 possible.  Towards.  this  end.  and  also
 towards  introducing  a  socialistic  pat-
 tern  of  society,  the  Government  had
 instituted  a  number  of  measures.  The
 Wealth  Tax  and  the  Expenditure  Tax
 sponsored  recently  by  the  Finance
 Minister  are  meant  to  achieve  this
 objective.  On  behalf  of  the  working
 class  of  this  country,  both  these
 measures,  I  should  say,  are  most  wel-
 come.  In  their  implementation,  Gov-
 ernment  should,  as  far  as_  possible,

 not  contemplate  giving  any  relief  to
 the  richer  classes  but  enforce  it  rigid-
 ly  and  strictly  so  that  the  money
 earned  by  Government  may  go  for
 the  benefit  of  the  poor:

 In  the  First  Plan,  the  Government
 thought  of  creating  a  machinery  which
 would  help  the  standard  of  living  of
 the  worker.  It  was  said  that  the
 Government  would  amend,  if  neces-
 sary,  the-various  laws  pertaining  to
 labour  relations  and  to  put  forward
 schemes  to  ameliorate  the  conditions
 of  the  working  class—for  instance,
 housing  scheme,  health  insurance,
 provident  fund,  etc.  To  a  large  ex-
 tent,  these  ideals  are  still  on  paper,
 Many  of  them  have  not  been  imple-
 mented.  We  still  do  not  see  when
 steps  would  be  taken  to  implement
 them.  To  the  extent  that  the  Gov-~
 ernment  does  not  come  forward
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 speedily  to  assure  the  workers  of  a
 far  and  a  living  wage  and  better
 living  conditions,  :t  would  be  difficult
 to  enthuse  the  worker.  As  was  sug-
 gested  in  the  Plan,  to  enthuse  the
 worker  it  is  necessary  to  do  certain
 things  The  Plan  itself  has  a  feature
 which  says  that  in  order  that  the
 standard  of  living  of  an  Indian
 worker  may  go  up,  itt  is  necessary
 that  there  should  be  sufficient  mate-
 rial  to  go  round  Production  should
 go  up  The  workers’  health,  wages,
 surroundings,  ete  have  got  to  be
 improved  To  do  this,  it  is  necessary
 to  adopt  all  the  welfare  measures
 and  implement  them  at  the  shortest
 possible  time  I  am  sorry  the  Gov-
 ernment  is  still  tardy  and  has  not  been
 able  to  fulfil  the  promises  that  were
 held  out  several  years  back  To  the
 extent  that  these  are  not  implemented
 to  that  extent  would  production  be
 held  up  I  mean  the  increased  pro-
 duction

 There  8  one  more  side  to  the  pic-
 ture  There  are  people  who  do  not
 know  the  conditions  of  the  workers
 and  are  unable  to  understand  their
 demands  for  better  wages,  living  con-
 ditions  etc  I  was  happily  to  hear
 from  of  my  colleagues  on  this  side
 of  the  House  that  the  industries
 owned  by  private  sector  has  not
 merely  been  able  to  fulfil  the  targets
 that  was  expected  of  them  in  the
 First  Five  Year  Plan  but  even  within
 a  yea~  and  a  half  of  the  2nd  plan  the
 private  industrialists  have  gone  ahead
 and  have  already  fulfilled  the  targets
 set  up  before  them  Machinery  by
 itself  or  money  by  itself  :e  a  capital-
 ist  by  himself  cannot  fulfil  the  aims
 and  objectives  of  a  plan  For  doing
 that,  70  38  necessary  to  have  the  men
 to  work  and  men  to  enthuse  the
 worker  Without  this  element  te
 the  worker  coming  forward  to  help
 the  Government  and  the  country,  no
 country  can  prosper  May  I  say  that,
 in  the  first  Plan,  the  targets  have
 been  exceeded  in  many  fields  That  is
 what  the  industriahst  and  the  Goy-
 ernment  say  If  that  is  a  fact  the
 worker  has  fulfilled,  in  the  main,  all
 that  was  expected  of  him.  As  against

 this,  the  assurances  that  have  been
 given  to  him  have  been  denied  or
 remained  unfulfilled

 Is  this  a  very  good  feature  for  the
 country,  for  the  Government  or  for
 the  worker?  I  ask  this  in  all  humi-
 lity,  because  on  the  one  side  Govern~
 ment  ask  the  workers  to  eschew
 strikes,  to  produce  more  and  to  help
 the  country  to  go  forward.  Yes,  on
 behalf  of  the  workers  I  may  say  that
 we  shall  eschew  strikes,  and  we  shall
 reach  the  targets  We  have  even  छान
 ceeded  them  But,  what  do  we  see  on
 the  other  side  of  the  pictpre?  We  see
 that  assurance  have  not  been  fulfilled,
 promises  held  out  have  not  been  ful-
 filled.  These  things  go  at  the  root  of
 the  present  unrest  and,  as  I  said,  it
 35  all  to  the  good,  that  the  Govern-
 ment  and  the  Labour  Department
 have  realised  that  they  should  stand
 by  the  workers,  and  this  they  have
 shown  by  getting  to  come  a_  second
 Pay  Commission  constituted  which  is
 a  harbinger  of  good

 Constituting  a  Pay  Commission  in
 itself  would  not  be  sufficient  I  feel,
 that  the  Labour  Mumustry  should  be
 the  watch-dog  of  the  workers’  inter-
 est  mn  this  country,  including  the  Gov-
 ernmentemployees  If  they  have  got  to
 do  this,  they  should  be  the  sponsors  of
 allthese  measures  for  the  Government.
 One  can  then  exactly  understand  in
 which  direction  Government  would
 like  to  go  I  am  sure  the  present
 Labour  Minister,  who  has  been  in  the
 labour  field  for  a  long,  time  and  his
 Deputy  Minister  have  been  doing
 pretty  good  work  in  this  direction,
 would  help  the  workers  march  along
 the  road  to  progress

 Whilst  I  am  speaking  about  labour
 several  matters  of  importance  come
 to  the  forefront  m  my  mind.  I  would
 hike  to  discuss  several  of  these,  but
 the  one  and  the  most  important  factor
 in  the  country’s  progress  today,  if  it
 has  to  be  achieved,  33  the  question  of
 abjurifig  strikes  Whilst  everyone  tells
 that  strikes  should  be  abjured  and
 should  be  used  only  as  a  last  resort
 for  purposes  of  collecting  bargaining,
 and  m  this  INTUC  has  been  follow-
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 ing  the  priniciples  initiated  by
 Gandhiji  that  strikes  should  not  mere-
 ly  be  abjured  but  conciliation,  adjudi-
 cation  and  arbitration  should  be  the
 first  things  one  should  think  of,  and
 only  when  these  things  fail  should  one
 resort  to  strikes  and  that  too  through
 methods,  may  I  say  that  even  in
 INTUC  there  has  been  a_  certain
 amount,  misapprehension,  a  certain
 amount,  of  worry  and  anxiety  to  find
 that  even  when  they  adopt  these
 methods,  the  measures  adopted  by
 Government  are  none  too  quick,  none
 too  fair  and  often  times  the  Govern-
 ment  machinery  moves  too  slow  and
 hence  the  worker  is  getting  disillu-
 sioned  of  the  good  intentions  of  the
 Government  In  the  public  sector
 itself  one  could  see  that  while  strikes
 are  not  banned  there  has  been  so  far
 no  machinery  to  adjudicate,  arbitrate
 or  conciliate  for  the  benefit  of  the
 employees  This  happens  in  many
 other  sectors  as  well.  These  things
 come  up  to  the  forefront,  and  when
 the  worker,  assailed  by  poverty,
 assailed  by  bad  living  conditions  ask
 for  a  fair  wage,  he  is
 told  that  his  condition  is  very  much
 better  than  that  of  a  landless  agricul-
 tural  worker  and  that  he  should  not
 ask  for  higher  wages.  To  compare
 these  sectors  is  not  perfectly  correct.
 The  wage  of  a  wage~earner  living
 today,  with  the  cost  of  living  index
 going  up  by  nearly  four  or  five  times,
 is  not  what  it  ought  to  be.  He  has  got
 to  be  encouraged  If  you  want  that
 every  section  of  workers  should
 eschew  strikes  altogether—and  I  am
 sure  that  every  section  would  like
 to  eschew  strike  it  is  necessary
 that  a  technique  be  evolved  by
 all  the  organisations  sitting  together
 and  by  the  combined  wisdom
 and  decisions  of  the  _  different
 trade  unions  in  the  country  as  well  as
 the  Government  and  the  employers,
 wherein  measures  for  hearigg  the
 grievances,  conciliation,  arbitration  or
 for  adjudication  are  ensured  and  deci-
 sions  are  given  Quickly.  Further  all
 litigations  in  the  shape  of  further  ap-
 peals  to  High  Courts.  Supreme  Court
 should  not  be  permitted  as  in  the  case

 of  the  working  journalists.  We  wel-
 come  the  decision  of  the  Wage  Board
 in  the  case  of  the  working  journalists.

 *  We  feel  that  similar  things  should
 take  place  in  the  case  of  other  worke
 ers  as  well,  including  the  plantation
 labour.  The  plantation  labour  is  the
 one  that  is  being  exploited  even  today.
 I  would  invite  the  attention  of  the
 Labour  Minister  to  the  fact  that  it  is
 imminently  necessary  to  constitute  a
 Wage  Board  for  the  plantation  work-
 ers,  so  that  their  conditions  are  20०
 viewed  and  their  living  standards
 made  better.

 When  I  say  all  these  things  and  say
 that  strikes  should  be  abjured,  I  have
 een  asking  for  a  technique.  What
 could  that  technique  be?  It  is  rather
 very  difficult  to  say.  But  whatever
 that  technique  be  it  should  be  peace-
 ful,  because  resorting  to  violence  is
 none  too  good  or  correct.  Whilst  all
 trade  unions  including  my  own  have
 been  saying  that  it  would  cooperate
 with  the  Government  in  reaching  the
 targets  given  in  the  Second  five  year
 plan,  instances  are  not  wanting  when
 trade  unions  have  taken  measures—
 which  are  none  too  peaceful.  Sur-
 rounding  the  management,  beating  a
 worker  in  order  to  threaten  him  to
 join  a  particular  union,  using  force.
 ‘To  create  conditions  for  other  unions
 not  be  able  to  function  and  such
 other  things  are  taking  place,  while
 at  the  same  time  a  cry  that  there
 should  be  one  union  for  one  factory
 js  also  being  discussed.  These  activi-
 ties  are  not  helpful  to  a  coordination
 of  the  efforts  of  working  class  to
 achieve  their  objectives.  In  this  coun-
 try,  trade  union  activity  is  not  entire-
 ly  devoted  to  raising  the  standard  of
 living  of  workers.  Trade  union  activi-
 ty  is  also  political  and  where  politics
 come  in  much  of  these  unhealthy  ri-
 valry  are  resorted  to  not  by  the  work
 ers  but  by  the  leaders  of  political
 parties.  The  people  are  aware  of  all
 these  things.  If  it  is  in  the  interest
 of  everyone  in  this  country  to  help
 the  industries  do  better,  to  help  the
 production  go  up  for  the  betterment
 of  the  country,  it  is  necessary  that
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 these  trade  unions  come  together  and
 resolve  once  for  all,  that  whilst  strik-
 es  would  be  resorted  to  only  as  a
 last  measure,  it  would  still  be  peace-
 ful,  and  by  the  combined  efforts  of  all
 these  things,,  the  worker  should  be  in
 8  position  to  compell  every  employer,
 including  a  change  in  technique  the
 workers  should  be  in  a  position  to
 compel  every  employer  imcludmg
 even  the  Government  for  a  quicker
 justice  I  personally  believe  that  the
 Government  should  take  an  initiative
 in  this  and  convene  a  meeting  the
 different  labour  unions  and  labour
 parties  here  and  now  in  order  to
 arrive  at  a  quick  dicision  in  the
 matter

 Apart  from  these  things,  there  are
 various  other  matters  about  which  I
 would  hke  to  speak  The  question  of
 the  housing  of  the  worker  is  there
 The  number  of  houses  that  have  been
 built  is  rather  too  small  It  has  got  to
 be  modified  in  a  number  of  instances
 to  suit  the  hfe  of  a  worker  A  work-
 er  who  is  in  a  hutment  is  often  eject-
 ed  on  account  of  slum  clearance,  and
 meanwhile  no  provision  is  made—in
 order  to  accommodate  him  on  some
 other  land  These  are  the  difficulties
 which  a  worker  has  to  face  Regard-
 ing  health  insurance,  the  hospitals  are
 located  far  away  from  the  centre  of
 work  How  is  a  poor  worker  to  go  to
 that  place  in  order  to  get  relief?  That
 is  one  of  the  main  trouble  both  with
 regard  to  Provident  Fund  and  Health
 Insurance  Scheme,  that  is  bemg  faced
 by  a  worker

 With  regard  to  the  Health  Insur-
 ance  Scheme  may  I  draw  the  atten-
 tion  of  the  Health  Ministry  to  the  fact
 that  where  as  a  worker  is_  assured
 of  good  medicine  and  good  treatment,
 the  members  of  his  family  are  to  be
 given  a  second  rate  treatment  I  can-
 mot  understand  what  38  meant  by
 second  rate  treatment  and  second  rate
 medicine  There  can  either  be  treat-
 ment  or  no  treatment  and  nothing
 like  second  rate  treatment  and  in  this,
 the  workers  should  be  in  a  position
 to  choose  whichever  doctor  they
 want,  whether  it  may  be  a  homoeo-
 path,  ayurved  or  unani  or  allopath.

 The  Government  should  not  say  that
 only  a  particular  system  should  be
 adopted  in  a  particular  place.  The
 worker  should  be  enabled  to  take
 medicme  from  any  system  in  which
 he  has  faith

 Then  there  is  the  question  of  Provi-
 dent  Fund.  The  employees  share  is
 now  somewhere  about  63  per  cent  We
 desire  that  it  should  be  raised  to  8३
 so  that  the  cumulative  effect  of  this  at
 the  time  he  retires  could  be  substan-
 tial,  and  this  would,  to  substantially
 to  help  him  in  his  old  age

 There  are  a  few  other  points  over
 which  I  would  hke  to  say  a  few
 words  I  do  not  want  to  take  much
 time  of  the  House  In  the  case  of  in-
 dustrial  workers  while  the  produc-
 tion  has  gone  up  there  has  been  a  cer-
 tam  amount  of  rationalisation,  parti-
 cularly  m  the  textile  industry  Where-
 as  production  has  gone  up  and  money
 has  been  made  by  the  industry
 bonuses  and  increase  in  wages  are
 not  to  be  seen  On  the  other  hand,
 workers  are  retrenched  If  rationali-
 sation  means  more  production,  more
 money  to  one  class  and  less  money
 and  more  retrenchment  to  the  other
 it  would  cause  heart-burning  That  is
 prevalent  in  many  industries  and  in
 many  States  and  xf  this  is  to  go  on
 endlessly,  the  question  fo  the  employ-
 ment  potential  which  should  have
 reached  the  target  in  the  first  Five
 Year  Plan  and  which  is  yet  to  come
 up  ain  the  second  Plan  75  bound  to  fail.
 I  therefore,  feel  that  these  aspects
 must  be  gone  into  very  thoroughly.
 The  workers  should  be  asked  to  com-
 bme  and  unite  in  creating  conditions
 where,  by  taking  counsel  with  the
 Government,  suitable  measures  could
 be  adopted  which  would  help  the
 workers  to  the  maximum

 If  some  of  these  measures  that  I
 mentioned  are  taken  up,  then  it  would
 be  tame  for  the  Government  and  par-
 ticularly  for  the  different  trade  unions
 to  find  out  whether  there  should  be
 one  union  mm  one  industry,  one  wiion
 in  one  sector  or  whether  there  should
 be  many  in  each  industry  trade
 unions  This  would  be  the  correct  tithe
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 to  do  it.  Not  till  then.  Till  then,  we
 have  to  sit  together  and  thrash  out
 the  various  questions.  In  any  case  the
 extent  we  all  agree  in  increasing  the
 production,  to  that  extent,  I  am  sure,
 this  country  would  go  forward.

 On  behalf  of  the  workers,  especial-
 ly  the  INTUC,  may  I  assure  the  Gov-
 ernment  that  we  will  do  our  very
 best—-not  to  resort  to  strikes  but  when
 we  are  compelled  to  resort  to  strikes
 we  will  do  it  in  a  peaceful  way  in-
 order  that  our  demands  get  ful-
 filled.  I  hope,  the  Government  on
 their  side,  will  help  the  workers  in  all
 possible  measures  so  that  the  work-
 ers’  ideals  may  be  attained.

 May  I,  therefore,  request  the
 Labour  Minister  to  ponder  over  some
 of  these  things  that  I  have  suggested
 and  take  suitable  measures  to  see  that
 what  has  not  been  achieved  in  the
 First  Five  Year  Plan  is  implemented
 and  what  has  been  promised  in  the
 Second  Five  Year  Plan  is  also  imple-
 mented  and  the  workers  are  made  to
 feel  that  they  are  partners  in  the
 nation-building  activity  directed  to-
 wards  the  progress  of  the  country
 and  that  their  welfare  is  the  welfare
 of  the  Government..

 I  congratulate  again  the  Labour
 Ministry  on  what  it  has  done,  because
 they  have  taken  substantial  measures
 to  go  forward,  and  I  would  request
 the  Labour  Minister  to  do  all  he  can

 wo
 to  come.

 Shri  8.  A.  Dange  (Bombay  City—
 Central):  When  I  have  to  discuss  the
 grants  of  the  Labour  Ministry  and
 especially  when  the  Ministry  is  pre-
 sided  over  by  an  old  trade  unionist
 like  the  hon.  Minister,  I  have  always
 to  speak,  may  I  say,  with  two  minds,
 because  I  cannot  ignore  the  fact  that
 if  it  were  only  a  question  of  translat-
 ing  certain  fundamental  trade  union
 principles  into  practice,  then  surely
 the  hon.  Minister,  as  a  trade  union
 leader,  would  not  hesitate  to  trans-
 late  them  into  practice.  But  then,  he
 has  a  duel  capacity—as  a  trade  union
 leader  and  as  a  Minister.  As  a  Minis-

 ter,  he  is  part  of  a  Ministry  in  which
 sits  the  Finance  Minister  or  the  Home
 Minister  and  the  Commerce  Minister
 and  so  on.  And  so,  when  the  trade
 union  consciousness  of  the  Labour
 Minister  or  his  Ministry  beging  to
 give  concrete  expression  to  that  cons-
 ciousness,  then  other  conflicting  inter~
 ests  inside  the  Cabinet  come  and  dash
 against  that  consciousness  and  what
 results  is  not  a  straightforward  labour
 policy.  What  results  is  confusion,
 anarchy  and  attack  on  the  working
 class.  Why?  For  the  simple  reason
 that  the  Labour  Ministry  by  itself
 cannot  circumscribe  the  anti-working
 class  activities  of  the  other  Ministries,
 and  the  other  Ministries,  though  they
 have  got  a  socialist  goal  before  their
 eyes,  fail  in  practice  to  circumscribe
 the  activities  of  capital  against  labour
 even  in  the  matter  of  applying  laws
 which  have  been  passed.  Therefore,
 the  first  question  thet  I  want  to  raise
 is,  has  the  Labour  Ministry  a  policy
 at  all  of  labour,  which  can  be  called
 a  labour  policy,  which  can  be  trans-
 lated  into  action  by  giving  them  the
 grants  that  the  House  is  now  asked
 to  give?  That  is  the  first  question.

 For  example,  the  Labour  Ministry
 has  perhaps  a  very  good  desire  to
 adopt  a  policy  of  wage  increase.  The
 expressions  of  such  a  policy  either
 through  the  statements  of  the  Labour
 Munster  or  through  the  statements  of
 his  organisation  in  the  labour  field,
 te.  the  INTUC,  have  been  there  on
 record  and  yet,  how  is  it  that  when
 it  comes  to  translating  that  thing  into
 practice,  there  is  always  a  throw-
 back?  Instead  of  a  wage  increase  poli-
 cy,  there  is  either  a  halt  to  wage
 imcerease  or  sometimes  an  attempt  to
 freeze  and  sometimes  an  attempt  even
 to  go  baek?

 A  few  days  back  we  had  the  tri-
 partite  labour  confernece.  Therein  an
 indication  was  given  that  we  had  not
 @  policy  of  wage  freeze;  that  was  can-
 celled.  We  had  a  policy  of  looking  to
 the  wage  interests  of  workers,  because
 production  has  grown,  profits  had
 grown  and  so  on  and  we  were  going
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 to  see  better  days  in  the  matter  of
 this  policy,  But  when  it  came  to  the
 question  of  dealing  with  the  wages
 of  Government  employees  numbering
 about  2  millions  including  the  rail-
 way  workers,  not  only  dealing  with
 the  question  of  wages,  but  dealing
 with  the  question  of  application  of
 laws  to  the  various  sectors  of  the  Go-
 vernment  employees,  what  did  we
 find?  There  was  total  confusion.
 There  was  higgling  and  haggling
 about  terms  of  reference.  It  was  after
 a  lot  of  organisational  work,  after  a
 lot  of  pressure  by  the  working  class,
 even  to  the  point  of  going  on  strike,
 that  we  at  least  got  a  statement  from
 the  Government  of  India  in  concrete
 terms,  “Yes;  we  will  consider  the
 question  of  wage  increase  or  the  ques-
 tion  of  wage  structures  in  the  matter
 of  Government  employees”.  This  is
 one  illustration.

 There  are  other  illustrations  also,
 For  example,  the  Railway  Minister
 follows  his  own  labour  policy  amongst
 the  railway  workers.  There  are  works
 committee  elected  according  to  the
 law;  the  Railway  Mister  may  recog-
 nise  them  or  may  not  recoginse  them.
 The  Labour  Minister  had  nothing  to
 say  about  it.  He  cannot  enforce  the
 law  upon  the  Railway  Ministry  at  all
 Then,  there  is  a  negotiating  machi-
 nery.  We  are  told  and  we  are  given
 great  homilies  about  patience,  about
 following  negotiation  methods,  chang-
 ing  the  mind  of  the  opposite  party  by
 persuation  and  so  on.  There  are  nego-
 tiatzng  machineries,  which  are  the  best
 instrument  of  negotiating  things,
 arriving  at  a  settlement  and  stopping
 disputes.

 We  ‘would  ask  the  Minister  to  look
 into  the  working  of  the  negotiating
 machinery.  We  ask  hon.  Members  on
 the  Congress  benches  to  study  the
 history  of  this  negotiating  machinery
 which  exists  for  railways;  it  is  propos-
 ed  now  for  Posts  and  Telegraphs;  it
 exists  for  defence  and  for  one  or  two
 other  things.  What  has  been  the
 result?  In  the  defence  industry,  when
 the  negotiating  machinery  wants  to
 put  forward  grievances  and  ask  for

 a  settlement,  some  Secretary  comes
 and  says,  he  cannot  decide  because
 the  Minister  is  not  there.  But  when-
 the  Minister  comes  and  wants  to  take
 a  decision,  the  Secretary  says,  “it  can-~
 not  be  done,  because  the  Minister
 does  not  know  how  it  should  be
 done”.  The  result  is  that  negotiations
 in  the  Defence  Ministry  get  delayed.
 for  months  and  months,  until  the
 defence  unions  give  notice  of  strike
 and  the  whole  negotiating  machinery
 begins  to  collapse.  This  is  the  position
 in  defence.

 The  new  Defence  Minister,  Mr.
 Krishna  Menon,  himself  attended  the
 other  day  the  meeting  of  the  negoti-
 ating  machinery  and  started  a  very
 new  practice.  He  called  all  the  com-
 manders  and  officers  and  said,  “Come
 on,  gentlemen;  let  us  sit  down  and
 talk  with  the  union  people”.  They  sat.
 down,  but  what  was  the  conclusion?
 There  was  no  conclusion.  This  negoti-
 ating  machinery  are  talking  commit~
 tees,  which  never  enter  into  any
 agreement,  never  come  to  any  conclu-
 sions,  until  files  roll  round  and  round
 several  ssecretariats  and  depart-
 ments;  and  until  a  strike  notice
 comes  in,  no  decision  is  ever  taken.
 This  is  the  Defence  Ministry's  negoti~-
 ating  machinery.  This  is  their  policy
 of  settling  the  grievances.  What  does
 the  Labour  Ministry  do  about  de-
 fence?  Can  it  do  anything?  No;  the
 Labour  Ministry  is  incapable  of  hav~
 ing  a  labour  policy  on  behalf  of  the
 Government  as  a  whole,  because  the
 Government  in  its  different  Ministries
 js  at  logger-heads,  except  on  one
 thing.  They  are  united  in  saying  to  us
 ‘af  any  strike  takes  place,  if  any  direct
 action  is  taken,  we  shall  fire.  We
 shall  agree  not  to  fire  if  there  iw  no
 direct  action.”  How  can  direct  action
 be  avoided?  By  negotiation.  How  is
 negotiation  done?  Through  the  nego-
 tiating  machinery.  What  is  the  result?
 No  result.  In  the  Railway  Ministry,
 hundreds  of  griévances  are  lying
 there,  and  for  three  years,  there
 is  no  settlement.  The  negotiating
 machinery  cannot  come  to  any
 consultations  because  the  Railway
 Minister  or  the  Defence  Minister,
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 [Shri  S.  A.  Dange]
 or  the  Finance  Minister,

 ‘has  his  own  labour  policy.  In  this  way
 it  goes  on.  In  one  case,  in  recent  his-
 tory,  one  Minister  at  least  showed
 some  dash  in  taking  a  decision  and
 that  was‘  the  Finance  Minister.  You
 ‘know,  the  Finance  Minister  holds  the
 whole  key  sometimes.  He  is  also  a

 ‘man  who  some  times  takes  a  quick
 a  decision  whether  somebody  likes  it

 -or  not.  When  the  insurance  workers
 threatened  to  strike  and  went  on  a

 sone  day  strike,  when  it  was  found
 ‘that  insurance  would  not  work  and
 finances  from  insurance  would  not  be
 available  for  the  Plan,  he  took  an
 aeroplane  to  Bombay,  sat  down  with
 ‘the  committee,  arrived  at  an  agree-
 “ment  and  next  day  announced  that  as
 “his  settlement  with  them  whether  the
 other  Ministers  like  it  or  not.  That  is

 ‘the  way  one  Ministry  acts.  Some  or
 the  other  Ministries  act  some  other

 9242

 each  ~~  way.  The  result  is,  the  Labour  Min- '  istry  as  such  cannot  put  forward  a
 single  labour  policy  for  the  Govern-
 ment  as  a  whole,  because,  the  Gov-
 ernment  as  a  whole  does  not  function
 on  any  agreed  policy  except  on  an
 anti-strike  policy.

 Mr.  Speaker:  How  Jong  will  the
 hon.  Member  take?

 Shri  S.  A.  Dange:  I  would  like  to
 continue.

 o
 Mr.  Speaker:  The  hon.

 may  continue

 some

 Member

 7.82  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,  the
 22nd  August,  957.°
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